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LOK SABHA DEBATES 

1 

LOK SABHA 

Monday, April, 21, 1986/ Vaisakha 1, 1908 (Saka) 
The Lok Sabha met at Eleven 0/ the 

Clock. 

[MR. SPEAKER in the Chair] 

OBITUARY REFERENCE 
[English] 

MR. SPEAKER: I have to inform the 
House of the sad demise 0 f Shri Atulya 
Ghose who was a Member of the First, 
Second and Third Lok Sabha during 
1952-67 and represented Burdwan and 
Asansol constituencies of West Bengal. 

An able parliamentarian, he took keen 
interest in the procedings of the House. A 
prominent political and social worker, he 
had identified himself with a large num-
ber of public cause') and worked with 
enthusiasm and dedication for their ad-
vancement. Besides being one of the 
outstanding political figures of national 
stature, Shri Ghosh was ass )ciated with 
several social and educational organi-
sations. 

A veteran freedom fighter, Shri Ghosh 
took active part in the freedom struggle 
and suffered imprisonment for nearly J 5 
years. He left school to join the non-
cooperation movement at the young age 
of 15 years. 

A wen-known journalist. he was author 
of several books in Bengali language. 

Sbri Atulya Ghose passed away on 
13. 4. 1986 at Calcutta at the age of 82 
years. 

W. deeply mourn the loss of this 
fneXld and I am sure tbe ~ouse will join 

------
2 

me in conveying our condolences to the 
bereaved family. 

The House may now stand in silence 
for a short while as a mark of respect to 
the deceased. 

(The Members then stood in silence for a 
short while) 

ORAL ANSWERS TO QUESTIONS 

{English] 

Teleeast of Telugu Films on Df'Jhi 
Doordarsban 

*740. SHRI A. J.V.B. MAHESWARA 
RAO : 'ViII the Minister of INFORMA-
TION AND BROADCASTING be 
pleased to state : 

(a) whether Telugu films are being 
telecast from Delhi Doordarshan ; and 

(b) if so, the periodicity of telecast of 
Telugu films on Delhi Doordarshan ? 

THE }"1INISTER OF STATE OF THE 
?\lINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL): 
(a) Yes, Sir. 

(b) Telugu feature films are telecast on 
Delhi Doordarshan on rotational basis 
alongwith other regional language feature 
films. 

SHRI A. J.V.B. MAHESAWRA RAO: 
Sir. I want to kno\v from the hon. Minis-
ter : Is there any proposal to increase the 
frequency of telecasting regional films by 
sho\' ing them even on week days ? 

SHRI V. N. GADGIL: Sir, here I 
would request the House to understand 
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the limitations within which I have to 
function. There are fourteen languages, I 
have to be fair to all. Originally. regional 
films were shown on the first Sunday in a 
month. Then we increased the frequency 
to two Saturdays in a month. Now, 
every Sunday we show regional films. So 
we try to see that all languages get fair 
representation. 

The second difficulty is, somebody 
must offer that film to Doordarshan. 
Otherwise it cannot be shown. Third is 
that there must be sub-titles. Otherwise 
it is not proper to show. And the fourth 
is that if it is an adult films with 'A' 
Certificate, we would like to reduce it to 
'U' fOIm. It is only then that is possible 
to show. 

SHRI A.J.V.B. MAHESWARA RAO : 
Sir, a few regional films which are tele-
cast are being badly mutilated. Is it a fact 
that Saptapathi, a good feature film which 
was telecast a few weeks back was badly 
mutilated and Members of Parliament 
have protested against this to the Minister 
for Information and Broadcasting'? If so, 
what action has been taken? 

SHRI V.N. GADGIL: I have ascer-
tained what happened in that film. 
Saplapathi \\-as shown on 23rd March. 
The total duration of the film was 2 
hours and 4 minutes. Now, the time 
alloted to regional feature films is 2 
hours on a Sunday. So, four minutes 
were extra. So, it was slightly edited in 
order to adjust the time. 

The portions edited included a song 
and a long duration sequence. But it was 
ensured that story -line, artistic beauty and 
overall impact of the film were not affec-
ted by it. 

SHRI A.J.V.B. MAHESWARA RAO : 
Many cuttings were there and the entire 
story has been changed. 

MR. SPEAKER: That is all. 

DR. VIJAYA AAMA RAO: Sir, we. 
pt TcluSU movie every week in Andhra'-
every Saturday. So, the Saturday l'elugu 
fIl0vj~ which is be~ telecast is annouD* 

one week before. So, the last Saturday, 
even up to the morning, the Telugu movie 
which was to be telecast by the Door-
darshan was Palletooru Pilla. But half-
an-hour before the programme, suddenly 
they have changed the movie because that 
particular movie was acted by a fonr.er 
famous actor, Shri N.T. Rama Rao ...... 

AN HON. MEMBER: Who is the 
present Chief Minister ..... . 

DR. VIJA Y A RAMA RAO: In this 
connection, I would like to know whether 
the broadcasting or telecasting officials are 
acting and dancing according to the gui-
dance of the Congress Party. 

MR. SPEAKER: This should be 
directed somewhere ! 

SHRI V.N. GADGIL : Dancing is left 
to the other side. As far as Hyderabad 
is concerned, off hand, I cannot say. I 
have got all the information about the 
films that are telecast on the Delhi net-
work. From 11 centres, the regional films 
are telecast every Saturday. As far as 
this particular film is concerned, I wilJ 
find out what are the facts. 

SHRI SHANT ARAM NAIK: So far,. 
it has been the policy of the Doordarshan 
to telecast films from regional languages 
which are recognised by the Constitution. 
Now, may I request the hon. Minister 
to extend this policy a bit and cover the 
regional languages to the extent recog-
nised by the Sahitya Akademi so that 4 
or 5 more languages come into the fold 7 

PROF. K.K. TEWARY: Yes, Bhoj-
puri, for example. 

SHRI RAM PY ARE PANIKA: Tribal 
languages also. 

MR. SPEAKER: Mr. Panika, I have 
not allowed you. 

AN HON. MEMBER: Rajasthani film 
also. 

SHRI V.N. GADOIL: Sir, the choice 
of films is a difiicult thiDB. All kinds of 
alleptiODS ar~ likJ)' to be made. ~, 
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objective test must be necessary. 
Therefore~ we have decided a regional 
film which has won national award alone 
will be shown. Now, I have slightly 
amended a.nd added one more category, 
i.e. a regional film which is selected in 
the film festival panorma. 21 films are 
selected as best films for panorama for 
Indian film festival or international film 
festival. If it is included in the panorama, 
then it will be qualified to be selected for 
national telecast. Some objective test must 
be there. We have thOUght of these two 
tests. 

If any film, in any other language 
which is not mentioned in the Constitution 
and has won the national award or has 
come in panorama, I am willing to con-
sider. 

MR. SPEAKER: Buta Singhji is asking 
abou t the Rajasthani film. 

Reduction in Building Costs of Houses 

*741. SHRIMATI KISHORI SINHA 
Will the Minister of URBAN DEVELOP-
MENT be pleased to state : 

(a) "hether the National Buildings 
Organisation has come out with indices 
of cost of building houses; 

(b) if so, whether these indices have 
sho" n considerable increase in construc-
tion costs in Delhi and other areas over 
the last five years; and 

(c) the steps Government have tak.en to 
reduce these costs ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH) : (a) Yes, Sir. 

(b) Yes, these indices have sho\\;fl an 
average increase of 16% per annum in the 
residential construction cost in Delhi and 
between 11 % to 21 % per annum in other 
important centres, namely Ahmedabad, 
Allahabad, Madras, Bhubaneswar, Patiala, 
Panaji and Trivandrum in respect of 
typical type of Residential Buildins Cons-
truction for low income group. 

(c) The National Research Laboratories 
Like the Central Building Research Insti-
tute, Structural Engineering Research 
Centre have brought forth new construc-
tion techniques for improving durability 
and liability of houses alongwith reduc-
tion in cost of construction. 

SHRIMATI KISHORI SINHA : Sir, 
fom the reply of the hone 
Minister, it is quite clear that the cons-
truction cost of residential houses has 
gone up between 11 % to 21 % per annum. 
May I know from the Minister, the 
cumulative increase over the last 5 years ? 
I have asked for this information. 

[Trans/ation] 

SHRI DALBIR SINGH: Sir, there 
has been a tremendous increase in the 
cost of housing during the last five years. 
One of the main reasons for this 
is . the increases in the cost of 
various house building materials from 
1980 to 1985. For instance, the price of 

cement during this period has risen by 
15.8 per cent, the price of timber by 22.6 
per cent, the price of stone by 14.6 per 
cent, the price of iron by 13.7 per cent 
and that of sand by 13.1 per cent. Thus, 
the overall rise in cost has been 9.1 per 
cent. Therefore, the cost of housing has 
increaesed. As a result of our efforts, the 
N.B.O. has taken up construction work 
at 33 different places on the basis of 
new technique. The N.B.O. has under-
taken research in the field of construction 
of houses for the weaker sections by using 
the locally available material so as to 
reduce the cost of construction. Not only 
this, we have demonstrated everywhere 
through the N.B.O. as to how good 
houses can be constructed at lower cost. 

[English] 

SHRIMATI KISHORI SINHA: In 
reply to part (c) of my question. it is 
stated that the National Research Labo-
ratories have suggested new techniques 
which will reduce cost of house building. 
May I know the percentage of reduction 
in costs of construction ? 

I would like to know if any new tech-
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nique has been suggeted for brick nlanu-
facturing. 

The hon. Minister has already 
men tioned all the important centres except 
Patna. Why so ? 

{Translation] 

SHRI DALBIR SINGH: Not that we 
have left out Patna; on the contrary we 
are paying attention to all centres including 
Patna. But as I have just now stated, the 
cost of various building materials has 
risen during the last five years. If the han. 
lady Member wants, I can give complete 
information carrying details of each aspect. 
For example, N. B. O. has conducted 
research on foundation work with Low-
Cost Material, Lime Destabilised Mud 
Contents, Lime Contents, Volumes and in 
respect of \arious differences. In a11, there 
are 25 items. If you permit me, I can 
read out all of them in the House. 

[English] 

SHRI D. N. REDDY: Is the hon. 
Minister aware that pre-fabricated material 
has been in vogue in Western countries 
since very long time thus reducing the cost 
and time of housings Recently there was a 
Seminar of Engineers from all over the 
country here in Delhi about the same 
subject, pre-fabricated material to be 
used in housing. If so, has the Govern-
ment taken notice of it and what are the 
recommendations and will the Government 
think of using this technique in our 
country ? 

THE MINISTER OF URBAN DEVE-
LOPMENT (SHRI ABDUL GHAFOOR): 
Already this year we have floated ten-
ders for constructing 12,000 houses in 
Delhi alone with this new technique of pre-
fabricated houses. We are going to have 
this experiment here in Delhi and we are 
sure if it succeeds it will spread through 
the whole of India. 

Failure of Groundnut Crop in Saurashtra 
+ 

·744. SHRI N. TOMBI SINGH: 
sHRI R. S. MANE : 

Will the Minister of AGRICULTURE 
be pleased to state : 

(a) whether due to acute drought con-
ditions, the groundnut crop in Saurashtra 
has failed completely ; 

(b) the quantity of ground nut Saura-
shtra provides for extraction of edible oil 
in the country and the extent of loss of 
groundnut this year ; 

(c) whether the shortfall in groundnut 
production wi11 in any way affect the total 
availability of ground nut oil ; and 

(d) if so, how it is going to be made 
up ? 

THE MUNSTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN-
DRA MAKWANA) : (a) Perceivable loss 
of ground nut crop during kharif 1985 is 
anticipated in Saurashtra region of Guja-
rat due to drought conditions. 

(b) Saurashtra region of Gujarat on an 
average basis of preceding three years 
provides about 11 1 akh metric tonnes of 
groundnut for extraction of edible oil. 
According to the information made avail-
able by Government of Gujarat, the pro-
duction of kharif groundnut in this re-
gion during 1985-86 is anticipated to be 
around 3 Jakh metric tonnes. 

(c) and (d). Much of the loss in 
production of groundnut in Saurashtra 
region during 1985-86 will be covered by 
the higher production of rapeseed-must-
ard, soya bean and rabi/summer groundnut 
in the country. 

SHRI N. TOMBI SINGH: According 
to the figure given in the reply, the gap 
in the production of groundnut is 8 1a1m 
metric tonnes this year. And the Govern-
ment is optimistic that the shortage will 
be made good by the rapeseed-mustard, 
soyabean and rabi production in other 
parts of the country. May I know in 
this connection whether the Government 
bas made any survey of the production 
of Soya-bean oil, what is the share that 
will be made up by this Soya-bean oil, 
bow popular it bas become in the gene-
ral market as also other rapeseed-and 
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mustard oils, and whether the Govern-
ment are anticipating that the shortage 
of groundnut will be made up or is it 
only a general optimistic statement or 
have they made any deep study of the 
matter 1 I would like to know from the 
hon. MimslcI. 

SHRI YOGENDRA MAKWANA: 
That is vwha·t we expect that the loss will 
be made up by soya-bean, other rapeseed-
mustard and other oil. Then it largely 
depends upon the habit of the people to 
the oil they are using and which they are 
accustomed to use. So it is difficult to 
Say and it is difficult to assess as to how 
much of groundnut will be replaced by 
soyabean, mustard and other oils. 

SHRI N. TOMBI SINGH: I would 
like to know the rea) quantity of soya-
bean oil production so far~ The hon. 
Minister has not replied to it. 

SHRI YOGENDRA MAKWANA: 
The question is about the fall of ground-
nut production in G ujarat. It is not 
related to the soyabean production. You 
certainly asked me as to what is the 
shortage and whether it will be possible 
to make up the shortage by the use of 
soyabean and rapeseed-mustard oil pro-
duction. That is why I said it all depends 
upon the habit and liking of the people 
and it is not possible to assess like that. 

SHRI K. RAMACHANDRA REDDY : 
You are importing 13,000 to 14,000 
tonnes of groundnut oil. Instead of 
resorting to imports, why not the Govern-
ment give a better and a remunerative 
price for groundnut so that the growers 
can be encouraged to grow more ground-

. nuts. The present support price is only 
Rs. 350 per quintal whereas it is sold in 
the market at Rs. 450 per quintal. The 
present support price is not remunerative. 
The present support price is not remune-
rative. Why don't you increase the support 
price beyond Rs. 450, say to Rs. 550 so 
that it may act as an incentive to fanners 
to grow more groundnut ? 

MR. SPEAKER: It is not a good 
aupstion'1 

SHRI YOGENDRA MAKW ANA: It 
is not a good suggestion and it will Dot 
help because in the groundnut growing 

area in Gujarat, that is, the Saurashtra 
area where groundnut is grown in large 
quantity, the prices are higher and that 
is why even though the productivity is less 
and the yield is very less, even then they 
are growing groundnuts. They should 
have switch~d over to other crops but 
they are not doing it because it is more 
remunerative than other crops. So I do 
not think this suggestion will work. 

MR. SPEAKER : Next Question. 

{Translation] 

SHRI BALKAVI BAIRAGI: Mr. 
Speaker, Sir, this is a very important 
question. You may somehow take it up. 

MR. SPEAKER: When you have 
taken Bairag (renunciation), I shall not 
refuse ...... . (lnterruptions) 

MR. SPEAKER: Now when I have 
agreed, you are going further. 

SHRI BALKAVI BAIRAGI: If I do 
not go further, the people will catch me 
by the scruff. 

MR. SPEAKER: You may do any-

thing. but it cannot be permitted. 

SHRI BALK A VI BAIRAGI : Sir9 take 
it up somehow or the other. 

MR. SPEAKER: If you give a fresh 
notice, I shall see. 

[English] 

Working of House Build ing Cooperative 
Societies in Delhi. 

+ 
"746. SHRI T. BASHEER : 

SHRI V.S. KRISHNA IYER : 

Will the Minister of URBAN DEVE-
LOPMENT be pleased to state : 

(a) the number of House Building Co-
operative Societies in Delhi involved in 
incessant litigations amoDl different aroups 
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obtaining in each of these societies thereby 
causing hardships to thousands of lower 
middle class people includioa salaried 
people; and 

(b) the effective steps being taken or 
contemplated to restore the health of such 
societies and to ensure favourable condi· 
tions for their Members to build houses ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH: (a) As 
reported by the Registrar. Cooperative 
Societies. Delhi. nine Cooperati\e House 
Building Societies in Delhi are involved 
in frequent and repeated litigations. 

(b) The con1plaints involving disputes 
among members of Cooperative House 
Building Societies are promptly attended 
to by the Registrar, Cooperative Societies 
and appropriate action warranted under 
the law is initiated. 

SHRI T. BASHEER In se ... eral 
House-Building Cooperati\e Societies, 
tbe same management has been continu-
ing for ten years or more \\ jthout proper 
election, in spite of the fact that the pres-
cribed term under the Act is only three 
years. For instance, the Delhi School 
Teachers' Housing Cooperatmg Society, 
which was set up in 1961, is having the 
same Management Committee for the 
last ten years; there are a few other 
Societies also like the Parvana 
Group Housing Society and Adarsh 
Group Housing Society. The!)e illegalities 
and fiouting of lav.s are done by the 
Management in collusion with the officials 
in the Registrar's office and taking advan-
tage of the loopholes in the Act. I \\'ould 
like to know from the hon. Minister whe-
ther the Government will take steps to 
conduct an inquiry into such state of 
affairs prevaiJing among the Housing Co:' 
operative Societies and also I would like 
to know from the hon. Minister whether 
Government will come forward with 
suitable amendments to plug the loopholes 
in the Housing Cooperative Societies 
Act. 

THE MINISTER OF URBAN DEVE .. 

LOPMBNT (SHRI ABDUL GHAFOOR): 
~he last part of his question is a suaps-
tlon and I will look into it. So far u the 
first part of the supplementary is concer-
ned, if he names the Societies, I will cet"-
tainly ask the Registrar to 10 into the 
matter. 

PROF. N.G. RANGA: He is nking 
for amendment of the Act. 

SHRI ABDUL GHAFOOR: I have 
told him that it is a suggestion and that 
we will look into it. So far as the first 
part of the question is concerned, if he 
names such Societies where elections have 
not been held, I will certainly send it to 
the Registrar to find out. 

~ 

MR. SPEAKER: Only Speaker has 
got the prerogative to 'name'. He can 
only point out. 

SHRI T. BASHEER: I appreciate the 
style of the hon. Minister to be very 
brief in his answer. My second supple-
mentary is this. I want to know from 
the han. Minister the number of House 
Building Cooperative Societies in the 
waiting Jist for getting allotment of the 
land from the DDA and also I would 
like to know fronl the hon. Minister the 
land available with the DDA in its pos~s
sion for distribution to the Housing Co-
operative Societies for constructing build-
ings and what steps Government are going 
to take to speed up the allotment. 

SHRI ABDUL GHAFOOR: The 
actual requirement of land for the newly 
registered societies can be fanaUy assessed 
after the total membership if known on 
the basis of the verification of all the 
societies in this group. According to a 
broad estimate about 6000 acres of land 
may be required for that. There is a 
scarcity of land. Even the DDA is not 
in a position to give 6000 acres of land. 
If these lands are acquired and developed, 
certainly they will provide to all the 
cooperatives. 

SHRI T. BASHEER: What is the 
land available with the DDA 7 At least 
you must provide that. 
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SHill .ABDUL OHAFOOIt : DDA 
Ilaa alrea4y reported that there is scar-
city of land and nearly 6000 acres of land 
will be required to allot to these socie-
ties. 

SHRI T. BASHEER : How much land 
is available with DDA for this purpose? 

SHRI ABDUL GHAFOOR: There 
are so many purposes {or which the DDA 
•• to allot. It is not that the DDA 
acquires land to allot only to the !!fOUP 
b.ousina S()f;ieties. 

SHRI T. BASHEER: What is the 
land earmarked for this purpose. How 
much land is available with DDA ? 

SHRl ABDUL GHAFOOR: At pre-
sent I tUn not in a position to say the 
act ual acrage Gf land earmarked for this 
purpose. I will find out and pass the 
information to you. 

MR. SPEAI'.ER : There is no definite 
limit to this. 

SHRI V.S. KRISHNA IYER: There 
arc more than 2000 housing socie-
ties in Delhi. A number of them are 
under litigation. Just now the Hon. 
}.oIember pve to names-the Delhi School 
Teachers Society and the Parwana 
Society. Here, election were not help for 
the last ten years. Under the garb of 
liti&3tion even the management itself 
creates litigation because they want to 
continu~ in offi~ for ever. So, I would 
li~e to ask the HOD. Minister a specific 
qu~stion. 

(Interruptions) 

What do you mean by that ? 

(Interruptions) 

MR. SPEAKEIt. . You put your ques-
tion. (mterr."ptions) .......... I have not 
allowed them. You pay attention to your 
~&ioa. 

S:aa~ V .. S. ~SHN,A IY~: I am 
~w.a}'s specjti~~ and. aJw~s relevant Sir. 

(bat~,.rllptio/U) 

please. (Interruptions) ......... I have not 
allowed anything. I have not allowed any-
body, neither I alJow you, Mr. Janga 
Reddy. I keep you in the same line. You 
are all in the same boat. 

(Interruptions) 

SHRI V.S. KRISHNA IYER: I 
would like to ask the Hon. Minister to 
to give a specific reply. Will you bring 
forward an amendment, so that the 
General Body is conducted every year 
and the elections are held once a year as 
per the Act-whether there is litigation 
or not? For that an amendment is nece-
ssary to the Delhi Cooperative Societies 
Act. Will the Hon. Minister bring for-
ward an amendment? 

SHRI ABDUL GHAFOOR : In so 
far as the question of litigation is COD-
cerned, it does not mean only that elec-
tions in the cooperative societies are not 
held regularly or in time. There are 
other types of litigation also going on. 
Some individuals have filed cases in High 
Courts. Even if the land is allotted, they 
are not going to construct so long as the 
cases are not settled. There are 42 litiga-
tions at present in which 9 societies are 
always litigating somehow this way or 
that way. They are some cases pending in 
the courts. All these things are being 
looked into and we cannot say finally 
when the High Court where the cases are 
pendjng will decide. If these things are 
done finally, we will certainly go into all 
these details. 

[ Translation] 

SHRI C. JANGA REDDY: On com-
pletion of the term a special officer can 
be appointed by superseding the 
management. Why that this not 
being done? If the Government 
are not in a position to bold election Oft 
completion of their term, the special 
officer can be appoined by superseding 
their management. 

SHRI ABDUL GHAFOOR : As 
regards your ~uggestion~ we cannot dp 
anything in so far as court cases are con-
ccrncd7 but about other casei which you 
havo mentioned. I am glad to say. ~t 
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after I get back to my office I shall order 
all such cases to be decided by the 
Registrar as early as passible. 

[English] 

SHRI SONTOSH MOHAN DEO : Sir. 
some poor Members of Parliament have 
formed such group housing societies. I 
would like to know whether land has been 
allotted to these societities or it is under 
consideration to allot them land ? 

SHRI ABDUL GHAFOOR: Sir, so 
far as Members of Parliament are con-
cerned all the societies have been allotted 
land. 

Provident Fund Account SUps 

·747. SHRI HANNAN MOLLAH: 
Will the Minister of LABOUR be pleased 
to state: 

(a) whether Government are aware 
that the employees of defferent establi-
shments are not getting their yearly 
Provident Fund statenlent and account 
slips regularly; 

(b) whether accounts of non-refundable 
10aus and Provident Fund final settlements 
are not maintained properly; 

(c) whether Government have received 
any complaints in this regard ; and 

(d) if so, the detaili thereof and reme-
dial action taken in this regard ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P.A. 
SANGMA): (a) The Government is 
aware of large pendency in the issue of 
annual statement of accounts. 

(b) During the year 1984-85. 5,02, 279 
Provident fund claims amounting to Rs. 
268.27 crores and 2,96,360 applications 
for withdrawals amounting to Rs. 82.40 
crores were settled. However, the pen-
dency both in case of non-refundable 
claims cases and of final settlement cases 
remajning considerable. 

(c) and (d). Yes, Sir. A joint Jetter 
tiP~ by some ~on~ble MPs stat~ 

inter-alia that the RPFC's Office in Cal-
cutta was not functioning properly and 
that there were delays in settlement of 
claims, issue of annual statement of 
accounts etc. was received recentaly. A 
new RPFC has since been posted in Cal-
cutta and he has been instructed to make 
special efforts to gear up the adminis-
tration and to take steps for expeditious 
settlements of pending claims etc. This 
position is being regularly monitored and 
it is expected that there will be consi-
derable improvement as a result of the 
administrative changes and streamlining of 
procedures. 

SHRI HANNAN MOLLAH: Sir, 
situation is much more serious than what 
tke reply reveals because a large number 
of old cases are there. For example, the 
employees of Gillanders Arbuthnot & Co. 
have not received their accounts since 
1982-83. So also the employees of 
Crompton Greaves since 1979; employees 
of Bengal National Chamber of Com-
merce and Industry since 1980; emoloyees 
of Sinc1aire Hotels and Transport since 
1981 and the employees of East Coast 
Paper since 1980. This is the situation. 
The Minister has mentioned the figure of 
settlements for the year 1984-85 but the 
total number of pending cases has not 
been given. If you get the total figure of 
the pending cases for settlement then only 
we can know the actual position. 

SHRI P.A. SANGMA: Sir, I have 
got the figure upto 30.9.1985. As on 
30.9.1985 the settlement of account& 
required to be done was to the tune of 
Rs. 299.65 lakhs. out of this slips have 
been issued worth Rs. 161.18 lakhs and 
the pendency on that date is Rs. 138.47 
lakhs. This is as far as settlement of 
accounts is concerned. 

SHRI HANNAN MOLLAH: Sir, 
you will be surprised to know that the 
position is much more serious in respect 
of employees of the closed factories. 
There is one factory in my constituency, 
viz., Premchand Jute Mil). This factory 
is closed for the last 8-9 years. Many of 
their employees have already died but 
they have not received their accounts and 
money. I would like to know whether 
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Government will take some special steps 
in such cases? If 80, I would like to 
know what arrangements they will make 
to clear such long pending cases ? 

SHRI P.A. SANGMA : Sir, jute 
industry is ~me of the biggest 
defaulters to the provident fund contri-
bution but that is a separate question. If 
there are some specific claims let the hone 
Member inform me and I will look into 
that. 

SHRI MANORANJAN BHAKTA: 
Sir, the jurisdiction of provident Fund 
Commissioner, Calcutta extends to 
Andaman and Nicobar islands also. In 
Andaman and Nicohar islands even 
where Goverment i", the employer the 
accounts slips are not supplied to the 
employees regularly. In "iew of t~at in 
the past the Ministry of Labour was 
kind enough to have one Inspector 
posted at Port Blair. Unfortunately that 
Inspector's office is also not functioning 
well and all the accounts which are at 
Calcutta have not been transferred to that 
office. So, in view of that. 1 would like 
to know from the hon. J\.1inister \\ hether 
he would consider strengthening the 
office in the Islands so that aJl those 
accounts can be trasferred to Port Blair 
and the employees who are not getting 
the account slips regularly can get them 
as also action against all those defaulting 
officials can be taken. 

SHRI P.A. SANGAMA: I agree that 
Andaman and Nicobar Islands need spe-
cial attention and we will give them. 

Setting up Task Force by Sail to l\'fonitor 
Quality Products 

*748. SHRI BANWARI LAL PURO-
HIT : Will the Minister of STEEL AND 
MINES be pleased to state 

(a) whether the Steel Authority of 
India Limited has set up a task force to 
lI1onitor quality of its products; 

(b) if so the details thereof; aDd 

(c) to what extent the customers will 

get qualitative items from the SAIL? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT): (a) to 
(c). A Statement is given below. 

Statement 

(a) Quality Assurance Groups have 
been constituted in all SAIL steel plants 
to ensure strict adherence to technological 
process control no~ms, inspection and 
packing standards etc. Chief Metallurgists 
of the plants have been assigned the 
re~ponsibility of satisfying customers in 
respect of quality. 

(b) and (c). A number of mea~ures 

ha\e been introduced for quality improve-
ment in the Rourkela. BhiJai and 
Bokaro steel plants. Measures for im-
pro'ving quality have been incorporated in 
the modernisation scheme of the Durga-
pur steel plant. In recent year, some of the 
steel plants in the public sector have in-
troduced desiliconisation, desulphurisation, 
lime dust injection, ladle refining and 
closer process control measures. Rour-
keb Steel Plant has recently commenced 
prol..iuction of silicon steel. It is intro-
ducing new rolJing techniques for 
improving strengh and ductility characte-
ristics of steel on trial basis while Bhilai 
has introdu~ed continous casting. 

As a result of the measures adopted 
by SAIL to improve the quality of steel, 
\"arious grades of high quality steel are 
now being made in the country. Produc-
tion of SOl1le of these items like electrical 
steel sheets, LPG sheets and deep drawing 
and extra deep drawing quality steel 
sheets has been going up steadily. Cus-
tomers DOW get high quaJity steel with 
better surface quality and better nlecha-
nical properties. 

[Trallslation1 

SHRI BANWARI LAL PUROHIT: 
Mr. Speaker, Sir, the steel that is nor-
mally available in the market is mostly 
sub-standard. Such Sub-Standard steel 
in large quantity finds its way in the 
market and the cUitomors have to pay 
full prico therefor. fly sub-st~ndard 
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What I mean is that some steel sets har .. 
der and does not remain soft. Plates and 
sheets which are supposed to be of a 
uniform size have to be cut and trimmed 
by the customer and as a result thereof, 
its cost increases. It also results in fall in 
production of the small seetor units which 
in tum pushes up their cost of production. 
I want to know from the hon. Minister 
the percentage of steel rejected by GoveTn-
menl during the inspection before tbe 
steel leaves the plant. These people have 
to pllcchase that rejected Jot in the open 
market at full price. I want to know 
what arrangements have you made to 
check this malpractice and if no arrange-
ments have been made will, will they be 
made in the near future ? 

SHRI K.C. PANT: Sir, of the lots 
that are rejected, some steel is sold as 
rejected and not as good quality steel. 
Whoever purcbases it, purchases it as a 
rejected lot. 

SHRI BANW ARI LAL PUROHIT: 
There is no clear distinction that such and 
such lots are rejected ones; this item is 
always in short supply. The other point 
that I want to raise is that a number of 
items manufactured in the steel plants 
carry a premium of Rs. 2,000 to Rs. 3000 
per tonne. The people do not lift these 
items and your officials compel the dea -
lers to lift those items also which have no 
ready market. They sell the goods at a 
pretnium. This type of situation prevails 
at present. I would like to tell the hon. 
Minister that he should see to it that the 
production in the Steel Plants conforms 
to the requirement. The item that bas a 
large demand should be produced more 
and the one which has a lower demand 
should be produced less. But what is 
happening at present is exactly the oppo-
site. The item which has DO demand is 
being produced more whereas the one 
which is in short supply is being produced 
less. Another point which I want to 
mention is that the rejected goods do not 
bear any stamp to the effect that these 
are the tejected goods. As a result of it, 
the people eamot distiDpish between the 
rejected and the quality goods and they 
liave to buY it. This is the factual poii-
~Oll. I want to know wbat Ikps de tho 

Government propose to take to check it ? 

SHRI K.C. PANT: Sir, the hone Mem-
ber has raised two points. The first .is 
whether stamping on the rejected goods is 
done or not. I shall gather information 
?n how it is sold and whether stamping 
IS done or not. The second point which 
he has raised is that some items which 
are called ~slow moving items' are sold 
by mixing them with "fast moving items'. 
This is true and the reason for doing so 
is that the market changes with the time. 
~oday, you have certain installed capa-
CIty, but the current market projections 
will change within two to three years. To 
that extent, some adjustment in that has 
to be made and, I think, the situation 
today is not that the hon. Member has 
explained, i.e., the items that are in greater 
demand are produced less. Only those 
items which are in greater demand are 
produced more, but marginal production 
of such items is also undertaken which 
are not in that mttch demand. Therefore. 
we have to produce both the items. 

[English] 

Setting up of Turmer ic Centre in A .P. 

*749. SHRI V. SOBHANADREESWARA 
RAO : WiU the Minister of AGRICUL-
TURE be pleased to state : 

(a) whether the Indian Council of 
Agricultural Research has decided to set 
up a turmeric centre in Andhra Pradesh 
during the Seventh Plan period; and 

(b) if so, the site selected for the 
purpose and other details of the project 
in this regard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN-
DRA MAKWANA) : (a) Yes, Sir. The 
Centre will be one of the Coordinating 
Centres of the All India Coordinated 
Research Project on spices to function 
under Andhra Pradesh AKTicultura) 
University from 1986 .. 87. 

(b) The site for the above centre has 
Dot yet been finaUsed. An allocation of 
B.s. 2.25 lakhs bas been made for the 
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centre during the plan, of which Rs. 1,69 
lakhs would be the ICAR9 S share and 
Rs. 0.56 lakhs State's share. The Centr 
will mainly work on selection of suitablee 
varieties of turmeric for Andhra Pradesh. 

SHRI V. SOBHANADREESWARA 
RAO: Sir, Andhra Pradesh stands 
first or second in the matter of area 
under turmeric cultivation, but unfortuna-
tely, the per acre yield in Andhra ~radesh 
stands third in the country with only 
27.5 quintals per hectare. The per acre 
yield of turmeric in Tamil Nadu is 52.9 
quintals and in Kamataka it is 35.7 
quintals. I am happy that the Govern-
ment has at last realised the need to start 
a Centre for Research on spices. I 
would like to know from the hon. 
Minister when the setting up of the Centre 
will be finalised. The Centre should be 
set up either at Cuddapa or Duggirala in 
Guntur district which are very famous 
for turmeric production. Will the Govern-
ment take all steps at the earliest for 
starting of the Centre for Research and 
evolve the best varieties that are suitable 
for the soil, temperature and irrigation 
conditions in different parts of Andbra 
Pradesh. 

SHRI YOGENDRA MAKWANA: I 
have already said that we are going to 
set up the Centre and the finalization 
would be as early as possible. 

SHRI V. SOBHANADREES,\\'ARA 
RAO: TUf[neric is a very important 
commodity which is daily used in every 
household. Apart from that, it is one of 
the important export items and the export 
earnings are increasing every year from it. 
The export earnings increased from Rs. 5 
crores in 1981-82 to Rs. 72 crores in 
1984-85. The farmers are, however, not 
&Ctting the real benefit. Many a time, ~e 
prices vary between very high 
and very low. The prices are very 
low specially when the crop is with the 
far~rs. In order to stream line in the 
production of turmeric, will the ~~vern
ment take immediate steps for deciding on 
a minimum support price to the farmers 
to Jac)p them from distress sales '? 

SHRI YOGENDRA MAKWANA: 

The Government neVer wants that the 
fanner should suffer. Whenever there is 
a request from the State Government, 
immediately it is done. NAFED is acting 
as a nodal agency for procurement. 
Prices are declared immediately whenever 
it is required. We did it in the case of 
coconut also. When the prices fell, we 
procured coconut at Rs. 1200 per quintal. 
We are doing in other cases also, but the 
State Government has to request us. 

SHRI V. SOBHANADREESWARA 
RAO: I wanted to know, ""hether the 
Government intended to fix minimum 
support price for turmeric. 

SHRI YOGENDRA MAKWANA 
F or all commodities, it is not necessary. 
Whene"er it is n€cessary, the State 
Government comes forward and requests 
to the Central Government and \\e do it. 

MR. SPEAKER: Mr. Misra. 

[Translation] 

SHRI RAM NAGINA MISHRA! 
Sir, turmeric is extensively grown in the 
eastern districts of Uttar Pradesh and 
especially in the Deoria and Siwan di5" 
trict of North Bihar. Its yield in these 
districts is also good. I would like to 
kno\\ whether }OU would arrange to set 
up similar research Centres there also ? 

SHRI YOGENDRA MAKWANA 
We have done it in Andhra Pradesh 
because it was needed there. We shall 
see when a similar need is felt at other 
pJaces also. 

SHRI V. TULSlRAM: Sir, today you 
are in a very happy mood. If you 
remain in the same joyous mood in the 
Zero Hour, we also feel happy. I 
congratulate the hon. Minister for setting 
up a turmeric Centre in Andhra Pradesh. At 
the same time. 1 would like tc:> know from 
the hon. Minister as to ""hat is the number 
of the farmers likely to be benefited from 
this Centre? Drinking water is scarce 
there. It may just happen that on bor ing 
~ e may find that there is no underaround 

water. Therefore, first take into account 



23 Oral A1isw~rs APRIL 21, 1986 Orai AnsWers i4 

all these factors and then allot a Centre 
to Andhra Pradesh. Centre should not 
be allotted just as a formality because in 
such a situation no one would be bene-
fited in the real sense. 

MR. SPEAKER: He has already said 
that they are conjecturing. 

SHRI YOGENDRA MAK\VANA 
Mr. Speaker, Sir, the proposed Centre 
will benefit the fanners of the entire State 
as also the farmers of other States. 

[Translation] 

Emission of Gas, Smoke effluents by 
Khetri Copper Project 

*750. SHRI MOHD. AYUB KHAN: 
Will the Minister of STEEL AND 
MINES be pleased to State: 

(a) whether Go'\ernment propose to 
take any measures to check the ad\crse 
effect on the health of the local people 
and the crops in the area as a result of 
gas/smoke emitted by chinlneys and the 
concentrated water /etHuents drained out 
by the Khetri Copper Project ~ and 

(b) If so, the details thereof '? 

{English] 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF MINES (SHRIMATI 
RAM DULARI SINHA). (a) and (b). A 
Statement is given below. 

Statement 

!a) and (b). The Hindustan Copper 
Ltd. has undertaken the following meas-
sure5 to check the adverse effect of Gas/ 
Smoke emission and effluents from the 
Khetri Copper Project :-

(i) The sulphurous gases from the 
smelter are utilised to produce 
sulphuric acid; 

(ii) The National, Environmental 
En&iDeeriD& Research Institute 

(NEERI), Nagpur has been enga-
ged as Consultant on air pollution 
and an action plan for control 
of sulphurous gases has been 
drawn up, which has been appro-
ved by the Rajasthan Board 
for Prevention and Control of 
Pollution. 

(iii) The Mine water emanating from 
Khetri Mine is consumed entirely 
by the concentrator plant and 
there is no discharge. In kolihan, 
the mine water is substantially 
consumed internally and the 
quantity discharged is very 'mall. 
The qua lity of water in both the 
places is \\-ithin the prescribed 
norms; 

(i\) The tailings of Concentrator 
Plant are discharged into a Pond 
and complete prevention of escape 
of solids has been achieved; and 

(\) Emuents of the acid' plant and 
lellnery arc neutralised with lime. 

[Trall~latioJl) 

SHRI MOHO. AYUB KHAN: Mr. 
Speaker, Sir, dangerous smok.e and gas 
emitted through chimneys of the Khetri 
Copper Project adver5cly affect the crops 
of the local farmers and the crops, \\ hich 
already havc a very low yield, are dest-
royed. 1 \\-ant to know what steps the 
hone Mmbter proposes to take to sa\e 
their crops? Secondly, due to discharge 
of the emuenb from the Project, which 
they have 5tored in a pond, the taste of 
the water in wells within a radius of nine 
kilometres has been spoiled. May I know 
what steps are being taken to check it ? 

SHRIMATI RAM DULARI SINHA: 
Mr. Speaker, Sir. sample surveyss and 
periodic checks have been conducted in 
the neighbouring areas to examine the 
effect of gas emitted by the chimneys and 
the survey, that is conducted every month 
since 1980, has shown that because of 
production in the Hindustan Copper 
Project no damage has been caused to the 
crops in that area. So far as the pollu· 
tion of dri!lkin& water is coneemed, I 
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would like to inform the hon. Member 
that the tailings from the concentrate are 
discharged into a pond. The tailings get 
settied at the base of the pond and the 
soil so settled forms a kind of hillock and 
thus water rises up. After distillation of 
that water, it is again taken to the project 
and utilised with the concentrate and as 
such it causes no pollution. Through 
you, I would like to inform the hon. 
Member that so far ~s drinking water is 
concerned, as I have told earlier, survey 
in this regard is conducted periodically. 
According to the results of the tests 
carried out by the Central Water Board 
also, no damage to the local crops is 
caused nor any shortage of \\-ater is 
caused nor any change in taste of water 
is caused due to the Khetri Copper 
Complex. The fact is that the \\ater in 
the wells in the areas around Khetri is 
very hard. The Khetri Copper Complex 
has conducted surveys at a distance of 40 
to 60 kilometres from the Project and has 
found that the water in their wells is 
comparatively harder. Besides, due to 
scanty mansoon rains for the last nlany 
years, the standing crops have been a 
affected. 

MR. SPEAKER: The question is that 
the \\ater in the wens has been spoiled. 
If it is due to the project, \\ hat remedies 
do you have? 

SHRIMATI RA1\f DULARI SlNHA : 
A survey has been conducted to find out 
the effect on Vvater in the \\'ells around 
Khetri Copper Complex upto a distance 
of 40 to 60 kilomitres anJ we have found 
that water in those \\ells is more hard. 

MR. SPEAKER: That is not the 
question. \\ hat he wants to lno" in his 
question is Vvhether water has been spoiled 
further due to the setting up of this com-
plex, The question is whether water has 
been spoiled further as compared to the 
past '! 

SHRIMATI RAM DULARI SINHA: 
It is so since 1980. The present state of 
water and air is in accordance with the 
norms approved by the Rajasthan Board 
for preve.atioB and control of pollution. 

SHRI MOHD. A YUB KHAN: Mr. 
Speaker, Sir, I had hoped that we had a 
very able and competent Lady Minister 
for our project. 

MR. SPEAKER : Now when you have 
an opportunity to deal with her, you 
have come to know. 

SHRI MOHD. A YUB KHAN: The 
farmers will get a big relief because of 
her. The hon. Minister has stated that 
no damage has been caused to the crops, 
bu t if she happen~ to visit that area, she 
v. ould hnd the e>.tent of loss caused to 
the crops, it is unparaUeled. For this, 
they have maGe an arrangement. They 
ha\e arranged a turbine. Why that gas 
and smoke are not fed into that turbine 
~o tha [ they could be used III the fer-
tilizer plant that has been set up there? 

.Iv!y second supplementar) is that due 
to this. project. the taste of the water has 
been spoiled, You go to a place two kilo-
metres a\\ ay from the project and you 
\\ ill Lnd quite a dIfference in the taste of 
\\ a ter. I \\ ou 1d like to know whether the 
project \\ould make some arrangement 
whereby the same ,,;ater as is being used 
by the project it~elf is supplied to the 
local people as \\ ell ? 

SHRI~1ATI RArvl DULARI SINHA: 
Though the question is quite lengthy, I 
am replying to it in one sentence only. 

~lR. SPEAKER: You give a brief 
reply. 

SHRI~IATI RA~l DULARI SINHA: 
I \\ ould like to say that there is no scope 
of feeding the gas \\ hich is emitted by the 
chimneys into the turbine. But so far as 
the content of Sulphur Dioxide in that 
emitted gas is concerned, I want to in-
form the House that the \\ork on setting 
up a Sulphur BUTner is going to be com" 
pleted in May-June through which 
Sulphur Dioxide will be extracted and 
thus a major portion of the gas would be 
utilised and vve shall start producing 
Sulphuric Acid therefrom. The Second 
thing that I want to say is-
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---Fer water pollution, for air pollutIOn 
or for any kind of pollution, there has been 
one long term and short term action plan. 

It Dazs been approved by the Rajasthan 
Board for prevention and Anti-pollution. 
NEERI at Nagpur has been consulted. 
So, everything will be taken into consi-
deration while the project goes on. It IS 

going to be completed, I can very well 
~ that the project will be completed at 
the end of 1987. When the pollution will 
be brought at zero leve I. 

Allotment of Contracts by DDA 

·752. SHRI C. JANGA REDDY 
Will ,the Minister of URBAN DEVELOP-
MENT be pleased to state : 

(a) the names of firms \\hich ha\e 
been allotted total housing contracts of 
more than Rs. 2 crores in the year J 985 
by the Delhi Deve ]opmen t Authonty 
along with the tendered cost of aBoted 
late of each contract ; 

(b) the volume of the housing wor.ks 
done by each of these firms in 1984 on 
the basis of actual payments received by 
them against the works ; 

(c) .whether these GJas 4.itt -Dot 
have the reqwsite capaci6y, ~ OJ] the 
perfof.manoe of 1'984. to cxcclde 1be tea" 
deFed w{)rks and .even then It he wGGk 
weFe awarded to them in 1985 ; and 

(d) jf so ~ the action contell1pl~d oy 
Govt. in the ,matter? 

THE MINISTER OF STATE IN THE 
MlN1STR Y OF URBAN PEVELOP-
MENT (SHRI DALBIR SINGH): (a) 
Nineteen firms have been allotted tQtal 
housmg contracts of more than Rs. 2 
crores in the year 1985-86 by Delhi Deve-
lopment Authority. Their details along-
With tendered cost and allotted rate of 
each contract are given in STATE-
MENT-I given below. 

(b) The requisite information is given 
in STATEMENT-II given below. 

(c) DDA have reported that the work'S 
were awarded not only on the basis of 
the satisfactory works done by the firms 
in J 984 but taking into consideration 
their performance during the earlier 
period also in DDA and under other 
organisations. 

(d) The question does not arise in 
view of reply given to part (c). 
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V AiSAKRA it t90i (SAKA) 

(l'ramfation1 

SHRI C. JANGA REDDY: Mr. 
Speaker, Sir, the hon. Minister has evaded 
a di~t reply to part (c) of my question. 

(IntertllptioRS) My 
was bow much 

simple question 
work they were 

awarded in 1984 and bow much 
of it did they complete, They were 
awarded contracts Dot on the basis of 
their performance during 1984 but on 
there performance in the earlier years. When 
their performance was not satisfactory in 
1984, how could they show a aood per-
formance in 1985 ? Give us contract 
because our father did fine job, I cannot 
understand it. (Interruptions) 

Please see at SI. No.2, a company 
named "Anant Raj Agencies". It has been 
shown that they were awarded contract 
worth Rs. 16 crores during 1984-85, but 
they could comp1ete only 1/3 of the work 
allotted and in 1985-86 again they were 
awarded contract worth Rs. 18 crores.This 
was in addition to their balance of work 
worth Rs. 12 crores. 

MR. SPEAKER You answer one 
question ; if the work is not to be got 
done, whom should it be awarded "! 

SHRI C. JANGA REDDY: Award 
the contract to them if the work is not to 
be got done. Even I can give a reply to it. 

(lnterruptiolls) 

S. BUT A SINGH: Direct reply would 
be given only by chllcha· 

SHRI C. JANGA REDDY : How 
n;uuty of the 5S contractors are executing 
the contracts awarded to them as per the 
~t '1 What percentage of work 
have they completed after the expiry of 
niDe months and what are the reasons for 
ddaY in execution of the work. '1 What 
was the need to award a contraCt in 1985-
86 when they could not complete the work 
in hand awarded to them in 1984-85 '1 
Were there no other contractors available ? 
You kindly tell me the difference in rates 
toodcrcd by them as compared to others ? 

SQ,Rl DALBIR SINGH: The bon. 
Mcinber's submission that the reply was 
evasive is Dot correct. Tbe D.D.A. invited 

teDders throuah advertisements in aD 1be 
newspapers and also put notices at public 
places. Before taking up work in D.D.A., 
they have executed worb elsewhere tatis-
(actorily and it was on that basi. tbIat ..., 
were awarded contracts by the D.D.A. I 
agree that there are some deficiencies in it, 
but it is not that these contractors are not 
doing work. They are executing the work 
and the contracts are awarded to them 
only after the Advisory Boaed gives its 
final approval. 

SHRI C. JANGA REDDY: 1 did DOt 
ask that. They might have done ~ 
wo.rk elsewhere, but here they are not 
dOing so. 

Vice-Chairman of D.D.A. had announ .. 
ced in 1985 that they would contruct and 
allot one lakh houses to DeJhites. In this 
connection~ he secured money from the 
citizens of Delhi and promissed that they 
would be given houses under the Self 
Financing Scheme, but that promise was 
not kept. It is now one and a half years 
since this announcement was made. If they 
had done good job elsewhere, then tell me 
how many houses have they coDtructed ? 

SHRI DALBIR SINGH: The hone 
Member bas stated that the D.D.A. had 
made announcement. We too want this 
housing problem to be solved. There are 
some shortcomings and to remove them, 
we ...... 

SHRI C. JANGA REDDY: You 
answer my simple question. How many 
houses out of one lakh have so far been 
contracted since the announcement was 
made? 

SHRI DALBIR SINGH: Since it 
involves figures, I am not in a position to 
reply to it right now. I shall sive the 
complete figures later on as to how many 
out of one lakh houses have so far been 
constructed. 

[E4'/;sJr) 

MR. SPEAKER: Q. No. 153-5hri 
Gurudas Kamat-not present. 

Q. No. 754-Shrimati Usha Verma..........ot 
present. 



Q. No. 7SS-Shri Balwant Singh 
Ramoowalia. 

SHRI BALWANT SINGH RAMOO-
WALIA: I do not want to press my 
question. 

MR. SPEAKER: Q. No. 7S6-Shri 
D.D. Patil-not present. Q. No. 757-
SHRI S. G. Dholap-not present. Q. No. 
758-Shri Somnath Rath-not present; 
Shri Hussain Dalwai-not present. Q. No. 
759--Shri Charanjit Singh Walia-not 
present. Q. N. 760-Shri C.D. Patel-not 
present. Q. No. 761-Shri Harish Rawat 
-not present. 

Now the Question Hour is over. 

WRITTEN ANSWERS TO QUESTIONS 

(English] 

Growth of Fisheries in '''est Bengal 

·742.' SHRI A TISH CHANDRA 
SINHA : Will the Minister of AGRICUL-
TURE be pleased to state : 

(a) the percentage share of West Bengal 
in the total fish seeds production in the 
country ; 

(b) whether the NationaJ Programme 
for Fish Seeds Development has not 
rendered much assistance to arrest the 
declining trend in the growth rate of some 
important species of fish in the State; and 

(c) if so. the details thereof and the 
action being taken or proposed in this 
regard? 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH) : (a) West Bengal 
produced 76.5 per cent of the total fish 
seed in the country during 1985-86. 

(b) There is no declining trend in the 
growth rate of fish seed of commerciaJJy 
important species of fish in West Bengal. 

(c) Does not arise. 

Coostrudion of Roads and Electrification 
In Rural Areas 

·743. SHRI B.K. GADHVI : WilJ the 

Minister of AGRICULTURE be pleased 
to state: 

(a) whether Government are aware that 
for rural development, constructions of 
roads and electrification of the viUages 
constitutute a core infrastructure ; 

(b) whether Government are aware that 
job-orientation in the villages and parti-
cularly in the backward villages is greatly 
hindered for want of roads and electri-
fication ; 

(c) if so, whether any special thrust is 
contemplated in this regard; and 

(d) whether Government propose to set 
up a special cell in the Ministry to 
monitor and direct this aspect of estabJish-
ment of infrastructure "! 

THE MINISTER. OF AGRICULTRUE 
(S. BUTA SINGH) : (a) to (d). Both roads 
and rural electrification are basic inputs for 
rulaI development. The construction of 
roads and electrification of villages have 
accordingly been accorded due priority in 
the Five Year Plans and inc1uded as part 
of the Minimum Needs Programme (MNP) 
since the Fifth Plan. The objective for 
rulal roads under the MNP is to link all 
the village with a population over 1 SOO 
and 50% of the villages with population 
between 1000·1500 by 1990. Construction 
of rula! link roads can also be taken up 
under the NREP and RLEGP. While 
MNP is in the State Sector, the expendi-
ture under NREP is shared on a matching 
basis between the Centre and States. 
Expenditure on RLEGP is entirely met by 
the Central Government. 

Under electrification of villages, the 
Seventh Plan envisages electrification of at 
least 65% of villages in each State and 
U.T. by the end of 1990. Special funds 
have been allocated under MNP to supple-
ment the efforts of the States which are 
Jagging behind. Further wide range of 
strategies including liberalisation of norms 
for Joan assistance have been invoJved to 
extend electricity to the backward areas as 
quickly as POssible. To aive a boost to 
programme of pumpset energisation, the 
scheme for Special Project Aariculture 
(SPA) for joint financina by the REC .. 
NABARD and commercial banks COO" 
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tinues to receive the requisite im petus, 
specially in the States with cansiderable 
ground water potential still remaining to 
be tapped to benefit wider section of the 
peasantry. 

The progress of the rural roads com-
ponent of MNP is moni tored by the 
Planning Commission as well as the 
Department of Rural Development. For 
road construction work under RLEGP, the 
monitoring is done by the Department of 
Rural Development. The rural electrifi-
cation programme is being monitored by 
Department of Power closely through 
review meetings being held with Rural 
Electrification Corporation and State 
Electricity Boards periodically. 

Supply of Sub-standard Fertilizers 
to Farmers 

*745. SHRI SUBHASH YADAV : Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) whether it has come to the notice 
of Government that sub-standard ferti-
lizers are being manufactured in vari ous 
parts of the country and supplied to far-
mers resulting in heavy loss to the crops; 

(b) if so, the number of such cases 
which have come to the notice of 
Government during the last two years; 
and 

(c) the action taken against the manu-
facturers of sub-standard fertilizers ? 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH) : (a) Yes, Sir, 

(b) and (c). A Statement is given 
below. 

Statement 

Effective steps are taken by the Central 
and State Governments to ensure 
supply of fertilisers of prescribed quality. 
Sample are taken by the State Govern-
ments under powers delegated to them 
under the Fertiliser Control Order to check 
the quality of fertilisers. Nearly 60% of the 
fertiliser consumed are domestically pro-
duced and about 40% are from imports. 
Separate accounts are not fernished by the 
State Governments of samples taken from 
domestically manufactured fertilisers and 

imported fertilisers. Offences re1ating to 
sub-standard fertilisers can take place 
in the course of production or in the 
course of distribution. In the two caJender 
years 1984 and 1985, 83,396 
samples were taken and 5,097 
samples were found sub-stan-
dard. Prosecutions were launched against 
327 fertiliser dealers and manufacturers 
and 46 convictions v.c,-:! l.i\varded by the 
courts. Many cases are stili pending in 
courts. However, other legal and adminis-
trative a:..:tion including non-renewal of 
registration and suspension of registration 
were taken against 4988 offenders. The 
Go\ernment of India throught its Cenral 
Quality Control Laboratory and through 
terms of Central Officers also toook 282 
samples. 66 of these samples were found 
sub-standard States ha\e been advised to 
take legal action against tbe offenders. 

., Generally, it has been found that 
producers of physical and granulated mix-
tures have often failed to conform to 
prescribed standards of nutrients. Rela-
tively larger number of samples were, 
therefore, taken from th~ producers of 
such mixture in order curb the 
tendency to cheat the farmers. Every effort 
is made to persuade the States to streng-
then their quality control infrastructure 
including quality control laboratories and 
enforcement staff. 

Bombay Lrban Transport Project 

-753. SHRI GURUDAS KAMAT: WilJ 
the Minister of URBAN DEVELOPMENT 
be pleased to state: 

(a) whether it is a fact that the Bombay-
Urban Transport Project is pending with 
the Union Government for approval; and 

(b) if so, what are the details of the 
project and by what time the project is 
likely to be approved? 

THE MINISTER OF URBAN DEVE .. 
LOP1vlENT (SHRI ABDUL GHAFOOR) : 
(a) and (b). A proposal on Bombay 
Urban Transport system has been recently 
received by the Central Government 
from Government of Maharashtra seeking 
World Bank assistance. The major compo-
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nents of the project are :-

Rs. in crores 
----------------- --------- -

A. Commuter Rail 

B. Bus Transport (including 
road project etc.) 

C. Water Transport 

D. Ted1nology .lqulsltlOn 

E. Technical Assistance and 
Training 

248.00 

221.06 

50.10 

3.00 

3.50 

525.66 

Certain clanficatlons have been sought 
from Govt. of Maharashtra, The fesibiJity 
of takmg up the project for \\'orld Bank 
assitance will be consIdered on receipt of 
the clarificatIOns. 

[ Translation] 

Interim Relief to "orkers in Sugar Mills 

'''754. SHRIMATI USHA VERMA: 
,"'if) the 1\1inister of LABOUR be pleased 
to state :. 

(a) whether the Wage Board constItu-
ted for refixing and re'\ iewing the rates 
of ¥rages and mtenm rehef for sugar mill 
workers, has recommended the payment 
of interim relief; 

(b) if so, the amount of interim relief 
fixed; and 

(c) when Go\ernment propose to aeept 
and implement it ? 

THE MINISTER Or STATE OF THE 
MINISTRY OF LABOUR (SHRI P. A. 
SANGMA) : (a) Yes, Sir. 

(b) and (c). Wage Board's recommen-
dations are under active consideration of 
the Government. 

Late Telecast Regarding Escape of Charles 
Sobhraj from Jail 

*755. SHRI BALWANT SINGH 
RAMOOW ALIA : 

SHRI KALI PRASAD PANDEY: 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state ; 

(a) whether it is a fact that _ 
regarding the escape of Olarles SobIw4U 
from Tihar jail was telecast very late; aad 

(b) If so, the facts in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION ANp 
BROADCASTING (SHRI V. N. 
GADGIL) : (a) and (b). Upon the receipt 
of information about the ev~t from 
Delhi Police headquarters, Delhi Door-
darshan decided to compose a spcQa.l 
item, giving information about the escape, 
the photographs of tbe escapee-convicts 
and relevant police telephone numbers. 
This special item was telecast over the 
national network immediately before the 
9.30 P.M. News in English. 

Considering its news value. it would 
have been desirable to repeat it in the 
News bulletin also. Doordarsban has 
been asked to be more careful in such 
matters. 

[English] 

Production of Deoiled Cakes 

*756. SHRI D. B. PATIL: Will the 
Minister of AGRICULTURE be pleased 
to state: 

(a) whether deoiled cakes are used as 
cattle feed and also as fertilizer; 

(b) the total production of deoiled 
cakes in 1983-84, 1984-85 and April-
December, 1985; 

(c) the percentage of the deoiled cakes 
exported out of the total production; 
and 

(d) the reasons for not using aU the 
deoiled cakes as feed for cattle and as 
fertIlizer in the country? 

THE MINISTER OF AGRICULTUR.E 
(S. BUT A SINGH) : (a) Yes, sir. 

(b) Production of deoiJed cakes was 
23.7 lakh tonnes in 1983, 2~.~ lakb 
tonnes in J 984, and 25.1 lakb tonnes in 
1985. 

(c) 'Percentage of deQ,\ed eRe ex.POJ1Od, 
out of the total prod~tion w .. 60.1 ia 
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19ft ... , 56.' in 1984-85 and 29. 8 ftom 
April to Oecemltcr, 1985. 

(d) CODCentrates feed containing 
deoiIed cakes are fed to high producing 
aaimals located in areas easily accessible 
to marketing facilities. Further, with 
pOOr Pbrchasing power of the majority of 
the eatttle owners it has not been possible 
to use aU tbe deoiled cakes as cattle feed. 
Use of deoiled cakes as fertilizer is not 
popular. since these are bulky and con-
tam IDIICh less plant nutrients as com-
pared to chemical fertilizers. 

Decline In Fish Catcb 

·757. SHRl S.O. OHOLAP: Will the 
MiJliater of AGRICULTURE be pleased 
to state : 

(a) whether there bas been scarcity of 
ftIb and cat&:h bas been very low during 
19&'-86 as compared to 1983-84 and 
1984-85; 

(b) if so, the details thereof; and 

(.:) tb. criteria adopted to declare 
lCMCity of fish ? 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH): (a) & (b). The fish 
catch from 1983-84 to 1985-86 is as 
follows: 

(in lakh tonnes) 

Year Marine Inland Total 

1983-84 15.19 9.87 25.06 

1984-85 17.77 10.82 28.59 
(Provisional) 

.9.'.86 16.92 J 1.18 28.10 
(l!Stimated) 

It will be evident from the above Table 
tbat there is no declining trend in fish 
caa:b o".r die YeaJ'S~ H owevel'. a slight 
V8Iiatioft ift d,)e estimated catch during 
1985 -86 is attributed to natural fiuctua-
tiM:. 

(c) In 9ieW of tile facta stated abo_, 
tbIa Q tiGII of adoP'iftl criteria to d~lare 
~ty of fiab do. D9f an", 

Green Belt in Cities to Maintain EcoJogkal 
Balaaee 

·758. SHRI SOMNATH RATH : 
SHRI HUSSAIN DALWAI : 

Will the Minister of URBAN DEVE-
LOPMENT be pleased to state: 

(a) whether there is any national 
policy for providing green belt areas in 
various cities in the country; 

(b) if so, the details thereof; 

(c) if not, whether Government pro-
pose to declare green be It areas in the 
cities to maintain ecological balance; and 

(d) if so, the proportion of the pro-
posed green belt areas to the total area of 
cities of India ? 

THE MINISTER OF URBAN DEVE-
LOPMENT (SHRI ABDUL GHAFOOR): 
(a) and (b). Provision of green space" 
including green belts, forms an integral 
part of city development plans. The 
model Regional and Town Planning and 
Development Law circulated to aU States 
and Union Territories by the Town and 
Country Planning Organisation underlines 
its importance for their guidance. 

(c) Doe~ not arise. 

(d) In a study conducted by tbe Town 
& Country Planning Organisation. out of 
407 cities/town covered throughout the 
country, 327 towns/cities have Master 
Plans. These Plans envisaged that in 
general the cities/towns would have 7.3% 
of land under parks and playgrounds. 
This percentage would be 8.6 in the 
cities of 10 lakhs. and above, 8.9 in the 
cities of 5 lakhs to 10 lakhs, 7.4 in cities 
of 1 lakh to 5 lakhs~ 6.1 in the towns of 
50,000 to 1 lakh, 2.4 in the towns of 
10,000 to 50,000 and 4.0 in the towns 
with population size of Jess than 20~OOO. 

Remunerative Price for Agricultural 
Produce in Gujarat 

·760. SHRI C.D. PATEL: Will the 
Minister of AGRICULTURE be pleased 
to state: 

(a) whether in view of the hiah cost 
of irrilatioD, farm labour and in.,uts, tb~ 
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farmers do not get remunerative prices 
for their produce, especially for rice, 
wheat and cotton in Gujarat States; and 

(b) if so, the steps Government pro-
pose to take to ensure lower cost of 
cultivation and adequate return to farmers 
for their produce ? 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH) : (a) and (b). The 
procurement/minimum support prices 
fixed by the Government for different 
important agricultura1 commodities inclu-
ding paddy, wheat and cotton cover not 
only the cost of production but also pro-
vide a reasonable margin of profit. The 
cost of production covers alJ paid-out 
costs as well as the imputed value of 
owned assets like land and family labour 
for which the farmers do not incur cash 
expenses. 

The Government's policy is to lay 
emphasis on programmes which would 
lead to growth in agricultural production 
and productivity. These programmes 
include, inter-alia, (i) Centrally Sponsored 
Special Rice Production Programme in six 
eastern states; di) Central Sector Scheme 
of Minikit CO\ ering Rice; (iii) Central 
Sector Scheme of Minikit Programme of 
Wheat; and (iv) a Central1y Sponsored 
Intensive Cotton Development Programme 
in major cotton growing States including 
Gujarat. 

[Trans/ation] 

Model I.T.I. at Haldwani (U.P.) 

·761. SHRI HARISH RAWAT : Will 
the Minister of LABOUR be pleased to 
state : 

(a) whether Government are aware of 
the fact that Model Industrial Training 
Institute is functioning at Haldwani in 
Uttar Pradesh; 

(b) If so, since when the institute has 
been functioning there; 

(c) whether bis Ministry propose to 
shift this institute to some other place; 
and 

(d) if so, the justification therefor? 

1lIJ! MINISTER O. STATE OF THE 

MINISTRY OF LABOUR (SHR.I P. A. 
SANGMA) : (a) to (d). Yes Sir. 

The Mode] Industrial Training Institute 
has been functioning in Haldwani since 
June, 1981. The scheme for setting up 
MITIs was approved subject to the condi-
tion that the possibility of their transfer 
to the respective States in the 7th Plan 
period will be considered in order to 
reduce the burden on the Central Govern-
ment. So far as MITI~ Haldwani is 
concerned, the matter is under considera-
tion in consultation with the State 
Government. 

[English] 

Telecast of Soap Operas Serials 
7098. DR. B. L. SHAILESH : Will tbe 

Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

(a) the serials (soap operas) at present 
being run on the Doordarshan network 
and the time aUoca tted to them ; 

(b) how many runs each one of these 
serials had and is likely to have ; 

(c) the reasons for allowing prime-time 
to these serials particularly, the advertise-
ments preceding, in tervening and at the 
end of their exhibition; and 

(d) whether Government propose to 
utilise this prime-time by telecasting 
some of the items shown after the English 
news interprised during such prime-time'? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V. N. GAD-
GIL) : (a) and (b). A statement is given 
below. 

(c) and (d). Keeping in view. the aVaila-
bility of audience, the prime-time varies 
from centre to ceentre. On an averaae~ it 
could be identified between 7 P.M. to 
10.00 P.M. programmes other than serials 
are also being shown within this time. 

As has been borne out by various studies 
on Audience Reaction, serials have gain 
wide acceptance and popularity. Many 
of Doordarshan proarammes are telecaat 
after Enalish News or before Hindi News. 
When required, even 9. P.M. slot is S1.l1n-
tituted by a Doordarshan hoIramme if 
lOpic:alit)' to demands. ' . 
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Statement 

Serial Telecast on Doordarshan as on 17.1/.1986 

Day Time Title of Serial Number of Episode~ 
Shown Remaining 

SUNDAY 10.30 AM Ek Do Teen Char 7 6 

11.50 AM Pankhon Se Panjon Tak 13 
(To start w.e.f. 20.4.86) 

12.20 AM RajiDi (I, III) 37 2 
Leaa Deaa (II, IV, V) 3 10 

12.50 PM Choti Badi BateD 2 11 

1.20 PM Kbazana 2 11 

1.50 PM Kaball Gaye Wo Log 11 15 

S.15 PM Vikann AUf Batal 16 9 
0, III, V) 

Dada Dadi Ki Kahani 5 10 

10.30 PM India Alive 17 9 

MONDAY 9.00 PM Nukkad 23 10 

WEDNESDAY 10.20 PM Chhapte Cbbapte 3 ]0 

9.00 PM Chote Bade 3 10 

10.20 PM Ajube 7 6 

THURSDAY 9.00 PM Satyajit Ray Presents 1 12 

FRIDAY 9.00 PM Katha Sagar 2 11 

9.50 PM Rishte Nate 6 7 

Doordarabaa Produced Programmes : 

SUNDAY 5.00 PM Azadi Ki Kahani (UDK 11 29 
Delhi Programme) 

Fore .... Seriala : 

SUNDAY 10.00 AM Walt Disney's Mickey & Donald 17 9 

11.00 AM Sharlok Homes 5 2 

TUESDAY 10.20 PM Making of Mankind 4 3 

SATURDAY 2.1S PM Fraadl. Rock 22 3 
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Change in Timings of Television 
Programmes 

7099. SHRI MULLAPPALL Y RAMA-
CHANDRAN: Will the Minister 
of ,INFORMATION AND BROAD-
CASTING be pleased to state: 

(a) whether there is any report, based 
on any surveyor otherwise that the 
studies of children are being adversely 
affected by television timings and pro-
grammes; 

(b) if so, whether Government propose 
to b~ about suitable changes in the 
timings and programmes ; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADOIL): 
(a) No, Sir. The survey conducted by 
Doordarshan has revealed that majorIty 
of the dlildren adjust their time-table to 
watch their favourite programmes. 

(b) and (c). Do not arise. 

Indian Journalists Sent Abroad 

7100. DR. G. VIJAYA RAMA RAO : 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state : 

(a) whether a large number of Indian 
journalists are sent for training and 
exchange programmes around the world; 
and 

(b) if so, the details thereof for the 
last three years, indicating the names and 
details of sponsoring agencies/Govern-
ments? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASYING (SHRI V.N. GADGIL): 
(a) and (b). During the last three years, 
17 Indian Joum alists \\ere sent abroad 
by this Ministry under various Cultural 
Exchange Programmes and Protocols. A 
Jist of these journalists and the countries 
they visited is given in the statement given 
below. 

Statement 

S. No. Name Organisation/Newspaper Year Country 

represented visited 

1 2 3 4 5 

1. SjShri D. Sen Hindustan Times 19-82-83 Italy 

2. L. K. Sharma Times of India -do- Italy 

3. S. Praksha Rao Statesman -do- South Korea 

4. Narendra Mohan Jagran -do- -do-

S. V.P. Ramachandran Mathrubhumi -do- Cuba 

6. M.V. Gadkari Sakal -do- Cuba 

7. Vijay Dutt Probe India -do- Yugoslavia 

8. Mohd. Shamirn Times of India 1983-84 EcYpt 

9. S. Bhattacharya SUnday Weekly -do- USSR 

10. B. I. Saini DPIO, PIB -do- USSR 

11. Ms. Madbu Jain Sunday Weekly 1984 USSR. 

-ii. Madhavan Kutti Mathrubhumi 1984-85 O..D.R. 
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1 2 3 

13. P.K. Kohli 1,0., P.I.B. 

14. Vithal Bhai Patel Jai Hind 

15. U.K. Mishra DPIO, PIB 

16. Ashok C. Jain Mabarashtra 

17. R.K. Anand DPIO, PIB 

Setting up of Ad\'ertising Standards Autbodty 

7101. SHRIMATI D. K. BHANDARI: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state : 

(a) whether Government's attention 
has been drawn to a large number of 
unscrpulous, unethical, misleading and bail 
advertisemen ts; 

(b) if so, whether a Code of Adverti-
sing Practice on the lines of the one in 
force in Singapore is proposed to be 
introduced ; and 

(c) whether Covernmen t also propose 
to set up an Advertising Standards 
Authority to project the public from 
Advertisements which n1islead, misrepre-
sent or ofrend ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V. N. 
GADGIL): (a) No, Sir. 

(b) It is for the advertising agencies 
to evolve a Code of Advertising Practices 
for themselves. 

(c) There is no such proposal under 
the consideration of the Government. 

Gradation of Artists in Air and Doordarsban 

7102. SHRI PRIYA RANJAN DAS 
MUNSI: Will the Minister of INFORMA-
TION AND BROADCASTING be plea$ed 
to state: 

(a) the sradations presently existing iD 
AIR and -Doordarsban for the artists 
otb;er than staff, artists ; 

4 S 

1984-85 a,D.R. 

-do- Bu1aJ.ria.. 
-do- -do-

Times -do- CzechoslovUija 

-do- -do-

(b) the criteria for each grade; and 

(c) the composition of the Comm~ttee 
which decides the gradation in AIR Delhi 
and Calcutta and since when it is func-
tioning ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND· 
BROADCASTING (iBRI V.N. GADGIL): 
(a) The grades existing in AIR at present 
are "Top Ranking"-'A'-'B' Hiab awl 
'B' grade. These grades are followed by 
Doordarshan for booking the artists for 
telecasting Over Doordarshan., without any 
separate grading. 

However for grading dance artists in 
Doordarshan, a local audition committee. 
ha~ been constituted in each Doordarsbaa 
Kendra. At present, there are foar 
grades for dance artists in DoordarsDut 
namely Top grade, Second grade, Ordioary 
grade and Child artists. 

(b) The criteria for grading is the 
performance quality of the artists as 
revealed in the audition. However, in 
AIR upgrading to Top grade is done on 
the basis of the populari ty, emiDeoce, 
recognition and acclaim achieved' by tile 
artis t concerned. 

(c) The members of the local Auditioa 
Committee at AIR Dellli, Cakutta.- aad 
other stations are the competent auf.h.qrity 
to decide the gradations of the li&bt M~ 
artists of their zone upto 'B~ grade. Tb.~ 

members of the Music Audition Board 
and the Central Music Unit at the DMec-
tora te General are the competent authority 
to decide (i) maoy of the gradation 0( all 
the Classical Music artists and (ii) the 
gradations 'BH' and 'A~ of the Liabt 
M~sic artists of all AIR stations. 
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The members are appointed for a term 
of 2 years for local Audition Committee 
aDd for 3 years for Music Audition 
Board. 

Creation of Posts in EPF Organisation 

7J03. SHRI HARIHAR SOREN : wm 
lhe Minister of LABOUR be pleased to 
state : 

(a) whether it is a fact that numerous 
posts of Accounts Officer and hundreds of 
other posts were created in the Employees 
Fund Organisation in the year 1976 or so 
far effectmg final reconciliation of pro-
vident fund accounts in Regional Offices ; 

(b) if so, the progress made so far in 
the matter; 

(c) whether the desired progress has 
been achieved ; and 

(d) if not, the reasons therefor and 
further steps in view? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P. A. 
SANGMA): (a) 9 posts of Accounts 
Officers, 10 post!:! of ,~ead Clerks and 
31 posts of Upper DivISion Clcrl..s llll all 
50 posts) were sanctioned in Apnl, 1976 
{or the purpose of recon~iliation of annual 
balances of accounts 1D respect o~ un-
exempted establishments in the ReglOnal 

Offices· 
(b) to (d). The work rela~ing to annual 

·1 t,'on of balances IS a contlDuoUS rcconclla f 
d laborate process. The volume 0 

an e F th work involved was considerable. ur. er 
the Employees Provident Fu~d Or~anlsa-
. had to undertake special drIves off non 

and on for clearance of annual accounts 
r disposal of claims, etc. to cater to 

SIpS! dl'ate needs of the Provident the Imme 
Fund subscribers. Due to these reasons, 
much progress could not be made. 

The deployment of the staff specially 
. ed was however discontinued from sanctIOn 

May 1980. 
p _..t of Wages to Workers of Robtas 

a.., ... -- Industries, Dabnia Nagar 

7104 SHRl SYED SHAHABUDDIN : 
. SHRl A.J.V.B. MAHESWARA 

RAO: 
SHRl !{ALI pRASAD PANDEY: 

Will the Minister of LABOUR be 
pleased to state : 

(a) whether the Supreme Court has 
directed Rohtas Ind ustries, Dalmia Nagar 
to pay salaries and wages due to its 
workers from May 1984 in 3 instalments; 

(b) if so" the number of workers in .. 
volved ; 

(c) the estimated amount due on 
account of salaries and wages; and 

(d) "hether any step has been taken 
for resumption of operations in the in-
dustrial units at DaJmia Nagar? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P. A. 
SANGMA): (a) to (c).~Yes, Sir. In 
its order dated 5.2.1986s tbe Supreme 
Court has dIrected the Management to 
pay aJJ saJaries and wages due to workers 
from May, 1984 in three instalments, the 
first before March 15, 1986, the second 
before May IS, 1986 and the third before 
July 15, 1986. According to Government 
of Bihar, the Company employed 10,000 
reguJar workers and S,(X)() casual/contract 
workers. Information reJating to the 
amount due to workers on account of 
salaries and wages is not available. 

(d) The matter of re-starting the 
mdustrial units is under the consideration 
of the Governmen t of Bihar. 

Discontiauation of Natioaal Network 'Paao-
rama' OB DoordarsuD 

7105. SHRI NARESH CHANDRA 
CHATURVEDI ; Will the Minister of IN-
FGRMATIONAND BROADCASTING 
be pleased to state : 

(a) whether it is a fact that Door-
darsban national network proaramme. 
'Panorama~, was discontinued because of 
criticism from viewers ; 

(b) whether it is also a fact that in the 
last programme on drugs. the pharmaceu-
tical industry's point of view on the 
subject was souabt in a JeP .... tativ. 
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i&terview but this interview was edited out , , 
fr:om the final interview; and 

(c) if so, what steps Government pro-
pose to take to ensure tha t such things do 
not happen in future 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL): 
(a) No, Sir. The programme 'Panorama' 
has been repJaced by the programme 
'Beyond Tomorrow'. 

tb) No, Sir. The point of view of the 
pharmaceutical industry was included in 
the programme. 

(c) Does not arise. 

Vacation of Industrial units from Resi-
dential Areas 

7106.SHRI BALASAHEB VIKHE P_ATIL: 
Will the Minister of URBAN DEVE-
LOPMI:.NT be pleased to state : 

(a) whether the Delhi Ur.ban ~rt 
Commission has suggested that mdustnal 
units now functioning in residential areas 
should be vacated by withdrawing ~r 
amending the present policy which permits 
them to function for 5 to 10 years; 

(b) if so, how many such industrial 
units are presently functioning in the 
residential zones of Delhi; and 

(c) whether Government have agre~d 
with the recommendations of the Commis-
sion and if not, the reasons thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) to 
(c). Delhi Urban Art Commission ha\e 
examined and made extensive proposals 
for modification to the Master Plan for 
Delhi. These have been received very 
recently. These are under scrutiny. 

Implementation of Conditions stipulat~ in 
Industrial Licence Granted to MIs. Horlicks 

7107. SHRI ANANDA PATHAK : 
Will the Minister of AGRICULTURE 
be pleased to state : 

(a) whether while granting expansion to 
Horlicks to set up the Rajamundry 
(Andhra Pradesh) plant a condition was 
placed that after a year or so of the 
Rajarnundry plant commissioning, the 
company will discontinue the use of the 
brand name Horlicks; and 

(b) if so, the reasons for not imple-
menting the condition ~tipulated in the 
Industrial Licence ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT UF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) and (b). 
The Industrial Licence granted in February, 
1971 to the company pro\'ided that a new 
Indian brand name will be llsed for the 
production v.Ithin three years of the new 
unit going into production. Ho\\ever, on 
receipt of a r~presentation from the 
company, this condition was deleted from 
the Industrial Licence in January, 1973. 

Jmplementation of Rural De"elopment 
Programmes 

7108. ~I1RI S. PALAKOl\tDRAYUDU: 
"VIll the Ivlinister of ACRlCULTURE 
be pleased to state : 

(a) v. herher there are an)' proposals to 
implement the schemes like IRDP, NREP, 
RLEGP, TRYSEM and DPAP through 
Paneha) ats as sugge~ted by the Go\-ern-
ment of Andhra Pradesh; 

(b) if so, the time by v.hich the pro-
posal \\-ill be implemented; and 

(~) jf not, the reasons thereof '1 

THE MINISTER OF AGRICULTURE 
(S. BliTA SINGH): (a) to (c). No 
such proposal has been received from the 
Go\ernment of Andhra Pradesh. How-
ever. Government of India has addressed 
the States to actively in, ohe panchayati 
raj institutions in the design, formulation 
and implementation of rural development 
programmes and in the selection of bene-
ficiaries in the anti-poverty and employ-
ment programmes so that local level 
planning reflects the felt needs of the area 
and the people and a significant qualitative 
impro\ement in implementation of the 
programmes can be achieved. There has 
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,*n encouraging response from the 
Stat~ i~luding Andhra Pradesh. 

Tobacco Viral Disease in Prakasm District 

7109. SHRI C. SAMBU: Will the 
Minister of AGRICULTURE be pleased 
to state' 

(a) \\- hether tobacco raised in Addanki, 
Perchur and Ongole areas of Prakasam 
district has been affected by a viral 
disease; 

(b) whether the produce has been less 
than two qumtals per acre ~ and 

(c) if so, the rehef nleasures taken to 
save the tobacco ryots ? 

THE MINISTER OF STATE If'.! THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAK\VA~A) : (a) In ~ome 
pockets the tobacco crop has been affected 
by viral diseases. 

(b) It is estimated that the YIeld of 
tobacco has gone down by 1.5 to 2 
quintals per acre in such lands. 

(c) As soon as the occurance of the 
pests (whIte fly) wa~ noticed, the followmg 
measures were taken: 

(i) The extensIOn staff contacted the 
farmers personally and advised 
them to tdke suitable control 
measures. 

(ii) PesticIdes required for thc control 
of pcst~ \\-ere abo made available 
to the farmer~. 

(iii) Wide publicity through mass 
media was abo gl\Cn to the farn"lers 
to adopt remedial measures to 
control the incidence of tbe pests. 

LatMl teased to Lakshminarayan Temple 
Trust, New Dellai 

7110. SHRI SIMON TIGGA : Will the 
~nisteI of URBAN DEVELOPMENT 
bf.} pleased to state: 

(a) whether the land belonging to 
¥fDist.r¥ of U.r~ Development ~ been 

leased to Lakshminarayan Temple- Trust-
on the crossiI13 of Pt:mcblEum Roatl/Arem· 
Bagh Lane, known as Asa Ram Mali Ki 
Bag~hi, New Delhi ; 

(b) whether an organisation of Muosi. 
Pahalwan Akhara got registered some 
3 years back has forcibly occupied· the 
temple land and made unauthorised 0011-
struction ; 

(c) if so, the details of the unauthorised 
construction and the steps taken to remove 
them from the temple premises and also 
the unauthorised structures built by them; 

(d) the details of other temples in 
Delhi, area-\\'ise, leased out to Lakshmi-
narayan Temple Trust and the details of 
temples which are bein& mis-used and 
the type of illegal activity going on ; and 

(e) the action taken to remove the 
breaches '! 

THE MINJ~T£R 01-' STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MEN r (SHRI DALBIR SINGH): (a) 
The slte was leased to shri Sana tan 
Dharam Sabha. 

(b) Ministry has no information about 
the registration of the organisation 
of Munni Pahalwan Akhara. 
However, SjShri Munni Ram, Sadhu 
Singh and Mian Pahalwan are reported 
to have unauthorisedly occupied land Q{ 
the temple and started an Akhara. 

(c) Thc mi~usc of land allotted at 
Punchkuin Road revealed the followioa. 
unauthorised construction :-

(i) An area of 54' x 44' approximately 
is being used an Akhara of Munni 
Pahalwan ; 

(ii) 13' > 14' has been covered with 
stone slabs and a statue of Munni 
Pahalwan has been installed 
therein; 

(iii) One commercial hoard ina has also 
been installed. 

As such~ this property has been re-
entered. Action for eviction bas hQw.~~ 
been stayed by the Cour 1. 
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(tl) and (e). A number . of properties 
'have been . leased in favour of Shri Sanatan 
Dharam Sabba. In respect of other pro-
perties action can be initiated after the 
inspection & if any misuse is noticed. 

Expenditure on Office of Vice Chairman of 
DDA 

7111. SHRI RAJKUMAR RAI: Will 
tbe Minister of URBAN DEVELOP-
MENT be pleased to state : 

(a) whether the Secretariats of Vice-
Chairman, Engineer Member and Finance 
and Accounts Member are complete at 
Vikas Sad an for about last three months 
with air-conditioning plants but the offices 
of those officers have not been shifted 
from Vikas Minar so far; if so, the 
reasons thereof; 

(b) the total expenditure incurred on 
Vice-Chairman ~s Office~ 

(c) the daily working expenditure on 
the maintenance of the office; and 

(d) what measures are being taken to 
effect economy in such expenditure? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) : (a) The 
work on offices of these officers was com-
<pletcd in the month of August, 1985 and 
clearance from Fire Department was 
received on 24/12/1985. As regards 
shifting of the offices to Vikas Sadan, the 
Finance and Accounts Member is sitting 
balf of his time in Vikas Sadan and the 
remaining half time in Vikas Minar. For 
the convenience of the visiting public and 
better administrative control, the Vice-
Chairman will have offices both in Vikas 
Sadan Bod Vikas-Minar. 

Engineer Member, DDA bas recently 
shifted his office from Vikas Minar to 
Villas Sadan. 

-(b) 'to (d). The information is being 
collected -and witt, be placed on the Table 
'6f The S1ibba. 

~tioa ef·Laods uader Laad Teaure 
lleaulatloa III ADdslD8n and Nicobar Islaads 

:-nlQ. SHRI MANORANJAN 
8RA1C.TA : Will the Minister of 
I\O~CULrURE ~ ~ ro stat~ ; 

(a) whether it is a fact tbat demarca-
tion of lands under the Land Tenure 
Regulation in the Union Territory of 
Andaman and Nicobar Islands is abnor-
mally delayed resulting in hard~hip and 
law and order problem; 

(b) if so, what measures have been 
taken for demarcating lands in accordaaGe 
with the Land Tenure Regulation prompt-
ly; and 

(c) how many demarcation cases are 
lying with the Union Territory Adminis-
tration of Andaman and Nicobar Islands 
far more than six months, TehsiJ-wise ? 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH) : (a) and (b). Demar-
cation of land is an on-going job which 
is being attended to in time in accordance 
with law by the Union Territory Adminis-
tration of Andaman & Nicobar Islands. 
Demarcations are generally demanded 
when boundry disputes arise between two 
or more adjoining land holders. Some-
times celay in demarcation occurs if. after 
filling application for demarcation, the 
parties do not deposit the required fee or 
do not attend the field on the days fixed 
for demarcation of their lands. No law 
and order problem exists because of 
demarcation cases. 

(c) Only 26 demarcation cases are 
pending for more the than 6 months in 
the Union Territory of Andaman & 
Nicobar Islands_ The)ehsiI-wise break up 
is 

Deglipur-16. May Abunder-6. 
Rangat-3 and Port BJair-1. 

Profit Earned by Indian Dairy Corporatiou 

7113. DR. T. KALPANA DEVI : Will 
the Minister of AGRIClJL TURE be 
pleased to state: 

(a) whether a profit of Rs. 15.25 
crores was earned by Indian Dairy Cor-
pora tion and if so, the breakup of this 
profit: 

(b) whether this profit was only the 
interest earned from loans advaneetl to 
States out of gift commOdity sales; and 

(c) the reasons for such hiah interest 
~rnings from sale of gift commoditi06 ? .. ... .... 
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THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICU~TURE 
AND COOPERATION (SHRI 

Interest income less interest 
Payment: 
Other receipts 
expenses 

Less : Depreciation 
Rs. 2.00 crores 

Deferred revenue 
Expenditure written off 

Rs. 0.20 erores 

TOTAL 

YOGENDRA MAKWANA) : (8) Break-
up of the profit of Rs. 15.25 crores for 
1984-85 JS as under: 

Rs. 16.65 crores 

Rs. O.SO crores 

Rs. 17.45 crores 

Rs. 2.20 crores 

Net income: Rs. IS.25 erores 

(b) Most of the profit consists of 
interest earned on d~poSI[s with Nationa-
lised Banks and interest on loans to States 
and to Dairy Cooperatlves. 

(c) A good part of sale proceeds of 
gift commodities 15 used by IDe for 
disbur'iement of grants to dairy projects 
and direct expenses by 1 DC on Dairy 
Development. Interest on long term loans 
is charged at 8 1/2% per annum agamst 
interest at 7 1/2% payable by Indian Dairy 
Corporation to Government of India on 
the loan received against \Vorld Bank 
(IDA) Credit. Interest on working capi-
tal advances is charged at 10 1/2% per 
cent per annum. Therefore, Indian I?airy 

Corporation is not chargIng any . hIgher 
rate of interest as compared to mterest 
charged by other similar institutions. 

Krishi Vigyan Kendra, Bbanjanagar 

7114. SHRI SOMNATH RATH . Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) the amount given to the . Ori~sa 
Agricultural and Technology Um~er~lty 
during the last three years for functlonmg 
of the Krishi Vigyan Kendra Centre at 
Bbanjanagar in Orissa and the amount 
spent so far; 

(b) whether the University bas done 
any substantial work for the implementa-
tion 0 f the scheme; 

(c) the amount earmarked for this 
project for 1986-87; 

(d) whether Government are aware of 
the slow progress of implementation of 
the scheme; and 

(e) if so, the remedial steps taken? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) Krishi 
Vigyan Kendra, Bhanjanagar. Orissa, has 
been sanctioned only in 1985. The 
amount released till date to Orissa 
University of Agriculture and Technology 
is Rs. 14.72 lakhs (Rupees fourteen 1akhs 
and seventy two thousand) only. The 
amount spent by the end of 31st March, 
1986, is a awaited from Orissa 
University of Agriculture and Technology. 

(b) The University has conducted some 
training courses and initiated work in 
respect of development of infrastructural 
facilities and appointment of staff for t~ 
~rishi Vi,yan Kendra, . . 
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(c) The amount earmarked for Krishi 
Vi8yan Kendra, Bhanjanagar for 1986-8' 
is Rs. 2.70 lakhs (Rupees two lakhs and 
seventy thousand) only. 

Cd) The development of infrastructural 
facilities, such as buildings, purchase of 
equipments & recruitment of staff' nor-
mally take sometime. The progress of 
work is satisfactory. 

(0) Question does not arise. 

Demand for Abolition of Octroi Duty 

7115. SHRI MOHANBHAI PATEL 
Will the Minister of URBAN DEVELOP-
MENT be pleased to state : 

(a) whether it is a fact that there is an 
outstanding demand from the public to 
abolish the octroi duty in the country; 
a&d 

(b) if so, the Kteps takeR by Govern-
ment i. this respect and the progress 
made so far 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) 
and (b). Yes, there have ~.8 demands to 
abolish octroi duty. Some of the States 
have a]so abolished and some arc consi-
dering. Some States are Dot for it 
because it results in loss of OBe of the 
main sources of income of the local 
bod~. A committee has hence been 
set up by the Central Govemmeat in the 
Miaistry of Urban Development to exa-
mine the question of augmentiag the 
resources of local bodies in the event of 
abolition of octroi. Its report is expect-
tcd within about two months. 

[Trans/ation] 

Unauthorised ConstructioD in R.K. Puram, 
New Delhi 

7116. SHRI ANOOPCHAND SHAH : 
Will the Minister of URBAN DEVELOP-
MENT be pleased to state: 

(a) the action taken by Government 
to stop unauthorised construction work 
OD Government land in South Delhi; 

(b) whether iD apite of action sakon 
~1 GOvtIalDtll'. \Ula"Ulon.~ ~D$~QlioQ 

work on Govemment land and shops is 
stiJJ going on; 

(c) whether it has been brought to the 
notice of Government that shops have 
been and are still being constructed UD-
authorisedly in R.K. Puram particularly 
in Sector IV Market; and 

(d) if so, further steps being taken by 
Government to stop it ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-

..MENT (SHRI DALBIR SINGH) : (a) As 
and when unauthorised construction on 
Government land comes to notice. 
immediate action is taken under the 
provisions of Public Premises (Eviction of 
Unauthorised Occupants), Act, 1971. 
Besides the concerned police authorities 
are ask.ed to remove unauthorised en-
croachments. 

(b) to (d). Some unauthorised construc-
tion/encroachment has been done by the 
licensees of !hop~ in Markets of Sector 
IV. R.K. Puram, New Delhi. Action is 
being taken against them for getting the 
construction 'encroachment removed under 
the rule~. 

(English] 

Eviction of Government Accommodation 

7117. SHRI RAMASHRAY PRASAD 
SINGH : Will the Minister of URBAN 
DEVELOPMENT be pleased to state : 

(a) whether residential Government 
accommodation units are being evicted by 
the Directorate of Estates on the basis of 
subletting by Government employees; 

(b) if so. the number of residential 
Government accommodation units evicted 
so far and the basis on which Govern-
ment comes to the conclusion that a 
quarter has been subletted to an unautho-
rised person; 

(c) whether some Government 
employees have represented to the 
Directorate of Estates as well as to the 
Ministry of Urban Development that their 
quarters are being evicted by the Directo-
rate of Eitates without provin,g tbe alJega-

~tiO.D.I of sublettillf tQ \Ula\ltbo~ 

P'rtOA1i 
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(d) if so, the number of such Govern-
ment employees and decision taken on 
their representations by the Ministry; and 

(0) if no de::ision has been taken by 
the Ministry, the reasons why eviction 
notices have been issued to them ? 

THE MINISTER OF STATE ... IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): 
(a) Yes. 

(b) 205 quarters have been evicted/ 
vacated during the period from 1.4.198~ 
to 31.3.86. On receipt of specific com-
plaint of subletting, the quarter is got 
inspected by the Gazetted Officer. If 
subletting is suspected by the Inspecting 
Officer, the alJottee is given an opportu-
Dity to appear before the Deciding 
Authority to prove his normal stay in the 
quarter with the help of documentary 
proofs like Ration Card, CG HS Card, 
Jotters IeCeived at the quarter and school 
certificates of children etc. The Deciding 
Authority after going through the docu-
ments, Inspection Report and oral e\'j-
dence given by the allottee at the time of 
hearing decides the case on merits. 

(c) No. 

(d) and (e). Question does not arise. 

~lity Coutrol Centres for VeteriDery 
Biological Products 

7118. SHRI ANADI CHARAN 
DAS : Will the Minister of AGRICUL-
TURE be pleased to state : 

(a) whether Government have decided 
to set up a quality control centre for 
veterinary biological products in collabo-
ration with the Government of Nether-
lands; 

(b) if so, the site selected and whether 
it would be further expanded by setting 
up of regional cen tres; 

(c) whether one such cen tre would be 
opened in Orissa; and 

(0) if bot, the reasons thereof '? 

THE MINISTER OF STATE IN THE 
P~A~TI1t:NT Of AG~CUL11J~ 

AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) It bas 
been decided to establish a 'National 
Veterinary Biological Products QuaUty 
Control Centre' as a central institution 
for ensuring quality of veterinary biologi-
cals being produced by different produc-
tion centres in the country. Efforts are 
underway for seeking Netherlands cona-
horation in this project. 

(b) This centre is proposed to be 
established at G urgaon or any other place 
near Delhi. The programme does not 
envisage setting up of regional centres. 

(c) and (d). Does not arise. 

EEC Aid to Operation Flood Project 

7119. SHRI K. PRADHANI : 
DR. B.L. SHAILESH : 

Will the Minister of AGRICULTURE 
be pleased to sta te : 

(a) whether the continuation of aid to 
India's "Operation Flood" project on 
annual basis is being discontinued by the 
European Economic Community (EEC); 

(b) if so, the reasons therefor; and 

(c) its impact on the 'Operation Floo<r 
project and how Go\'ernment propose to 
meet the situation ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) The 
Government has not received any sucb 
communication from the European 
Economic Community. 

(b) Does not arise. 

(c) Does not arise. 

Selection Grade Posts of J .Es. in CPWD 

7120. SHRI RAM PUJAN PATEL: 
Will the Minister of URBAN DEVE-
LopMENT be pleased to state; 

(a) whether CPWD Junior Engineers 
Association made any demand in respect 
pf uE~~ancem~nt of Se1cctioQ OJ1l~ 
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J)CI'centase and review of Selection Grade 
Posts n, during the period from 1 
January, 1984 to 31 December, 1985; 

(b) the date since which this demand 
has been pending with Government; and 

(c) the time by which Government 
propose to take a decision in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP ... 
MENT (SHRI DALBIR SINGH): 
(a) Yes, Sir. 

(b) Since 28th September, 1985. 

(c) The demand has already been 
examined and it has not been found 
possible to agree to it as per the existing 
Government orders. 

Setting up of TV Centres in 
Himachal Pradesh 

7121. PROF. NARAIN CHAND 
PARASHAR : Will the Minister of 
INFORMATION AND BROADCAST-
ING be pleased to state: 

(a) whether only 40 per cent of 
Himachal Pradesh population is covered 
by T.V.; 

(b) if so, whether Government propose 
to ensure increased coverage of the popu-
lation so as to be at par with national 
average lik.ely to be achieved by the end 
of the Seventh Five Year Plan; 

(c) whether a number of T.V. trans-
mitters would be set up in the State and 
the 100 Watt. T.V. transmitter in Shimla 
would be converted into a 1 K.W. 
Transmitter in the Seventh Plan; 

(d) the details of the phased pro-
gramme chalked out in this regard and 
the likely dates by which the TV trans-
mitters at Hamirpur, Bilaspur. Chamba, 
Una, Mandi. Dharamsala , Keylong at 
Kalpa would be set up alongwlth the 
estimated expenditure in each case; and 

(e) whether any steps have already 
been taken for the location of these 
transmitters ? 

THE MINISTER OF STATE OF THE 
MINISTR.Y OF INFORMATION AND 

BROADCASTING (SHRI V.N. 
GADGIL) : (a) Yes, Sir. 

(b) It is the aim of the Government to 
expand TV service to cover the entire 
country. This can, however, be achieved 
only in a phased manner depending on 
the availability of funds. With the imple-
mentation of VII Plan Schemes, TV 
coverage in the State of Himachal Pradesh 
is expected to increase to about 64% of 
its population. 

(c) and (d) Establishment. of a high 
power (l KW) TV transmitter along with 
a Studio Centre in place of the existing 
low power (l00 W) transmitter at Shimla 
and additional 3 low power (100 W) TV 
transmitters, one each at Mandi, Dharam-
sala and Bilaspur and 5 very low power 
(2 /( lOW) TV transmitters, one each at 
Hamirpur, Chamba, Kyelong, Una and 
Ka]pa, at an estimated cost of Rs. 1670.83 
lakhs, has been included in the VII Plan 
of Doordarshan. Implementation of 
these projects would depend on year-wise 
availability of resources. 

(e) Action for selecting suitable sites 
for locating the transmitters has been 
initiated. 

Limestone Depos its in Orissa~ Bihar and 
Madh~Ta Pradesb 

7122. SHRlMATI JAYANTI 
PATNAlK: Will the Minister of STEEL 
AND MINES be pleased to state: 

(a) the extent of limestone deposits 
found in Orissa, Bihar and Madhya 
Pradesh; 

(b) the location of the limestone 
deposit areas; and 

(c) the steps taken for the extraction 
and proper exploitation of limestone 
deposits in those areas ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF ~lINES (SMT. RAM 
DULARI SINHA) : (a) A number of 
limestone deposits with a cumulative 
reserve of 9731.56 million tonnes of all 
grades occur in various parts of Orissa, 
Bihar and Madhya Pradesh. 



(b):The names -of major limostone 
deposjt~ areas with reserves in Orissa, 

State Districts 

Written AlUMV1'8 ., 

Bihar aRd Madhya Pradesh are as 
follows: 

Reserve 
(In million tODDes) 

-----------------------------------------------------------------------
Orissa 

Bihar 

Madhya Pradesh 

Sundergarh 
Koraput 
Sambalpur 

Rohtas 
Palamau 
Singhbhum 
Hazaribagh 
Ranchi 

Bastar 
Bilaspur 
Chindwara 
Damoh 

Dhar 
Durg 
Jabalpur 
Jbabua 
Mandsaur 
Morena 
Nimar 
Raigarh 
Raipur 
Rewa 
Satna 
Sapr 
Sehore 
Hoshangabad 
Sidhi 

570.90 
255.82 

13.96 

840.68 

289.43 
196.52 

71.00 
67.31 
42.69 

672.95 

1698.91 
2447.21 

1.12 
528.48 

17.88 
294.81 
224.88 

0.14 
~64.39 

295.10 
221.21 
123.66 
946.24 
469.38 
590.15 

1.00 
11.35 
SO.05 

1.31 

8217.93 
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(c) Limestone in all these 3 states is 
already being extracted. During the year 
1985, 18, 33 and 127 Mines reported pro-
duction in Orissa, Bihar and Madhya 
Pradesh respectively. 

[Translation} 

Advertisements given to Hindi Dailies from 
Patoa 

7123. SHRI KVNWAR RAM: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

(a) tbe number and names of the 
Hindi dailies published from Patna 
(Bihar); 

(b) the value of advertisements given 
to those newspapers by these Directorate 
of Advertisement and Visual Publicity 
during the period from 1982 to February, 
1986; 

(c) whether it is a fact that English 
daily newspapers are given more adver-
tisements as compared to Hindi news-
papers; and 

(d) whether Government will inquire 
into the matter '? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
GADGIL) : (a) and (b). The requisite 
information is being compiled and shaH 
be laid on the Table of the House in due 
course. 

(c) No, Sir. 

(d) Does not arise. 

(,English] 

Remuneratil'e Price (or Betel Leaf 

7124. DR. SUDHIR ROY: Will the 
Minister of AGRICULTURE be pleased 
to state ; 

(a) whether there is a crash in the 
price of betal leaves this year; and 

(b) if so, the steps taken by Govern-
ment to ensure remunerative price to the 
bctaI powers "1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) Betel 
Leaf prices are subject to seasonal fluctua-
tions and as per reports obtained from 
Delhi market it is found that the prices 
this season are somewhat lower than those 
prevailing during the corresponding period 
last year. 

(b) The Government at present does 
not propose to take any action because 
~he situa~ion does not warrant any market 
lDterventlOn for betel leaves. 

Beneficiaries of IRDP 

._7125. SHRl CHINTAMANI JENA: 
WI]} the rvlinister of AGRICULTURE be 
pleased to refer to the reply given to 
Starred Question No. 304 on 17.3.86 
regardmg benehciaries of RDP and 
state ; 

(a) whether such evaluations were 
conducted in otber States/Union Terri-
tories of the country also and if so, the 
result thereof "ith the period in which 
such evaluations ",ere made; 

(b) which arc the organisations or 
departments under the Union Government 
to conduct ~uch surveys and evaluations 
and the ~riod for \\hich evaluations are 
conduc red by such organisations; 

lc) whether there is any norm fixed by 
the Central Go\emment to select bene-
ticiaries to be benefited by the IRDP and 
if so, the minimum annual income of such 
beneficiaries and the maximum annual 
income of people who are not to be 
included; and 

(d) whether Government will consider 
to allot more funds under the programme 
for the States? 

THE ~nNISTER OF AGRICULTURE 
(S. BUTA SINGH): (a) Yes~ Sir. The 
Concurrent Evaluation for the period 
October-December, 1985 covered 18 States 
and one Union Territory_ A statement 
showing the major findings of the Con-
current Evaluation at the national level 
for the period October-December, 1985 q 
given below. 
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(b) The Concurrent Evaluation of 
lRDP bas been assigned to 29 reputed 
professional institutions/organisations 
located in different parts of the country. 
It has been decided that a sample of 36 
districts will be surveyed every month in 
rotation so that all the districts in the 
COlllltry are covered over a period 0 f 12 
months. The survey work for Concurrent 
Evaluation was launched in October, 1985. 

(c) During the 7th Plan, assistance 
under IRDP is proposed to be restricted 

to families with an annual income not 
exceeding Rs. 4800/-. As the proaramme 
is aimed at the poorest of the poor. the 
guidelines do not stipulate a minimum 
annual income level for assistance under 
the programme but the strategy is to 
assist the poorest first. 

(d) It is proposed to allocate an 
amount of Rs. 543.83 crores for the pro-
gramme during 1986-87 as compared to 
Rs. 407.36 crores allocated ..during 
1985-86. 

Statement 

1. Annual income of beneficiaries at the 
time of assistance : 

2. Process of selection of beneficiaries : 

3, Adequacy of assistance (Credit & 
subsidy) for a(;quiring the assets : 

4. Amount of overdues : 

S. After-care support provided by the 
State Government : 

6. Incremental income from the assets: 

7. Status of assets : 

tt Cases where repayment period is less 

Month of 
Concurrent 
Evaluation 

October-December, 1985 

(i) Below Rs. 1000 
(Ii) Rs. 1000-2000 

(iii) Rs. 2000-3500 

(i) By Gram Sabba 
(il) By officials 
(iii) By others (MP/MLA/MLC 

Land Lord/employerj 
neighbour) 

(i) Those who felt assistance is 
adequate 

(ii) Those who felt assistance m-
adequate 

(i) Less than Rs. 1000/-
(ii) Rs. 1000-2000/-

(iii) More than Rs. 2000 

(i) Cases in which support 
provided 

(ii) Cases in which support Dot 
provided 

(iii) Cases who feel no need 

(0 Less than Rs. roeo/-
(ii) Rs. 1000-2000/· 

(iii) More than Rs. 2OOOl-

(i) Cases whether assets were 

12% 
42% 
46% 

58" 
35% 

75% 

25% 

67% 
25% 
8% 

38% 
3,2% 

34% 
27" 
39% 

~~t n% 
(ii) Cases where assets were not 

intact 28% 

thaD 3 years : 6S" 
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A ....... Dt of Industrial Disputes Act and 
Trade Units Act 

7126. SHRI JAGANNATH PATNAIK: 
Will the Minister of LABOUR be pleased 
to state: 

(a) whether there is any proposal 
under consideration of Government to 
briDa changes in the Industrial Disputes 
Act, 194 7 and the Trade Unions Act so 
as to make them contribute more effec-
tively towards maintenance of healthy 
industrial relations in the country; 

(b) whether problems created by the 
multiplicity of Unions have been noticed; 
and 

(c) if so, the reaction of Central 
Government in this regard ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P.A. 
SANGMA) : (a) to (c). Certain amend-
ments to the Industrial Disputes Act and 
the Trade Unions Act were recommended 
by the Sanat Mehta Committee set up by 
the National Labour Conference 
held in September, 1982. The proposals 
for amendment have not been finalised. 

Dual Pricing System for Steel 

7127. SHRI R.M. BHOYE: Will the 
Minister of STEEL AND MINES be 
pleased to state: 

(a) whether Economic Administrative 
Reforms Commission gave some sugges-
tions regarding the dual pricing system 
for steel; 

(b) if so, the details thereof; and 

(c) the reaction of Government thereto 
aIonawith the types of steel products 
likely &0 be covered by this system ~ 

THE MINISTER OF STEEL AND 
MINES (SHRl K.C. PANT): (a) No, 
Sir. 

(b) and (c). Do not arise. 

Growth Rate of Fish from Inland Water 

7128. DR. V. VENKATESH : Will tbe 
Miaister of AGRICULTURE be pleased ..... ; 

(a) the growth rate of fish produced 
from inland water during the Jast three 
years; 

(b) whether fish production required 
further scientific process to be followed ; 
and 

(c) If so, the details thereof and stcl'S 
being taken to improve the Integrated 
Fisheries Projects at various places? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) Growth 
rate of fish produced from Inland water 
during last three years is as follows : 

Year 

1983 over 1982 
1984 over 1983 
1985 over 1984 

(b) Yes, Sir. 

Growth rate 

(+) 5.07 
( -t-) 9.57 
(+) 3.37 

(c) One hundred forty se\en Fish 
Fanners De\elopment Agencies (FFDAs) 
have been set up during Sixth Five Year 
Plan to transfer the technologies on 
scientific Fish Farming to enable the Fish 
Fanners to raise fish production and 
producti\ it) of their \\ aters. 

During Seventh Five Year Plan, 37 
more FFDAs have been sanctioned be-
sides continuing the operation of already 
established 147 FFDAs. These FFDAs 
help farmers preparing Aquaculture 
schemes integrating the technical, fina ncial 
and input supply requirements, besides 
providing the technical kno\\ -bow to 
them on a continuing basis. 

Facilih' of Transmission of Regional Door-
- darshan Network to Oris~ 

7129. SHRI LAKSHMAN MALUCK : 
Will the f\.linister of INFORMATION 
AND BROADCASTING be pleased to 
state : 

(a) whether Government propose to 
start regional Doordarshan network. ~ 

(b) if so, the names of States seJected 
in this regard ; 

(c) tbe time by which regional DOOI'-
d~aD n~twork and U"aIlaDissiOQ facitil1 
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is proposed to be made available in the 
State of Orissa ; 

(d) whether Government of Orissa have 
also apprcached Central Government in 
this regard ; and 

(e) if so, the reaction of Central 
Government thereto ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF INFORMA-
TION AND BROADCASTING (SHRI 
V. N. GADGIL) (a) and (b). Yes. 
Sir. Government propose to introdu~e 

a 3-tier service, including "primary 
(Regional) Service"', in all States of the 
country in a phased manner, depending 
on the availabi1ity of resources. 

(c) to (e). The Government of Orissa 
have suggested early commencement of 
regular transmission of Oriya programmes 
in the State. For this purpose), establish-
ment of a ful1-fledged TV studio centre at 
Bhubaneshwar and a satellite uplink at 
Cuttack has been provided for in the VII 
Plan of Doordarshan, so as to enable 
relay of Oriya programme~ from Bhuba-
neshwar by a1l transmitters in Orissa. 
with the help of a tr3n~ponder in INSAT-
II satellites. While the TV studio centre 
and satellite uplink are e'Xp~cteJ to become 
available by the end of the VII plan 
period, INSAT-JI group of ';ate\1ites is 
expected to be operationali<;ed by early 
1990's. 

Production of Clo, e~ 

7130. PROF. P. J. KURI~N : \Vill the 
Minister of AGRICULTURE be plea~ed 
to state: 

(a) the total production of cloves in 
the country at pre'ient ~ 

(b) the total annual demand; and 
(c) the steps being taken to increa~e 

the production so as to meet the demand? 

THE MINISTER OF STATE TN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION (SHRJ Y0GENDRA 
MAKW ANA): (a) There i<; no official 
forecast on the production of cloves. 
However, it is roughly estimated that the 
total production of cloves in the country 
i~ ~ZOO tODnes annually at prtsen~. 

(b) The annual demand is estimated at 
about 2500 tonnes. 

(c) The following steps have been 
taken up to increase production of 
cloves: 

(1) The State Governments of Kerala. 
Karnataka and Tamil Nadu pro-
duce and distribute seedlings of 
cloves seedlings. 

(2) A seed garden covering 10 ha. has 
been set up at Seed Garden Com-
plex, Nilambur for production of 
quality clove seedlings. 

(3) A Centrally Sponsored Scheme is 
being implemented in Andaman 
and Nicobar Islands under which 
Progeny Garden and demonstra-
tion plots have been set up. 

(4) Research is being caarried out by 
ICAR to evolve improved package 
of practices for cloves. 

Schemes by NCDC to Invigorate 
Cooperatives 

7131. SHRI K. RAMAMURTHY : Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) the details of the scheme of 
National Cooperative Development 
Corporation for invigorating the coopera-
tives in the country; and 

(b) the salient features of the integrated 
cooperative development projects? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) and (b). 
The National Cooperative Development 
Corporation (NCDC) has formulated an 
integrated cooperative development pro-
ject with a view to increasing the effective-
ness of cooperative structure in rural 
areas for providing support to farmers, 
artisans, fishermen etc. The Scheme 
envisages economic development of 
selected blocks in selected districts through 
cooperative efforts and for this purpose, 
the cooperatives,. including primary agri-
cultura1 credit societies. primary coopera-
tive marketing societies and other f~
tional cooperatjv~ ,ucb as 0 ..... 
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cooperatives in the area will be streng-
thened and backward and forward linkages 
forged between primary societies and 
district and State level institutions. 

Import of Milk Products 

7132. SHRI D. N. REDDY: Will the 
Minister of AG RICUL TURE be pleased 
to state: 

(8) whether as per Jha Committee 
Report, Operation Flood -II has been a 
great success and if so, what were the 
State-wise targets and achievements by 
mid-July, 1985 of targetted supply of 
skimmed milk powder and butter oil, 
butter and ghee, year-wise; and actual 
receipts from all sources-commercial and 
gifts; 

(b) whether during 1984-85, as per 
project, there was to be nil imports of 
Skimmed Milk Powder and Butter oil but 
actual import were 69,000 MT Skimmed 
Milk Powder and 22,000 MT Butter oil ; 
an:! 

(c) whether in 1969-70 before Opera-
tion flood started, there was no import of 
Butter oil aRd only 1900 MT of SMP was 
imported? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICUL TURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) Opera-
tion Flood II does not provide for State-
wise targets of supply of skim milk 
powder, butter oil and butter. The Indian 
Dairy Corporation (IDe) allocates skim 
milk powder and butter oil/butter to the 
various user dairies. The manner of 
allotment is decided every year by the 
IDC on the basis of the quantity of 
commodity available, the demand made 
by the various user dairies in the public 
and cooperative sectors. the procurement 
of milk by these dairies etc. Under 
Operation Flood II, IDC received gift 
supplies of 2,21,958.552 M.T. of skim 
milk powder, 6S,214.560 M.T. of butter 
oil. 20,069.050 M.T. of butter and 
1497.120 M.T. of edible oil from the 
European Economic Community (EEC) 
from inception (1978-79) upto 1985-86 
(upto Dcc. 1985). Gift supplies of 19,834 
MT of skim milk powder was also 
r~ived dUriDJ 1984-85 from the Coopera .. 

tive League of U.S.A. as a one time gift 
for building buffer stock. 

(b) In the Project Document on Opera-
tion Flood II, it was projected that in the 
seventh year of operation, there will be 
nil import of skim milk powder and 
butter oil. During 1984-85, IDC received 
gift supplies of 48,969,278 MT of skim 
milk powder, 15,859.397 MT of butter oil, 
6421.050 MT of butter and 497.120 MT 
of edible oil from EEC. 

(c) The information is being collected 
and will be laid on the Table of the 
Sabha. 

Keralites \Vorkiog ia U.A.E. 

7133. SHRI VAKKOM PURUSHO-
THAM AN: Will the Minister of 
LABOUR be pleased to state; 

(a) whether Government have any 
statistics about the number persons from 
Kerala working in United Arab Emira tes; 
and 

(b) if so, the details thereof? 

THE MINISTER OF ST ATE OF THE 
MINISTRY OF LABOUR (SHRI P.A. 
SANGMA): (a) and (b). No data is 
maintained of Indian Workers~State-wise

However, it is estimated that "\,there are 
nearly 1,44,000 workers from Kerala in 
U.A.E. 

[Translation1 

Facifities for Newspapers aDd Maguiaes 
Published by Social Organisations 

7134. SHRI BANWARI LAL 
BAIR\VA: \Vill the Minister of IN-
FORMATION AND BROADCASTING 
be pleased to state: 

(a) whether Government aHots news-
print~ advertisements and gives other 
facltities to those newspapers and maga-
zines which are brought out by social 
organisations and if so, the details in this 
regard; and 

(b) the eligibility conditions laid down 
for getting these facilities and the quantum 
of newsprint and val\le of advertisemeo~ 
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given to the annual magazines of social 
organisations during the past two years ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATiON 
AND BROADCASTING (SHRI V.N. 
GADGIL); (a) and (b). Newsprint is 
allocated to newspapers and magazines 
including those brought out by the social 
organisations which are registered with 
the Registrar of Newspapers for India and 
which apply for the allo;ation of the 
same in the prescribed application form 
after fulfilling the conditions laid down in 
the Newsprint Allocation Policy. 

Similarly, Government advertisements 
through Directorate of Advertising and 
Visual Publicity ale issued to newspapers 
and magazines which fulfil the policy 
guidelines laid down in the Ad"ertising 
Policy. A Statement is given below. 

During the last two years while no 
request for the release of Government 
advertisements was received from any 

newspaper and magazines belonging to social 
organisations, separate record regarding 
the quantum of newsprint aliocated to 
newspapers and magaZlnes brought out 
by such organisations is not maintained 
by the Registrar of Newspapers for 
India. 

Statement 

(ADVERTISING POLICY OF THE 
GOVERNMENT OF INDIA) 

'A' Preamble 

1. The Directorate of Advertising & 
Visual Publicity places advertise-
ments in various newspapers! 
journals on behalf of various 
Ministries and Departments of the 
Government of India. A number 
of autonomous bodies and public 
sector enterprises channelise their 
advertising through the DA VP. 

2. The primary objective of Govern-
ment advertising is to secure 
widest possible coverage through 
newspapers which eirculate news 
or comments on current affairs 
and standard journals on seience, 
art, literature~ sports, films, 
cultural affairs etc. While aiving 
.dvel1~ents, politql at1iliations 

or editorial policies of the publi-
cation concerned are not taken 
into account. However, advertise-
ments wonld not be issued to 
newspapers, journals which incite 
or tend to incite communal 
passions, preach violence, offend 
the sovereignity and integrity of 
India or sociany accepted norms 
of public decency and morals. 

'B' Policy guidelines 

1. Keeping in view Government 
Policy, publicity requirements and 
availability of funds, a balanced 
and equitable placing of advertise-
ment is aimed at. Government ad-
vertisements are not intended to be 
a measure of financial assistance to 
newspapers/journa Is. In pur-
suance of broad social objectives 
of the Government, and in order 
to achieve parity of rate between 
various categories of newspapers 
appropriate weightage considera-
tion may be given to :_ 

(a) Small and Medium Newspapers/ 
journals; 

(b) Specialised scientific and technical 
journals; 

(c) Language newspapers/journals; and 

(d) Newspapers/journals publjshcd 
especially jn backward, remote and border 
areas. 

2. Small, Medium and Big news-
papers/journals are categorised as 
under :-

(a) Small: U pto a circulalion of 
15,000 copies per issue. 

(b) Medium: Circulation between 
15,000 and 50,000 copies per issue. 

(c) Big: Circulation 
copies per issue. 

above 50,000 

3. In selecting newspapers/journals 
for placing Government advertise-
ments the following considerations 
may be taken into account : 
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(a) Coverage of readership from 
different walks of life, particularly in case 
of national campaigns. 

(b) Reaching specific sections of people 
depending upon the message to be con-
veyed. Small and Medium newspapers 
will get major consideration in motiva-
tional/educative campaigns. 

(c) Any other category of Newspapers/ 
journals publications which Government 
may consider from time to time appro-
priate for bonafide reasons. 

(d) House journals, House magazines 
and souvenirs will not ordinarily be used 
for Government advertisements. 

4. The DAVP will use newspapers! 
journals with a minimum paid 
circu lation of not less than 1,000 
copies. Relaxations however, 
may be made in the case of the 
following :-

(a) Specialised/scientific/technical jour-
nals with a paid circulation of 500 copies 
per issue, 

(b) Sanskrit ne\\spapers/journals and 
newspapers/journals published in back-
ward, border or remote areas or in tribal 
languages or primarily meant for tribal 
readers and those published from J & K 
with a minimum paid circulation of 500 
copies per issue. 

5. Newspapers/journals should have 
an uninterrupted and regular 
publication for a period of not 
less than four months and should 
compy with the prOVISions of 
Press & Registration of Books 
Act, 1867 before they quaHfy for 
consideration for placing Govern-
ment advertisements. For quarterly 
journals, they have to bring out 
at least two issues before they 
are considered. 

6, Newspapers/journals should have 
the following minimum print area 
to be acceptable for Government 
advertising :-

Periodicity 

Dailies 

Weeklies & Fort-
nightlies 

Monthlies & other 
periodicals 

Prin t area not 
less than 

760 std. col. C1DS. 

480 std. co1. ems. 

960 std. col. ems. 

Exceptions might be made in the case 
of newspapersfjoumals published in tribal 
language or primarily for tribal reader-
ship_ 

7. Circulation of all newspapersl 
journals should be certified by a 
Chartered Accountant or by a 
Professional and reputed accounts 
body or insiitution. Newspapers 
having a circulation upto 2,000 
copies per issue are, however, 
exempted from this requirement. 
The circulation figures, if found 
incorrect at any time, will reader 
the papers/journals ineligible for 
advertisements, besides any other 
action which Government may 
deem appropriate. 

'C' Ad"ertisement Rates 

The rate-structure for Government 
advertisement will be worked out by 
DA VP on the basis of the principles 
enunciated above. The DA VP will enter 
into appropriae rate contracts with indi-
vidual newspapers/journals. 

Decline in Produ~tiolt of Oilseeds ill 
Uttar Pradesh 

7135. SHRI KAMLA PRASAD 
RAW AT: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) whether production of groundnut 
in Uttar Pradesh is declining every year; 

(b) if so, whether the causes thctreof 
have been found out ; and 

(c) if so~ the details thereof and the 
steps being taken to remove them and to 
increase the production ? 
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THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) to (c). 
Average production of groundnut in Uttar 
Pradesh during the Sixth Plan was 1.62 
lakh tonnes. Production of groundnut 
during 1985-86 in the State is anticipated 
to be 1.21 lakh tonnes. This decline in 
the production is because of the reduction 
in the area 01" groundnut as also white-
grub infestation. Area under the ground-
nut in the past years has been diverted to 
other remunerative crops. 

Efforts are being made to increase the 
production of groundnut in Uttar Pradesh 
through the implementation of Centrally 
Sponsored National Oilseeds Deyelopment 
Project. Under the Project various 
incentives are provided on critical inputs 
besides marketing support to induce the 
farmers for better cultivation of ground-
nut. 

(English] 

New Institute for Soil Research and 
Agricultural Economic Research 

7136. SHRI JAI PRAKASH AGAR-
WAL: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) whether Government propose to set 
up some more soil research institutes and 
institutes of agricultural economical 
research in the country ; and 

(b) if so, the details thereof and jf not 
the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) Yes, 
Sir. In fact, the proposal to set up an 
Indian Institute of Soil Science and Indian 
Institute of Agricultural Economics 
Research was conceived during the Sixth 
Plan (1980-85). However these two could 
Dot make start during the Sixth Plan, due 
to their sanction at the fas end of the 
plan. 

(b) The proposals of Indian Institute of 
soil Science and indian Institute of Agri-
cultural Economics Researcb have been 
RCeDtiy approved by the Project Imple-

mentation Committee (DARE) for imple-
mentation during Seventh Plan (1985-90) 
for an outlay of Rs. 175/- lakha and 
Rs. 150/- lakhs respectively. 
Indian Institute of Soil Science will 
be located at Bhopal as per site 
recommended by the Expert Committee 
while the report of the Expert Committee 
appointed to select the site for other is 
awaited. The Institute will start function-
ing as & when necessary sanction for the 
staff etc. is approved by the competent 
authority. 

Chlorine Strage Tank of Mineral and Metals 
Factory at Chavara QuilOD 

7137. SHRI SURESH KURUP: Will 
the Minister of LABOUR be pleased to 
state : 

(a) whether chlorine storage tank of 
the metals and minerals factory at Chavara, 
Quilon is in a dilapidated condition and 
there is a danger of gas leakage; and 

(b) if so, the action Government pro-
pose to take in this regard ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P.A. 
SANGJ\,IA) : (a) and (b). The information 
is being collected. 

[Trans/at ion] 

Newspapers and Journals Registered witb 
Registrar of Newspapers 

7138. SHRI SHANTI DHARIWAL: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased 
to state: 

(a) the number of newspapers and 
journals registered witb the Registrar of 
Newspapers upto December, 1985 and the 
details thereof ; 

(b) the number of journals out of them 
being published regularly and of those 
which are not being published after 31 
December, 1980 ; 

(c) whether new names submitted by 
the new applicants are not beina approved 
immediately ; 

(d) if so. whether any action has been 
takeD by Government to delete the D&IDCS 
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of the joumals which have ceased publica-
tion after 31 December, 1980 ; and 

(e) if so, the details thereof and if not, 
the reasons therefor 7 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION 
AND BROADCASTING (SHRI V. N. 
GADGIL) : (a) 'Press in India" containing 
details of newpapers as on 31.12.1985 
has not yet bee n compiled. However, as 
on 31st December, 1984, the total number 
of registered newspapers and journals on 
the live list of RNI was 21,784. 

(b) The total number of newspapers 
being published regularly and number of 
newspapers ceased from 1980 to 1984 is 
given year-wise as under :-

Year 

1980 
1981 
1982 
1983 
1984 

No. of news-
papers on live 

register 

18140 
19144 
79937 
20784 
21784 

No. of News-
pa pers ceased 

339 
66 

164 
97 

213 

(c) No. Sir. The available title is cleared 
to an applicant as early as possible. 

(d) and (e). At present., the names of 
the journals which have ceased publication 
can not be deleted because of certain 
legal difficulties. 

[English] 

Inc:rease in Profluction of Foodgrains and 
Oilseecls by Bringing Major Portion of 

Dry Land Under Cultivation 

7139. SHRI PRAKASH V. PATIL : 
SHRI SOMNATH RATH : 

Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether Government propose to 
bring a major portion of the dryland 
under cultivation ; 

(b) if so, the broad details of the 
Scheme drawn up in this regard; 

(c) the additional foodgrain production 
envisaged; and 

Cd) whether augmentation of production 
of oilseed is also included and if so, the 
details thereof '? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a). to (d) 
Dryland cultivation has been accorded a 
high priority under the New 20-Point 
Programme of the Prime Minister. As 
such, several programmes in this regard 
are being implemented in the dryJand areas 
both under State and Central Sector. The 
details of programme/components depen d 
upon the requirement of agro-climatic 
region of each State. The targets of 
foodgrains and oilseeds production as 
envisaged for the VII Plan for the irrigated 
and dryland areas together are as follows: 

Unit 1984-85 
Assumed Base 

Level 

Seventh Plan 
Target 

(1989-90) 

Foodgrain 
Oilseeds 

Million Tonnes 

House BuJldiDg Activities by Baaks 

1140. SHRI SONTOSH MOHAN DEV: 
Will the Minister of URBAN DEVELOP-
MENT be pleased to state : 

<a> whether any proposals were received 
from nationalised and other banks for 
taking up house buiJdina activities to make 
up for shortaae 0 f dwelling units in the 
COUIltrY ; 

150 
13 

178-183 
Ii 

(b) if so, the details thereof; and 

(c) whether Government have approved 
those schemes ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) : (a) No, 
Sir. 

(b) and (c), Do not arise. 
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Advertisement of Coffee on TV I AIR 

7141. DR. CHINTA MOHAN: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 
whether advertising of coffee on 
TV lAIR is proposed to be prohibited as 
the drinking of coffee is harmful? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL) : 
No, Sir. No such complaint regard-
ing coffee drinking has been received. 

Report of Committee on Health Hazards 
in Asbestos Industries 

7142. SHRI SODE RAMAIAH: Will 
the Minister of LABOUR be pleased 
to state: 

(a) \"\hether the Committee on Health 
Hazards in Asbestos Industries, aPPolDted 
by the Government had in its report 
(July 1985), declared that no precautions 
were taken either in mines or factories to 
protect the workers ; 

(b) if so, the details thereof ~ and 

(c) the steps taken to declare the 
asbestos industry as an hazardous 
occupation ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P.A. 
SANGMA) : (a) and (b). There is no such 
statement in the report of the Committee 
to Study Health Hazards in Asbestos 
Industry. 

(c) Handlmg and processing of asbestos, 
manufacture of any a,rticIe of asbestos 
and any other process of manufacture or 
otherwise in which asbestos is used in any 
form, has been declared as a dangeroUi 
manufacturing process under Section 87 
of the Factories Act 48 and the State 
Governments have been asked to adopt 
the same in their State Factory Rules. 

Pro\ision of A House Unit to eadl Family 

7143. SHRI B. V. DESAI: Will the 
Minister of URBAN DEVELOPMENT be 
pleased to state : 

(a) whether Government Propose to 
provide a house uoit to each family ; 

(b) whether any scheme in tIIis regard 
has been prepared; i f so~ the main 
features of the scheme ; 

(c) whether a four-day international 
conference on families in the face of 
urbanisation was held during December, 
1985 ; if so, the subjects discussed at the 
conference ; 

(d) whether providing of a house site 
was also discu~')ed in the conference ; and 

(e) whether Government have stated 
that there was a need for about 24 
million more house units in the country ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) : (a) and 
(b). According to the International Year 
of Shelter for Homeless objective which 
has been accepted by the Government of 
lndla the shelter facilities are to be 
extended to the entire shelterless popu)a-
tlon by the year 2000 A.D. 

(c) and (d). The subjects discussed at 
the conference were as foJJows :_ 

(i) Urbanisation and its impact on 
family structures-Past, Present and 
Future. 

(ii) Urban City Planning and Housing 
for the family. 

(iii) Transportation in the urban cities 
and family needs. 

(jv) Child in the urban setting. 

(v) Impact of urbanisation on women 
welfare. 

(vi) Welfare of the aging in urban 
setting. 

(vii) Policy and law for family well-
being in urban Milieu. 

(viii) Alternative Strategies and Role of 
Non -Government Oraanisations 
for urban well-being. 

(c) Yes, Sir. 
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Telecast of Film on Sister Atplaoua 

7144. SHRr GEORGE 
MUNDACKAL: Will the 
of INFORMATION AND 
CASTING be pleased to state : 

JOSEPH 
Minister 

BROAD-

(a) whether there was no special pro-
gramme on Doordarshan national network 
on pope·s visit ; 

(b) whether a film on sister Alpbonsa, 
who was beautified by Pope' scheduled to 
be telecast in the first week of February, 
1986 was cancelled; and 

(c) jf so, the reasons therefor? 

THE MINISTER OF ST ATE OF THE 
MIN ISTR Y 0 F INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL): 
(a) No, Sir. The coverage of Pope's visit 
was scheduled in the National Pro-
gramme. 

(b) No such film was scheduled for 
telecast in the first week of February, 
1986. 

(c) Does not arise. 

New Tedmo)ogy for Cheaper HolISeS 

7145. SHRIMATI USHA CHOUDHARD: 
Will the Minister of URBAN DEVELOP-
MENT be pleased to state; 

(a) whether the Institution of Engineers 
(India) had developed technology of 
cheaper and durable housing on a large 
scale for meeting the needs of the people, 
specially of the rural society ; and 

(b) if so, tbe extent to which this has 
been adopted and the salient features of 
the new technology? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) 
Tbe reference is presumably to the design 
on low cost housing which is contained 
in a journal of the Institution of Engineers 
(India) published in September, 1985. 

(b) The adoption of sua&ested tochno-
lo~ ~ dolalod CllamiDatioIl. 

Submission of False Certificates in RPF 
Commissioner Office, Haryana 

7146. SHRI NITY ANANDA MISHRA : 
Will the Minister of LABOUR be pleased 
to state: 

(a) whether complaints including the 
complaints of Members of Parliament 
have been received against the submission 
of false certificates of Scheduled Castes 
and Scheduled Tribes by some of the 
employees of the office of the Regional 
Provident Fund Commissioner, Haryana ; 

(b) whether a few cases of complaints 
were investigated and found to be correct 
but no action has been taken against the 
officials who have got promotions on the 
reserved posts being general category 
candidate ; and 

(c) if so, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P. A. 
SAN?MA) : (a) Yes, Sir. The complaints 
pertam to production of fa lse SC/ST 
Certificates by two employees of the 
offiee of Regional Provident Fund Com-
miss:oner, Haryana. 

(b) and (c). The investigations into the 
complaints are at an advanced stage. On 
completion of the investigations such 
action as may be necessary in accordance 
with the re1e\'ant rules will be taken. 

Tinplate Allocation Policy 

7147. SHRI SRIBALLAV PANIGRAHl: 
\Vill the Minister of STEEL AND MINES 
be pleased to state : 

(a) whether tinplate allocation policy 
of the past one year has been under 
criticism; 

(b) if so, whether Controller of Steel 
in order to ascertain the actual availability 
of tinplate in the country and the position 
of imported edible oil to be distributed 
through public distribution systern~ had a 
meeting with the representatives of the 
Ministry of Tood and Civil Supplies ; and 

(c) if so, the details Iqardi1l8 tb; 
decisions taken thereon ? 
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THE MINISTER OF STEEL AND 
MINES (SHRI K. C. PANT): (a) No, 
Sir. There is no control over distribution 
of tin plates. 

(b) Yes, Sir. Periodical meetings are 
held between the Iron and Steel Controller, 
Department of Steel and representatives 
of the Ministry of Food and Civil 
Supplies. 

(c) An arrangement has been made in 
consultation with the Ministry of Food 
and Civil Supplies under which tin plate 
container fabricators nominated by State 
Trading Corporation Limited (STC) and 
Hindustan Vegetable Oil Corporation 
Limited (HVOC) are supplied tin plates 
for manufacture of containers and supply 
of the same to STC and HVOe for 
packing of edible oiis for distribution 
through the public distribution system. 

Proposed Agitation by Central Trade Unions 

7148. SHRI P. M, SA YEED : Will the 
Minister of LABOUR be pleased to state: 

(a) whether Government are aware that 
the central trade unions are prepared to 
launch an agitation against the proposal 
to cnostitute wage boards for revision of 
wages and alJowances in public under-
takings; 

(b) whether it is a fact that certain 
undertakings have slashed their investments 
and consequently displaced huge labour 
force ; 

(c) whether it has come to the notice 
of Government that in the coal industry 
labour discontentment is already brewing 
as huge labour surplus has been identified; 
and 

(d) if so, the reaction of Government 
thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P. A. 
SANGMA) : (8) and (b). No, Sir. 

~c) and (d). Though the Coal Industry 
is having the problem of surplus man-
power, the Government is not aware of 
any discontent amonpt the worke~ on 
this ~\lnt, 

[Tl-IlIIS/ation] 

Non Broadcasting of News about deaaoaa-
tatlon held at Patna 

7149. SHRI VIJAY YADAV : Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

(a) whether eleven opposition parties of 
the country had given a call for demons-
tration in the entire country on 20 Feb-
ruary, 1986 to protest against the rise in 
prices of rice, wheat, fertilisers and 
petroleum products; 

(b) if so, whether this type of demons-
tration also staged in front of the office 
ot' the District Magistrate, Patna ; 

(c) if so, whether the news of such an 
important demonstration was not broad-
cast in the regional news bulletin by the 
Patna station of AU India Radio; 

(d) if so, the reasons therefor; and 

(e) the action taken in this regard ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL): 
(a) and (b). Yes, Sir. 

(c) to (e). The news about the demons-
tration staged in front of the Office of 
the District Magistrate, Patna on 20.2.86 
was received after the Regional News 
Builetin was broadcast at 7.30 p.m. from 
AIR, Patna. None of the organisers or 
the demonstrators gave any prior intima-
tion nor did they inform afterwards. The 
story, therefore, became dated for inclusion 
in the next day's evening bulletin. In 
such a case, no further action is 
warranted. 

(English] 
Relief Claims of Fruit Growers from Kasbmlr 

7J50. PROF. SAIFUDDIN SOZ: Will 
the Minister of AGRICULTURE be 
pleased to Itate : 

(a) whether some claims for relief of 
fruit growers of K.ashmir are pcodio& with 
Government ; and 

(b) if so, the time. by which neceuarr 
"lief is expected to be ~~io~ '1 
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THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) No, Sir. 

(b) Does not arise. 

Labour Strikes in 1984-85 

7151. SHRIMATI BASAVARAJESWARI: 
Will the Minister of LABOUR be pleased 
to state: 

(a) the number of labour strikes that 
have taken place in the country during 
1984-85 ; 

(b) the number of labourers involved 
in these strikes ; and 

(c) the ]otal loss in terms of man-days 
and output in terms of money? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P. A. 
SANGMA): (a) to (c). Information on 
strikes/lock-outs is maintained only by 
calendar years. A Statement on number 
of strikes, workers involved, number of 
mandays lost and value of production loss 
fOT the years 1984 and 1985 is given 
below. 

Statement 

1984(P) 1985(P) -No. of strikes 1,689 1,156 

No. of workers 
involved 17,26,330 8,12,091 

No. of Mandays 
lost (in Million) 39.96 10.32 

Value of Production 
loss (Rs. crore) 257.5 159.0 

(997)- (626)* 

(P) Provisional 
(*) Figures in brackets indicate the 

number of cases to which value of 
production ]oss relates. 

State Level Meeting of M.Ps 

7152. SHRI E. AYYAPU REDDY 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state ; 

(a) whether there is any proposal to 
convene annual meeting of the Members 
of Parliament at the State level to discuss 
their views relating to the problems of 
broadcasting and television in their respec-
tive States ; 

(b) whether suggestions made by 
Members of Parliament with regard to 
improvements and changes on the location 
of T.V. relay centres have not been given 
effect to by the Doordarshan so far ; and 

(c) whether on account of faulty T. V. 
relay centres' the targeted coverage has 
not been achieved ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL): 

(a) No, Sir. 

(b) A large number of suggestions are 
made by Mem bers of Parliament in letters 
of Information and Broadcasting Minister 
regarding locations to TV relay centres. 
Such suggestions are always given due 
consideration. 

(c) The transmitters are generally func-
tioning satisfactorily. But in one or two 
cases, it has been reported that the recep-
tion ""ithin the range coverage of the 
transmitter was weak on account of 
physical obstruction in the line of sight 
and other factors. Steps are instituted in 
such cases for removing the complaints. 

Handing over SO per cent of metal output 
by Indian Aluminium Company Limitelll 

7153. SHRI INDRAJIT GUPTA: Will 
the Minister of STEEL AND MINES be 
pleased to state : 

(a) whether under the Aluminium contro] 
Order. the Indian Aluminium Company 
Limited is statutorily obliged to hand over 
50 per cent of its metal output as 
Electrical Grade le'vy metal; 

(b) if so, whether the company has not 
been complying with this requirement for 
the last two years and is diverting its 
metal to its own semi-fabricating units 
for earning higher protlts : and 
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(c) if so. the action proposed to be 
taken against the company for its default '? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF MINES (SHRIMATI 
RAM DULARI SINHA) : (a) Yes, Sir. 

(b) Yes, Sir. 

(c) Against installed capacity of 1.17,000 
tonnes per annum. the production of 
primary aluminium by Indian Aluminium 
Company has been 5:!.lOl tonncs 
in 1984 and 37.456 tonnes in 

1985. which is \er) much belo\\ 50% 
capacity utilization. The reason for this 
low level of production has been \ er} 
heavy power cuts in their Belgaum sn~c'ter 
in Kamataka and Hirakud smelter in 
Orissa. Inadequate po\\er supply, there-
for, has been, the cause of non fulfillment 
of Electrical Conductor grade aluminium 
supply obligation. Since alumiI1lum I~ 

being imported to bridge the overall 
demand-supply gap. the :-..hortfall In both 
Electrical Conductor grade aluminium 3S 

well as Commercial grad~ aluminium pro-
duction is being made good h) II11pOI b. 

Review of Registration Certificates I~"iucd 
by Central fnsecticidefi Board 

7154. SHRI KA!vfLA. PRASAD SI"JGH: 
Will the Minister of AGRICULTLRF be 
P leased to state 

(a) \\hether it i5. a fact that the 
Reg istration Committee set up under the 
Insecticides Act. 1968 ga\c permanent 
regis.tration certificates to large number of 
manufacturers without gettmg data on the 
toxicity of 130 ba~lc chenllcals and 400 
fonnulations \\ hich arc now proving 
dangerous to human life; nnd 

(b) if so, Ythether there i~ any proposal 
to review the matter and WIthdraw the 
registration certificates and lay do\'-n safe 
limits and dilution levels? 

THE MINISTER OF STAT£. IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRJ YOGFNDRA 
MAKWANAJ: (a) No Sir. It is not a 
fact that permanent Regi"itration Certifi-
cates have been issued to a large number 
of manufacturers without getting datal 
information on the toxicity. Before i\lwing 
the Registration Certificate, the Rcsistra-

tion Committee satisfies itself regarding 
the efficacy of a product and its safety to 
human beings and animals. 

The Insecticides Act, came into force in 
1971. At that time, a large number of 
pesticides were in use in India. The 
Registration Committee reviewed them in 
detail and allowed only 92 pesticides out 
of these to be used in India after the 
enquiry and after having satisfied itself 
that these pesticides are efficacious and 
safe to human-beings and animals on the 
basis of their use, experience in India a~ 
well as the international data available on 
these prod ucts. Till da te, a total of 122 
technical grade pe~ticictes have been 
registered. 

Since 'pesticide' is toxic by nature, it 
has got inherent property to cause harm 
to the human-beings, if not used judi-
ciou.;;}y. 

(b) The Regi.;;tration Committee is 
al\\ ays '\ igiiant about the harmful efTect~ 

of any pesticide registered. It re\ jew .... the 
matter and withdraw.., the Regi<.;;tralion 
Certificates for la) ing down ~ultahlc con-
ditions as it deem-; fit. Smce 1971. the 
Mini<;try of Agriculture ha<.;; refused regi<;tra-
tion of 18 pe~ticide ... , banned import of 2 
pe~ticide'. phased out u"e of 2 pe"ticidc,", 
and also restricted the u~e of :! pe<;tlcide". 

A High Level Committet.: had been put 
up by this Ministry to review the u .... c in 
India of all the pesticide.;, \\hich ha\c been 
banned or re .... tricted in other countnc ..... 

Refunding the Amount to the "'·orks Housin~ 
and Supply Cooperative House Building 

Society 

7155. SHRI KAMAL NATH: Will 
the Minister of URBAN DFYFLOP-
MENT be plea!:>cd to state : 

(a) the 5teps taken by Governn1ent in 
pursuance of the notices issued to the 
persons for occupying Government land 
during 1984 and the prescnt position 
and 

(b) the reasons for not refunding the 
amount recovered by Government for the 
3 acrec; of land which wa ... not put in (')0 .... -
session of the Ministry of Workfi. Hou'iing 
and SuppJy Coopcrativc HOlJ'c Buiklmg 
Society '1 
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THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) 
Action against unauthorised occupants on 
Government land is taken by the Delhi 
Development Authority as per the existing 
policy as and when encroachments are 
noticed. 

(h) As reported by the D.D.A. no 
excess amount has been recovered from 
the Ministry of Works, Housing and 
Supply Cooperative House Building 
Society. 

Construction of a Jett}· at Amalapuram 
in Andhra Pradesh for Fishermen 

7156. SHRI A.J.Y.B. MAHESWARA 
RAO : Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether there is any proposal to 
con"truct a Jetty in Vodalrevu village at 
Amalapuram in Andhra Pradesh for the 
convenience of the fishermen in the coastal 
area; 

(b) if so. the steps being taken in this 
regard ~ and 

(c) if not, the reasons thereof '? 

THE MINISTER OF STATE IN THE 
DEPART~fEST OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAK\VANA) . ',a) Yes, Sir. 

(b) and (c). The State Government's 
proposal receIved in Sertember 1984 for 
providmg li .... h Ian ... \ing fa(:ilities at Vodal-
rcvu was not based on detailed engineering 
investigations and designs. Therefore the 
Government of Andhra Pradesh was 
informed in November 1984 that due to 
inadequacy of the proposal, it has not 
been possible for the Government of India 
to process the case for taking an invest-
ment decision. 

Provision of Houses to \Veaker Section", 
in Urban and Rural Areas 

7157. SHRI P. R. KUMARAMAN-
GALAM : Will the ~finister of URBAN 
DEVELOP~1ENT be pleased to state: 

(a) whether Government are taking up 
new plan., and initiative_, to provide 
houses for weaker section of society 

including workers in urban and rural 
sectors; 

(b) whether urban Sewage and Sanita-
tion Board is to be set up which will be 
followed by a similar step for rural 
areas; and 

(c) whether as a part of this pJan. 
de\ elored Jow-cost plots will be provided 
at co~t to the people in general? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) 
Housing Scheme for the Economically 
Weaker Section" of population for urban 
areas and Rural House Sites-cum Con-
struction Assistance Scheme for Landless 
Workers are already induded in the 20-
point programme. 

(b) Water SUP;1ly and Sewerage Boards 
are set up by the State Govts./V.T. 
Admns. The States'U.Ts where such 
Boards do not exist haye been asked to 
do so. 

(c) Under EWS Housing Scheme, sites 
and sen ices are pro\ ided at cost price 
and hou"e .:;ites in rural areas are allotted 
to landIe,,;; worker, free of cost. 

\,"ages for Agricultural Labour 

7158. SHRI CHA~DRA KlSHOR£ 
PATHAK: \\"il1 the l\-finister of LABOUR 
~ pleased to state : 

(d) \\hether Go\ernment have an", 
;)1"opo-:;,:d under consideration to efr~t 
impro\ ement in the \vages of agricultural 
labour. if so. the details thereof; and 

(b) whether Central Government have 
also an~ proposal to bear the burden of 
medical expenses of the agricultural labour 
keeping in view the poor economic con-
dition of the farmers; if not, the 
reasons thereof .? 

THE ~flNISTER OF STATE OF THE 
:\11~ISTRY OF L.-\BOUR (SHRI P.A. 
SA~OMA): (a) Sine.: 1980. the Central 
Government has r.:\ is~J [h~ minimum 
wage..;; in agriculture on five occasions, the 
Ia"t revision having oe.!n done in Feb-
ruary, 1985. No further revision by the 
Central Government is due at present. 
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(b) No, Sir. It has not been possible 
for the Central Government to consider 
such a proposal for administrative 
reasons. 

Gas based Fertiliser Plants in Karnataka 

7159. SHRI SRIKANTA DATTA 
NARASIMHARAJA W ADIY AR : Will 
the Minister of AGRICULTURE be 
pleased to state : 

(a) whether Government have a pro-
posal to set up a gas based fertilIser plant 
in Karna taka ; 

(b) if so, the site selected therefor? 

(c) the estimated cost of the plant ; 
and 

(d) the time by which the proposed 
plant is going to be set up ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS (SHRI 
K. NATWAR SINGH) : (a) No, Sir. 

(b) to (d). Do not arise. 

Green Land in Hari Nagar and Mayapuri 

7160. PROF. RAMKRISHNA MORE: 
Will the Minister of URBAN DEVELOP-
MENT be pleased to state : 

(a) whether green land in Mayapuri, 
New Delhi has been given to a public 
school in violation of the Master Plan and 
flats under self-financing schemes are 
being constructed in Hari Nagar on a plot 
earmarked for parks ; and 

(b) if so, the reasons therefor a~d the 
steps contemplated by Government III the 
matter? ,r, 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) 
and (b). The information is being coHeet .. 
cd and w ill be laid on the TabJe of the 
Sabha6 

.aglhtg of Land in MebrauU 

7161. SHRI MOHO. MAHFOOZ ALI 
KHAN: Will the Minister of URBAN 
DEVELOPMENT be pleased to state: 

(a) whether certain high ranking 

Officers, Engineers and Town Planners of 
DDA are involved in illegal possession of 
land in Mehrauli area in Delhi if so, the 
details thereof ; and 

(b) the action taken by Government 
against the officers involved in the dubious 
land transactions ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) : (a) and 
(b). The information is being collected 
and will be laid on the Table of the 
Sabha. 

[Translat ion] 

Water Supply to Jabalpur City 

7162. SHRI AJAY MUSHRAN: Will 
the Minister of URBAN DEVELOP-
MENT be pleased to state : 

(a) whether Union Government have 
received any proposal from the Govern-
ment of Madhya Pradesh to get assistance 
from the World Bank for 12 MGD Water 
Supply in JabaJpur city ; 

(b) if so, the details regarding the 
decision taken by the Union Government 
thereon ; and 

(c) if not, the reasons therefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) 
Govt. of Madhya Pradesh have submitted 
a proposal for seeking World Bank 
assistance for augmenting the water supply 
of 10 towns. This includes a proposal 
to augment water supply to JabaJpur city 
by providing additional 12 MOD of 
water. 

(b) and (c). World Bank Project Pre-
paration Missions have visited Madhya 
Pradesh. They have identified some issues 
relating to the Project. The main issue 
are (a) institutional arrangements (b) plan 
allocations for the sector and feasibility 
of scaling down the Project and (c) 
revision of water tariffs. The Government 
of Madhya Pradesh have not yet com-
municated their decision on the above. 
Further follow up with World Bank can 
be taken only after Oovernment of 



121 Written Answers VAISAKHA 1,1908 (SAKA) Written Answers 122 

Madhya Pradesh communicates their views 
on the above issues. 

[English] 

Ex-M. Ps. Occupying Government 
Bungalows/Flats 

7163. SHRI M. R. SAIKJA: WiJJ the 
Minister of URBAN DEVELOPMENT 
be pleased to state : 

(a) whether it is a fact that a number 
of ex-Members of Seventh Lok Sabha 
have not yet vacated the bungalows and 
fiats alJotted to them as Members of 
Parliament; 

(b) if so, the details thereof; 

(c) whether it is also a fact that ex-
Mem~r of Parilament are required to pay 
market rent after they cease to be entitled 
to accommodation as Members of Parlia-
ment; 

(d) if so, the outstanding rent from 
such ex-Members of Seventh Lok Sabha ; 
and 

(e) the steps taken to get such fiats 
and bungalows vacated and recover the 
outstanding rent ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) : (a) No, 
Sir. A1J Members of 7th Lok Sabha who 
were in occupation of General Pool 
bungalows and flats have since vacated 
the residential units. 

(b) The question does not arise. 

(c) Yes, Sir. Ex-MPs are required to 
pay market rent after one month of 
norma) period of retention. 

(d) Though all ex-Members of 7th Lok 
Sabha have vacated the General Pool 
bungalows/flats, rent is outstanding against 
some of them. A statement showing 
details of the dues is given below. 

(e) Appropriate steps have been taken 
for making recoveries of Government dues 
from such ex-Members of 7th Lok Sabha. 

Statement 

Statement Showing the Details of Amount Outstanding against the EX-MPs of VII £Ok Sabha in 

S. No. 

1 

1. 
2. 
3. 
4. 
5. 
6. 
7. 
8. 
9. 

10. 
11. 
12. 

respect of General Pool Accommodation (Position as on 31.3.1986.) 

Name of Ex-M. Ps 

2 

Late Sh. 11. R. Natha 
Sh. J. B. Dhote 
Sh. S. D. Singh 
Sh. S. P. Singh 
Sh. R. Y. Ghorpade 
Sh. Somnath Chatterjee 
Sh. Samar Mukherjee 
She Ram Kinker 
Sh. M. Ram Gopal Reddy 

She Magan Bhai Barot 

Sh. K. C. Pandey 
She A. R. Mallu 

Amount due as 
on 31.3.1986 

3 

(in Rs.) 
97,383.75 
25,305.85 
18,300.45 
10,925.95 
21,255.30 

5.788.50 
11,474.10 

4,288.60 
2,157.90 

16,367.40 
14,079.39 

5,611.30 
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13. 

14. 

15. 

16. 

J 7. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

1 2 

Sh. K. P. Tiwari 

Sh. Baleshwar Ram 

Sh. Rasheed Masood 

Sh. R. C. Rath 

Sh. Charanjit Smgh 

Sh. D.O. Sha'tl") 

Sh. (Late) C. M. Stcj'lhen 

Sh. M. H. Khan 

Sh. R. V. Swaminatban 

Sh. Sajjan Kumar 

Sh. N. R. Laskar 

Sh. (Late) Kedar Pandc) 

3 

4,908.40 

28,431.67 

31,743.65 

32,326.55 

] 5,590.95 

17,863. I () 

10,166.60 

16,922.10 

11 ,653.45 

] ,521.60 

22,833.40 

7,534.15 

-- - --- ~--- ---------
Utilisation of Natural Mineral Resources 

7164. SHRIMATI PRABHAWATI 
G UPT A : Will the Mmister of STEEL 
AND MINES be pleased to state: 

(a) whether there is any proposal for 
proper utilisation of natural mmeral re-
... ources in Bihar and other parts of the 
country ; and 

(b) if so, the details thereof, State-
v.ise '1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF MINES (SHRIMATI 
RAM DULARI SINHA) : (a) and (b). The 
I ilfonnation is being collected and shall 
be laid on the Table of the House. 

Health Hazards Faced by Sillicon Mine 
Workers 

116S. PROF. MADHU DANDA .. 
WATE : Will the Mmister of LABOUR 
be pleased to state 

(a) whether the attention of Govern-
n1ent has been drav-.n to the fact that 
\'.orkers in silicon mine~ in Madhya 
Pradesh face several health hazardo;; and 

as d re~uJ t the longlvlty of hfe of the 
workcr~ IS considerably reduced; and 

(b) If so, the steps taken to prevent 
these health hazards '? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P.A. 
SANGMA) : (a) and (b). InformatIon IS 
being collected. 

Ship Breaking V nits 

7166. DR. K.G. ADIYODI. Will the 
MWlster of STEEL AND MINES be 
pleased to state : 

(a) the number of ship breaking units 
in the country, number of ships taken for 
breaking and total volume of work done 
in terms of money and the profits earned 
during the last three years ; and 

(b) whether there is any proposal to 
expand the Beypore Port in Kerala for 
ship breaking dUring the current year, if 
not the reasons thereof ? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT) : (a) lnfor· 
mation iii act under :-
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(1) Number of ship-breaking units 
in the country 

(2) No. of ships taken for breaking 
(including court order sales) 

(3) Volume of work done 
(approximately) 

(i) In terms of weight 
(Iakh/LDT) 

(ii) In terms of money 
(Rs. in crore.:;) 

In addition, there are 56 and 33 ship-
breaking units at Bombay and Calcutta 
respectively registered with MSTC. These 
units are pro'vided with ship-breaking 
site" by Bomba~ and Calcutta Port Trust 
on lease basis. 

Figures of Profits made by the ship-
breaking unit.;; arc not maintained hy the 
Steel Mini<;tr),. 

(b) No. Sir. No proposal is pending 
vvith Govcrnment of India either for 
c'(pansion of an existi:1g unit or location 
of an additional unit at Beypore. 

Use of Bioga~ for Domestic Fuel N"eed~ 

7167. SHRI~1ATI KISHORI SINHA 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) \\ hether GO\ ernment are aware of 
the changes that ha\ e come in those rural 
households which are using biogas for 
domestic fuel needs ; 

(b) whether as a result of use of biogas 
women in the households ha\e no longer 
to spend long hours fetching tire\\ ood : 

(c) if so, v.hether in [ural development 
programmes. this impact has been taken 
into account and the new found leisure 
of the women ut ilised by organising pro-
ductive work for them: and 

(d) whether department of rural dc\c-
Jopment ha., any other programme of 
releasins rural women from drudgery and 

1983-84 J 984-85 

64 91 91 

93 74 120 

4.31 3.32 6.15 

35.80 44.73 87.41 

utiJ ising their energy in productive pro-
grammes? 

THE MINISTER OF AGRICULTURE 
(S. BLT A SINGH): (a) and (b). Over 6 
lakh hiogas plants ha\ e been set up in 
the country since 1974-75. A National 
Project for Biogas De\e]opment (NPBD) 
\\3" started in 1981-8:::!. 

Biogas is a clean and cheap fuel. It 
sa\es \\omen and children from the drud-
gery of collecting and head-loading of 
hea\') bundles of fire\\ ood everyday. It 
also s,nes them from e,p05ure to smoke 
in the kitche!1 ,\ hich causes eye trouble 
and lung. disc.lse. Cooking is less time-
consuming and cleaning of utensiJe is 
easier. It is estimated that about 200 to 
300 n~:.lnda)s are spent hy an average 
rural i-amily in gathering v.ood which 
could be saved considerably by using 
biogas. 

(c) and (d). To gi\ e a sharper focus on 
pro\iding assistance to \\omen under the 
Integrated Rural De\elopment Programme 
(lRDP). the scheme ot De\eJopment of 
\\ omen and Children in Rural Areas 
~D\VCRA) \\.1-; started in 1981 as a pilot 
project. l'rorn 1985. the Go\ernment has 
further set a target of assisting at least 
30% \\ omen \\ 1 th proJucti\ e assets under 
IRDP. l;nder 1"ational Rural Employ-
ment Programme (i'REP) and Rural 
Landless Employment Guarantee Pro-
gramme (Rl I G P) \\('OlCn are also being 
pro\ jded \\ ag~ employment. Efforts 
through th(!~e lllajor anti-poverty pro-
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grammes will enable women to undertake 
productive activities. 

Under Rural Water Supply Programme, 
the provision of new sources in the 
villages will provide rural women easy 
accessibility to water and they will no 
longer be required to spend considerable 
time in fetching water from a long dis-
tance. For the house being constructed 
under RLEGP. provision of improved 
chullahs is envisaged. The Department 
of non-conventional Energy Sources is 
also implementing a national programme 
on improved chullahs. Within a short 
period of two years, over 18' lakh improv-
ed chullahs have been installed. This has 
also helped in eliminating drudgery of 
women and saving time in cooking and 
collecting firewood. 

Timings of National and Local Programmes 

7168. SHRI HUSSAIN DALWAI: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state : 

(a) whether it is a fact that the 
appointment of timings by Doordarshan 
to local and national telecast is not 
balanced; 

(b) whether there is a demand from 
every State to give more time for local 
programmes ; 

(c) since a second channel has now 
been added to TV transmission. whether 
Government propose to telecast more 
local programmes on second channel even 
at the time of national telecast; and 

(d) if not, the reasons thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
GADGIL) : (a) No, Sir. As a matter of 
policy. Doordarshan encourages regional 
Kendras to produce programmes in the 
languages of the respective region. An 
full-fiedged Kendras put out services, 
mainly in their respective languages, for a 
duration of about three hours daily_ At 
present, tbe national programme starts 
at 8.40 p.m. and its duration is two hours 
and thirty-five minutes. All full-fledged 
Doordarshan Kendras,. also relay national 

programme from 8.40 p.m. to 11.] S p.m. 
except Doordarshan. Kendra, Madras 
which joins National Programme at 9.00 
p.m. 

(b) No, Sir. 

(c) and (d). At present, second channel 
exists only at Delhi and Bombay, which 
telecasts programmes mainly in the local 
language for two hours dany and this 
transmission is over by the time National 
Programme begins. There is no proposal, 
at present, to provide alternative viewing 
to National Programme. 

Development of Agricultural Machinery 
Industries with UNIDO Cooperation 

7169. SHRI AMAR ROY PRADHAN: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether UNIDO Chief has recently 
expressed the \-iew that the poor state of 
agriculture in most de\eloping countries 
could best be up1ifted by the growth of 
agro-reJated industries, nutured through 
accelerated investments; 

(b) if so, whether there is a wide scope 
for further technica1 and industrial co-
operation between India and the UNIDO 
"",ith a view to develop the agricultural 
machinery industries in developing count-
ries ~ and 

(c) if so, the details thereof and 
reaction of Government thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRJCULTURE 
AND COOPERATION (SHRJ 
YOGENDRA MAKWANA) : (a) Yes, 
Sir. 

(b) Yes, Sir. Development is a conti-
nuing process hence there is always a 
scope for technical cooperation between 
India and the UNIDO. 

(c) At present there is no UNIDO 
programme under cooperation relating to 
Agricultural machinery. However, in 
various other fields the following pro .. 
sratntnee are being executed : 
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1. IND/80/037-Pesticides Development Programme •. India. 

2. IND/81/018-Investigations to produce Sulphur and SulphQric Acid fram Amjhoro 
Pyrites. 

3. INDI/81/019-Investigations to use low Grade Rock Phosphate from MussooriQ 
Deposits. 

4. IND/85-006-Deve)opment of Expertise in Fertilizer Plant Operations, 

5. IND/85/007-Demonstration and training in Productive Maintenance for Fertiliul' 
Industry. 

Crisis in Fertilizer lIIdostry 

7170. DR. G.S. RAJHANS: Will the 
Minister of AGRICULTURE be pleased 
to state: 

(a) whether Government are aware 
that fertilizer industry in the country is 
facing a serious crisis as a result of 
indiscriminate release of imported ferti-
lizer for consumption ; 

(b) whether several fertilizer units are 
threatened with closure due to release of 
imported fertilizer; and 

(c) the measures Government propose 
to take to ease the situation ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS 
(SHRI K. NATWAR SINGH) : (a) and 
(b). Indigenous production of fertilizers 
is not adequate to meet the requirement 
thereof. 1m ports of fertilizers are, 
therefore, arranged every year taking 
into account the opening stocks, and the 
estimates of indigenous production and 
the requirements of fertilizers according 
to assessments made by the State 
Governments. The fertilizer supply plan 
drawn up for every crop season is based 
on the assumption that the rainfall would 
be normal and the assessments of ferti .. 
lizer consumption made by the States 
would materialise. However, the rain-
fall was not normal in some parts of 
the country during the year 1985-86. As 
a result, the fertilizer consumption 
registered a negative growth, in some 
States like Andhra Pradesh, Kamataka, 
Tamil Nadu and Gujarat~ because of 
severe drought conditions. As the 
a!lsessed consumption levels could not be 
reached in these States, the stocks with 
some fertilizer plants reached hiah levels. 

(c) Besides curtailing imports, keepln8 
in view the high inventory levels, alter .. 
native outlets were provided. to the extent 
possible. to the manufactures in tbe 
Western region having high levels of 
stocks. to supply their material to new 
areas not covered in their original market-
ing zone. Special efforts were also made 
by the Railways to move the maximum 
possible quantity by raIl as a resn1t of 
which, the rail movement of rert:ilizen 
during 1985·86 reached a level of about 
13 million toones as against the target or 
10.5 millioo tonnes. 

lnigatioa Facilities to Cocoaut Gm ..... 
Kerala during Shth &lid Seftlltll PIu 

7171. SHRI V.S. VUAYARAGHAVAN: 
Will the Minister of AGRICUL TORE be 
pleased to state : 

(a) the total amount allotted to K.erala 
for providing irrigation facilitins to the 
coconut growers in Kerala during the 
Sixth Plan and the area irrigated ; 

(b) the target during the Seventh Plan ; 
and 

(c) how much amount is proposed to 
be spent for the purpose during the 
Seventh Plan? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEPARTMENT OF AGRI-
CULTURE AND COOPERATION (SHRI 
YOGNDRA MAKWANA): (a) DuriDa 
the Sixth Five Year Plan an amount of Rs. 
5 lakbs was provided to the farmers as 
subsidy for irrigation, 1000 pumpsets were 
installed by the farmers and an area of 
2000 hectares was covered. 

(b) I t is proposed to provide subsidy 
for 2500 pumpsets and development of 
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irrigation sources during the Seventh Five 
Year Plan. 

(c) For this programme on outlay of 
Rs. 50 lakhs has been proposed with SO 
per cent share of the Coconut Develop-
ment Board during the Seventh Five Year 
Plan. 

New Designs by N.B.O. 

7172. SHRI PRATAP BHANU 
SHARMA : Will the Minister of URBAN 
DEVELOPMENT be pleased to state: 

(a) whether the new house designs 
developed for the rural and urban areas 
by the National Buildings Organisation 
(NBO) are suitable to India ~s economic 
and climatic conditions; 

(b) if so" the details thereof: and 

(c) the 
considered 
designs? 

new technological 
before finalising 

inventions 
these new 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) 
Yes, Sir. 

(b) and (c). Improved use of local 
materials, appropriate labour intensive 
construction techniques and climatic condi-
tions are taken into consideration before 
the designs of low cost houses are evolved. 

Hortieultural Crops in Goa, Daman and Diu 

7173. SHRI SHANT ARAM NAIK: 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) the major horticultural crops in the 
Union Territory of Goa, Daman & Diu; 

(b) the incentives given by the Central 
Government to the Government of Goa, 
Daman and Diu for promotion of these 
crops; and 

(c) the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) Coconut, 
C&f.P.ewnut, banana aqd man~o are tbe 

major horticultural cro~ in Goa, Daman 
& Diu. 

(b) and (c). FolJowing financial assis-
tance have been provided by Central 
Government to the Government of Goa, 
Daman and Diu for development of these 
crops under various Central Sector I 
Centrally Sponsored Schemes during 
1985-86. 

1. Coconut: 

Coconut Development Board released 
Rs. 2.834 lakh under area expansion pro-
gramme and for setting up of a regional 
nursery. Besides, Rs. l.OO lakh was releases 
for bringing area under pact age of 
practices and for demonstations plots. 

2. Casbewnut: 

An amount of Rs. 2.369 lakhs was 
sanctioned for plant protection measures. 
laying out demonstrations and for setting 
up a scion bank, under CentralJy Sponsor-
ed Scheme on Package Programme for 
Cashewnut Development. 

3. Banana: 

Assistance of Rs. 1.03 Jakh was sanc-
tioned for popularising improved package 
of practices and for conductmg demons-
trations under the Centrally Sponsored 
Scheme on package programme on 
banana. 

TaJecast of Tribal Dances and Songs 

7174. SHRI ANANTA PRASAD 
SETHI: Win the Minister of INFORMA-
TION AND BROADCASTING be pleased 
to state: 

(a) whether Government are encourag-
ing the tribal dances and songs by tele-
casting on Doordarshan in order to pre .. 
serve them. 

(b) if so~ the number of such pro-
grammes to be telecast during the current 
year; and 

(c) whether Government propose to set 
up a separate agency within the depart-
ment for recording only the tribal dances 
and songs of different tribes on different 
festival occa~ions of the tribal~ 1 
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THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL): 
(a) to (c). The programme on tribal songs 
and dances are telecast by variou~ Door-
darshan Kendras as well as in the National 
Programme of Doordarshan. Their tele-
cast depends upon the availability of the 
programme and the programme requ ire-
ments of the Kendras concerned. It is 
not possible to indicate the number of 
programmes on any theme, including 
tribal dances and songs, to be telecast 
during a year as the programme require-
ment is reviewed from time to time in 
order to sustain viewers interest. Efforts 
are made by Doordarshan to cover tribal 
dances and songs within the available 
resources. Rare and excellent produc-
tions are preserved in Doordarshan 
archives. Doordarshan has neither 
set up nor has a proposal to set up 
a separate agency for specially recording 
tribal dances and songs of different tribes 
in different festive occasions of the tribals. 

Non-Coverage of Karimganj, Assam by 
Doordarsban Nehtork 

7175. SHRI SUDARSHAN DAS 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
refer to the reply given to Unstarred 
question No. 2036 on 10 March, 1986 
regarding non-coverage of Karimganj. 
A~sam by DoO£darshan network and state 
the progress made in the implementation of 
the scheme for replacement of the existing 
low power TV transmitter at Silchar by 
a high power (10 KW) transmitter? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL): 
Construction of building and tower for the 
high power (10 K W) TV transmitter at 
Silchar is In progress. Bulk of the equip-
ment required for the purpose has been 
received. The transmitter is expected to 
be commissioned during 1987-88. 

Credit Flow from RBI/NABARD 

7176. SHRI DHARAM PAL SINGH 
MALIK : Will the Minister of AGRICUL .. 
TURE be pleased to state: 

(a) the measures contemplated by Union 
Government RBI and NABARD to 
ensure smooth tlow of credi t to farmers 

in the area of ineligible District Central 
Cooperative Banks; 

(b) whether special credit limits are 
being granted by NABARD in respect of 
ineligible District Central Cooperative 
Banks with a view to maintain credit flow 
to members of Primary Societies and also 
for them who have repaid their loans; 
and 

(c) if not, the reasons thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) Under 
the Scheme of Non-Overdue Cover, intro-
duced by the Government of India since 
1974-75. assistance is provided to those 
Central Coo;>erative Banks whose internal 
resources are not adequate to cover the 
overdues. Besides, the following measures 
have been taken by the Reserve Bank of 
India/National Bank for Agriculture and 
Rural Development (NABARD) to ensure 
smooth flow of credit to farmers in the 
areas of ine1i~ible District Central Co-
operative Banks :-

(i) The Registrars of Cooperative 
Societies have been advised that 
the State Cooperative Banks should 
provide necessary funds from their 
own resources to the Central 
Cooperative Banks (CCBs) which 
are ineligible for sanction of 
Short-term credit limits from 
National Banks for Agriculture 
and Rural Development. 

(it) The Registrars of Cooperative 
Societies have also been advised 
to review the norms laid down, if 
any, relating to minimum recovery 
performance of Primary Agricul-
tural Credit Societies (PACSs) 
and suitably relax the same so 
that their enforcement did not 
result in denial of credit to the 
Primary Agricuttural Credit 
Societies (PACSs) for financinaJ 
new and non-defaulting members. 

The minimum recovery Dorns for 
Primary Agricultural Credit Soc:ic .. 
ties (PACSs) have since been 
dispensed with in most of the 
States. 
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(iii) In States where the number of 
ineligible Central Cooperative 
Banks (CCBs) was large an~ their 
estimated credit repuirements for 
financing new and non-defaulting 
members were so high that it 
could not be met by the State 
Cooperative Banks (SCBs), 
National Bank for Agriculture and 
Rural Development (NABARD) 
had already agreed to extend, on 
merits of each case. the following 
credit facilities :-

(I) Sanctioning to State Cooperative 
Banks (SCBs) additional short-
term credit limits for seasonal 
agricultural operations on behalf 
of eligible Central Cooperative 
Banks (CCBs). 

(2) Providins necessary credit for 
other approved short-term pur-
poses such as marketing of crops, 
procurement and distribution of 
fertiliizers etc. These limits help 
release the resources of the State 
Cooperative Banks (SCBs) and 
enable them to finance ineligible 
Central Cooperative Banks (CCBs). 

(j) In extreme cases if the State 
Cooperative Banks (SeBs) under-
take to finance Primary Agricul-
tural Credit Societies (PACSs) 
directly under any special arrange-
tnent in the areas of ineligible 
Central Cooperative Banks a 
lepatate line of credit could be 
sanctioned to the State Coopera-
tive Banks (SCBs) by National 
Bank for Agriculture and Rural 
Development (NABARD). 

It has been emphasised by National 
Bank for AariCulture and Rural Develop-
ment (NABARD) from timo and again 

that State Cooperative Banks (SCBs) should 
ensure that the credit requirementq of new 
and non-defaulting members of Primary 

Agricultural Credit Societies (PACSs) 
in areas of ineligible Central Cooperative 
Banks are met by them in full. 

(b) and (c). The above arrangements are 
working satisfactorily and no case has been 
referred to National Bank for Agriculture 
and Rural Development (NABARD) so 
far where the credit needs of new and 
non-defaulting members of the Primary 
Agricultural Credit Societies (PACSs) have 
not been met fully because of resource 
constraints. As such there had been no 
need to sanction a separate lines of credit 
for this purpose. 

Production of Rice anti Wheat 

7177. SHRI K. RAMACHANDRA 
REDDY: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether prodUction of rice and 
wheat per hectare in the Dorth-eastern and 
southern States is very low as compared 
to the production in north-western Sta tes ; 
and 

(b) if so, the comparative figures of 
foodgrains produced per hectare in aU 
the States ? 

THE MJNISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) Wheat 
is not an important crop for North-
Eastern and Southern States. As such, 
the comparison of productivity in these 
States with those in North-Western relion 
is not appropriate. As for rice, the pro-
ductivity in North-eastern and Southern 
States is generally lower as compared to 
the yield rates obtaining in North .. 
western States of Punjab and Haryana. 

(b) A statement showing productivity 
of rice, wheat and foodgrains during 
1984-85 in various States is given below. 
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Statement 

Per Hectare Production 0/ Rice, Wheat and Foodgrains 1984-85 

States Per hectare Production (Kgs) 

Rice Wheat Foodgrains 

North-eastern Region 

1. Assam 1042 1289 1013 

2. Manipur 1989 1998 

3. Meghalaya 1115 1378 1146 

4. Nagaland 847 859 

5. Sikkim 1 ()()() 1594 1140 . 

6. Tripura 1321 1619 1305 
Southern Region 

7. Andhra Pradesh 1978 660 1209 

8. Karnataka 2053 577 940 

9. Kerala 1675 1628 

10. Tamil Nadu 2140 750 1437 

North-western Region 

It. Punjab 3074 3289 3006 

12. Haryana 2447 2593 1722 

13. Rajasthan 1253 1626 684 
Other States 

14. Bihar 1029 1617 1110 

15. Gujarat 1481 2087 1109 

16. Himachal Pradesh 1236 695 1168 

17. Jammu & Kashmir 2069 840 1466 

18. Madhya Pradesh 759 1055 735 

19. Maharash tra 1274 866 688 

20. Orissa 1035 1948 931 

21. Uttar Pradesh 1297 1867 1452 

22. West Bangal 1557 2418 1538 
---------.--~-- - -- ----~-----~~~-

-Productivity not computed, as crOil production for the State is nil or negligible. 
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Facilities in Fishing Harbours on 
Eastern Coasts 

7178. SHRI K. RAMACHANDRA 
REDDY : Will tho Minister of AGRI-
CULTURE be pleased to state: 

(a) the number of fishing harbours on 
the Eastern coasts near river mouths; 
and 

(b) the facilities provided fishermen '? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
A~D COOPERATION (SHRI 
)' OGENDRA MAK W ANA) : (a) Eleven. 

(b) The fishermen can utilise the facIlI-
ties in the form of sheltered baslll, wharf, 
Jetty, slipway, AnCIllary facilltes lIke 
p .)wer supply, water, Ice etc. In whichever 
h~hing harbour they are a vatlable . 

Setting up of T. V. Centres in Kerala 

7179. SHRI I. RAMA RAI : \Vill the 
l\imister of INFORMATIO~ AND 
BROADCASTING be pleased to state : 

(a) whether after considering the back-
\'. ardness and vastness of many of the 
rural parliamentary constituencies, 
Government propose to instal Door-
darshan low power transmiSSlun ~entres 

at one site at least in each constituency 
by the end of Seventh Five Year Plan ; 
and 

(b) the number of low power and high 
power transmission centres existing in 
Kerala at present and the number of 
centres proposed to be set up in Kerala 
curins the Seventh Five Year Plan ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
GADGIL) : (a) TV service is expected to 
he available to all the districts in the 
country, wholly or partialJy. after imple-
mentation of the VII plan schemes of 
Doordarsban. 

(b) The requisite informatIon is as 
under :-

No. of TV transmitters 

High Low 
power power 
(10 KW) (100 W) 

- -- ----- -
Existing 2 3 
Proposed under 
VII Plan Nil 4 

Allocation of Funds for Employment 
Generation 

7180. SHRI B.N. REDDY: Will the 
Minister of LABOUR be pleased to state: 

(a) the funds allocated for employment 
generatIOn in the country since 1980 ; 

(b) the tigures of unemployed persons 
!!.Ince 1980 till date; and 

(c) the ratio between the categories 
mentioned in (a) & (c) above? 

THE M[~I5TER OF STATE OF THE 
MINIS TR Y OF LABOUR (SHRI P.A. 
SANGMA) . (a) One 01 the m..tJor 
ObJecllve~ of the Five Year Plans is 
employment generation. Full details of 
the funds allocated for the purpose are 
not avaIlable. 

(b) According to the Sixth Five Year 
Plan document, about 12 million persons 
In tbe age-group of 5, were usually un-
employed In March, 1980. In the Seventh 
Plan document, the usual status un-
employment estimate In the same age-
group has been mdlcated as 9.2 million in 
March, 1985. The fwo estimates are not 
comparable as the latter estimate is based 
on the partial results of the 38th Round 
Survey of the National Sample Survey 
Organisation. 

(c) Since full details about the funds 
allocated for employment generation are 
not available, such ratio cannot be 
worked out. 

Storage FaciUtles in Tribal Districts 
in Madhya Pradesb 

7181. KUMARI PUSHPA DEVI: 
Will the Minister of AGRICULTURE be 
pleased to state 
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(a) whether the storage facilities, parti-
cularly cold storage provided in the tribal 
districts in Madhya"Tradesh are very in-
adequate; 

(b) if so, the number of new cold 
storages and other storage faciHties pro-
posed to be provided in such areas in 
Madhya Pradesh during the Seventh 
Five Year Plan; 

(c) whether Union Government have 
drawn up any programme therefor ; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
VOGENDRA MAKWANA): (a) to (d). 
Information sought for from the State 
Government about the existing position of 
storage and cold storage facilities in tribal 
dis tricts is still awaited. The required 
information v~i11 be laid on the Table of 
the House as soon as received. 

Printing Centre under D.A.V.P. in Cochin 

7182. PROF. K.V. THOMAS : "'ill 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether a printing centre wa~ 

started in Cochin under the Directorate of 
Advertising and Visual Publicity; 

(b \ whether the printing centre is work-
ing to its full capacity : 

(c) if not. the reasons thereof; and 

(d) the steps proposed to be taken to 
run this printing centre to its full capa-
city? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATJON AND 
BROADCASTING (SHRI V.N. GAD-
GIL) : la) Yes. Sir. 

(b) to (d). Ow:ng to inal~equate indus-
trial infrastructule regarding printing and 
graph ic aJ ts industry. it has not been 
pOSSible to make optimum ut.1 ;satlon 
of the rrinting Centre of Dltectolate of 
..r\dvert!sin~ and Vl~ual Publ.c.ty at 

Cochin. However, efforts are being rna Je 
to make best use of the Centre by enl"st-
ing support from the local prinfng 
industry. 

(Translation] 

Code for Telecast of Ac:hertisements 

7183. SHRI NJRMAL KHATIRI : 
wm the M;nister of INFORMATION 
AND BROADCASTING be pleased to 
state : 

(a) whether any code has been for-
mulated for advert:sements telecast during 
Doordarshan programmes and if so the 
details thereof; , 

(b) whethe'" respect for sanctity of the 
courts has also been included in this 
code: and 

( c ) j f so. whether the advert i sement 
spono;o:-ed by ;Goti~ej Besto' in which the 
scene of the court and Judge has been 
shown is not an insult to our judiciary ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCA~TING (SHRJ V.N. GADGIL): 
(a) Ye> S'r. A statement indicating 
the Sal 'ent features of the Code is given 
below. 

(b / ~o. SIr. There is no direct refe--
renee to the Ju(fciary in the Code for 
commercial adve:-(slOg on TV. 

(c) In v:ew of the feel ing that the 
advert sement sponsore-J by ·Godrej 
Besto' could be misconstl ued as disres-
pect to the Jud :clary. a circular has been 
issued by Doo:-darshan to stop screening 
of th;s advert'sement. 

Statement 

Salient F~atures 0/ the Code for Commercial 
A dw:rtisin,_!! ·on Doordarshan 

1. Advert s:ng should be so des'gned 
as to conf(l; m to the laws of the country 
and should not otfenJ a~inst morallt~·, 
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decency and religious susceptibilities of 
the people. 

2. No advertisement should be per-
mitted 

(j) which derides any race, caste .. 
colour, creed. nationality except 
wherein such usage would be for 
the specific purpose of effective 
dramatisation. such as combating 
prejudice. 

Oi) which is against any of the ob-
jective principles, of provision of 
the Constitution of India. 

(iii) which will tend to incite people 
to crime or to promote disorder. 
violence, or breach of law. 

(iv) which presents criminality as 
desirable or furnish details of 
crime or limitation thereof; 

(v) which would adversely affect 
friendly relations with foreign 
States ; 

(vi) which expJoits the national em-
blems, or any part of the Cons-
titution, or the person or perso-
nal :ty of a national leader or 
State Dignitary : 

(vii) on cigarettes and tobacco pro-
ducts. 

(viii) No advertisement shall be per-
mitted the objects whereof are 
wholly or mainly (if a religious 
or political nature; advertisements 
must not be directed towards any 
religious or political end or have 
any relation to any industrial 
dispute. 

(ix) Advertisement for services con-
celned with the following are not 
acceptable: (a) Money lenders; 
(b) Chit Funds and saving schemes 
other than those conducted by 
national!sed or recogn:sed banks; 
(c) Matrimonial agencies; (d) 
Unlicenced employment serv ces; 
(e) Fortunetelters or Soothsayers 
etc., and those with the claims of 

hyptonism would be excluded 
from advertising on T.V. 

(x) Betting tips and guide books etc., 
relating to horse-racing or othe.I 
games of chance shall not be 
accepted. 

(xi) No advertisement shan contain 
references which are likely to 
Jead the pubHc to infer that the 
product advertised or any of its 
ingredients has some special pro-
perty or quality which is incapable 
of being established, e. g. cure 
for baldness. 

(xii) Seientific or statistical excerpts 
from technical literature etc. must 
be used only with a proper sense 
of responsibility to the ordinary 
viewer. Irrelevant da fa and 
scientific jargon must not be used 
to make claims appear to have a 
scientific basis they do not 
possess. Statistics of limited 
validity should not be presented 
in such a way as to make it 
appear tha t they are universally 
true. 

(xiii) Advertisers or their agents must 
be prepared to produce evidence 
to substantiate any claims or illus-
trations. 

(xiv) Advertisements shoud not contain 
disparaging referenee to another 
product or service. 

(xv) Imitation likely to mislead viewers 
even though it may not be of 
such a kind as to give room for 
legaJ action or be deemed as 
breach of copyright must be 
avoided. 

(xvi) Visual and verbal representation of 
actual and comparative prices and 
costs must be accurafe and should 
not mislead on account of undue 
emphasis or distortion. 

(xvii) Testimonials must be genuine and 
must not be used in a manner 
likely to mislead the viewers. Ad-
vertisers or the agencies must ~ 
prepared to produce evidence in 
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support of any testimonial and 
any claims it may contain. 

3. In all other respects, the Director 
General, Doordarsban will be guided for 
purposes of commercial telecasting in 
Doordarshan by the code of Ethics for 
Advertising in India, as modified from 
time to time. 

4. Notwithstanding anything contained 
herein, this Code is subject to such 
modifications/directions as may be made! 
issued by the Government of India from 
time to time. 

[English} 

Danish Assistance to Orissa for Rural 
Water Supply Projects 

7184. SHRl BRAJAMOHAN MOHANTY: 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) the progress of rural water supply 
projects in Or issa assisted by Denmark 
and when the fir st phase will be com-
pleted ; 

(b) whether the second pbase of the 
project has been finished; if so, the 
dimension thereof which details; and 

(c) whether the phase II will be fully" 
assisted by Denmark and jf so, the details 
thereof? 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH): (a) Phase I of the 
rural water supply project in Orissa 
assisted by Denmark is likely to be com-
pleted by 1 st Apri I, 1987. Out of a total 
of 1238 handpumps/tubeweIls, 501 hand-
pumps/tubewells have been completed in 
200 vil1.'ges upto March, 1986. Works 
relating to new handpumps/tubewells, 
rejuvenation of old handpumps, construc-
tion of Division31 & Block stores are in 
progress. Hea Ith Education programme and 
rese:J. reb and development programmes 
have also been taken up. A training 
centre has also been completed. 

(b) and (c). Planning and budgetinl 
for ph'lse II of the project wiJl be taken 
up only after the evaluation of the phase-
) pi oject. This will be undertaken to-
wards the end of the project period. 

[Translation] 

Deposits of Rock Phosphate In Jbamarkotda 
Udaipur , 

7185. PROF. NIRMALA KUMARI 
SHAKTAWAT : Wa1 the Minister of 
STEEL AND MINES be pleased to at: te : 

(a) whether it is a fact that rock phos-
phate is available in abundance in 
Jhamarkotda near Udaipur; 

(b) whether self-sufficiency in chemical 
fertil izers can be achieved by making 
chemic.:") fe;tilizer from the rock phQ$. 
phate available there; 

(c) if so~ whether Government propose 
to set up a factory for rna king chemical 
fertilizer from the rock phosphate availa. 
ble there ; and 

(d) if so, whether the site for the 
setting up of the factory has been selec-
ted ? 

THE MINISTER OF STATE IN nIB 
DEPARTMENT OF MINES (SHRIMATI 
RAM DULARI SINHA): (a) Yes,. Sir. 
A total resource of 73.3 million tonnes of 
rock phospha te of all grades containina 
12 to +30% and above phosphorus penro. 
xide has been estimated in lhamarkotda 
in Udaipur district of R3j3sthan. 

(b) The rockphosph3te deposits caD be 
used to manufacture phosphoric acid for 
whlch Sulphuric Acid Plants will need to 
be set up. However, the rockphosphate 
deposit has to be of suitabJe concentration. 
The phosphoric acid can in tum be used 
to produce phosphatic fertilizers like 
DAP (Diammon:um Phosphate), etc. The 
manuL1cture of DAP would also require 
subst'mtial qUlntity of Ammonia in"addi-
tion to the phosphoric acid production. 
It IS however, too eatly to say whether 
self-suffic,ency C'ln be achieved in phos .. 
ph"1 toc fert II izers based on these rock-
phosph:1te deposits. 

(c) and (d). It is premature to give any 
answeI to these questions. 

[English] 

l..oss to Bbarat Gold Mines Limited 

7186. SHRI MOOL CHAND DAGA = 

Win the Minister of STEEL ANU 
MINES be ple:lsed to state: 
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(a) whether Bharat Gold Mines 
Limited, which is going continuously 
under losses, has commissioned the 
Yeppamana mine of Ramagiri gold field 
in Anantapur district of Andhra Pradesh; 
jf so, the details of the new gold field 
ihowing tota] cost, when to be completed 
and details of production; etc. ; 

(b) the percentage availability of gold 
in ores dug out in Kolar fields and 
Yeppamana fields respect ively ; 

(c) the losses in Bharst Gold Mmes 
Limited during the last three years and 
the reasons for the losses ; and 

(d) whether staff of BGML is being 
transferred to Yeppamana mines and if 
not, the reasons therefor ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF MINES (SHRIMATI 
RAM DULARI SINHA) (a) The 
Bharat Gold Mmes Ltd. has commissIOn-
ed the Yeppamana mme at R<"!m;'glrt 
aold field In Anantapur d Istnct (Andhra-
Pradesh) in May, 1984. The project 
which cost Rs. 5.77 crOTes IS targeted to 
produce 15000 tonnes of ore and about 
287 Kgs of gold annually. The produc-
tion of gold at Yeppam..lna mme durmg 
the last two years is as follows :-

In Kgs. 

25.66 

68.80 

(b) The &rade achieved dunna the last 
three years In KoJar Gold FIelds and 
kamaairi Gold Field of Yepp..1mana Mine 
Project are as follows :-

(In Gms/tonne) 

K.olar Gold 
Field 

Ramaairi Gold 
Field 

1983-84 1984-85 1985-86 
(Estimated) 

3.47 3.28 3.16 

1.14 2.83 

(c) The Josses for the last three years 
are as foUows : 

1983-84 
1984-85 
1985-86 

(estimated) 

(Rs. j n C J ores) 

5.69 
12 
17 

The ]osses are mainly due to : 

(i) Virtual exhaustion of h;gh grade 
ore a t the Kola r Gold Fields 
mines; 

(ii) Rise in the cost of inputs like 
wages, materiais and power; 

(iii) Low productivity due to mining at 
great depths ; 

(iv) Ground control problems and rock 
bursts; 

(v) Low voltage, frequent power inter-
ruptions and water scarcity at 
Yeppamana mine. 

(d) At present out of 402 persons 
employed in Yeppamana mines, 98 have 
been transferred from KGF. There is 
resistance to further transfer of skIlled 
and semi-ski1Ied personnel from KGF to 
Yeppamana on the grounJ that employ-
ment opportunities to local people would 
be denied. The matter is being pursued. 

Freight Equalisation Policy for 
IrOD sDd Steel 

7187. SHRI SOMNATH CHATTERJEE: 
WJIl the MInIster of STEEL AND 
MINES be pleased to state: 

(3) whether any deciSIon has been 
taken to discontinue the frieght equ:llisa-
tion policy for iron and steel; 

(b) jf so, the steps taken therefor and 
the date from which the policy WJII be 
discontinued; and 

(c) the views of the Marathe CommItte 
and Pandey Committee as also of the 
UOlon Commerce Ministry Stud), Te~Jm m 
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respect of discontinuatjon of freight 
equalisation policy and the Government's 
re.lction thereto '1 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT): (a) In its 
reports to the Government, the Ndt~onal 
Transport Policy Committee (Pandey 
Committee) recommended that the freight 
equalisation should be phased out. This 
recommendation was accepted in princi-
ple by the Government. 

(b) The modalities of phasing out tbe 
SC:leme have not yet been fin:llised. We 
have consulted the Ministries/DepaJ. tments 
concerned; a number of representations 
has been received from States located 
away from the Steel Plants against the 
phasing out of the Scheme. All these 
different views are being taken into consI-
derations. It is difficult to indicate a 
date from which the scheme will be dis-
co lJ tinued. 

(c) The inter-ministerial group headed 
by Shri M:.lrathe expressed views against 
re-introduction of freight equ~lisation for 
raw cotton, extending freight equalisation 
schemes to any other commodity and 
expressed the vIew that the existing 
schemes for freight equallsasion be 
phased out over a period of time. The 
position of the Pandey Committee's recom-
mendatIons have been indicated in (a) 
above. 

Foreign aided De~elopmeot Projects in 
Assam 

7188. SHRI ATAUR RAHMAN: 
Will the M nister of AGRICULTURE be 
pleased to state : 

(a) the total number of foreign aided 
development projects implemented in 
different States in India during last three 
years, State-wise ; 

(b) whether any foreign aided develop.-
ment Pi ojects has been implemented in 
Assam during the last three yea"s consi .. 
derins its backwardness; and 

(c) if not, the reasons thereof 1 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF AGRICULTURE 

AND COOPERATION (SHRI 
YOGENDRA MAKWANA) (a) The 
total number of foreign aided develop-
ment projects implemented under the 
Ministry of Agriculture in different St3tes 
in India during the last three years, state-
wise, is as under :-

1. Andhra Pradesh 

2. Assam 

3. Bihar 

4. Gujarat 

5. Haryana 

6. Himachal Pradesh 

7. Jammu & Kashmir 

8. K:Jmataka 

9. KeraJa 

10. Madhya Pradesh 

11. Maharashtra 

12. Manipur 

13. Meghalaya 

14. Nag.lIand 

15. Orissa 

16. Punjab 

17. Rajasthan 

18. Sikkim 

19. Tamil Nadu 

20. Tripura 

21. Uttar Pradesh 

22. West Bengal 

UoioD Tenitories 

1. Delhi 

2. L3 kshadweep 

3. Goa, Daman & Diu 

4. Pond icherry 

5. Arunachal Pradesh 

6. Mizoram 

15 

6 

11 

13 

11 

6 

8 

18 

17 

11 

14 

1 

1 

1 

15 

6 

11 

1 

8 

1 
16 

12 

1 

1 

1 

1 

1 
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(b) Six foreign aided development pro-

jects have been jmpI~mented in Assam 
during the last three ye~lfS. In add ition 
to these projects, there ale two more 
multi-st ate projects financed by IDA in 
aD the State/Union Territories including 
Assam. 

(c) Quest jon does not arise. 

Income to Doordarshan from Advertisement 

7189. SHRI Y. S. MAHAJAN: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

(a) whether the income to Doordarshan 
from advertisements has shot up from 
Rs. 80 lakhs in 1976 to Rs. 35 crores in 
1984-85 and is expected to exceed Rs. 60 
crores in the current financial year. 

(b) what are the projections for the 
income from the advertisement to Door-
darshan for the next five years ; and 

(c) what correspond iog improvements 
the Doordarshan proposes to bring about 
in expansion and introducing new pro-
grammes ? 

THE MfNISTER OF STATR IN THE 
MNlSTRY OF JINFORMATION AND 
BIOADCASTING (SHRI V.N. GADGIL): 
(a) Yes, Sir. 

(b) Commercial revenue is incidental 
to programmes of Doorda rshan and jf the 
present conditions continue, it is expected 
that the gross income from advertisements 
In expected to remain at tbe existing level 
is usiDB the remaining years of Seventh 
Plan. 

(c) Doordarshan has been taking a 
number of steps to improve its programme 
and new items are being introduced from 
time to time. This is a continous process. 

Vtflisation of Surplus Land in Bombay 

7190. SHRI GURUDAS KAMAT: 
Win the Minister of URBAN DEVELOP-
MENT be pleased to state : 

(a) whether a proposal to transfer the 
land belonging to Salt Commissioner in 
Bombay to the Government of Maha ... 
tasbtra is under consideration ; and 

(b) if so, the time by which the form-
alities in this regard are likely to be 
completed '1 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) A 
proposal to transfer Part of this land to 
Maharashtra Government is under consi-
deration. 

(b) Efforts are being made to conduct 
a jomt survey of the land expeditiously. 

Import of Urea 

7191. SHRI V. TULSIRAM : Will the 
Minister of AGRICULTURE be pleased 
to state: 

(a) whether India is importing urea 
from Czechoslovakia ; 

(b) if so, the quantity of urea proposed 
to be imported during the current year 
and its value; 

(c) the break up of its distribution to 
the states and what shall be the share of 
Andhra Pradesh, keeping in view the 
drought condition prevailing there; 

(d) the time by which it is expected to 
reach India ; and 

(e) the reasons for importing urea when 
there is sufficient pl.oduction thereof in 
the country. 

THE MINISTER OF ST ATE IN THE 
DEPARTMENT OF FERTILIZERS 
(SHRI K. NATWAR SINGH): (a) Yes, 
Sir. 

(b) MMTC has ~onclud8d a contract 
for importing 4O-4S ,000 tonnes of urea 
during the year 1986, but tbe exact 
quantity of import will depend on the 
overall requirement of the country and 
availabllity from this and other sources, 
The per tonne FOB cost of urea to be 
imported from Czechoslovakia would be 
about Rs. 1043.00. 

(c) Imported fertiliser is dJstributed to 
states to meet the gap between indigenous 
availability and the total demand. Import 
ed fertilisers form a pool and While distri -
butina the same the identity of the country" 



i S3 Written Answers VAISAKHA I, 1908 (SAKA) Written Answers 15.t. 

of origin is lost. Distribution plan is not 
drawn up based on the country of origin 
of a particular var;ety of the fertiliser. 

(d) Urea from Czechoslovakja is ex-
pected to arrive between July and Novem-
ber 1986. 

(e) Indigenous production of urea is 
still not sufficient to meet the demand. 
Hence, the necessity for imports. 

Special Plan to Boost Goat Breeding 

7192. SHRIMATI SHEILA OIKSHIT 
Wil] the Minister of AGRICULTURE be 
pleased to state : 

(a) the special plan to boost the breed-
i ng and quality of goats; and 

(b) what other steps are being under-
taken in this regard and places selected 
for the purpose? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) In order 
to conserve and improve the projuctivity 
of important indigenous breeds of goats, 
it has been proposed in the 7th Five Year 
Plan to set up goat breeding farms in 
their home tracts under a Centrally 
Spon sored Scheme. 

(b) One Indo-Swiss G oat Development 
Proiect at Ramsar in Distt. Ajmer has 
been established for the production and 
supply of cross-breed bucks to Goat 
breeJers to im.'Jrove the;r herds, 

Construction of School Building in Libya 
Under Peoto-Project Limited 

7193. SHRI DIGVIJAY SINH: Will 
th e Minister of STEEL AND MINES be 
pleased to state : 

(a) whether Hindustan Steelworks 
Construction Limited had commissioned 
the construction of school buildings in 
Libya under the name of UPento-proJects" 
Ltd. ; 

~b) whether wages of some workers 
have not been paid for two years labour 
contract ; and 

(c) whether Ministry of Labour has 
already directed this company to pay to 
labourers according to contract and if so 
when will this be effected ? ' 

THE MINISTER OF STEEL AND 
MINES (SHRI K. C. PANT): (a) 
Hindustan Steelworks Construction Ltd. 
(HSCL \ had awarded a sub-contract for 
construction of school buildings in Libya 
to Mis. Penta Projects Limited in April, 
1982 to be completed within two years. 
Till date none of the schools have been 
completed. 

(b) All the workers of Mis. Penta 
Projects Limited have been paid their 
wages in India (in rupees) by HSCL on 
behalf of Mis. Penta Projects. This pay-
ment has been treated as an interest 
bearing advance to the contractor, i.e. Mis. 
Penta Projects, to be adjusted against 
their final settlement. 

(c) No, Sir. 

Allocation for Operating Gold Mines in A.P. 

7194. SHRI M. RAGHUMA REDDY: 
Will the Minister of STEEL AND MINES 
be pleased to state 

(a) whether any amount is earmarked 
for operating gold mines in Andhra 
Pradesh ; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF MINES (SHRIMATI 
RAM DULARI SINHA): (a) and (b). 
Bharat Gold Mines is operating a mine in 
the Ramagiri Gold Field at Yeppamana 
in Anantapur District of Andhra Pradesh. 
The Project was commissioned in May ~ 
1984 at a cost of Rs. 5.i7 crores to pro-
v!de 75,000 tonnes of ore and about 287 
kilograms of gold annually, The opera-
tional expenditure expected to be incurred 
on the Yeppamana mine during 1986-87 
is Rs. 253 lakhs. 

The Mineral Exploration Corporation 
Ltd. ~ another Public Sector Undertaking 
under this Department is carrying out 
detailed exploration for gold in Andhra 
Pradesh. An amount of Rs. 1506.83 laths 
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h.lS been sanctioned so far for eight 
s~hemes. Details are as follows : 

Name of the Scheme Sanctioned 
amount 

(Rs. in lakhs) 

(l) Cbigargunta (on behalf 46.58 
of Geological Survey 
of India) Chittoor 
distt. 

(2) Chigargunta block I & III, 134.78 
Chittoor district 

(3) Ramagiri gold, Anantapur 265.35 
district 

(4) Chigargunta (Centenary 193.14 
block), Chittoor distt. 

(5) Chigargunta V -E block, 217.00 
Chittoor district 

(6) Chigargunta boundary 197.53 
Chittoor district 

(7) Mallapakonda -Chigargunta 175.45 

(8) North extension of E2 277.50 
lode, Chigargunta block 
III & IV 

1506.83 

Slliftiag 01 Headquarters ot H.F.C. to 
Calcutta 

7195. SHRI SATYAGOPAL MISRA: 
Win the Minister of AGRICULTURE be 
pleased to state : 

(b) if so, the reasons thereof; and 

(c) jf not, the reasons for delay? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS 
(SHRI K. NATWAR SINGH): (a) No, 
Sir. 

(b) Does not arise. 

(c) A proposal regarding the re-
organisation of the fertilizer companies 
i ncJuding re-Iocation of Headquarters for 
some of the companies, including Hindus-
tan Fertilizer Corporation Limited, is 
at an advanced stage of consideration at 
the higher levels of Government. A final 
decision is expected to be taken soon. 
The progress in this regard is already 
being monitored by a Parliamentary 
Committee. 

Allocation of Funds to States for Urban 
Development 

7196. SHRI CHIRANJI LAL SHARMA: 
SHRI SURESH KURUP : 

Wi11 the Minister of URBAN DEVE-
LOPMENT be pleased to state 

(a) the amount allocated for urban 
development during Seventh plan period 
(State-wise) ; and 

(b) the amount allocated for the year 
1986-87 for urban development (State-
wise) ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF URBAN DEVELOP-

(a) whether the idea of shifting bead- MENT (SHRI DALBIR SINGH): (a) 
quarters of the Hindustan Fertili~r and (b). The information is given in the 
Corporation to Calcutta has been dropped; Statement below. 

Statement 
(Rupees in lakhs) 

States Seventh Plan Annual Plan 
(1985-90) (1986-87) 

1 2 3 

1. Andhra Pradesh 9000 1650 

2. Assam 1200 230 

3. Bihar 1900 3S0 
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-
1 2 3 

4. Gujarat 13105 IS34 

5. Haryana 2000 400 

6. Himachal Pradesh 925 165 

7. Jammu & Kashmir 3907 766 

8. Kamataka 3000 494 

9. Kerala 2500 340 

10. Madhya Pradesh 7760 1850 

11. Maharashtra 16000 3170 

12. Manipur 755 180 

13. Meghalaya 500 53 

14. Nagaland 800 177 

15. Orissa 2150 720 

16. Punjab 4075 911 

17. Rajasthan 2371 128 

J 8. Sikkirn ]50 49 

19. Tamil Nadu 16000 3300 

20. Tripura 700 171 

21. Uttar Pradesh 24700 2500 

22. West Bengal 23220 6015 

Total States 136718 25153 

UNION TERRITORIES 

1. A&N Islands 300 30 

2.' Arunacha 1 Pradesh 50 2 

3. Chandigarh 6113 1135.50 

4. D&N Haveli 7 1 

5. Delhi 19770 456 

6. Goa Daman & Diu 655 135 

7. Laksbadweep 

8. Mizoram 550 208 

9. Pondicherry 655 145 

Total all U.Ts 28110 6218.50 

Grand Total 164828 31371.50 ----- -------__ ._- --- ~-~-- - ------------ - . - -- - - -- ---------------
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Payment of Provident Fund Dues 

7197. SHRI HAROOBHAI MEHTA: 
Will the Minister of LABOUR be "leased 
to state: 

(a) the number of cases of non-pay-
ment of Employees Provident Fund dues 
despite passage of more than three months 
from the date they became payable ~ 

(b) the reasons for delay in payment; 
and 

(c) the action proposed to be taken 
by Government to ensure prompt payment 
E. P. F. dues? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P. A. 
(SANGMA) : (a) According to available 
information, 5,494 Provident Fund claims 
were pending settlement for more than 
three months as on 31st March, 1985 ; 

(b) The main reasons for the pende~y 
of the claims do not given below : 

(i) The claim papers filled by the 
claimants do not give aU the 
required information; or, 

(ii) Supporting documents such as 
death certificates. legaJ heirship/ 
succession certificate have not been 
submitted alongwith the claims ; 
or. 

(iii) The claims have not been attested 
by tbe employers or other authori-
sed officials ; 

(c) The Regional Provident Fund 
Commissoners have been directed to 
obtain the wanting information on priority 
basis and to settle the pending claims. 
They have also been instructed to monitor 
the settlement of claims properly. so as to 
avoid unnecessary delays. 

Board for Health and Safety of Workers 

7198. SHRI Y ASHWANTRAO GADAKH 
PATIL; Will the Minister of LABOUR 
be pleased to state : 

(a) whether Employees State Insurance 
Corporation proposes' to set up a Board 
for occupational diseases and safety of 
health of industrial workers ; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI p. A. 
SANGMA) : (8) and (b). A proposal for 
setting up four Zonal Centres under the 
ESI Scheme for detection and treatment 
o~ occupational diseases is under consider-
atIon of the ESI Corporation. 

Britisb TV Serial 'Lord MOUDtbatten the 
Last Viceroy' 

7199. SHRIMATI GEETA MUKHER_ 
JEE: wm the Minister of INFORMA_ 
TION AND BROADCASTING be pleased 
to state: 

(a) whether his attention has been 
drawn to British TV serial 'Lord Mount-
batten the last Viceroy' which tarnishes 
the image of the heroes of the freedom 
struggle; 

(b) if so, the details thereof; 

(c) whether any protest has been lodged 
in this regard ; and 

(d) if so. the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRJ V.N. GADGIL): 
(a) and (b). Complaints have been received 
alJeging that OUf National Leaders have 
not been portrayed correctly in this pro-
duction. 

(c) No, Sir. 

(d) Does not arise. 

TV Coveragt" in Andhra Pradesh 

7200. SHRI N. VENKATA RATNAM: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state : 

(a) the details of demands made by 
Andhra Pradesh Minister for Information 
at the recent meeting at Delhi, regarding 
television coverage of Andhra Pradesh ; 
and 

(b) the steps taken by Union Govern ... 
ment to meet the demands ? 
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C-band transponders of INSAT-IB and 
a mobile uplink. 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
GADGIL) : (a) and (b). There was no 
recent meeting at Delhi in which 
Minister for Information, Government of 
Andhra Pradesh made any demand 
regarding television coverage of Andhra 
Pradesh. However. the position regarding 
demands made by the representative of 
Government of Andhra Pradesh relating 
to TV coverage of the State at the 18th 
Conference of the State Ministers of 
Info:'mation held in New Delhi on 19th, 
June, 1985 is indicated in the statement 
given below. 

Statement 

The position regarding various 
demands relating to TV coverage of 
Andhra Pradesh made by the representa-
tive of the Government of Andhra 
Pradesh at the 18th Conference of the 
State Ministers of Information held at 
New Delhi on 19th June, 1985 is as 
under :-

A. Upgradation 0/ Existing Low Power TV 
Transmitters or Establishment 0/ New 
Trans'.litters at Adilabad. Shrikakulum 

and Bhadrachalam. 

Establishment of low power (100 \V) 
TV transmitters at Srikakulam and 
Adilabad is included in the VII Plan of 
Doord'Hshan. Besides, the high power 
TV tran~mitter at VijaY,lwada9 which is at 
present operating on reduced power of 1 
KW output pending construction of TV 
tower, is being energised to its full power 
of 10 K\V. ""hen commissioned on full 
power, this transmitter would provide 
fringe service to Bhadrachalam. 

B. Arrangements 10 be made to enable all 
low power TV Transmitters in lhe Slate 
to relay Telugu Programmes originating 
from Hyderllbad and uplinking Door-
darshan Kendra. Hyderabad to Insal-IB 
so thaI its Programmes are TraRSl1titted 
to other Kendras Ihrtlugh 0141 the Country 
via. Delhi. 

Pendjng availabIlity of INSAT -II gr Oup 
of satellites and permanent uplinks at 
verjous places including Hyderabad. a 
scheme has been approved in principle 
for commencing regional service in 
Andhra Pradesh by utilislOg one of the 

C. Telugu Feature Films to be telecast on 
Sunthzys and Hindi Feature Films on 
Saturdays. 

This is not considered feasible, keeping 
in view the convenience of viewers in the 
country as a whole. 

D. Central Gove1'nmenf 10 Share Liberally 
the expenditure involved in installation 
o/Community Viewing TV sets in the 
State. 

417 VHF community viewing TV sets 
were pro~ ided in the State of Andhra 
Pradesh by the Central Government, 
under post-SITE scheme i.e. prior to the 
beginning of the VI Plan. During the 
VI Plan, the Central Government bas 
provided 400 DR sets to the State under 
INSAT Utilisation scheme. However, 
due to constraints of financial resources. 
it is not possible for the Centra] Govern-
ment to continue providing funds for 
installation 'of additional community view-
ing TV sets in the State. This was 
clarified· during the Conference itself. 

Rural Employment Schemes in 
Andhra Pradesh 

7201. SHRI C. MADHAV REDDY 
\ViH the Minister of AGRICULTURE be 
pleased to state: 

(a) the number of man-days proposed 
to be created under the rural employment 
schemes in Andhra Pradesh in 1986-87 ; 
and 

(b) whether this will meet the demand 
of Government of Andhra Pradesh ? 

THE ~UNISTER OF AGRICULTURE 
tS. BUTA SINGH) : (a) and (b)_ ~Iloca
tion of resources under Rural Employ-
ment Programme i.e. National Rural 
Employment Programme (NREP) and 
Rural Landless Employment Guarantee 
Programme (RLEGP) is made on the basis 
of a fixed criteria under- which " SO% 
weightage is given t8 the number aari .. 
cultural labourers, marginal workers and 
marginal farmers and 50% weightage to 
the incidence of poverty. These alloca. 
tions are not based on any demands from 
State Governments. The taraet for em-
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ployment generation is determined on the 
basis of the total resources available for 
implementation of these programmes. 
The provisional target for employment 
generation under the NREP and the 
RLEGP is 441 lakb mandays (235 lakh 
Qlandays under NREP and 206 lakh man" 
days under RLEGP). 

Toning up of I aod B Ministry 

7202 .. SHRI K.V. SHANKARA 
GOWDA: Will the Minister of INFOR-
MATION AND BROADCASTING be 
pleased to state : 

(a) whether Govelnment have decided 
to stop the publication of Akashwani 
paper in all languages except Hindi ; and 

(b) if so, the reasons thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
(GADGIL) : (a) and (b). No, Sir. Out 
of the eight fortnigbdy Akashwani, jour-
nals, the following four continue to be 
published :-

(i) Akashwani (English) 

(n) Akashwani (Hindi) 

(iii) Awaz (Urdu) and 

(iv) VanoH (Tamil). 

Only four journals, namely Akashi 
(Assamese), Detar Jagat (Bengali), Nabho-
vani (Gujarati) and Vani (Telugu) were 
closed down as these journals have been 
incurrina losses over the years and were 
not likely to become self-supporting. 

PIRdIue of TlII1Derie by NAFED 

'203. SHRI T. BALA GOUD : Will 
the Minister of AGRICULTURE be 
pleased to state : 

(a) whether in Guntur and Nizamabad 
districts and taluks in East and West 
Godavari districts turmeric is cultivated 
in Jarae quantity; 

(b) if so, whether the producers are 
not aettina proper price for the produce 
due to involvement of middlemen ; 

(c) whether ~NAFED9 would be asked 
to procure the turmeric to save the far-
mers ; and 

(d) if so, the details thereof and if DOt, 
ths reasons therefor '1 

THE MINISTER OF STArn IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) Yes 
Sir. ' 

(b) to (d). The State Government of 
Andhra Pradesh has not sought Central 
Government approval for market inter-
vention operation with NAFED's support 
as a measure to help turmeric growers. 

Proposal to Float Public Debentures by 
Delhi Development Authority 

7204. SHRI HAFIZ MOHO. 
SIDDIQ : Will the Minister of URBAN 
DEVELOPMENT be pleased to state : 

(a) whether Delhi Development Autho-
rity has sought permisSion from Govern-
ment to float public debentures worth 
Rs. ISO crores to clear the backlog of 
persons registered with it under 1979 
HUDCO Scheme; 

(b) if so, whether Government have 
given the permission ; 

(c) whether Government propose to fix 
a deadline to clear the backlog with 
quality flats ; 

(d) whether public is being asked by 
Delhi Development Authonty to find out 
the details of the draw of plots/fiats held 
by it in March, 1986 from their office 
instead of publishinB it in the Jeadina 
newspapers ; and 

(e) if so, when was the last draw held 
and the reasons for not publishina it in 
newspapers thereby causing avoidable in 
convenience to the general public? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOp .. 
MENT (SHRI DALBIR SINGH): (a) 
Yes, Sir. 

(b) The matter is under consideration. 
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(c) DDA hopes to clear the backlog in 
about 3 -4 years. 

(d) and (e). The last draw for the 
allotment of flats under this scheme was 
held at the end of March, 1986 and the 
result thereof is being published in the 
leading newspa pers very shortly. 

Study made by O.R.G. 

7205. DR. B. L. SHAILESH : Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

(a) whether a recent study by the 
Operations Research Group (ORO) has 
shown that the percentage of money 
coming into the T.V. through the uSuper 
'A9 category" has dropped from 86.4 per 
cent in May to 54.4 per cent in Novem-
ber, 1985 ; and 

(b) if so, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL): 
(a) and (b). We are not aware of the 
findings of the Operations Research 
Group. While revenue earnings from 
uSuper • A· Category" have remained 
almost at same level in May and Novem-
ber, 1985. there has been a decrease in 
percentage of revenue earnings from this 
Category during the same period. The 
decrease was due to sharp increase in the 
revenue earned from sponsored pro-
grammes. which multiplied on account 
of incentives given to sponsore with effect 
from 1st November, 1985. 

Supply of Milk by Rural Feeder Dairies to 
MetropoUtan Cities 

7206. DR. G. VUAYA RAMA RAO: 
Will the Minister of AGRICULTURE be 
pleased to state ~ 

(a) whether Amul and Mehsana Gujarat 
dairies are Feeder balancing dairies set up 
under Oper~ tion Flood I and II for 
supplying liquid milk to Bombay and for 
converting the surplus into milk powder 
for supply to deficit Metro-city dairies; 
and 

(b) whether these rural feeder dairies 
are not fonowing these directives and 
jnst~d have been supplyina liquid milk to 

Delhi and even Calcutta, if so~ the reasons 
thereof 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) and 
(b). The Feeder Balancing Dairies set up 
in Guj'lrat under Operation Flood were 
not me3nt for supplying liquid milk only 
to Bombay. Such Feeder Balancina 
Daires were set up to supply ljquid milk 
to urban dairies particularly in metro-
cities. Balancing facilities were created 
with a view to conserve fresh surplus milk 
into powder and butter so that these 
commodities could be recombined into 
liquid milk during the lean se]son. 

Revision of Terms of Payment witll C.J. 
IntenatioDal Hotels 

7207. SHRI ANANDA PATHAK: 
Will the Minister of URBAN DEVELOP-
MENT be pleased to state : 

(,1) the number of times NDMC revised 
its payment terms with C.l. International 
Hotels; 

(b) the amount of money it bas received 
tin date and how much is due; and 

(c) the steps planned to recover the 
dues '? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) 
The N .D.M.C. bas reported that MIs. 
C.I. International Hotels have been 
granted moratorium in payment of annual 
licence fee twice. 

(b) and (c). Advance licence fee amoun-
ting to Rs. 268 lakhs for the first year 
has been received by the NDMC. The 
accumulated licence fee for the years 1982, 
1983, 1984 and 1985 for which moratorium 
has been gr ," nted is payable in twenty balf 
yearly instalments; the first instalment 
being pay3ble in the month of September ~ 
1986. A sum of Rs. 37 ~29~331.89 on 
account of interest and other charges is 
P:1YLlble for which action as per the tenns 
of licence agreement is being taken by the 
NDMC. 
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Appearaoce of New Disease III 011 Pal. and 
COCODut 

7208. SHRI MANIK REDDY: Will 
the Minister of AGRICULTURE be 
pleased to state : 

(a) whether a new disease "spear rot 
complexu has appeared in oil palm plants, 
if so, the details of its ~lprear~mce and 
remedies found ; 

(b) whether another new dise3se 
C~quick yeUow dec1ine" h. s also ~ippeared 
in the C.lse of coconut in addition to 
coconut root will which remains to be 
controlled ; .' nd 

(c) whether productivity of coconut has 
been falling steeply in Ker.;la and other 
States and if so, the details thereof and 
remedial steps proposed ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) Yes, 
Sir. The new dise .se in oil 
plarn is the spear rot compie,. The 
disease occurs sporadic .11)' iT) 10\\ lying 
areas and is characterised by yello\\ ing of 
the inner whorl of lea\cs with a sub-
sequent decline in general vigour and pro-
ductivity of the palm. In ,Jvance ... tages, 
the spear rot sets in. Thc disea5c has 
been noticed since 1985 .\ nd is being 
investigated to find out the causal 
organisms and to evolve suitable control 
meaures. 

(b) Ye5, Sir. Another disease reported 
recently in coconut is the Quick (YeHovn 
decfine which is generaHy seen in the root 
wilt affected areas at present. 

(c) There had been a decline in coconut 
J1roduction in Kerala till J983-84. During 
the year 1984 ... 85 the yield increased to 
4,925 DUts peT hectare from 3,815 nuts per 
II«tare in'the preceeding year. Old age 
Of !be palms, poor management, diseases 
sucb as root wilt of coconut and over 
pbpulated stand (about 225 palms per 
hectare apinst tbe recommended J 75) are 
tome of the major factors contributing to 
tbe low prDductivity. There is no similar 
decline in productivity of coconut in other 
stata. Adoption of package of practicc'i 
like fertilizer application, irriptioo) 

organic recycling through mixed fanning, 
growing inter and mixed crops, replacing 
senile and unproductive plantations with 
high yielding varieties and hybrids, control 
of leaf rot by spraying 1 percent Bordeaux 
mixture and contain;ng root wilt disease 
by uproot ing the diseased palms in the 
mildly affected areas, are the measures 
being taken up at present to increase the 
productivity of the coconut in the state. 

Delay in Allotment of Flats Under HUDCO 
Pattern Scheme, 1979 

7209. SHRI K. PRADHANI : Will the 
Mjnister of URBAN DbVELOPMENT 
be pleased to state whether in view of the 
IGng deJay in allottjng fiats to person s 
registered under HUDCO Pattern Scheme, 
1979.. Government WIll consider the 
reductIon 10 interest rate in the case of 
Hire Purchase sYSl\!m allottees and enhance 
the instalment period to enable the 
allottees to pay \\Jthout much hardship '? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
\'-1ENT (SHRI DALBIR SINGH): The 
'ipan or mstalments in cast! of allotments 
under the scheme has aJre.ldy been enhanc-
ed from 7, 10, 15 years to 10, 15 and 20 
years In case of MIG, LIG and Janta 
respectively. There is no proposals further 
to enhance the instalment period. 

Pilot Project on Child Labour 

7210. DR. B. L. SHAlLESH : 
SHRI K. PRADHANI : 

WIJJ the Minister of LABOUR be 
pleased to state: 

(a) the present stage of the pilot pro-
ject on chdd labour prepared \\ith the 
assihtance of the International Labour 
Organisation; and 

(b) the steps being taken to push 
through this project keeping in Vtew the 
objectives of improving the condition of 
child labour. protecting children agamst 
exploitation and the gradual elimination 
of child labour by adopting measures that 
bear on the factors that BCoernte and 
sustain it'? 

TH~ MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHR) P. A. 
SANGMA): (a) and (b). A pilot pro-
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gramme on chiJd labour to humanize and 
gradually eHm inate ch i Id L bour was 
drawn up following the recommendations 
of an ILO technical mission and with the 
support of the ILO. The orig,nal project 
proposed envisaged financial assistance in 
part from fore gn donors. After careful 
consideration Government decided to 
fund this programme from its own 
resources and. therefore, recast it slightly 
by closely involv'ng the State Governments. 
Two separate pilot projects have been 
prepared for the benefit of child labour 
in the two are"s where there is concentra-
tion of child labour vi=. the match and 
fireworks industry in Sivakasi, Tamil Nadu 
and thc carpet ,,'caving 'ndustry in Mirza-
pur-Bhadohi rea of U. P. 

The Sivakasi project h:ls been finaHzed 
and is expected to start shortly, The 
M 'r7apur-Bhadohi project !s being 
fina lized in consultation with the Govern-
ment of Uttar Pradesh. 

Con.~titution of ·\d, i~r~' Committee for 
AIR Stations 

7211. PROF. NARAIN CHAND 
PARASHAR: \\'dl the Minister of 
INFORMATION ANI) BROA:)CASTING 
be pleased to refer to the reply given to 
Un5.tarred Quc:qion ~o. 2984 on 17 
l\-1arch. 1986 regard rng const. tuttOn of 
Advisory Committee for Al R Stations and 
state : 

(a) whether It is proposed to ha\e 
Regional State Ad\ isory Committees to 
pro' ide better coordination anJ consoliJa-
tiOn of the programmes for the Radio 
Stations 'n each State; anJ 

(b) if so, ''''hethcr such committees are 
likely to be set up by the end of the 
Seventh Five Year Plan '! 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFOR\-1ATION AND 
BROADCASTING (SHRI V.N. GADGIL): 
(a) No. Sir. For coordina_tion of and 
exchange of programmes wlth:n a State, 
Regional Programme Coord ',nation . Com-
mittees, comprising the Statlon O\fec~ors 
of all the Stations Within the State eXIsts, 
In addition. there arc 3 ('onsuhatl"c 
Committees comprising of otlicials and 

non-officials at State level, in which all 
the AIR Stations within a State are 

. represented; thus helps the coordination 
and planning of progl ammes. These 
are-(I) Consultative Committee for Uni-
versity-cum-Science and Technology 
Broadcast, (:i) Consultative Pannel for 
School Broadcast and (iii) Consultative 
Committee for IndustrIal Programme5. 

(b) Does not arise. 

Telecast/Broadeast of Programmes In 
different Languages and Dialects 

7212. PROF. NARAIN CHAND 
PRASHAR: WilJ the Minister of IN-
FORMATION AND BROADCASTING 
be pleased to sta te : 

(a) the names of the languages and 
dialects in which the Akasbvani and Door-
darshan programmes are broadcast and 
telecast respecti\ely with respect to the 
various Radio Stations as at present; 

(b) whether the developing languages, 
especiaJJy hiJly and tribal dialects, are not 
gi\ en adequate \\ eightage as against the 
languages indudl.!d in the Eighth Schedule 
of the Constitution ; and 

(c) if so, \\-hether any greater weightage 
would be given to those languages and 
dialects \\- hich each have over 5 lakhs 
speaking population as recorded in the 
Census operations for 1981 '! 

THE MINISTER OF STATE OF THE 
MINISTRY Ol- I)..lFORMATION AND 
BROADCAST1:SG (SHRI V.N. GADGIL): 
(a) to (c). The details of the Janguages 
and dialects in which spoken word pro-
grammes are broadcast from AIR Stations 
may be seen in the statement given below. 
Adequate number of programmes are 
being broadcast even now in the different 
dialects. 

Doordarshan's transmission hours are 
limited. Therefore, the programmes are 
telecast by the Kendras mainly in the 
language widely spoken and understood in 
the service area of a particular Kendra. 
The details of the Census figures of 1981 
have not been made available. Allotment 
of additional broadcast time. if any, 
required \\iIl be examined after these 
details become a \ ailable. 
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Statement 

(A) List of Languages in which Spoken word programmes are Broadcast by AIR Stations 

1. Hindi 12. Sindhi 
2. Assamese 13. Tamil 
3. Bengali ]4. Telugu 
4. Gujarati 15. Urdu 
S. Kannada 16. Dogri 
6. Kashmiri 17. Sanskrit 
7. Malayalam 18. Konkani 
8. Marathi 19. English 
9. Nepali 

10. Oriya 20. French 

11. Punjabi 21. Portuguese 

(B) List 0/ Dialects including Tribal Dialects in which Programmes are broadcast by AIR 
Stations 

DIALECT 26. Chiru 
27. Chotho 

1. Adi 28. Digarumi 
2. Apatani 29. Dimasa 
3. Ao 30. Gangte 
4. Angami 31. Gharwali 
S. Avadhi 32. Garo 
6. Anal 33. Gondi 
7. Angika 34. Gojri 
8. Aimol 35. Halbi 
9. Bagri 36. Haryanvi 

10. Bagadi 37. Ho 
II. Bagheli 38. Himar 
12. Bundeli 39. Ido 
13. Bhojpuri 40. Jaintia 
14. Bhutanse 41. Kabujei 
15. Bilaspuri 42. Kachcbi 
16. Braj 43. Kangri 
17. Bodo 44. Karbi 
18. Bhadrauni 45. Kashmiri 
19. Balti 46. Khortha 
20. Bhatri 47. Khampti 
21. Bbili 48. Khasi 
22. Chamba 49. Khaimungan 
23. Chang SO. Kinnauri 
24. Chakesang 51. Koireng 
25, Chatis8~ 52.. &'umaYUlli 
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53. Konyak 
54. Kou 
55. Kach~aga 

56. Kharia 
57. Kurmali 
58. Kuki 
59. Kulvi 

60. Ladhaki 
61. Lamkang 
62. Lepcha 
63. Lotha 

64. Lahauli 
65. Mahl 

66. Mahasuvi 
67. Magahi 
68. Manipuri 
69. Maithili 
70. Malwi 
71. Mandiali 
72. Mao 
73. Mayon 
74. Mewari 
75. Misbmi 
76. Mizo 
77. Mizumishmi 
78. Mundari 
79. Monpa 
80. Maring 
81. Marorn 
82. Monsana 
83. Nagarnese 
84. Nagpuri 
85. Nishi 
86. Nimadi 
87. Noctc 
88. Nicobari 
89. Oraon 
90. Pahadi 
91. Pangi 
92. Phom 
93. Paite 
94. Panchpargania 
95. Rajasthani 
96. Rengma 
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97. Sangtarn 
98. Sambalpuri 
99. Santhali 

100. Sagujia 
101. Serna 
102. Siramuri 
103. Spiti 
104. Sikkirnese 
105. Sirnte 
106. Tagin 
107. Thado 
108. Thankhul 
109. Tibaten 
110. Tangesha 
111. Tulu 
112. Tripuri 
113. Vaipahei 
114. Wanchu 
115. Ymchungr 
116. Zeilang 
117. Zou 

Allocation of Funds to H.P. for Construction 
of Housiag Coloaies 

7213. PROF. NARAIN CHAND 
PARASHAR : Will the Minister of 
URBAN DEVELOPMENT be pleased to 
state: 

(3) whether Union Governmen t have 
made any provision for tbe allocation of 
funds/sanction of financial assistance to 
the State Government for construction 
of housing colonies in the urban areas of 
Himachal Pradesh in the Seventh Five 
Year Plan; 

(b) if so. details thereof ; and 

(c) whether any funds/financial assist-
ance was given to Himachal Pradesh for 
urban housing during Sixth Plan period 
and if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP· 
MENT (SHRI DALBIR SINGH): (a) to 
(c). Housing is a State subject and the 
State Governments and Union Territories 
implement Social Housing Schemes as per 
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their local requirements and plan priori-
ties. Financial assistance from the Union 
Government is given in the shape of block 
loans and block grants ",ithout being tied 
to any particular scheme or head of deve-
lopment. 

Offices of HUDCO and N80 in Orissa 

7214. SHRI JAGANNATH PATT-
NAIK: Will the Minister of URBAN 
DEVELOPMENT be pleased to state: 

(a) whether Government propose to 
set up regional offices of Housing and 
Urban Development Corporation (HUDCO) 
and National Buildings Organisation in 
.every States : and 

(b) whether Government propose to set 
up such regional offices in the State of 
Orissa for the \\elfare cf the rural areas 
there ? 

THE MINISTER OF STATE IN THE. 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) : (a) and 
(b). There is no proposal under consider-
ation to set up regional offices of Housing 
and Urban Development Corporation and 
National Buildings Organisation in every 
State. HO\J.ever, a regional office of 
HUDCO has been set up in Calcutta 
which also caters to the St..1te of Orissa. 
N.B.D. bas set up 14 Rural Housing Wings 
in different States including one at Howrah 
which caters to the State of Orissa. 

lTranslation] 

Expert Committee on Doordarsban 
Programmes 

7215. SHRI R. M. BHOYE: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

(a) whether Government are aware of 
the fact that the common man does not 
like many programmes like 'Ajube'which 
are being telecast on Doordarshan now-a-
days because they have no educative vaiue 
and are simply waste of time; 

(b) whether Government invites sugges-
tions from any expert committee or scek<; 

their approval before telecasting such pro-
arammes ; and 

(c) . if so, the composition of this 
committee, the procedure foHowed in this 
regard and the directions governing this 
procedure? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL): 
(~) Programmes are liked or disHked by 
vIewers according to their tastes, pre-
ferences and perceptions. 'Ajubc' is a 
com~dy based on various chdracters of 
MolIere, the French playwright which have 
been adapted to suit Indian conditions. 

(b) and (c). No Expert Committee i'i 
functioning in Doordarshan for selecting 
sponsored ~rogrammes. At present, pro-
posals received for national network "d are 
consl ered at the Headquarter of DOOi-

darshan by senior officers at three differen t 
levels including the Director General. 

However, Govcloment have now framed 
Rules to constitute a panel which . r " In cr-
aha ~I11 Include a maXImum of two non-
offiCIals from the fIelds of Education, Art 
& Culture, Women'.;; & Children \\telfare 
)' outh AffaIrs & Sports and Sc,ence. ThJ~ 
panel will henceforth consider propsab 
for sponsored programmes In the national 
network. 

(English] 

Ne~ Method to E'itimate Protein and Oil 
Content in Oilseeds 

7216. SHRI R. M. BHOYE : 
SHRI N. DENNIS: 
DR. T. KALPANA DEVI 

Will the Mmister of AGRICULTURE 
be pleased to state: 

(a) whether Nuclear Research Labor a-
tory of the Indian Agl iculturial Reasealch 
Institute~ New Delhi, has developed a 
method to estimate the protein and oil 
content in oitseed'i, if so, the details 
thereof: 

(b) whether known how of this ~NucJear 
Magnetic Rcc;onance' technique bas remov-
ed the main bottleneck in selecting seeds 
of high oil content for developing improv-
ed varieties of oi Jseeds ; and 
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(c) if so, the details thereof alongwith 
the studies under way 1 

THE MINISTER OF ST ATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) to (c). 
Yes, Sir, The Nuclear Research Labora-
tory of the Indian Agricultural Research 
Institute has developed a quick method 
of estimating oil content of oil seeds. The 
method is based on 'Pulsed Nuclear 
Magnetic Resonance' which helps deters 
mine oil content of single seeds without 
impairing viability of seed. 

Through NMR spectroscopy, plant 
breeders can screen thousands of plant 
progenies quickly to isolate plants/seeds 
with high oil content without resorting 
to chemical analysis where the seed has 
to be crused first apart from its time 
consuming nature. The progress in deve-
loping of improved varieties of oilseed 
through chemcial analysis is slow especially 
when seeds are available in very small 
quantities and a part o~ it has to be 
destroyed for oil estimation through 
chemical method. This is where NMR 
spectroscopy is found helpful because of 
its non-destructive nature as after deter-
mining the oil content, superior quality 
seeds are directly used for further muIti-
plicat Ion and use in broading programmes. 

NMR technique is now being developed 
to study the protlon content also but the 
method is yet to be perfected. 

Time Allotted to various Language on 
Doordarsban 

7217. SYED SHAHABUDDIN: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) the total Weekly Telecast time of 
each KendJa of the Doordarshan as on 3 J 
December, 1985 ; 

(b) tbe break-up of telecast time (lan-
guage--wise) as on 31 December!> 1985; 
and 

(c) the policy for allotment of time to 
various lanau81es '? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL) 
(a) and (b). The information in being 
collected and will be placed on the table 
of the Sabha. 

(c) As a matter of policy, Doordar-
shan encourages regional Kendras to 
produce programmes in the languages of 
the respective regions. All full-fledge 
Kendras put out service, mainly in their 
respective languages, for a duration of 
about three bours daily. 

Fanure of R and D Efforts by I CAR 
in West .Bengal 

7218. SHRI ATISH CHANDRA SINHA: 
Will the Minister of AGRICULTURE be 
pleased to stgte : 

(a) whether Indian Council of Aari-
cultural Research as an apex organisation 
for sponsoring, coordinating and promo-
ting research and education extension ser-
vices in various Agricultual activities has 
not made an impact in coductinS such 
action in the State of West BenpJ ; 

(b) if so, the details thereof; and 

(c) tbe further steps being taken in 
West BengaJ to introduce the application 
of improved technologies in raisins the 
rice production for both upland and low-
land areas in the State 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGENDRA 
MAKW ANA) ; (a) Indian Council of 
Agricul~aJ Research, as an apex orga-
nisation for the entire country, has made 
an impact in West Bengal, by spon-
soring, coordinating, promoting research 
through Central Institut~ regional stas 
tions/centres and implementing All India 
Coordinated Crop Improvement Projects/ 
ad-hoc schemes in association with. State 
Agriculture/General Unj"ersities, Depart-
ment of Agriculture; and extension 
education through National Demonstration 
Project, Operational Research Projects, 
Krishi Vigyan Kendras and Lab to Land 
Programme. 

(b) List of projects, centres operating 
in West Bengal is given in the sta1ement 
aiven below. 
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(c) For raising rice production in the 
Sta~ under botb uplalld and low-land 
situation~ application of improved tech-
nology is being intensified ~ like identifi-
cation/multiplication of high yielding 
varietic;s for minildt programme such as 
lET 7259 (Rainfed upland), lET 7590 
(rainfed lowland), lET 8967 (Semi-deep 
water~ NDR-SOI (Saline Alkali areas) and 
OS 302 (deep water areas above 100 cm 
depth). For increasing fertilizer use 
efficiency use of coated material like 
mussorlephoscoated urea and bio-fertilizer 
like Azolla and blue green algae will be 
p<J1)ularize<i. During 1986-87 research on 
w~d control is being underta ken at 
Sbantiniketan under AU India Coordinated 
Research Prosramme with Coordinating 
Cell at CRRI, Cuttack. 

Based on viable technologies developed 
under research programme a comprehen-
sive development programme for increa-
sing rice production in Eastern India 
including West Bengal has been launched 
by Government of India. This programme 
envisaaes special effects producth ity of 
upland and low-land rice crop. 

Statement 

List of lastitBtes, Research CentreS, Projects 
Operating in west Beagal 

AGRICUL TURE 

1. Jute Agricultural Research Institute. 
Barrackpore. 

2. Jute Technological Research 
Laboratory, Calcutta. 

FISHERIES 

J. Central Inland Fisheries Research 
Institute, Barrack pore. 

....... ' alg .wdi StatloaljBeseara c.tres 
AGRICULTURE 

1. JARJ Reaional Stations, Darjeeling. 

2. Central Nucleus lute Seed Multi-
plication Fann-JA1lt, Itud~Bud. "''''wa •. 

3. CPClU Regional ~ntrF- Mohit-
apr. 

4. Central Potato Research Station-
CPRI, Darjee1in~. 

5. Central Rainfed Rice Research 
Station-CRR], Pansukra. 

6. CTRI Research Station, Dinhatta. 

7. CSSRI Research Station, Canning 
Town. 

R. NBSS & LUP Regional Centre. 
Calcutta. 

ANIMAL SCIENCE 

1. NORI Eastern Rcgiona) Statiun. 
Kalyani. 

2. IVRJ Regional Station, Calcutta. 

FISHERIES 

1. CIFRI Research Centre. Kak-
dweep. 

2. CIFRI Research Centre, Ka1yani. 
3. CIFRI Research Centre. Rabra. 

4. Inland Fi5'heries Training Ccntre-
CIFE. Barrack pore. 

S. CIFRJ-Barrackpore HQ. 

6. Estuarine Fisheries division at 
Barrackpore. 

7. Calcutta Behri Fisheries Research 
Centre. 

All India Coordinated Researcb Projects 
Agr iculture 

AGRICULTURAL UNIVERSITY 

Bidban Chandra Krishi Vishwa Vidyalaya, 
Mohanpur. 

1 . Wheat, Ma)da. 
2. Wheat. Kalyani. 
3. Barley, K.aJyani. 
4. Maize, J(alimpong . 
S. Pulses, Berh am pur. 
6. Forage Crops, Kalyani. 
7. National Seed Project, Harinahatta. 
8. Oilseeds, Berha01pur. 
9. Floriculture, Kalyani. 

10. Floriculture, Kalimpong. 
11. Potato. Kalyani. 
12. Tuber Crops, Kalyani. 
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13. Vegitables, Kalyani. 
14. Water Management, Jhargram. 
15. Farm & City Waste, Kalyani. 

16. Biological 
Kalyani. 

Nitrogen Fixation, 

17. Agricultural Drainage, Kalyani. 
18. Agronomic Research, Kalyani. 

19. Agronomic Research, (ECF), Mur-
shidabad. 

20. Agro-Forestry, Kalyani. 

21. Agro-Meteorology, Haringhatta. 

PROFESSIONAL/DEEMED 
UNIVERSITIES 

1. Rice. Calcutta University. 

2. Soyabean, Kalyani University. 

3. Water Management, lIT, Kharagpur. 

4. Improvement of Soil Physical 
Conditions, lIT, Kharagpur. 

5. Agronomic Research, lIT, Khara&-
pur. 

6. Farm Implements and Machinery, 
Ill, Kharagpur. 

7. Energy Requirements in Agricul-
tnral Sector, lIT, Kbaragpur. 

8. Harvest and Post-harvest Tech-
nology lIT. Kharagpur. 

9. Weed Control, lIT, Kharaapur. 

leAR INSTITUTES 

1. National seed Project, 
Berhampur. 

JARI, 

2. Jute & Allied 
Barrackpore. 

Fibres. JARI. 

3. Jute & Allied Fibres, JRS. Cooch-
behar. 

4. Jute & Allied Fibres, JRS. Nadia. 

5. Tobacco. CTRI Researcb Station, 
Dinhatta. 

6. Correlation of Soil Tests with 
Crop Response. JAR I. Barrac k-
Pore. 

. 
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1. Long-term Fertiliser Experiments, 
JARI, Barrackpore. 

CENTRAL/STATE GOVERNMENT 

1. Rice~ Chinsurab. 
2. Rice, Kalimpong. 
3. Rice, Hatware. 
4. Rice, Bankura. 
5. Sugarcane, Bethuadahari. 

6. Spices & Cashew, Jhagran Farm 
MidinipuT. 

7. Water Management, Kalimpool. 

8. Correlation of Soil Tests with 
Crop Response, Calcutta. 

9. Nematode pests, Zoological Survey 
of India, Calcutta. 

10. Primary Data Collection-Sample 
Survey for study of constraints in 
the transfer of new technoloay 
under field conditions. 

1. 

2. 

Animal Scienee 

STATE GOVERNMENT 

1 . Epidemiological Studies of Foot 
and Mouth Diseases, Calcutta. 

FISHERIES 

State Government 

Air Breathing Fish Culture in 
Swamps, Kalyani, 

Ecology & Fisbreies of Freshwater 
Reservoirs, Kangsabati Reservoir. 

AD-HOC RESEARCH SCHEMES 

AGRICULTURE 

1. Bidhan Chandra Krishi Vishwa 
Vidyalaya, Mohanpur. 

2. Burdwan University, Burdwan. 
3. Calcutta l_Tnivcrsity, Calcuua. 
4. Jada\'pur University, Jadavpur. 
5. University of North Bengal, Raja 

Rammobanpur. 
6. Vishwa Bharti, Shantinikctaa. 
1. Bose Institute, Calcutta. 
S. Ind:an Institute of Technoloay, 

Kharagpur 



9. State Covernment. 

ANIMAL SCmNCB 

1. Indian Institute of Technology, 
Khara,apur. 

Fislaeriea 
1. Visva Bharati Uni. Santiniketan. 
2. Calcutta University, Calcutta. 
3. Kalyani University. 
4. CIFRI, Barrack pore. 

S. Indian Institute of Technology, 
Kharagpur. 

6. Jadavpur Uuiversity, Calcutta. 

EDUCATION 

Agricultural University 

1. Bidhan Chandra Krisbi Vidyalaya, 
Mohanpur, Nadia. 

Research Insdtutes/Statioas 

1. Rcseach Station. Jbargram. 

Colleges/Campuses 

1. Colleae of Asriculture, Cooch-
behar. 

2. College of Agriculture, Mohanpur. 

3. College of Veterinary Science, 
Mobanpur. 

4. College of Dairy Science. Mohan-
pur. 

AGRICULTURAL EXTENTION 

N .... I DeIDoastratioB Projecta 

AGRICULTURE 

Aariadtural U .... ides 

Didhan Chandra Kriabi Vishwa Vidya· 
laya. Mohanpur 

1. Harinabatta. Nandia. 
2. R.qbunathpur, PUluJia. 

OPEllATIONAL RESEARCH PROmers 

leAR blltltutel 
1. oap for Steeping up Production 
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of Jute, Mesta, Other Agricultural 
Crops and Fisheries, JARI. 
Barrackporc, 

2. ORP on Composite Fish Culture, 
CIFRI, Barrackpoce. 

3. ORP for stepping up Crop and 
Fish Production in Sunderban 
Area, CSSRI. Karna1. 

Agricultural Universities 

Bidhan Chandra Krishi Vishwa 
Vidyalaya, Mohanpur. 

1. ORP for Resource Development 
on Watershed Basis, Bankura. 

2. ORP for Resource Deve)opment 
on Watershed Basis, Puru}ia. 

3. ORP on Agricultural Drainage 
under Actual Farm Conditions on 
Watershed Basis, Baraichauka, 
Midinipur. 

4. ORP for Diara & Cbarland in 
MaIda District. 

State Govern.ruent 

1. ORP on Integrated Control of 
Rice-pests, Hoogly, Department 
of Agriculture, 

KRISHI VIGYAN KENDRAS 

I CAR Institutes 

1. K VK. Brackishwater Experimental 
Fish Farm, Central Inland Fishe-
ries Research Institute, Barrack-
pore, 24-Parganas. 

Non-Govemmeat Organisation 
1. KVK. Seva Bharati, Kapgari. 

Midinipur. 

2. KVK, West Benpl Comprehen-
sive Area Development Korpora-
tion, Sonamukhi, Bankura. 

3. KVK, Sri Rama Krishna Ashram, 
Nimpith, 24-Parganas. 

4. KVK, Rama Krishna Seva Kendra, 
Ramsahai, Jalpaigun. 

LAB-TO-LANO P a.OG.Q.AMME 

leAR Iastitutes 
1. Central Potato Research Institute. 

CPRS, Darjeeling. 
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2. 

3. 

4. 

5. 

1. 

1. 

1. 

2. 

3. 

4. 

Jute Agricultural Res~arch Institute, 
Barrackpore. 

Jute Technology Research Labora-
tory, Calcutta. 

Central Inland Fisheries Research 
Institute, Barrackpoor. 

K VK, Central Inland 
Research Institute, 
Centre, Kakdwip. 

Agricultural Universities 

Fisheries 
Research 

Bidhan Chandra Krishi Vishwa 
Vidyalaya, Mohanpur, Nadia. 

Professional Universities 

Pali Shiksha Sadan, Vishwa Bharti, 
Sriniketan. 

Non-Government Organisations 

kVK, Seva 
Midinipur. 

Bhartl, Kapgari, 

Mundra Unayan Sansad, Mundra, 
Hooghly. 

Lok Shiksha Parishad. Gram 
Sevak Traming Centre, Narendra-
pur, 24-Parganas. 

KVK, Rama Krishna Seva Kendra, 
Ramsahai, Jalpaiguri. 

5. KVK. West Bengal Comprehensive 
Area Development Corporation, 
Sonamukhi, Bankura. 

6. KVK, Sf! Rama Krishna Ashram. 
Nimpith. 24-Parganas. 

Tribals. Sdleduled Castes and Backward 
areas Development Programme 

1. Socio-Economic Upliftment-Bidhan 
Chandra Krishi Vishwa Vidyalaya, 
Mohanpur. 

Setting up Mini Steel Plants 

7219. SHRI MULLAPPALLY RAMA· 
CHANDRAN: Will the Minister of 
STEEL AND MINES be pleased to state: 

(a) the number of mini steel plants set 
up by Government in India since January. 
1983 and their respective locations ; and 

(b) tbe percentage of the steel require-
ments met from domestic production '1 

THE MINISTER OF STEEL AND 
MINES (SHRI K. C. PANT) : (a) Govern-
ment of India have not set up any mini 
steel plant .. 

(b) The percentage varies from year to 
year depending upon demand and domestic 
availability. For 1986-87 it is expected 
that domestic production will meet about 
9()O/O of the requirements in terms of 
finished steel. 

Dairy Cooperatives under Operation 
Flood Scheme 

7220. SHRI MANIK REDDY: Will 
the Minister of AGRICULTURE be 
pleased to state: 

'a) whether by mid-1985 under Opera-
tlon Flood II 33900 cooperatives with 
about 11 million membership were to be 
established and if so, actual achievement 
showing the number of milch animals and 
milk production targets and actuals; 

(b) \\-hether 155 Cooperative Unions 
and 25 Cluster Federations were also to 
be formed and if so, the actual number 
of them formed; 

(c) whether 10.24 million animals were 
to be covered under Artificial Insemina-
tion and if so, how many were actually 
covered; 

(d) \\hether 1.52 million cows and 
impro\ed buffaloes \\-ere planned by mid-
1985 and if so, the actual position ; and 

(e) how many animals were to be given 
health cover and the actuals by mid-198S ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRl 
YOGENDRA MAKWANA): (a) to (e). 
The information is being collected and the 
same will be laid on the Table of the 
House. 

Fishil\g Harbour in Mutbalapozhl to 
Trivanclrum 

7211. SHRI T. BASHEER: Will the 
Minister of AGRICULTURE be pleased 
to state: 

(a) whether there is any proposal for 
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setting up fishing harbour at Muthala-
pozhi in Chirayinkil. Trivandrum : 

(b) if so, the details thereof ; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDR.'\ MAKWANA): (a) to (c). 
Site investigation.. for determining feasi-
bility of dc\ eloping a fishing harbour at 
Muthalapozhi in Chirayinkil are in pro-
gress for preparing a detailej project 
report by the Governmen t of Kera la, 

Imported/Indigenous TV Transmitters 
Installed 

7222. SHRI MOHANBHAI PATEL 
Will the Minister of INFORMATION 
AND BROAOCASTING be pleased to 
state: 

(a) the total number of TV relay trans-
mitters installed so far in the country; 

(b) how many out of them are imported 
and how many are indigenous : 

(c) the names of the companie5 from 
which the indigenous transmitters have 
been purchased; and 

(d) whether there is any complaint 
against indigenous transmitters. it so, the 
details ther.!of '! 

THE MINISTER OF STAT.l::. OF THE 
MINJSTRY OF INFORMATI0~ AND 
BROADCASTING (SHRI V.l't. GADGIL): 
(a) The total number of TV transmitters 
at present functioning in the country 1S 

181, including the two for 2nd channel 
service at Delhi and Bombay. 

(b) 23 TV transmitter, out of 181 
installed, have been imported. 

(c) The transmitters procured Indjaen-
ously have been supp]jed by M/s Bharat 
Electronics Ltd., Bangalore and M/s 
Gujarat Communication and Electronics 
Ltd., Baroda. 

(d) The indigenously produced trans-
mitters have been functioning satisfactorily 
except for some occasional failurec; at 
some places. 

Allotment of Newsprint to Sikkim 

7223. SHRIMATI D. K. BHANDARI: 
Will the Mimster of INFORMATION 
AND BROADCASTING be pleased to 
state : 

(a,) whether the allotment of newsprint 
is authorised by the Registrar of News-
papers for India for transmission of news 
over teleprinters by news agencies, trial 
Pl inting by newspapers, printing of low-
PJ ice books for promotion of education 
and prmting of college and school maga-
zines ; 

(b) whether the State of Sikkim is 
availing as such benefits. and 

(c) if so, the detaib of allotment of 
newsprint to various newspapers/periodi-
cals etc. dUring the last three years? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL): 
(a) Under the existing arrangements there 
is a pro\ Ision for allocation of newsprint 
fof all such purposes. 

(b) and (c). Special allocation of 35 
lonnes or newsprin t was made by Registrar 
of Newspap,;rs for India to Government 
Sikkim during the year 1981-82 to help 

that Government to bring out certain 
publH;auons. Tne Press & RegIstration 0 f 
Books Act-1867 has been extended to 
the State of Sikkim only on 22.8.1984. A 
quantity of 4.33 tonnes has been relea,,~d 

to -Aaj Ka Sikkim', a NepaiJ bl-weekly 
published from Gangtok as part of its 
entitlement for the year 1986-87. 

Utilisation of Fertilizer in A & N Islands 

7224. SHRI MANORANJAN BHAKTA: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) the total quantity of fertilizer utilis-
ed in the Union Te,Titory of Andaman 
and Nicobar Islands during the last three 
years, and total requirement for the 
comins agricul ture season ; 

(b) whether Agriculture Department of 
Andaman and Nicobar Islands has already 
procured the said fertilisers, if not, the 
time by which it is likely to procure these 
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and send to the respective Islands for 
distribution among farmers; and 

(c) whether pesticides for the coming 
year have been procured and sent to the 
respective areas for distribution, if not, 
when these are likely to be procured? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) The 
total quantity of fertilizer consumed in the 
Union Territory of Andaman & Nicobar 
I"slands during the Jast three years and the 
total gross requirement for Kharif, 1986 
seasons are indicated in the Statement 
given below. 

(b) Out of the total requirement of 200 
tonnes of fertiliser nutrients of the Union 
Territory during Kharif, 1986, the Agri-
culture Department in the Union Territory 
bas an estimated opening stock 01 56 
tonnes of nutrients with them as on 
1.4.1986. The remaining feItilisers have 
already been allocated to them and no 
difficulty is envisaged in meeting the 
demand of farmers in the Union Territory. 

(c) The exercise of assessment of 
requirement of pesticides of Andaman & 
Nicobar Islands for the current year has 
been undertaken. There is no shortage 
of pesticides and no difficulty is envisaged 
in meeting the nemand of the enion 

Territory. 

SJatement 

Consumption of Fertilisers in Andaman and Nicobar Islands 

Year N 
-~---- --

1983-84 59 

1984-85 32 

1985-86 43 

Assessed Gros4i Requirement 
Kharif. 1986 130 

Agricultural farms in A & 1" Islands 

7225. SHRI MANORANJAN BHAKTA: 
Wilt the Minister of AGRICULTURE be 
pleased to state : 

(a) the number of agricultural farms 
owned by Agriculture Department of 
Andaman and Nicobar Islands, locations of 
these farms, their area in acres and yearly 
expenditure incurred on each of these 
farms; and 

(b) the total mcome that accrued from 
each farm and per hectare yield of agl i-
cultural produce therefrom? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) and (b). 
The requisite information is being co)l~ted 
from the Andaman & Nicobar Admmistra~ 

COOO Tonnes) 

P K Total 

R 37 104 

19 27 78 

26 23 92 

50 50 200 

tion and will be placed on the Table of 
the Sabha. 

Employees Provident Fund Oftice in AJlda-
man and ~icobar Islands 

7~26. SHRI MANORANJAN BHAKTA: 
\\'111 the Minister of LABOUR be pleased 
to state : 

(a) whether an office of the Employees 
Pro\ ident Fund Organisation has been 
opened in Andaman and Nicobar Islands. 
if so. the details thereof ; 

(b) \\ hether records of Emplo)ees Pro-
vident Fund accounts \\hich are lying at 
Calcutta have been shifted h) this office, 
if not. when these are likely to be shifted: 
and 

(c) whether the accounts slips a e supp-
lied to employees regularly. if not, the 
date upto \\hkh these b~l\e been supplied 
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to the employees of Andaman and Nicobar 
Islands having provident fund accounts '1 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P. A. 
SANGMA): (a) A Sub-Regional office 
was opened at Port B1air In May, 1984. 
It has under its jurisdiction 34 est.1iblish-
ments with 9,650 subscribers ; 

(b) According to Provident Fund 
authorities, all the records have already 
been shifted to the Sub-Regional Office; 

(c) The account s1ips in respect of 
bulk of the employees have been issued 
upto the year 1981-82. 

L.T.I~ in Andaman and Nicobar Islands 

7227. SHRI MANORANJAN BHAKTA: 
Will the Minister of LABOUR be pleased 
to state: 

(a) whether it is a fact that students 
from Andaman and Nicobar Islands come 
to the mainland for training Industrial 
Training Institute: 

(b) if so, whether in view of their 
large number, Government are considering 
to open one ITI in Andaman and Nicobar 
Islands, if so, the details thereof ; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P. A. 
SANGMA) : (a) Yes, Sir, 

(b) and (c). Opening of an Industrial 
Training Institute f...~l1s within the purview 
of the concerned State Government/UT 
Administration. Accordingly, the UT 
Administration of Andarnan and Nicobar 
Islands has proposed opening one mini 
ITI in the Islands for consideration and 
approval of the Planning Commission. 
The proposal together with scheme has 
been forwarded to the Planning Commi-
ssion by DGE&T, Ministry of Labour. 
The deteils of the proposed ITI are given 
below:-

(i) Name of the ITI Mini ITI. 

Oi) Place of establishment Port Blair, 

(id) Trades to be introduced ;-

Carpenter 16 (One unit) 

Electrician 16 (One unit) 

Fitter 16 (One unit) 

Draughtsman 
(Civil) 16 (One unit) 

Turner 12 (One unit) 

Welder 12 (One unit) 

Millwright 
Mechance 16 (One unit) 

Mechanie 
(Diesel) ; 16 (One unit) 

List of Newspaper for uPSC Advertisements 

7228. SHRI ANAND A PATHAK: 
Will the Minister of INFORMA TION 
AND BROADCASTING be pleased to 
state : 

(a) whether Government have revised 
the list of Newspapers for Union Public 
Service Commission advertiesments and 
made new additions to the list of such 
newspapers; if so, when; 

(b) if not, the reasons therefor and 
when Government propose to revise the 
list; and 

(c) whether Dieectorate of Adver-
tising and Visua] Publicity propose to 
invite applications from newspapers in this 
regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V. N. GAD-
GIL) : (a) and (b). Unlon Public Service 
Commission media list is revised from 
time to time. It was last prepared in 
1979. A few additions to this list were 
made in the years 1980 and 1984. The 
revision of the list is under consideration. 

(c) The Union Public Service Commi-
ssion media list is prepared from the daily 
newspapers already empanf"Hed with Direc-
torate of Advertising and Visual Publicity. 
Applications from newspapers are qot 
invited for this l'UI'POS'. 
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Import of Milk and Milk Products, and 
Export Cattlefeed 

7229. SHRI SIMON TIGGA : Wi)) the 
Minister of AGRICULTURE be pleased 
to state·: 

(3) whether most of the milk being 
supplied in the cities is a mixture of 
imported milk powder the butteroil, mamly 
from the European Economic Community 
countries; 

(b) the details of import of milk and 
milk powder from E.E.C. countries since 
1980, ye u-wise ; 

(c) the steps contemplated to reduce 
the Import of milk cmd milk products; 

(d) whether Ind.a JS exporting large 
quant ity of highly nutritive concentrate 
feed to the E.E.C., while there is senous 
shortage withm the country itself and with 
th is feed India could produce many times 
the amount of milk th3n It is importing; 
and 

(e) jf so, the reasons for export of 
ca ttlefeed ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AN_D COOPERATION (SHRI 
YOGENDRA MAKWANA ( .• ) No. Sir. 

(b) There is no import of milk fr~m 
the EUJ oped n Economic CommunIty 
(EEC). The followmg quantIties of skIm 
mIlk powder were received from EEe 
from 1980-81 to 1985-86 (upto vecember, 
1985 ), for the Operat ·on Flood II 
Ploject. 

1980-81 
1981-82 
1982-83 
1983-84 
1984-85 
1985-86 

(Upto December ~ 1985) 

(Figures in M.T.) 

13,531.025 
73,643.772 
37,572.528 

7,694.700 
48,969.278 

5,374.725 

(c) The estimated milk production in 
the country has increased from ~1:60 
million tonnes in 1969-70 to 40.17 mIllIon 

tonnes in 1984-85 due to the impact of 
vanous Central, Centrally Sponsored and 
the State Plan Schemes, which also In-
clude operation flood programmes. Manu-
facture of milk powder and other milk 
Pi oduets is closely linked with the availa-
bility of surplus milk after meeting fluid 
milk requirements of consumers in the 
urban and rural areas. The Operation 
Flood II programme envisages conserva-
tion of such surplus milk into milk pro .. 
ducts through establishment of feeder 
balancing dairies. 

(d) and (e). Exports of livestock feed 
ingredients have come down drastically 
within the last decade or so partly in view 
of strict imposition of quota restriction 
and partly as a result of strict standards 
prescribed by the EEC countries, specially 
in respect of the level of Aflatoxin. The 
export ceilings are determined on the 
basis of various factors including indige-
nous requirements, availability etc. by a 
High Powered Committee. The present 
level of export of feed is only a small 
portion of the total availability within the 
country. It is difficult to assess the exact 
requirements and availability of concen-
trate feed, as the farmers feed their stock. 
(milch, dry rmd working Llnimals) keeping 
in view the econom ic returns from the 
animals in respect of milk, meat, work 
etc. By and large, dry stock and the 
working animals while they are idle are 
not feed concentrate or given only a small 
quantity of feed as maintenance ration. 

Evaluation of I.R.D.P. 

7230. SHRI D. N. REDDY: Will the 
Minister of AGRICULTURE be pleased 
to state: 

(a) whether evaluation of IRDP has 
revealed gaping holes in various animals 
production and development programmes, 
including inadequate vetermary support; 

(b) whether milk producers cooperative 
societies bad not been organ ised despite 
claims by operation Flood authorities; 

(c) whether the beneficiaries were not 
properly trained to handle exotic animals 
and birds provided under IRDP ; 

(d) whether in many cases insurance 
cover was also not provided and in some 
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before taking up families with 
bigher income ; 

cases insurance claims were not settled 
speedily ; and 

(e) whether the entire programme will 
be revamped and streamlined ? 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH): (a) Lack of infra-
structure facilities including inadequate 
veterinary support for animal husbandry 
schemes under IRDP has been highlighted 
by various evaluation studies. 

(b) 39,490 Cooperative Societies have 
been organised since inception, under 
Operation Flood programme upto 
November, 1985. 

(c) According to the concurrent evalua-
lido of IROP for the period October-
December 1985, against 23% of the sample 
beneficiaries assisted under various activi-
ties. who required training in the handling 
of assets, only 4% were given such train-
ina. 77% beneficiaries reported that 
they did not require such training. 

(d) The Concurrent Evaluation of IRDP 
has revealed that assets of about SO% 
of the sample beneficiaries has been 
insured. As regards the settlement of 
insurance claims, the information is not 
compiled at the Central level. However, 
the claim procedures have been simplified 
to secure expeditious disposal of claims. 

(e) A number of steps have been taken 
to improve the implementation of the 
IRDP in the Seventh Five Year Plan. 
These are given in the Statement given 
below. 

Statemeat 

St.rm..take" to improve the implementation 
of the IRDProg,mnme in the VII 

Five Year Plan 

1. The poverty line bas been kept at 
Ra. 6400. The income of tbe 
•• Iisted families is to be rained to 
this level; 

2. For' identificauon . purposes. .the 
cut oft' point has. been raised to 
Rs. 4800 per family.. However, 
all the families with income upto 
B.s. 3500 have to be covered 

3. A higher investment per family 
including package of assistance to 
enable proper return on invest-
ment, for new beneficiaries; 

4. Supplemental dose of assistance of 
those families assisted during VI 
Plan who have not been able to 
cross the poverty line, for no fault 
of their own; 

5. The approach of uniformity has 
been changed to one of selectivity 
based on poverty incidence ; 

6. Identification of beneficaries must 
involve the people's r-!presenta-
tives much more closely ; 

7. Efforts to improve the linkages 
through identifying bodies at 
district level for this purpose or 
the establishment of District 
Supply and Marketing Societies ; 

8. Increasing the coverage of women 
benefic i aries lo 30% ; 

9. Initiating a new scheme for the 
proper coordination of the train-
ing effort through the establish-
ment of Composite Rural Training 
and Technology Centres. This 
scheme has been approved by the 
Government of India and guide-
lines are being issued separately ; 

10. The administrative set up at block, 
district and State level should be 
streamlined and strengthened, 
wherever necessary. A high Level 
Committee was also appointed to 
review tbe existing administrative 
arrangements for implementation 
of rural development programmes. 
The Committee has recently sub-
mitted its report which is under 
examination ; 

11. Improvement in the functioning of 
banks, particularly at the grassroot 
level; 

12. Creating a better climate of 
awareness of beneficiaries and their 
pceper organisation ; 
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13. A greater involvement of voluntary 
agencies will be sought for imple-
mentation of IRDP schemes, in-
cluding TRYSEM, to enable new 
types of family oriented projects 
to be implemented in a most effec-
tive manner ; and 

14. A new system of concurrent 
evaluation on the basis of taking 
up 36 disiricts, 72 blocks and a 
group of 10 current beneficiaries 
and to beneficiaries who 
received their assistance two 
years ago, per month has been 
introduced to have a closer moni-
toring of the programme. 

Implementation of I.R.D.P. 

7231. SHRI D.N. REDDY Will the 
Minister of AGRICULTURE be pleased 
to state: 

(a) whether despite guidelines issued 
under IRDP, there has been a failure of 
mointoring, evaluation and mid-course 
correction at all levels and if so, corrective 
steps taken or proposed to be taken ; 

(b) whether Government propose to 
introduce Vikas Patrika as has been done 
by some States; and 

(c) whether proforma to monitor the 
progress periodically at monthly, quarterly 
and Annual basis will be introduced and 
computerisation adopted at the earliest to 
eradicate poverty through IR DP before 
the beginning of 21 st Century ? 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH) : (a) to (c). Monitoring 
of the IRDP is done through a process of 
reportlns performance in prescribed pro-
formae on a monthly, quarterly and yearly 
basis. Frequent meetings and interactions 
also take place at different levels. Officials 
of the Government of India. States and dIS-
trict officials also make field visits to assess 
the programme jmplementation. 

Evaluation of the programme is also 
an integral part of its Implementation. 
The Central and State Governments have 
initiated a number of evaluation studies. 

Institutions Jike Reserve Bank of India, 
National Bank for Agriculture and Rural 
Development (NABARD) as also other 
non-governmental institutes have under-
taken evaluation studies. Based on the 
suggestions in the stud i~, the proaramme 
has been recast on the lines civen in the 
Statement given below. 

The guidelines provide for Vikas 
Patrikas, Recently this format has been 
revised. 

Since October, 1985, a monthly con-
current evaluation of the IRDP has been 
undertaken through 29 reputed institutions. 
This concurrent evaluation covers 36 dis-
tricts, 72 blocks and 1,440 families. TIle 
objective is two-fold: first, to assess pro-
gramme impact for two-year old families : 
and secondly, for current beneficiaries to 
assess adherence to prescribed procedures. 
This evaluation has been computerised. 

Statement 

Steps taken to improve the implementation 
of the IRD Programme in the Vllth 

Five Year Plan 

1. The poverty line has been kept at 
Rs. 6400. The income of the 
assisted families is to be raised to 
this level; 

2. For identification purposes, the 
cut off point has been raised to 
Rs. 4800 per family. However, all 
the families with income upto 
Rs. 3500 have to be covered before 
taking up families with higher 
income; 

3. A higher investment per family 
including package of assistance to 
enable proper return on invest-
ment. for new beneficiaries ; 

4. Supplemental dose of assistance 
of those families assisted during 
VIth plan who have not been able 
to cross the poverty Jjne~ for no 
fa ult of their own ; 

s. The approach of uniformity bas 
been changed to one of selectivity 
based on poverty incidence ; 

6. Identification of beneficiaries must 
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involve the people·s representatives 
much more closely ; 

7. Efforts to improve the linkages 
through identifying bod ies at 
district level for this purpose or 
the establishment of District 
Supply and Marketing Societies; 

8. Increasing the coverage of women 
beneficiaries to 30% ; 

9. Initiating a new scheme for the 
proper coordination of the training 
effort through the establishment of 
Composite Rural Training and 
Technology Centres. This is under 
consideration of Government of 
India and guidelines will be issued 
separately ; 

10. The administrative set up at 
block, district and State levels 
should be streamlined and streng-
thened, wherever necessary. A 
High level Committee was also 
appointed to review the existing 
administrative arrangements for 
implementation of rural develop-
ment programmes. The Comml ttee 
has recently submitted its report 
which is under examination ; 

11. Improvement in the functioning 
of banks, particularly at the grass-
root level; 

12. Creating a better climate of 
awareness of beneficiaries and 
their proper organisation ; 

13. A greater involvement of voluntary 
agencies will be sought for imple-
mentation of IRDP schemes, in-
cluding TR YSEM, to enable new 
types of family oriented projects 
to be implemented in a most effec-
tive manner; 

14. A new system of concurrent 
evaluation on the baf)is of taking 
up 36 districts, 72 blocks and a 
group of 10 current beneficiaries 
and 10 beneficiaries who recei ved 

their assistance two 
years ago, per month has been 
introduced to have a closer moni-
toring of the programme. 

Administrative Infrastructure under IRDP 

7232. SHRI MANIK REDDY: Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) whether Government had suggested 
to the States to set up administrative 
infrastructure at various levels under 
IRDP; 

(b) if so, the details therefor ~ 

(c) whether this has not been followed 
in most of the SL'tes ; 

(d) if so, the details thereof and reasons 
therefor; 

(e) whether Government propo~e to 
entrust this work to profeSSionals in 
Government and to voluntary agencies; 
and 

(f) if so, the details of Government 
policies and programmes for effective 
implementation? 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH): (a) to (0. The 
Department of Rural Development had, 
from the very beginning, emphasised upon 
the State Governments the need for 
suitably strengthening the administrative 
set up and for developing necessary 
mechanisms for organisational integration 
at various levels. This included a moni-
toring cell at State Headquarters, a Dis-
trict Rural Develo;lment Agency compris-
ing an inter-disci;)linary team of subject 
matter specialists for planning and imple-
mentation and strengthening of block 
administration by providing Extension 
Officers for every core discipline and an 
appropriate number of Village level 
Workers. 

While generaIJy the strengthening of 
administrative structure has taken place, 
the evaluation study couducted by the Pro-
gramme Evaluation Organisation of the PIa 
nning Commission has observed that there 
were still certain weaknesses In terms of 
the number of personnel, vacancies training 
and frequent transfers. 

The guidelines already provide for inter-
disCiplinary terms at the State and District 
levels, as also involvement of voJ.u.ntary 
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agencies. In the Seventh Plan, greater 
involvement of voluntary agendes is 
envisaged through People's Action for 
Development (India). 

A high Level Committee under the 
Chairmanship of Shri G.V.K. Rao was set 
up to review the existing administrative 
arrangements for rural development and 
anti-poverty programmes at the State, 
District and Block leveb. The Committee 
has recently submitted its report, which is 
under examination. 

Increase in Price of Steel 

7233. SHRJ MOHANBHAT PATEL: 
Will the Minister of STEEL AND MINES 
be pleased to state: 

(a) how many times the pf1ce of steel 
has been inc: eased during the last five 
years ~ 

(b) the price as on 1 January, 1981 and 
the present price ~ 

(c) the 
revision of 
of steel; 

procedure adopted for the 
prices of different varieties 

(d) whether inspite of the frequent 
increase in prices of steel. the industry is 
funning into losses, if so. the main causes 
thereof ; and 

(e) the steps being taken by Govern-
ment to solve the problem faced by the 
steel industry and make it profitable? 

THE MINISTER OF STEEL AND 
MINES (SHRI K. C. PANT) : (a) During 
the last five caJendar years. steel prices 
were revised 10 times by the Jo;nt Plant 
Committee. ()ut of this no addit cnal 
realisation accrued to the main producers 
of iron anJ steel on five occasions as the 
price increases on these occasions were 
made to meet the additional requirement 

of funds for equalised fa 'Jway freight, 
Steel Development Fund ,nd the Engineer-
ing Goods Expo.:-t Assisti1nce Fund. Out 
of the remaining 5 price increases, 
the price increase in 1984 also 

did not accrue to these producers fully as 
this increase also included increase on 
account of the Engineering Goods Export 
Assistance Fund, upward adjustment in 
the equalised railway freight element 
and JPC cess. 

(b) A Statement is given below. There 
has been no increase in steel prices after 
21 February. ] 985. 

(c) Tn revj,jng the steel prices the 
Joint Plant Committee of the main pro-
ducers takes into account: 

(i) the cost of production of various 
categories of steel ; 

(ii) contributions towards the Steel 
De\ elopment Fund, Freight Equa-
lisation Fund, JPC Cess, Engineer-
ing Goods Export Assistance 
Fund; 

(Iii) effect on the general price level in 
the country. 

(d) Excepting IlSCO, the public sector 
steel industry is making profit. In case of 
lISCO. the losses are due to obsolete 
technology and outdated equipment. 

(e) The Government is making efforts 
to ensure adequate availability of inputs 
of the right quality and in the required 
quantity including coal and power. 
Attention is also being paid to proper 
maintenance of machinery improvement 
in _ technological performance. improved 
capacity utilisation and higher produc-
tivity. 
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Statement 

JPC F.O.R. Rail Head Station Prices of Steel 

(Rs./Tonnes) 

PLATES 

5 to 10 mm 
Above 10 mm 
Structurals 
BiUets/R. C. Squares 
Blooms 
Slabs 

BARS & RODS 

Upto 12 mm 
Above 12 nun to 2S mm 

GP SHEETS/COILS 
1.6 rom to 1.0 rom 
Thinner than 1.0 mm to 0.63 mm 

GC SHEETS/COILS 

1.6 mm to 1.0 mm 
Thinner than 1.0 mm to 8.63 mm 

HR COILS 

3.1S rom and below 
Above 3.15 mm to below 5 mm 

HR SHEETS 

'1.6 mm to 1.0 mm 
Thinner than 1.0 mm 

CR COILS 

1.6 mm to 1.0 mm 
Thinner than 1.8 mm 

CR SHEETS 

1.6 mm to 1.0 mm 
Thlnncr than 1.0 mm 

Effective from 

1.1.1911 

2813 
2813 
2476 
2229 
2171 
2171 

2689 
2689 

4706 
5584 

4735 
5612 

3068 
3068 

3853 
4267 

4321 
4551 

4379 
4609 

21.2.1985 

6360 
6780 
6030 
4200 
3840 
4040 

5150 
4900 

7890 
8900 

7940 
8950 

6190 
6030 

6790 
7290 

8000 
8330 

8070 
8400 

NOTE: Stockyard prices (inclusive of equalised freight) will be Rs. 300/- per tonne 

hiaher. 
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Policy Regarding Steel 

7234. SHRI JAGANNATH PATTNAIK: 
Will the Minister of STEEL AND MINES 
he p1eased to state : 

(a) whether the pace of implementation 
of the major heavy engineering projects 
of both the public and private sector, 
including the railways has s10wed down 
considerably in recent past, if the extremely 
poor steel offtake from the market is 
any indication ; 

(b) whether a lot of steel stock meant 
for actual users of the giant public and 
private sector units is not being lifted 
from the stockyards ; 

(c) whether the stocks lifted were being 
dumped into the open market resulting in 
price crash ; and 

(d) if so, the details regarding the 
policy of Government in this regard '? 

THE MINISTER OF STEEL AND 
MINES (SHRI K. C. PANT): (a) No, 
Sir, 

(b) There have been some examples 
where consumers have failed to lift 
materials against offers made by the main 
producers, However, the stocks at stock-
yaros of SAIL on 31.3.1986 have gone up 
only marginally in comparison to the 
stocks on 1.4.1985. 

(c) No reports have been receive d by 
Government of dumping of stocks lifted 
from stockyards in the open market. The 
market prices of most categories of steel 
have shown a declining trend during 
1985-86 mainly because of improved 
availability. 

(d) Does not arise in view of reply to 
part (c). 

World Bank AssistSDCe for Development 
of Bombay 

7235. SHRl D. B. PATIL: Will the 
Minister of URBAN DEVELOPMENT be 
pleased to state : 

(8) whether it is a fact that the World 
Bank bad asreed in February" 198~ to 

grant SO-year interest-free 'oan of 138 
million dollars for development programme 
for Bombay; 

(b) jf so, how much amount has been 
received till January, 1986 from the World 
Bank; 

(c) out of the amount so received how 
much amount has been given to Bombay; 
and 

(d) the modalities for using these 
funds? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) An 
agreement for a credit of g 138 million 
for the Bombay Urban Development 
Project was signed on l.?85. The c.edit 
is to cover specified percen tage of the 
expenditure by IDA on specified com-
ponents and sub-components of the pro-
ject. There is no possibility of using the 
funds for Jtems other than those specified 
in the agreement. 

(b) Till the end of January an amount 
of dollars 2.85 million has been disbursed 
by IDA based on the expend ture claims 
sent by the project authorities. 

(c) and (d). Assistance on account of 
externally aided ptojects are passed on by 
way of additionality of Central assistance. 
So far an amount of Rs. 3.03 erores till 
the end of Dec., 85 (Additionality releases 
are made on quarterly basis ~ has been 
released by the Govt. of India to the 
Gov!. of Maharashtra under this prin-
ciple. 

(Trollslation] 

Telf'CSst IBroadcast of Incidents of orfflJftS 

7236. SHRI BALWANT SlNGH 
RAMOOWALIA Will the Minister of 
INFORMATION AND BROADCASTING 
be pleased to state : 

(a) whether it is a fact that inc dents 
related to crime. in Punjab are being 
telecast and broadcast by Doordarsban 
and AU India Radio respectively as related 
to the extremists ; 
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(b) whether in addition to Punjab, the 
same type of incidents of offences taking 
place in Delhi and othe:- places 
are either being broadcast as orl.H-
nary offences or a~e not being broadcast 
:3t all ; ~J nd 

(c) if so, the reasons for such type of 
classification of incidents of offences? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL): 
(a) to (c). No, Si -. AIR/Doo.-d,irs~1'ln 

include items in thei. bulletins b :sed on 
their newswofthiness. Ordin uy c:-ime 
stories are not taken in t'le ne\o\'s bulletins. 
Crime stories involving gene.-,,) public 
interest ~re reported/covered in the news 
bulletins. Such bulletins are kc)t .s b.-ief 
as poss:ble. C He is also t lken tint it 
does not, in .iny w _y, incite feelings o. 
p3ssions which would tend to m !ke the 
law and order situ ition out of cant: 01. 
Such stories, tre alw..l.Ys t lken flom 
authorjt.ltive sources, particuLuly the 
official spokesmen. In covering such news 
items, AIRjDoo;darsl):ln stick to t:le 
terminology used by the offic II s,Jokes-
men. These principles of news reporting 
are followed in the Code of all sto - es, 
having a be.:uing on the Ltw ;_ind o,'de -
situation whether in Punj lh or in :tny 
other p.:ut of the counhy. 

[English] 

Development of Daitari Steel Project 

7237. SHRI ANADI CHARAN DAS 
WIll the Ministe; of STEEL AN _) MINES 
be pleased to st . te 

(a) the amount so f 1 r spent by the 
Centre 8nd Orissa St3te Gove~nment for 
develoyment ofj.1I r ..!ngement of infr"struc-
ture at the D,lIt.!ri Steel Phnt ; 

(b) whether power reqUirement for the 
plant h~s been set u.J(·p;Jfoved by the 
State Government with Central aso;;istance; 
and 

(c) the extent of assist lOce earm lrkej 
fo trie cu "rent ye H ,In i how best ,t 15 

proposed to utilise t'le infr Istructure now 
available us also. the m Iteftal for steel 
mine? 

THE MINISTER OF STEEL AND 
MINES (SHRI K. C. PANT): (:1) The 
.mount spent by the Central Government 

for development/arr::gement of infr.lstruc-
ture for the Daitari Steel Plant in Orissa 
upto March, 1986 is approxim.Hely Rs. 532 
lakhs, The State Government has spent 
a:->proxim'lteiy Rs. 25.5 lakhs for infrastru-
tura] works. 

(b) The St.lte Government is sett;ng up 
a 132 KV sub-shtion to serve this steel 
ptint, as also other units inc1uding 
the Charge Chrome PI Int at 
B.Jrnmipal. Ferro AJlo)s Corpor.1tion 
Lim 'ted at Bhadr,!k and other mis-
ce1l1neous uscrs. Tile power requirement 
of the Plmt has to be met from the !1ower 
gr:d of the Oriss I St te Electricitv Board. 

(c) During the current yectf 1986-87. an 
amount of Rs. 61 hkhs h<1S been pro-
vided for the project. App:-opri:!te steps 
wi)) be considered to utilise the 'nfr'struc-
ture .. "ready clvailable ~nd the r.1W m lterial 
avail ble in the area. 

Appointment of an lAS Officer as Director 
of Film acd TV In~titute 

723R. DR. G. VIJA VA RAMA RAO 
SHRI D.N. REDDY: 

Will the Ministe- of INFORMATI()N 
AN) BROADCASTING be pJe lsed to 
state : 

(a) wi1cther Government are aware of 
widespreaJ diss.J tisfdct ion and frustra-
tion amongst professional~ on .:ceount of 
'lppointment of an lAS otlicer as Director 
of Film ~lnJ Television Institute of IndLl ; 
and 

(b) if so, corrective steps proposed? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROA!:)CASTING (SHRI V.N. GAOGIL): 
(.l) ~~nd (b). As the appo ntment to the 
post of Director, Film & Television Insti-
tute of ]ndi" which is an :Jutonomous 
boJy, has not so far been made 
nnd the process of selection 
of a suiLble officer ~s still go;ng 
on, there should be no cause of d ;8-
satisfaction 'lnd frustration amongst pro-
fessiona Is on account uf the alleged 
appointment of an lAS Officer. 
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Effect on Cotton Crop due to use of 
Synthetic Pyrethrold!t 

7240. SHRI V. SOBHANADREES-
WARA RAO: Will the Ministec of 
AGRICULTURE be pleased to state : 

(a) whether several effects on cotton 
crop have been observed due to the use of 
synthetic pyr'.!throids ; 

(b) whether synthetic pyrethroids are 
o3nned in severa] advanced countries; 

(c) whether Government propose to ban 
the use of synthetic pyrethroids in our 
country too. and if so, by what d3te ; and 

(d) if not, the reasons therefor '1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDEA MAKWANA): The judi-
cious use of synthetic pyrethroids has 
increased the cotton yield significantly in 
India by controll ing the bollworms of 
cotton and improving the quality of the 
seed cotton (KAPAS), However, these 
being twice as persistent as the conven-
tional pesticides, the number of sprays of 
Synthetic pyrethroids are llmited to only 
2 to 3 resulLng in saving In cost of pesti-
cides and theil application. Besides, 
Synthetic pyrethroids induce early m:ltu-
rity, uniform bursting WIth vigorous 
growth in cotton. However, they h3ve 
to be used very judiciously at recommend-
ed dos3ges and time interval by alternat-
ing with contact and systemic pesticides to 
~vojd the resurgence of sucking pests. 

(b) No, SiT. Synth~tic pyrethroids are 
being used in severa I advanced countries 
like United States of America, Europen 
Economic Conlmunity countries etc. 

(c) There is no proposal to ban the use 
of synihetic pyrethroids. 

(d) The reasons for not banning the 
synthetic pyrethroids are : 

(i) The synthetic pyrethroids are used 
in low dosages as compared to the 
cenventional insecticides causing 
less pollution to the env ironment ; 

(ii) the synthetic pyretbroids are very 
c:ffective for the control of bolI-
wonns of cotton thereby increasing 
the yield of cotton and improving 
the quality of seed cotton 
(KAPAS) ; and 

(iii) they have lower mammalian toxi-
city witb higber bio-eflicacy. 

Sale of Land to Public Scbnol by DDA 

7241. SHRI PRAKASH V. PATIL : 
PROF. RAMKRISHNA MORE: 

Will the Minister of URBAN DEVE-
LOPMENT be pleased to state : 

(a) whether Delhi Development Autho-
rity has sold an acre of land to a public 
school for six lakh rupees at the rate of 
Rs. 120/- per square metre ; 

(b) the expenditure incurred by the 
DDA on the development of this plot ; 
and 

(c) the price thi~ plot would have 
fetched, if sold in open market '1 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) : (a) to 
(c). Since the details as to names of the 
society/school to whom the land has been 
aJlotted and other details about the area 
have not been indicated, a specific reply 
to the question can not be given. How-
ever, as per the GovemmenCs policy the 
land allotted for the construction of 
school was being charged at the rate of 
Rs. 6 lakhs per acre prior to 1.4.85. This 
rate has since been revised to Rs. 8 Jaths 
per acre with effect from 1.4.85. 

Incidence of OccupatioDal Diseases 

7242. SHRI D.N. REDDY: Will the 
Minister of LABOUR be pleased to state: 

(a) whether there is a large scale inci-
dence of occupational diseast.'S such as 
asbestosis, Byssinossis, pneumoconiosi~ 

silicon sis including dermatitis amongst 
industrial workers and if so. annuai 
number of victims suffering from such 
diseases ; 

(b) what preventive pnd curative steps 
are in:hand to meet thi~ situatioQ ; and 
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(c) whether any compensation is provi-
ded to the dependents in the case of in-
capacitation or death of a worker and if 
so, the details of cases in which compen-
sation was actually paid during the last 
three years '? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P.A. 
SANGMA) : (a) No statistical informa-
tion on the incidence of these diseases is 
availabJe. The Schedule to the Factories 
Act~ 1948 lists 22 Notifiable diseases which 
cover asbestos:s. Byssionosis, Silicos:s and 
Dermatitis. 

(b) The Factories Act, 1948 is enforced 
by the State Governments and the Factory 
Rules contain provisions to check workers 
from being affected from such diseases. 

(c) Compensation is payable to workers 
under the prOVisions of the Workmen's 
Compensation Act, 1929. No informa-
tion is available on the detlils of cases in 
which compensation was paid during the 
last three years. 

Setting up of Tribunal~ Commission or Courts 
(or Settling Cases of Private Builders 

7243. SHRI RAM PUJAN PATEL: 
Will tbe Minister of URBAN DEVELOP-
MENT be pleased to state : 

(a) whether in Metropolitan cit.es, 
Government have been helping the private 
builders to meet the increas:ng demand of 
shopping complex on land auctioned by 
Government ; 

(b) whether Government are aware of 
various kinds of malpractices like chang-
ina excessive sale price of shops and 
imposing unreasonable and unfair condi-
tions on these transactions, thereby resuJ. 
tiDa in trapping the lower/middle class 
purchasers and draa ina them to courts ; 
aDd 

(c) if so, the remedial steps taken Or 
contemplated by Government inclUding 
seltma up of some special tribunals, courts 
aDd commissions in order to ~ave poor 
aad mid""- clue mveston '? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) ; (a) to 
(c). Necessary material is being collected 
and will ~ laid on the Table of the 
Sabha. 

Happenings in Orissa resulting in jeopardiSing 
freedom of the Press and Journalism 

7244. SHRI RAJ KUMAR RAJ 
SHRI CHIIT A MAHANTA ; 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state : 

(a) whether Press Council of India has 
expressed its deep concern over the 
happenings in Orissa resulting in jeopar-
dising the freedom of rthe press and the 
freedom of journalists ; 

(b) whether the Press Council has 
alleged that the 'Samaj' a daily newspaper 
of Orissa, had been discriminated in the 
matter of release of advertisements by 
Government; and 

(c) if so, how Government propose to 
help the Press. 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
GADGIL) : (a) Yes, Sir. 

(b) It was brought to the notice of the. 
Press Council of India that the 'Samaj', a 
daily newspaper of Orissa had been dis-
crminated in the matter of release of 
ad vertisements by the State Government. 
However, in view of the assurance given 
by the State Government that the Govern-
ment will see to it that the freedom and 
independence of the Press in the State 
were fully maintained and the State 
Government will take appropriate steps to 
see that no journalist in the State and in 
particular no journalist associated with 
the 'Samaj' is in any way inconvenienced 
in the due discharge of their duties the 
Council decided not to take any further 
action in the matter. 

(c) Because of its deep commitment to 
the freedom of Press, the Government 
favours the growth of an unsubsidisod 
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Press. The Government advertisements 
are released as per the relevant policy on 
the subject. If, however, any case of 
discrimination is brought to the notice of 
the Government~ suitable action will be 
taken. 

Import of Modern Steel Technology 

7245. SHRI P.M. SA YEED : Will the 
Minister of STEEL AND MINES be 
pleased to state : 

(a) whether modern technology is being 
imported for engineering industry to 
improve and bring up the quality of steel 
to the international standard ; 

(b) whether the public sector industries 
have updated the quality to catch up with 
the Japanese standard ; 

(c) whether indigenous technology has 
raised the standard of other metallic in-
puts like copper, zinc etc. to match with 
the international standards; and 

(d) the estimated time likely to be 
taken by the Indian technology to improve 
the quality of steel, particularly for use in 
the manufacture of light motor vehicles? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT) : (a) and (b). 
Engineering industry constantly imports 
modern technology. There is also close 
interaction between the engineering industry 
and domestic steel producers so as to meet 
the quality requirements of steel. 

SAIL has entered into a collaboration 
agreement with NKK of Japan for up-
gradation and modernisation of techno-
logy at Durgapur, Rourkela and lISCO 
based on expertence and experties deve-
loped at NKK. This agreement is expec-
ted to help in improvement of steel 
quality. 

(c) Information is being collected and 
win be laid on the Table of the House. 

(d) It is expected that SAIL steel plants 
will be able to improve the quality of sheet 
products and forgings for light motor 
vehicles to international standards in the 
next 2 to 3 years. 

Density of Population iD Delhi 

7246. SHRI MOHO. MAHFOOZ ALI 
KHAN: Will the Minister of URBAN 
DEVELOPMENT be pleased to state: 

(a) the steps taken by Government 80 
far to increase the density of population 
in New Delhi (D IZ), Delhi Cantonment 
and Civil Lines areas ; 

(b) whether these measures were taken 
immediately after the finalisation of the 
Delhi Master Plan, 1962 ; and 

(c) whether drastic displacement of the 
population in the surrounding villages 
was absolutely necessary for the purpose ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) 
and (b). As reported by the Delh i 
Deve]opment Authority the increase jn 
dens;ty for New Delhi (DIZ) and Civil 
Lines area as indicated in the Master Plan 
for Delhi, 1962, IS being followed while 
implementing the projects in these areas 
by various agenc :es. So far as Delhi 
Cantonment area is concerned the schemes 
are implemented by the Defence Autho-
ntJes according to the plans prepared by 
them. Delhi Cantonment Board have 
reported that they have not taken any 
steps to increase the density of popula-
tion in the CJvil areas of the Canton-
ment since the land in the area is 
Government land. 

(c) The D.D.A. has reported that there 
is no proposal for drastic replacement of 
the population from within the surround ... 
ing villages. However, to accommodate 
the increasing growth in Delhi's popula .. 
tion and to provide for the basic needs of 
such population, extension of urban 
limits has to be considered by the Govern .. 
mente 

Link Roads in Rural Areas in Orissa 

7247. SHRI ANADI CHARAN DAS : 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) the extent to which Government 
assist in providing "link roads/bridges on 
rivers" or link r03ds in the rural areas, 
t>art 'cularly in the rural are:lS inhabited 
by the weaker sections; 
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(b) the number of such loads with 
locations in Orissa where such work is 
proposed to be undertaken or assisted ; 

(c) the action taken or proposed to be 
taken to construct the link road and pro-
vide two high level river bridges on it, on 
the link road jo ining Kuakhia in the 
National Highway No. 5 to Jaipur (via 
Baruan-Haripur) ; and 

(d) whether the State Government is 
being assistej in the above project in 
preparing project report and material 
requirement '? 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH) : (a) ConstructIon of 
rural link roads/bridges on rivers is 
mainly taken up in the State Plan. Such 
works can however be taken up under the 
Centrally Sponsored Schemes of RLEGP 
(a programme fo. employment generation) 
and Development of Roads in Tribal 
Areas. Expenditure on both these schemes 
is entirely met by the Government of 
India. 

(b) 458 works involving construction of 
2305.90 Kms. of roads in all tne districts of 
Orissa have been sdnctioned under RLEGP 
whlle two road works-ell from Punkone 
to Sansarapally and (Ii) from Kuli to 
Andhra Pradesh border p.lssing through 
tribal areas in Koraput district-have been 
sanctioned under the scheme for Develop-
ment of Roads in Tribal Are;ts. 

(c) and (d). According to information 
available, no such proposal has been 
received in the Department of Rural 
Development. 

(Trtl1Ulatlon) 

AUepcl Irregularities in Delhi Water Supply 
and Sewage Disposal Undertaking 

7248. SHRI BALWANT SINGH 
R.AMOOWALIA: Will the Minister of 
URBAN DEVELOPMENT be pleased to 
Itate : 

(a) whether any case of irregularities 
in the Delhi Water Supply and Sawage 
Disposal Undertakina involvins a large 
sum of money has been det~ted ; 

(b) if so, the details thereof and thl! 
amount involved ; 

(c) whether the matter has been investi-
gated; and 

(d) if so, the resu It thereof '? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) 
Yes, Sir. 

(b) On 15-2-1986, it was noticed that 
material amounting to Rs. 3.59 lakhs was 
about to be carted and taken away in 
trucks against indent which had been 
removed from the indent Book of Sub-
Divisional Office. The material was, how-
ever, not allowed to leave the store and 
immediately investigation was taken up. 
It is not possible to gi"e ex ..lct amount.l t 
present. 

(c) and (d). The c~se has been handed 
over to C.B.I. who are investigating it. 
Some suspected employees have also been 
placed under suspension. 

[English) 

Extension Work of Sassoon Dock at Bombay 

72.49. SHRI D. B, PAT1L: Wdl the 
Mmlster of A_it{lCJLru~ci be pledseJ. 
to sta te : 

(a) whether the wo:k on extension of 
Sassoon .Do~k at Bombay port has started; 

(b) if so, tne time by whlch tt is likeJy 
to be comp! e ted ; 

(c) if not, the reasons for delay; and 

(d) the alternate arrangements made to 
accommodate tho: larse number of small 
fishing vessels coming to dock? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AN!) COOPERATION (SHRI 
YOGBNDRA MAKWANA): (a) The 
work on Sassoon Fishing Harbour Project 
was commenced in July, 1979. However~ 
the work was stopped soon after for 
twentytwo months due to agitation by the 
local people against the construction of 
tbe fish ina harbour. Thereafter, a dIspute 
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arising out of the contract has held up the 
progress till date. 

(b) The Bombay Port Trust have esti-
mated that the contractor may take about 
eighteen n"lonths for completion of the 
works after receiving the compensation 
through implementation of the exported 
arbitration award. 

(c) The delay in recommencing the work 
js due to a dIspute asising out of the 
contract. 

(d) At present the fishlOg vessels are 
usmg the bmited existing faCilities at 
Sassoon Dock. 

Handling of Boat Sp.rvices at Boat Club. 
New Delhi 

7250. SHRI ANOOPCHAN.c HAH: 
W1H the Minister of URBAN DEVb1...0P-
MENT be.pleased to state: 

(a) whether it is a Ltct that the CPWD 
is incurnno Josses in handiing the boat 
services at the Boat Club, New Delhi ; 

tb) if so. the steps Government pro-
pose to take to ch~.;.k. the losses; 

(c) Wl1l!ther Government propose to give 
tile haniling of b;)3.tln~ at the Boat Club 
to aay prJ!n~ enterpfJs~ on yearly contra ct 
basis; and 

(d) if not, the reasons thereof? 

THE MINl5frlR OF STATE IN THE 
MINISTRY' OF URBAN DEVELOP-
MEN r (SHRI DALBI&. SINGH): (a) 
and (b). The CPW L> is not handling the 
boat serVIces at the Boat Club, New 
Delbi and, therefore, question of incurring 
losses by them does not arise. 

(c) anj (d). These S.!fVlces are pro-
v;de 1 by t le B-11 Sahyog, a voluntary 
organisation, registere j under Soclet'es 
Registration Act, to sus tain its lctivities. 

CJeaning of Water at Boat Club, 
New Delhi 

7251. SHRI ANOOPCHANC> SHAH 
Will the Minister of URBAN DEVELOP-
MSNf be pie Ised to state: 

(a) whether it is a fdct that water at 
Boat Club, New Delhi IS harmful as it 
eives bad smell; and 

(b) If so, the steps Government pro-
pose to take to clean the water month 
instead of every year? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) 
The water in the Bcat Club canals is 
change:::l by NDMC form time to time to 
avoid bad smell. 

(b) The water is cleaned/changed as 
often as required. 

Non Telecast of ,. Rajani" Serial RegardinK 
Use 01 GOl'emment Cars 

7252. SHRI SUBHASH YADAV : 
SHRI M. RAGHUMA REDDY: 

Will the Mlflister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) whether Government's attention has 
been drawn to the news item appeared in 
Lle Nav Bharat Tunes dated the 23 March, 
19d6 whereIn it has bl!en stated that serial 
-. Rajam" rega -dmg use of Government 
cars has not b~en televised by the Delhi 
Doordars!l'ln ; and 

(b) if so, the r.;!~sons thereof? 

THE M[NISTER OF STATE OF THE 
MlNISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL): 
(a) and (b). Yes, Sir. A Statement is 
given below. 

Statement 

'RajaOl' programme scheduled for tele-
cast 00 16th M:uch, 1986, dealt with the 
theme of Inis-use of Governmen t vehicles 
by Government Officers. The vehicle 
shown in the programme were bearing 
name plates of three particular Depart-
ments. It was felt that while the problem 
could be In any Department, focus on 
three particular Departments might be 
construed as dJscrimmatlon and damaglng 
to them as they were isolated in mention. 
Further, specific monograms on certain 
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vehicles indicating their make and manu-
facturer were also shown in sharp focus. 
This could have been construed as publi-
city of these particular makes. Because 
of these reasons, the producer of the pro-
gramme was advised to make revisions as 
per the aforesaid observations. The 
necessary revisions have already been made 
and the programme has been re-scheduled 
for telecast. The programme retains the 
basic theme i.e. mis-use of Government 
vehicles by officL! Is. 

Non-Implementation of Apprenticeship Ad 
in Industrial Units 

7254. SHRI RAMASHRA Y PRASAD 
SINGH: 

5HRI R. S. MANE: 
SHRI N. TOMBI SINGH 

Will the Minister of LABOUR be 
pleased to state: 

(a) whether it is a fact that the Appren-
ticeship Act, 1961 is not being properly 
implemented in the industridl units which 
resulted in frustration among those 
coming out of technical and vocational 
schools , and 

(b) if so, the det;liis thereof and ste;>s 
Government propose to take in this 
regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P. A. 
SANGMA) : (a) No, Sir. 

There is no provision at present under 
the Apprenticeship Act, 1961 to provide 
Apprentices Training to the students 
coming out of technical and vocational 
schools. 

(b) It is proposed to amend the Appren-
ticeship Act, 1961 to include additional 
category of Apprentices known as 'Tech-
nician (Vocational) Apprentices to provide 
for Apprenticeship Training to the stu-
dents coming out from the 10+2 Voca-
tional Stream. 

National Advisory Board on Occupational 
Health and Safety 

7255. DR. G. VIJAYA RAMA RAO : 
Will the Minister of LABOUR be pleased 
to state : 
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(a) whether Government propose to 

bring forward suitable legislation to set up 
a National Advisory Board on occupa-
tional health and safety of workers ; 

(b) if so, the details thereof; 

(c) whether workers wIll be effectively 
represented on the proposed Board and 
whether voluntary organisations would be 
involved in this work ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHl{I P. A. 
SANGMA) : (a) to (c). At preseut there is 
no such proposal. 

Visible Labels on Cement Bags 

7256. SHRI B. K. GADHVI: Will 
the Minister of URBAN DEVELOPMENT 
be pleased to state : 

(a) whether Government are aware 
that cement belonging to the Central 
Public Works Department (CPWD) and 
Delhi Development Authority (DDA) is 
being sold out in open market; and 

(b) whether Government propose to 
put conspieuous labels on the cement 
bags of all such Government bodies to 
show that it belongs to Government ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH): (a) and (b). 
The informatIon is being collected and 
will be laid on the Table of the Lok 
Sabhd. 

Measures to Improve Doordarshan 
Programmes 

7257. SHRI N. TOMBI SINGH; Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether a meeting of journalists, 
artists and art critics was held in New 
Delhi on 22 March, 86 to suggest ways to 
improve and diversify the programmes 
of Doordarshan ; 

(b) if so, the main criticism advanced 
against the present working of Doordar-
shan; 

(c) what specific suggestions were given 
to improve the present Doordarshan 
prolrammes ; and 
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(d) whether the suggestions have been 
accepted by Govt. and if not, the reasons 
therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.-N. GAD-
GIL): (a) Yes, Sir. A three day 
National Colloquium on 'Television-
Today and Tomorrow' was held a t Delhi 
from March 22, 1986 under the aegis of 
NAMEDIA Foundation. A cross-section 
of people, interested and involved in 
media activities (inc1uding some Journa-
lists) were invited to participate in its 
deliberations. 

(b) According to reports~ a free and 
frank discussion was held on various 
aspects of Doordarshan's working, pro-
grammes, activities, constraints and 
impediments, etc. 

(c) No specific suggestions of the 
NJtional Colloquium have so far been 
received by the Government. 

(d) Does not arise. 

Payment of Crop Insurance Claims 

7258. SHRI DHARAM PAL SINGH 
MALIK: 

SHRI SUBHASH YADAV : 

Will the Minister of AGRICULTURE 
he pleased to state: 

(a) whether it is a fact that fresh 
finance is being issued to farmers from 1 
April, 1986 ; 

(b) if so, whether the non-payment of 
claims by General Insurance Company 
will cause the farmers hardships for 
borrowing fr~h loans for their ensuring 
crop production ; 

(c) if not., the reasons therefor; and 

(d) the steps proposed to expedite the 
payment of claims to farmers by General 
Insurance Company ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOGENDRA MAKWANA) : (a) Yes, Sir. 

(b) and (c). In certain States like 
Gujarat, substantial claims were made and 
these hlve been investigated. The claims 
have not been settled. In re""ponse to a 
request from Gujarat State Cooperative 
Bank. National Bank for Agriculture and 
Rural Development (NABARD) has 
already advised it to grant extension of 
the due date of repayment in such areas. 
This was done to help settlement of claims 
by the General Insur::-nce Corporation of 
India (GIC) and completion of formalities 
fOr conversion of the balance amount of 
loans. In the process, the affected far-
mers would be eligible for fresh finance. 

(d) General Insurance Corporation of 
India (GIC) has already settled claims of 
farmers in six States; and has initiated 
steps for settling the pending claims expe-
ditiously. 

Improvement in Agriculture Sector 

7259. SHRI SUBHASH Y ADA V 
Will the Minister of AGRICULTURE be 
pleased to state. 

(a) the measures Union Government 
propose to take to improve India ~s ranking 
in the agriculture sector in view of the 
fact that agriculture accourlts for 40 per 
cent of the national income of the country 
and 75 per cent of the people eke out 
their Jiving from agriculture only; and 

(b) the details thereof '? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) and (b). 
In order to improve India's ranking in the 
agricultural sector, the following mea-
sures are being taken 

(i) Maximisation of productivity in 
irrigated areas; 

(,i) Timely, easy and adequate supply 
of agricultural inputs like techno-
logy, seeds fertilisers, implements. 
plant protection chemicals. credit. 
etc. ; 

(iii) Increasing the area under High 
Yielding Varieties Programme; 

(iv) Greater attention to dryland farm-
iD8 through wartersbed manaae-
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roent. use of seed-cum-fertiliser 
drill, increased use of fertiliser-
drill, increased use of fertIliser and 
seeds of short duration varieties 
and cultivation of coarse grain~ 
pulses and oilseeds ; 

(v) Production of sufficient seeds of 
different classes namely, breeder 
seed, foundatton seed and certified 
seed so as to cover target ted area 
under High Yielding Varieties 
Programme; 

(vi) Adoption of area approach in 
potential districts for increasing 
the production of various crops ; 

(vii) Adoption of integrated plant pro-
tection measures; 

(viii) Increasing cropping intensity through 
double, multiple cropping and. 
adoption of inter-cropping; 

(ix) 'Assuring remunerative prices for 
various crops to the farmers and 
their announcement before the sowing 
season and also organising support 
for purchase of commodities at 
these prices ; and 

(x) Intensification of research efforts 
so as to extend the benefits of new 
technology to more fanners, crop-
ping systems and regions. 

Broadcasting Station at Cocbin 

7260. SHRI T. BASHIR : WiH the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether there is any proposal to 
set up a Broadcasting Station at Cochin 
in the near future ; 

(b) if so, whether any land has been 
acquired tberef or ; 

(c) if not, the time by which it is 
likely to be acquired ; and 

(d) the time by which the station is 
expected to go on air ? 

THE MINISTER OF TTATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
GADGIL) : (a) Yes, Sir. It will be a 
F.M. Station with 2/3 l<W Transmitters. 

(b) and (c). Land has not yet been 
acquired. However, site has been identi-
fied and request 111 pJaced before the State 
Government for early transfer of the site 
to AIR. 

(d) The AIR station at Cochin is ex-
pected to be ready during the last year of 
the 7th Plan. 

Construction of I-Iouses by House Buildillg 
Cooperative Societies in Delhi 

726 t. SHRI T. BASHEER : 
SHRI V.S. KRISHNA IYER : 

wm the Minister of URBAN DEVE-
LOPMENT be pleased to state: 

(a) the number of House [Building 
Cooperative Societies in Delhi with their 
date of registration; 

(b) how many of them are Group 
Housing Cooperatives; 

(c) the number of Societies under each 
category which have since constructed the 
houses; 

(d) the names of the societies th3 t have 
not built Houses. the reasons therefor and 
the steps being taken or contemplated by 
Union Government to see that those 
societies achieve their object without fur-
ther delay ; and 

(e) whether Government would ask the 
Registrar to Jook into the affairs of all 
such delinquent <;ocieties and move fOT 

the appointment of an Adm:nistrator in 
exercise of the powers conferred under 
the Delhi Cooperative Societies Act? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) to 
(e). The information is being col1ecteu 
and will be 1aid on the Table of the 
Sabha. 

Steps Contemplated by NFL to increase 
Fertilizer Production 

7262. SHRI BANW ARI LAL PURO-
HIT: Will the Minister of AGRICUL ... 
TU RE be pleased to state : 
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(a) the steps contempt ated by the 
National FertiJizer Limited to' increase the 
fertilizer production in its units ; 

(b) whether there is a proposal to set 
up more fertilizer units in Maharashtra 
during the Seventh Plan period ; and 

(c) if so. the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS 
(SHRI K. NATWAR SINGH) : (a) The 
production performance of National 
Fertilizer Limited was 4.98.5.01 and 5.57 
lakh MTs of Nitrogen during 1983-84, 
1984-85 and 1985-86 respectively. To 
further improve production levels, NFL 
proposes to take the following steps :-

(1) Installation of Captive Power 
Plants at Bhatinda and Panipat 
units. 

(2) Modernise the old amonia plant at 
Nangal. 

(3) Additional ammonia storage capa-
cities at Bh3tinda and Panipat 
Units. 

(4) Additional cooling water facilities 
at their Bh~.tinda and Panipat 
Units. 

(b) and (c). Number and location of 
new major fertilizer p1:'nts. preparatory 
work in respect of which should 
commence during the 7th plan period, 
have not yet been decided. However. a 
I etter of Intent has been issued in 
September, 1985, for installation of a SSP 
plant (10,000 tonnes per annum P20!) in 
Jalgaon Distt. of Maharashtr..t. 

Payment of Compensation to Fanners 

7263. SHRI MOHO. AYUB KHAN: 
Will the Minister of STEEL AND 
M.INES be pleased to state : 

(a) the number of cases pending in 
courts relating to payment of compen-
sation to farmers for land acquired from 
them for setting up Khetri Nagar Colony 
of the Khetri Copper Project ; and 

(b) the amount of compensation yet to 
pc paid to ~C?ll of th~m ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF MINES (SHRIMATI 
RAM DULARI SINHA)· (a) and (b). 
The information is being col1ected and 
wiIJ be laid on the Tab1e of the House. 

Promotions of J.Es in CPWD 

7264. SHRI RAM PUJAN PATEL: 
Wi11 the Minister of URBAN DEVELOP-
MENT be pleased to state: 

(a) the number of e Junior Engineers in 
CPWD who have been working as Assis-
tant Engineers for a number of years on 
ad hoc basis ; 

(b) the reasons for which their promo-
tions have not been regularised by the 
Department so far ; 

(c) whether Government propose to 
regularise their promotions as A.Es in the 
near future ; and 

(d) if so, by when, and if not, tbo 
reasons theTefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): 
(a) 608. 

(b) The ad hoc promotion were made 
since 1973 as the promotion policy was 
being reviewed. The ad hoc promotions 
could, however, not be regularised because 
some officers had filed a writ petition in 
the Delhi High Court in 1978 against the 
application of the amended rules. The 
demand of the petitioners has since been 
conceded and the case withdrawn by them 
from court. 

(c) Yes. 

(d) As early as possible. 

Micro-wave Facility to Hyderabad 
Doordarsbao 

7265. SHRI C. JANGA REDDY: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) whether Government propose to 
wake micro-wave facility available to th, 
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Hyderabad Doordarshan for live telecast 
of important programmes of public inte-
rest ; and 

(b) if not, the reasons thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
GADGIL) : (a) For live coverage of 
important outside events, provision of a 
colour Outside HI QJldcast (OB) van at 
Doordarsban Kendra Hyderabad has been 
included in the VII Plan of Doordarshan. 
Established of a satellite uplink at 
Hyderabad during VII Plan has also been 
provided for to enable relay of pro-
grammes from Hyderabad by all trans-
mitters in the State, using a dedicated 
transponder in INSAT-JI group of satel-
lites. 

(b) Does not arise. 

Subsidy to a Company in Karimnagar, A.P. 

7266. SHRI C. JANGA REDDY: 
WiJl the Minister of AGRICULTURE be 
pleased to state: 

(a) whether Government have sanction-
ed any subsidy to a company at Hazura-
bad, District Karimnagar (A.P.) to serve 
the interests of poor farmers; 

(b) if so, the amount so sanctioned; 
and 

(c) whether Government are aware of 
the mal-functioning of the company, in-
cluding gross irregularities in its accounts, 
if so, the action taken in this regard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) No, 
Sir. 

(b) and (c). Question does not arise. 

Setting up of Central Workshop at 
ChaDdrapur, Maharashtra 

7267. SHRI D.B. PATIL : Win the 
Miniskr of STEEL AND MINES be 
pleased to state: 

(a) whether it is a fact that a Central 
Workshop is to be set up at Chandrapu 
in Maharasbtra State for undertaking 
major overhauling of mining equipment 
for open cast and underground mecha-
nised mines ; 

(b) if so. the employment potential of 
thi s workshop ; 

(c) whether a scheme to impart train-
ing to the local people for the skilled jobs 
that are lIkely to be created is included in 
the projects itself; 

(d) if so, the details therefor; and 

(e) Jf not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF MINES (SHRIMATI 
RAMDULARI SINHA) : (a) No, Sir. 

(b) to (e). Do not arise in view of 
answer to (a) abo\e. 

(Translation] 

TV Facility for Munsiari, Dharchoola 
and Didihat Blocks (U.P.) 

7268. SHRI HARISH RAWAT : Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether Government are aware 
that the programmes telecast by Door-
darshan cannot be viewed in Munsiari, 
Dharchoola and Didthat development 
bloc).. s in Uttar Pradesh adJoming India-
China-Nepal border; 

(b) whether Government are also 
a\\are that these development blocks are 
hill and tribal-people dominated areas; 
and 

(c) if so, the details of steps proposed 
to be taken by Government during the 
Seventh Five Year Plan to provide tele-
vision facilities to these areas in accord-
ance with the policy of Government? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION A~D 
BROADCASTING (SHRI V.N. 
GADGIL) : (a) and (b). Yes, Sir, 
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(c) A low power (100 W) TV trans-

mitter is already functioning at Pithora-
garh. It is, however, not possible to 
further improve TV service in the district 
during the VII Plan period because of 
constraints of resources. Extension of 
TV service to uncovered parts of Pithora-
garh district, including the areas referred 
to, would accordingly depend on availa-
bility of resources under future Plans of 
TV expansion. 

[English] 

Selection of Films to be Telecast on 
Doordarshan 

7269. SHRI HUSSAIN DALWAI 
Will the Minister of INFOR~fATION 

AND BROADCASTING be pleased to 
sta te : 

(a) the guidelines for selection of films 
to be telecast on Doordarshan ; 

(b) whether these guidelines are follow-
ed strictly in mak 109 selection of films 
for Doordarshan ; and 

~ c) if not, the reasons therefor '? 

'1HE l\lINISTER OF STATE OF THE 
MINISTRY OF IN}-<ORMATJON AND 
BROADCASTING lSHRl V.N. 
GADGIL) : (a) The feature film for tele-
cast on Doordar~han are selected on the 
basis of the following criteda :-

(1) International/National/State A\\ards 
won; 

(2) Thematic Value 

(3) Cinematic Value 

(4) Entertainment Value 

(5) Year of Production 

(6) Suitability for fami1y viewing. 

The National Award Winning Best 
Films in respective languages are also 
eligible for consideration for telecast in 
the National Network of Doordarshan. 

(b) Yes, Sir. 

(c) Does not arise. 

Subsidy Scheme on sale of Rock phosphate 

7270. SHRI AMAR ROYPRADHAN : 
Will the Minister of AGRICULTURE 
be pleased to state : 

(a) whether Union Government intro-
duced a subsidy scheme on the sale of 
Rock Phosphate in 1976 ; 

(b) if so, whether West Bengal Mineral 
Developmen t and Trading Corpora tion 
requested the Union Government for 
grant of subsidy with retrospective effect 
i.e., 1 ApnI, 1981 on the sale of Rock 
Phosphate by it ; 

(c) if so, the details of the same; 

(d) whether Fertilizer Industry Coordi-
nation Committee has recommended grant 
of subsid) to the Corporation on sale of 
Rock Phosphate with effect from Kharif 
season of 1981 at the rate of Rs. 200 per 
metric ton ; and 

(e) jf so, \\hether Union Government 
propose to grant subsidy with retrospcc-
ti\ e effect i.e. 1 April, 1981 ? 

THE f...UNISTER OF STATE IN THE 
DEPARTMENT OF FERTIL1ZERS 
(SHRI K. NATWAR SINGH): (a) In 
1976, the Government introduced a 
scheme of subsidy on phosphatic ferti-
lizers, which inc1uded Mussoorie rock 
phosrhate used as a rock fertilizer. 

(b) and (c). The West Bengal Mineral 
Development & Trading Corporation has 
been requesting that the subsidy on 
Purulia rock phosphate should be granted 
to them atleast from Kharif 1981. from 
which period on~ards they have been 
ha\ing regular ECA aUocations. 

(d) Yes~ Sir. 

(e) For grant of subsidy, two basic 
conditions have to be satisfied. One is 
that the sale price of the fertilizer should 
be approved by the Government, and the 
other is that there should be a proper 
ECA allocation under which the material 
is distributed as fertilizer. In case of 
Purulia rock phosphate, the latter condi-
tion was satisfied from Kharif 1981 but 
the former condition is satisfied only 
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w.e.f. 9th February, 1984. Accordingly, 
the subsidy on Purulia rock phosphate is 
being paid only w.e.f. 9th February, 19H4. 

Setting up of Fodder Corporation of India 

7271. SHRI JAGANNATH PATT-
NAIK : Will the Minister of AGRICUL-
TURE be pleased to state : 

(a) whether Government propose to 
set up Fodder Corporation of India so as 
to provide fodder for cattle and meet all 
fodder requirement of the States, parti-
cularly the drought affected States ; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERA TION (SHRI 
YOGENDRA MAKWANA) (a) No~ 
Sir. 

(b) In view of (a) above, question does 
Dot arise. 

Selection of Talents in Classical Music 
among Teenagers 

7272. SHRI PRIY A RANJAN DAS 
MUNSI : Will the ~finister of INFORM-
ATION AND BROADCASTING be 
pleased to state 

(a) whether any attempt has been 
made by his Minisrty to have a scheme 
to discover talents among teenagers and 
youngsters to find out promising ghazal, 
bhajan and classical singers and sarod, 
sitar players to ensure the nation about 
the continuity of Indian classical gharanas 
in music; 

(b) if so, the details thereof; and 

(c) if not, whether any such proposal 
is ~der consideration by AIR and Door ... 
darshan? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
GADGIL) : (a) Yes, Sir. 

(b) Details may kindly be seen in the 
statement given below. 

(~) Does not arise. 

Statement 

1. Scouting of new talents is a conti-
nuous process and regular feature of 
AIR. New talents are discovered in the 
foHowing manner :-

(i) For the Children's programme, 
the child artists, who are good in 
classical and light classical music , 
vocal Or instrumental, are being 
invited to partiCipate in these 
programmes as individual artists. 
Sometimes small concerts of two 
or three children are included in 
these programmes. 

(ii) In the Youth Programme (Yuv 
Vani), young artists are judged by 
relaxed standards for being given 
opportunity to broadcast in these 
programmes. 

(iii) An Annual Music Competition 
for young people in the ~ge-group 
of 16-24 in various categories of 
music is held in two stages, the 
pI climinary and the final. Even 
those who qualify only at the 
preliminary stage are given 
opportunity to broadcast in the 
Yuv-Vani programme. The 
finalists are graded for regular 
broadcast over AIR and are given 
nomlal programme engagements. 

(iv) Talent among teenagers and 
youngsters is also discovered in 
the age-group of 16 onwards by 
holding regular aUditions of AIR. 

2. Doordarshan does not have a 
separate system of gradation of music 
artists and draws upon for its bookings 
of artists selected and graded by AIR. 
However, Doordarshan Kendras also 
book promising young artists in their 
programmes for youth from time to time. 
after ascertaining the quality of their 
performance Doordarshan Kendras 
during the year of the Youth organised 
special programmes before invited audi ... 
ence to encourage young artists. 

Coastructlon of Low Cost Houses 
7273. DR. G.S. RAJHANS: Will the 

Minister of URBAN DEVELOPMENT 
be pleased to state : 
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(a) whether some low cost housing pro-
jects have recently been undertaken by 
Government o'n experimental basis; 

(b) if so, the details of the projects and 
their locations ; 

(c) whether any study has been con-
ducted by Government to achieve cost 
reduction and saving in the consumption 
of materials before taking up such 
projects ; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) 
The National BU'lding~ Organisation 
(NBO) is already operating a Scheme 
known as Experimental Housing Scheme. 
43 Low cost housing projects under the 
Scheme have either already been completed 
or are under execution. 

(b) A statement giving the particulal s 
of the projects is given below. 

(c) A committee styled as 'Experi-
mental Housing Assessment Committee' 
studies '" arious aspects of cost reduction 
and saving in consumption of material 
before any such project is taken up. 

(d) Docs not arise. 

Statement 

List of projects undertaken by National 
Ruidlillgs Organisation under 
Experimental Housing Scheme 

s. No. Name of Work/Sponsoring 
Authority 

1 2 

1. Construction of 2 chowkidars 
quar.ters under the Capital Project 
Scheme of Bhopal/pWD (B & R) 
M.P. Bhopal. 

2. Construction of 10 Assistant Pro-
fessors quarters at Patiala, (Thapar 
Institute of Techno)olY). 

3. Construction of 992 prefabricated 
houses under slum clearance 
scheme of Municipal Corporation 
'Of Delhi. Delhi Municipal 

1 2 

Corporation, of Delhi-cum-Tbe 
Hindustan Prefab Ltd., formerly 
Hindustan Housing factory, New 
Delhi. 

4. Construction of a 16 bed Hostel 
at Roorkee/CBRI, Roorkee. 

5. Construction of 32 staff quarters 
for Hindustan Housing Factory, 
New Delhi/Hindustan Prefab Ltd. 
formerly Hindustan Housing 
Facfory, Jangpura, New Delhi. 

6. Construction of 8 Experimental 
type II double storeyed qrs. at 
N. H. VII. R. K. Puram, New 
Delhl,CPWD, New Delhi. 

7. Construction of 96 T},pc III quar-
ters in four storeyed Blocks in 
neighbourhood VIII, R. K. Puram, 
New Delhi/Central P. W.D., New 
Delhi. 

8. Construction of a building for 
educational and recreation facilities 
for students in Bengal Engineering 
College/Ho\'" rah, College of Engi-
neering, Howrah, West Bengal. 

9. Con~truction of 2 RA and 2 RB 
type quarters at Keonjhar in 
Orissa/P\V.0 (B&R) Orissa. 

10. Construction of one block of B 
type III quarters, in four storeyed 
RCC flamed construction/CPWD 
Madras. 

1 t. Construction of 10 blocks (each 
blocl having four quarters) double 
storeyed quarters in Gandhinagar 
Township~ Gujarat (Gujarat Capital 
Project, Ahmedabad-l) 

12. Construction of store for structu-
ral Fngineering Research (Regional 
Centre, Madras/Structural Enginee .. 
ring Research Centre, Roorkee). 

13. Construction of one four storeyed 
block of 16 type ill quarter's at 
Dbaula Kuan. New Delhi/Minis .. 
tary Engineering Services.. Army 
Hqrs. Now Delhi. 
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1 2 
-----~ ------- --------

14. Provision of plastic stays in 
Curzon Road Hostel (CPWO) New 
Delhi. 

15. Construction of five storeyed block 
of SO residential units for Manik-
tala work-cum-living centre by 
CMPO, Government of West 
Bengal!Ca lcutta Metropolitan 
Planning Organisation. 

16. Construction of one single store-
yed building at Kashmir House, 
New Delhi/MES Army Hqrs. New 
Delhi. 

17. Construction of one single store-
yed building at C.M.E. Dapodi, 
Pune/College of Military Engineer-
ing, Ministry of Defence. Pune. 

18. Construction of 16 type III quar-
ters at Simla/Himachal Pradesh 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

PWD, Simla. 

Construction of an office building 
for lSI at MadfJ.s/lndian Stand-
ards Institution, New Delhi. 

16- units in four-storeyed blocks 
at the Gandhi Vatika. Roorkee/ 
Muinicipal Board, Roorkee. 

2-storeyed building at Structural 
Engg. Research Centre, Madras! 
S.E.R.C. Madras. 

50 dwelling units for low income 
group in double storeyed blocks 
at Pankha Road, Delhi/Delhi 
Development Authority, New 
Delhi. 

construction of 32 type-I Qrs. at 
H~ndustan Housing Factory Staff 
Colony /Hindustan Housing Factory, 
New Delhi; Now Hindustan 
prefab Ltd. 

construction of 144 middle income 
group fiats using large pannel 
method of pre-fabrication at 
Madras/Tamil .. Nadu Housing 
Board, Madras. 

Construction of as-storeyed 
block of 20 resiaeutial units DlZ 

1 2 

Are.l, Near BirJa Mandir, New 
Delhi/National Buildings Organisa-
tion and CPWD, New Delhi. 

26. Construction of a building for 
the structural Workshop and 
Laboratoy at School of Architec-
ture, Ahmedabad/School of 
Architecture, Ahmedabad. 

27. Construction of 200 low cost 
houses at Neyvelli/NayveJli Lignite 
Corporation. 

28. Construction of 50 LIG and 4 
EWS houses in Sector 23, Farida-
bad/Haryana HousAng Board, 
Chandigarh. 

29. Construction of 20 residential 

30. 

31. 

32. 

33. 

34. 

35. 

36. 

units for workers at Kamptee 
CO)]lery/Western Coal Fields Ltd., 
Nagpur. 

Construction of (i) 44 LIG houses 
at Ludhiana/Punjab Housing Deve-
lopment Board~ Chandigarh. (ii) 
24 EWS houses at Ludhiana/ 
Punjab HouslDg Development 
Board, Chandigarh. 

Construction of 20 residential 
units for the workers at Kamptee 
ColLery adopting "L' pannel roof/ 
Western Coal Fields Ltd., Nagpur. 

Construction of 80 houses at Ajsh 
Bagh Lucknow IU ttar Pradesh, 
PWD, Lucknow. 

Construction of 48 houses at 
Parwanoo (Himachal Pradesh) 
Himachal Pradesh Housing Board, 
Simla. 

Construetion of experimental 
buildings at Kondajj i in Kamataka 
St:: te/Bharat Scouts & Guides, 
Karanataka State. 

Construct.on of 40 staff qrs. at 
Neyveli Lignite Corp. using L-P4n 
roofing/Neyveli Lignite Corpora-
tion, Neyvcli. 

Construction of 40 EWS and 40 LIG 
houses at Untodayanagar, Bhopal/ 
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Bhopal Development Authority, 
Bhopal. 

37. Evaluation of se~smic design and 
performance of 4-5 storeyed brick 
load bearing buildings/Deptt. of 
Earthquake Engineering, Roorkee. 

38. Development of M~croporities 
from fiyashjTamll Nadu Housing 
Board/Guindy Engineering College 
Madras. 

39. Construction of 40 quarters adopt-
ing precast RC inverted ribbed 
slabs at Neyveli/Neyveli Lignite 
Corporafon. 

40. Construction of 83 tenements for 
slum dwellers at Indore/Madhya 
Pradesh Slum Clearance Board. 

41. Construction of 48 Type-II 
quarters at III, New Delhi/Indian 
Institute of Technology~ New 
Delhi. 

42. Construction of 80 single room 
double storeyed quarters at Zira 
and 40 double room, 2-storeyed 
qrs. at Gurdaspur/Punjab Khan d 
Udyog. Chandigarh. 

43. Construction of Examination Hall 
in the existing building at Univer-
sity of Roorkee/University of 
Roorkee. 

Assistance to Coconut Growers in Kerala 
to Remove Root "'ilt Affected Palms 

7274. SHRI V.S. VIJAYARAGHAVAN: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) how much amount was spent during 
the Sixth Plan for giving assistance to 
coconut growers in Kerala to remove root-
wilt affected coconut palms during the 
Sixth Plan; 

(b) the percentage of such palms remov-
ed so far; 

(c) the target set forlh durinS the 
Seventh Plan ; and 

(d) the steps being taken in tbis regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) and (b). 
An amount of Rs. 153.0 lakh was disburs-
ed by the Coconut Deve10pment Board as 
subsidy to coconut growers in KeraJa for 
remov~l of root wilt affected palms during 
the Sixth Plan. A total of 2.04 lakh 
paJms h ~ s been removed under th is 
project. 

(c) and (d). No specific target has been 
fixed for removal of root-wilt affected 
palms in KeraJa for the Seventh Plan. 
However, during 1985-86 it was planned 
to remove 44,000 palms under the project. 

[Trans laUon] 

Setting up of Agricultural Environment 
Units 

7275. SHRI PRATAP BHANU SHARMA; 
Will the M,n:ster of AGRICULTURE be 
pleased to state : 

(a) whether Government propose to set 
up agricultural environment units in the 
country during Seventh Five Year Plan 

(b) if so, the details thereof; and 

(c) the number of units proposed to be 
set uP. State-wise? 

THE MINISTER OF STATE IN THE 
DfrARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
),OGENDRA MAKWANA): (a) No" 
Sir. 

(b) and (c). Do not arise. 

[English] 

Industrial Tribuna) and Labour Court fOl' 
Goa, Daman and Diu 

7276. SHRI SHANT ARAl\-1 NAJK: 
Will the Minister of LABOUR be pleased 
to state: 

(a) whether there is an Indutrial Tribu-
nal and a Labour Court establIshed in tbe 
Uniop Territory of Goa, paman and Piu~ 
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(b) jf so, the details of their set up and 

constitution ; and 

(c) whether any changes are proposed 
to be made therein ? 

THE MINISTER OF STATE OF THE 
MINISTRY· OF LABOUR (SHRI P. A. 
SANG:t.(A): (a) to (c). Information is 
beiDa collected and will be laid on the 
TabJe of the House. 

Doordarsban Programme "Kahan Gaye 
Wob Log" 

7277. SHRI SfIANTARAM NAIK: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state : 

(a) the number of episodes of Door-
darshan programme "Kahan Gaye Woh 
Loa" sanctioned ; and 

(b) whether Doordarshan proposes to 
produce, on its own, such number of 
episodes of the programmes so as to cover 
all the veteran freedom fighters of the 
country ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL): 
(a) Twenty Six episodes have been sanc-
tioned for the programme "Kahan Gaye 
Woh Log". 

(b) Doordarshan has been producing 
and telecasting programmes in different 
formats on freedom struggle and freedom 
fighters. 

Division of States for Establishment of TV 
ProgralDllle Production Centres 

7278. SHRI SHANT ARAM NAIK: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state : 

(a) whether his Minjstry h.ls ~ivided the 
States into major States and mInor States 
for the purpose of establishing TV pro-
gramme production centres or for any 
o~ purpo~; 

(b) if so, which are the major States 
alld which arc; the minor ones ; ~nd 

(c) the status of Union Territories in 
this division process ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL): 
(a) to (c). No.. Sir. Dependmg on the 
avaiJabjJity of resources, facilities for pro-
~uct;oo of programmes are being provided, 
In a phased manner. at the capital and 
some other cities of various States and 
Union Territories where these facilities do 
oot exist at present. On completion of VII 
Plan, such facdit es will be avaiLlble at 
the capitals of all States and Union 
Territor·es~ except those of Lakshadweep 
and Dadra and Nagar Haveli. 

Installation of FM Transmitters 

7279. SHRI SHANTARAM NAIK: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state : 

(a) the number of FM transmitters 
installed in the country so far with names 
of the places where they have been install-
ed ; and 

(b) the number and names of place 
where FM transmitters are propoc;;ed to 
be installed in the course of the Seventh 
Five Year Plan? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INfORMATION AND 
BROADCASTING (SHRI V.N. GADGIL): 
(a) 4 Frequency Modulated transmitters 
have been established one each at Delhi, 
Ca lcutta, Bombay and Madras. 

(b) During the 7th Five Year PJan AIR 
proposes to establish 92 new radio stations 
with FM transmitters as per the statement 
annexed. Besides, the existing commercial 
channel transmitter at Hyderabad, Patna, 
Bhopal, Indore, Nagpur, Pune and Chandi-
garh are proposed to be replaced by FM 
transmitters. A scheme to establish an 
additional channel at lalandhar with FM 
transmitter bas also been included i~ th~ 
7th Plan of AIR. 
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Statement 

Places Identified for Setting up F.M. Stations during the 7th Plan 

S. No. State/Union Territory Place 

1 2 3 

1. ANDHRA PRADESH 1. Kottagudam 
2. Tirupati 
3. Waranga1 
4. Kuroool 
S. Nizamabad 
6. Markapuram 
7. Anantpur 

2. ASSAM 8. Jorhat 
9. Nowgang 

10. Hafiong 
11. Dhubri 

3, BIHAR 12. Daltonaanj 
13. Hazaribagb 
14. Pumea 
15. Sasaram 
16. Singhbhum 

4. GUJARAT 17. Godhra 
18. Surat 

5. HARYANA 19. Kurukshetra 
20. Hissar 

6. HIMACHAL PRAD~H 21. DhannsbaJa 
22. Kulu 
23. Hamirpur 

7. JAMMU AND KASHMIR 24. Bhadarwah (Doda) 
25. Kathua 
26. PooDcb 

8. KARNATAKA 27. Mcrcara 
28. Hassan 
29. Hospet 
30. Bijapur 
31. Chitradurg 
32. Karwar 
33. Raichur 
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s. No. State/Union Territory Place 

1 2 3 

9. KERALA 34. Cannanore 

35. Cochin 

36. Idduki 

10. MADHY A PRADFSH 37. Shahdol 

38. Shjvpuri 

39. ChhindwClra 

40. Sagar 

41. Bilaspur 

42. Guna 

43. Balaghat 

44. Raigarh 

45. East Nimar (Khandwa) 

46. Betul 

11. MAHARASHTRA 47. Kolhapur 

48. Dhule 

49. Bir 

'0. Chandarpur 

51. Nanded 

52. Akola 

S3. O~manabad 

54. Yavatmal 
55. Sa tara 

56. Ahmednaaar 
57. Nasik 

12. MANIPUR 58. Churachandpur 

13. MEGHALAYA 59. lowai 

14. NAG ALAND 60. Mokokchuna 

15. ORISSA 61. Baripada 
62. Berhampur 
63. BoJangir 
64. Rourkela 
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S. No. State/Union Territory Place 

1 2 3 
------ _---- --_-

16. PUNJAB 65. Bhatinda 
66. Patiala 

17. RAJASTHAN 67. Jaisalmcr 
68. Mount Abu 
69. Chum 
70. Ban~wara 

71. Alwar 
72. Jhalawar 
73. Sawai Madbopur 
74. Nagaur 
75. Chittorgarh 

18. TAMIL NADU 76. Octacumund 
77. Kodaikanal 

I ~. TRIPURA 78. Kailashabar 
, Sub-division) 

79. Belooia 
(Sub-Division) 

20. UTTAR PRADESH 80. Obra 
81. Bareilly 
82. Aligarb 
83. Faizabad 
84. Jhaosi 

21. WEST BENGAL 85. Asansol 
86. Murshidabad 

Union Territories 

1. ARUNACHAL PRADESH 81. Ziro 

2. GOA DAMAN & DIU _ 88. Daman 

3. MIZORAM 89. Lungleh 

4. PONDICHERRY 90. Karaikal 

Yividh Bharti RelayCentres 

Himachal Pradesh 91. Kasauli 

Uttar Pradesh 92. Mussorrie. 
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Film on Mahatma Gandhi 

'280. PROF. MADHU DANDA-
VATE : Will the Minister of INFORMA-
TION AND BROADCASTING be 
pleased to state : 

(a) whether it is a fact that even 38 
years after the <..eath of Mahatma Gandhi 
Government have not encouraged and 
assisted any Indian film producer to pro-
duce a quality film on the life and 
message of Mahatma Gandhi; 

(b) if so, the reasons therefor; and 

(c) whether expeditious steps are now 
contemplated by Government so that a 
talented Indian film producer is encour-
aged to produce a film on Mahatma 
Gandhi? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
GADGIL) : (a) to (c). The feature film 
uGandhiu was co-produced by an Indian 
Company, viz, the National Film Deve-
lopment Corporation, a Public Sector 
Undertaking under the Ministry of Infor-
mation and Broadcasting. 

The Films Division has produced five 
short films on its own and one short film 
in collaboration with the Gandhi Smarak 
Nidhi on Mahatma Gandhi. In addition, 
the Division has also produced a series 
of films on India~s Struggle for Indepen-
dence. Some of them depict Gandhiji's 
contribution to the cause of Indian 
Independence. 

The Gandhi Smarak Nidhi has also 
produced, in collaboration with the Films 
Division, a record film on Mahatma 
Gandhi running into about five and a 
half bours. 

The Children's Film Society, InJia too 
has produced two films on Mahatma 
Gandhi. 

[Tran.fialion] 

Sub-Titling of Regional Fibns Telecast 
on Delhi Doordarshan 

7281. SHRI R.M. BHOYE: Will the 

Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

(a) whether it is a fact that only the 
English sub-titles of regional films are 
shown on Delhi Doordarshan at present, 
as a result of which crores of viewers are 
deprived of the benefit due to non-
familiarity with the language ; 

(b) if so, whether Government propose 
to enrich the knowledge of viewers about 
the culture of different States by sub-
titling regional films into the national 
language Hindi, since only a few persons 
knowing English can benefit from it at 
present; and 

(c) if not, the difficulties being experi-
enced in this regard ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
GADGIL) : (a) Yes, Sir. Regional 
language feature films are being telecast 
with sub-titles in English in the National 
Network from Delhi. 

(b) At present, there is no proposal to 
sub-titles regional language feature films 
in Hindi. 

(c) Subtitling is restricted to regional 
feature films which are award winning 
best films, where English subtitles are 
readily available. Besides this, there are 
also the following constraints in subtitling 
films in Hindi :-

(a) Lack of matching facilities to 
meet the volume of work involv-
ed ; and 

(b) It is a time-consuming, costly 
proposition. 

[English] 

Drinking Water to all PrOblem Villages 

7282. DR. B.L. SHAILESH : Will the 
Minister of URBAN DEVELOPMENT be 
pleased to state : 

(a) whether in a mid-term appraisal 
of the International Drinkina Water 
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Supply and Sanitation Decade (1981-90), 
the World Health Organisation has found 
that India has been losing every year 
more mandays through water-born 
diseases than through industrial disputes ; 

(b) if so, whether any Jong-terms plan 
has been prepared for the supply of 
"safe" drinking water to all the 
"problem villages" and towns/cities in the 
country ; and 

(c) if so, its broJd features, capital 
outlay involved and the phases in which 
It will be executed? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) 
No such report has come to the notice 
of this Ministry. 

(b) and (c). The National Master 
Plan for the lntemationai JrinkiI1g Water 
Supply and Sanitation Decade (1981-1991) 
originally contemplated that 100% of th;;; 
urban and rural population would be 
provided with safe and adequate drinkin 
water facilities by 1991. A MiJ Decade 
Review of the programmes undertaken by 
the States in the conte."..t of the Decade 
has indicated that with the scale of 
reSOurces made av _lilable during the 
Seventh Five Year Plan. it may be possi-
ble to provide safe and adequate drinking 
water facilit~es only to 90% of urban 
population and 85% of the rural popu-
la tion by March, 1991. 

During the Sixth F lve Year Plan the 
objective was to cover all problem villages 
identified in 1980 (about 2.31 lakhs 
villages). Out of this only about 1.92 
lakhs villages could be covered till 
31.3.1985, leaving a balance of about 
39,000 problem vilLlges to be covered 
during the Seventh Five Year Plan. The 
Department of Rural Development has 
indicated that during the Seventh Five 
Year Plan. priority would be given to 
coverage of problem villages which have 
spilled over to the Seventh Five Year 
Plan followed by problem villages identi-
fied subsequently and full coverage of 
partially covered villages. 

During the Seventh Five Year Plan an 
outlay of Rs. 3457.47 crOTes has been 
provided for rural water supply (Rs. 

2253.25 crores under State Sector MNP 
and Rs. 1201.22 crores under Centra! 
Sector Accelerated Rural Water Supply 
Programme, administered by the Depart-
ment of Rural Development). The 
Seventh Five Year Plan provides an out-
lay of Rs. 2935.64 crores under the State 
Sector for urban water supply and 
Sanitation. Besides, an amount of Rs. 20 
crores has been provided towards equity 
contribution from urban water supply 
sector for the proposed Financing Institu-
tion for urban infrastructure including 
urban water supply and sanitation. 

Permission to TISCO to Import Limestone 
and Cocking Coal 

7283. SHRI BALASAHEB VIKHE 
PATIL : Will the Minister of STEEL 
AND MINES be pleased to state : 

(a) whether Tata Iron and Steel 
Company has been permitted to import 
limestone and cocking coal to improve 
the producti" ity and quality of steel pro-
duced in the country ; 

(b) if so, whether Government would 
consider importing better grade of raw 
material hke limestone, cokmg coal, etc. 
for manufacture of better steel within the 
country instead of .importing them and 
then exporting the finishcj product to the 
foreign countries by the Public Sector 
Steel Plants ; and 

(c) if so, the decision taken in this 
regard ? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT): (a) to (c). 
No pernlission is required to be granted 
to TISeO for iInport of low ash coking 
coal and low sIlica limestone. Under the 
Import Policy. actual users can import 
these items under Open General Licence. 

In 1986-87. SAIL and TISeO plan to 
import both these raw materials. SAIL 
plans to import about 3.09 million tonnes 
of cocking coal and TISeO is expected 
to import about 0.5 million tonnes. 
These imports are being made as supplies 
from domestic sources are not likeJy to 
be adequate to meet their tequirements. 
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During the year SAIL plans to import 
about 2(x)()O tonnes of low silica lime-
stone for steel making in their L.D. 
converts at the Bhilai Steel Plant. Ade-
quate supplies of this high quality lime-
stone have not been established in the 
country, Stmilarly. TISCO also plan to 
import low silica limestone for use in 
their newly insta1Jed L. D. converter. 

The import of both these raw materials 
will heJp in improving the quality of 
steel. 

Except for likely export of a small 
quantity of surplus plates produced by 
Bhilai, domestic production will be 
consumed within the country. 

Writting off Crop Loans 

7284. SHRI DHARAM PAL SINGH 
MALIK Will the Minister of AG RI-
eUL TURE be pleased to state : 

(a) whether as per the recOlnmenda-
tions of Rural Credit Review Committee 
in case of successi ve drought and other 
natural calamities for three years, first 
year default dues from the farmers are to 
be written off ; 

(b) whether in view of the inadequate 
provision in the Credit Guarantee and 
RelieC' Funds, this suggestion made in the 
interest of farmers is not being imple-
mented; and 

(c) whether Government contemplate to 
implement this suggestion and jf not, the 
reasons thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) (a) All 
India Rural Credit Survey Committee 
(1954) recommended setting up of a 
National Agricultural Credit Stabilisation 
Fund for conversion of short term loans 
into medium term loans in order to pro-
vide a longer period of repayment of Joan 
and also to make borrowers eligible for 
getting fresh loans in the event of crop 
failure on account of natural calamities. 
The committee also felt that extension of 
time for repayment of loans by way of 
conversions was no relief~ if natural 

calamities occurred continuously for more 
than one year in succession because the 
total loan burden of the borrowers be-
comes far beyond their repaying capacity. 
With this object, the Committee recom-
mended the setting up of a National 
Agricultural Credit Relief and Guarantee 
Fund to write off irrecoverable dues on 
account of successive natural calamities. 
The Government of India did not, how-
ever, set up the said national fund on the 
consideratron that it was enough jf such a 
fund was created by the State Governments 
and the Government of India could make 
coniribution to such state funds on ad-
hoc basis, as and when necessary. 

(b) and (c). It is not correct to say that 
inadequate provision in the Credit Guaran-
tee and Relief Funds of the States has 
been a -constraint in writing off the default-
ed dues of the farmers. Further, alterna-
tive avenues to assist the farmers affected 
by crop failure are also available. 

Scheme for Development of Coconut in 
Kerala 

7285. PROF. P. J. KURIEN: Will tbe 
Minister of AGRICULTURE be pleased 
to state; 

(a) whether a scheme at cost of Rs. 6 
crores was sanctioned for development of 
coconut during the Seventh Plan in 
Kerala ; and 

(b) if so, the amount spent so far and 
the details of work undertaken and com-
pleted in 1985 ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) Coconut 
Development Board has proposed an 
outlay of Rs. 3.10 crore for Kerala under 
various .programmes. Of tbis Coconut 
Development Board's share WJll be Rs. 
1.78 crore. 

(b) An amount of Rs. 83.74 lakh was 
released during 1985-86 to Government of 
Kerala for implementing various projec ts 
of the Coconut Development Board and 
the Centrally Sponsored Schemes for 
development of Coconut. The programmes 
undertaken are : 
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(i) Expansion of area; 

(ii) Assistance for removal of root wilt 
affected palms ; 

(iii) Subsidy for irrigation facilities ; 

(iv) Promoting . primary processing 
activities ; 

(v) Production and distribution of 
hybrid seedlmgs ~ 

(vi) Establ ishment of D X T hybrid 
farms; and 

(vii) Rejuvenation of diseased affected 
plantations. 

Setting up Coconut Techno)ogy Development 
Centres 

7286. PROF. P. J. KURIEN : Will the 
Mmister of AGRICULTURE be pleased 
to state: 

(a) whether there is any scheme to set 
up coconut technological development 
centres during the Seventh Five Year 
Plan: 

(b) if so, the number of such centres 
proposed to set up in Kerala ; and 

(c) the outlay sanctioned for the pur-
pose? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENRA MAK\VANA) : (a) Yes, Sir. 

(b) and (c). One Coconut Technology 
Development Centre has been set up by 
the Coconut Development Board at its 
Headquarters at Cochin. An outlay of 
Rs. 67.6 lakhs has been proposed during 
the Seventh Plan for this purpose 

Mini Steel Plants 

7287. KUMARI PUSHPA DEVI : Will 
the Minister of STEEL AND MINES be 
pleased to state : 

(a) the number of mini steel plants pro-
ducing steel at present; 

(b) the annual production of steel in 
these plants in 1984-85 and 1985-86 ; 

(c) whether any new mini steel plants are 
expected to start commercial production 
in 1986-87 ; and 

(d) if so, the details thereof? 

THE MINISTER OF STEEL AND 
MINES (SHRI K. C. pANn : (a) At pre-
sent there are 159 mi ni-steel plants instal-
led in the country with a licensed capacity 
of 4.7 mil1ion tonnes. 

(b) The total production of steel ingots! 
billets is as under :-

Year Production (MilJion Tonnes) 

1984-85 
1985-86 

2.3 
2.8 (Estimated) 

(c) and (d). 37 Units with a capacity 
of 1.3 million tonnes have been granted 
letters of intent/Industrial licences and are 
a t various stages of implementation. It 
is premature to indicate how many of 
these may start commercial productIon 1n 
1986-87. 

Extension of Crop Insurance Scheme to 
Vegetables 

7288. KUMARI PUSHPA DEVI : Will 
the MinIster of AGRICULTURE be 
pleased to state whether Government pro-
pose to extend the Crop Insurance Scheme 
to vegetables as It has been extended to 
frUIts this )ear ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : The Go\-em-
ment has no such proposal at present. 

Implementation of Indira Awaas Y ojana 
7289. KUMARI PUSPHA DEVI : Will 

the Minister of AGRICULTURE be 
pleased to state : 

(a) whether the Indira Awaas Y oj ana 
is proposed to be implemented during the 
curren t financial year ; 

(b) if so, the amount earmarked for 
implementation of tbe scbeme ; 
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(c) the number of houses proposed to 
be construct~d in different States and 
Union Territories under the scheme; and 

(d) the different class of people going 
to be benefited under the scheme ? 

THE MINISTER OF AGRICULTURE 
(S. BUT A SINGH) : (a) Yes, Sir. 

(b) An amount of Rs. 125 crores has 
been proposed for the Indira Awaas 
Yojana for 1986-87 under the Rural Land-
less Employment Guarantee Programme. 

(c) Allocations of the earmarked amount 
have been communicated to the Statesj 
UTs. Projects under the Indira Awaas 
Yojana are prepared by the States/UTs. 
and approved by the Central Committee 
on RLEGP. Projects for 1986-87 are 
being formulated by States/UTs. 

(d) The beneficiaries under the Indira 
Awaas Y ojana are members of the 

--------
(a) Type 1983-84 

Scheduled Castes/Scheduled Tribes and 
freed bonded labourers. 

Quarters Constructed and Released for 
Government Employees 

7290. SHRI HARIHAR SOREN : Will 
the Minister of URBAN DEVELOP-
MENT be pleased to state: 

(a) the number of quarters constructed 
and released for Central Government 
employees in different categories during 
the last three years in Delhi/New Delhi ; 
and 

(b) the number of quarters reJeased and 
constructed for employees falling under 
different special categories in Delhi and 
New Delhi during those years ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) : 

1984-85 1985-86 ---_- ---- ~ -_ --

(b) 

A 
B 
C 
E 

For P & T 
A 
B 

Total 

15 
372 
801 

1188 

For Lok Sabha and RajYJl Sabha 
A 16 
B 
C 

IS 

31 

._---------- -_----- -

535 
1693 

63 

2291 

60 

60 

217 
592 

1329 

2138 
---

J92 

45 

237 

- -~ ---_ --_ ----
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40 Oriya Labourers Killed in J & K Mishap 

7291. SHRI K. PRADHANI : Wi]) the 
Minister of LABOUR be pleased to state : 

(a) whether his attention has been drawn 
to the news item captioned "40 Oriya 
labourers killed in J&K mishap" appearing 
in the "Indian Express" New Delhi dated 
24th March, 1986 ; 

(b) if so, the facts of the case as 
ascertained by his Ministry ; 

(c) the assistance rendered by his 
Ministry in the matter ; 

(d) the steps taken to ensure that com-
pensation c1aims are paid to all the 
affected poor families or Oriya labourers 
involved in the mishap; and 

(e) the preventive measures taken or 
proposed to be taken against inter-State 
Migration of labour and its exploitation ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P. A. 
SANGMA): (a) Yes, Sir. 

(b) As per report of State government 
no such accident has occured ; 

(c) and (d). Does not arise; 

(e) it is not proposed to prevent inter-
state migration of labour. The Inter-
State Migrant Workmen (Regulation of 
Employment and Conditions of Service) 
Act, 1979 is meant specifically to prevent 
the exploitation of inter-state migrant 
labour. Migrant labour have the pretec-
tion of other labour laws also. 

Sale of Wbeat allocatted to Kerala for "Food 
for Work Programme" in Open Market 

7292. PROF. K. V. THOMAS: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether there is any complaint that 
wheat for "Food for work Programme'" 
aUotted to KeraJa is soJd in open market ; 
and 

(b) if so, the~ actions taken to check 
this'? 

THE MINISTER OF AGRICULTURE 
(S. BUT A SINGH): (a) No such com-
plaint has been received. 

(b) Question does not arise. 

Proposals by Kerala State Housing Board 
to HUnCO 

7293. PROF. K.V. THOMAS : Will 
the Minister of URBAN DEVELOP-
MENT be pleased to state : 

(a) whether new proposals have been 
submitted to HUDCO by the Kera]a 
Housing Board ; and 

(b) if so, whether these proposals have 
been accepted ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF URBAN DEVELOP_ 
MENT (SHRI DALBIR SINGH): (a) 
and (b). Yes, Sir. Kerala State HOUSing 
Board have submitted 18 schemes fOr a 
loan amount of Rs. 15.55 crores to 
BUnCO. 6 schemes are being considered 
for Sanction subject to allocation of funds 
for Rural Housing by the State Govern-
ment. The remaining 12 schemes are 
pending with the agency for compliance 
of various requirements as per HUDCO 
revised guidelines. 

National Award for Best Media 

7294. DR. K.G. ADIYOGI: Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state 
whether Government propose to give 
national awards every year in the name 
of Priyadarshini, State-wise, for the best 
media which contributes for national unity 
and accelerates socia-economic changes 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
GADGIL) : No, Sir. 

Working Conditions of Women 

7295. SHRI BRAJAMOHAN 
MOHANTY : Will the Minister of 
LABOUR be pleased to state : 

(a) whether Government have come 
across the decision of Geneva Session of 
International Labour Organisation about 
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improvement in the working conditions 
of women and if so, the reaction of 
Government thereto ; 

(b) whether any study has been made 
of the working conditions of women in 
India and if so, the areas in which the 
working conditions need improvement; 
and 

(c) whether Government are taking 
any steps to improve the working condi-
tions? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P.A. 
SANGMA) : (a) A Resolution concerning 
equal opportunities and equal treatment 
for men and women in employment was 
adopted at the 71st Session of the Inter-
national Labour Organisation held at 
Geneva in June, 1985. The Resolution 
emphasis the need to remove any discri-
mination between men and women m the 
matter of securing better employment 
opportunities, conditions of employment 
etc. The Resolution is in the nature of 
guidelines for member-countries to follow. 
India supported the Resolution at the 
Conference. 

(b) There are a number of studies on 
the working condItions of women In Indla 
conducted by different Government and 
non-Government organlsations and indivi-
duals. The main points which emerge 
from all these studies are indicated 
below:-

1. \Vomen's employment needs to be 
increased. 

2. Women work mostly in low wage 
occupations~ their wage levels need 
to be increased. 

3. Women workers suffer from lack 
of skill, traIDmg and therefore are 
required to be trained in higher 
skills. 

4. Women particularly in the un-
organised sector need coverage 
under maternity benefit and chJ1d 

t ·1· . care acl ltles. 

S. Women workers are generally un-
orpoised and therefore lack 

strength. They need to be orga-
nised to demand their rights. 

(c) Yes, Sir. Government bas taken 
and is continuing to take steps to 
improve the working conditions of women 
labour. 

World Bank Assistance for Bangalore 
Transport Service 

7296. SHRI V.S. KRISHNA lYER : 
Will the Minister of URBAN DEVELOP-
MENT be pleased to state : 

(a) whether Karnataka Government 
has sent a proposal for the sanction of 
Rs. 250 crores World Bank assistance for 
improving the Bangalore Transport 
Service; 

(b) if so, when the proposal was sent; 
and 

(c) the action taken to secure World 
Bank assistance for the scheme ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI BALBIR SINGH) : (a) No, 
SIr. 

(b) and (c). Do not arise. 

[Trans/at ion) 

Special Assistance to Rajasthan for 
Rural Development 

7297. PROF. NIRMALA KUMARI 
SHAKTAVAT : Will the Minister of 
AGRICULTURE be pleased to state: 

(a) 'It hcther Rajasthan Government has 
asked for special assistance from Central 
Government for rural development in 
1986-87 ; 

(b) if so, whether Central Government 
will provide special assistance to the 
State keeping in view the needs of this 
drought affected State ; and 

(c) tbe salient features of the proposal 
submitted by Rajasthan Government and 
whether it bas been approved by the 
Planning Commission? 
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THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH) : (a) to (c). The 
Department of Rural Development has 
not received any specific request from the 
Government of Rajasthan for special 
assistance for rural development program-
mes. The major rural development pro-
grammes of this Ministry being imple-
mented in Rajasthan, viz., IRDP, NREP, 
RLEGP, DPAP and DDP are regular 
programmes under which funds are allo-
cated to the States according to prescribed 
criteria. According to these criteria, the 
Central share of Rajasthan for these pro-
grammes for the year 1986-87 are as 
under :-

Programme 

I.R.D.P. 
N.R.E.P. 
R.L.E.G.P. 
D.P.A.P. 
D.D.P. 

(Rs. in Jakhs) 

Central allocation of 
funds for 1986-87 

1261. 77 
892.00 

1941.00 

225.00 
3000.00 

NOTE: R.L.E.G.P. and D.D.P. are 
entirely funded by the Central 
Government. In the case of 
other programmes matching 
shares are to be provided by the 
State GOyts.) 

In addition a quantity of 19400 mts. of 
foodgrains each has been allocated to the 
Government of Rajasthan under NREP 
and RLEGP for the first two quarters of 
1968-87. Any ~lssic;;tance required in the 
context of natural calamities is given 
separately as adv.lDce plan assistance 
under scarcity relief. The Government 
of Rajasthan requested release of addi-
tional foodgri.lins under NREP and .1 

quantity of two lakh mt". has been sanc-
tioned to them. 

The Government of R~ljasth.lTI h.1s 
made a request for extension of DRAP to 
20 blocks for the districts of Tonk. 
Bharatpur, Jhalawar. Ajmer. S~1\\'ai 
Madhopur and Udaipur and for extension 
of DDP to fringe areas of Sirohi. Jaipur. 
Ajmer and Udaipur. No proposal for 
extension of programmes to new are3~ 

during the Seventh Plan:is under consi-
deration of the Government of India. 

As regards drought relief a ceiJing of 
expenditure amounting to Rs. 3659.00 
lakhs for 1986 .. 87 Cupto 30.6.86) to 
Rajasthan for drought relief has been 
approved by this Ministry. 

[English} 

Time given to Language Programme 00 
Doordarshan 

7298. SHRI MOOL CHAND DAGA : 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) the details of the time given for 
performance in Doordarshan to different 
languages/State culture of the country 
during the month of February 1986 
showing the details of expendit~re as 
operationaJ expenses in each case; 

(b) the policy of Doordarshan in this 
respect; 

(c) the changes made in this respect 
during the last two years ; 

(d) how a new programme as regular 
feature for a language and State culture 
is accepted and at \\ hich level the decision 
is taken; and 

(e) the new programme a 10ng\.\'ith 
their names accepted during the last two 
years? 

THE ~1I~nSTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTl~G (SHRr V.N. 
GADGIL) : (a) to (e). The information 
is being .:ol1ecred and" ill be placed on 
the Table of the Sabha. 

Right of Fishermen of East Goda,'ari 
District 

7299. DR. G. VIJAYA RAM A RAO 
DR. T. KALPANA DEVI : 

Will the Minister of AGRICULTURE 
be pleased to state : 

(8) whether Government have received 
a detailed memorandum from East 
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Godavari District of Andhra Pradesh 
highlighting problems and difficulties 
faced by fishermen most of whom are 
residing in coastal areas and upland areas 
coveringabout 1000 km coastal belt but 
who continue to live and work under 
beavy ods and near poverty ; 

(b) if so, the action taken thereon '? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (.,) Yes, 
Sir. The Government h~ve received a 
memorandum from Shri T.S.L. Naicker, 
MLA, East Godavari District, Andhra 
Pradesh regarding introduction of welfare 
schemes for the benefit of fishermen and 
for the development of fisheries 1n Andhra 
Pradesh. The memorandum requested 
for provision of link roads. water supply, 
medical facilities, educational facilities, 
housing, stipend for fishermen for under-
taking training, fishery requisities, supply 
of fingerlings on subsidised basis, installa-
tion of guide Hghts. insur~nce schemes, 
formation of district and State Fisheries 
Advisory Committee, estabHshment of 
fisheries bank etc. 

(b) Fisheries is basically a State subject. 
Action on almost all the points raised in 
the memorandum is required to be taken 
by the Government of Andbra Pradesh. 
However, Central Government are imple-
menting various schemes through the 
State Government for the benefit of 
fishermen and development of fisheries in 
the State. A National Welfare Fund for 
Fishermen Society has been registered to 
provide welfare and civic amenities such 
ar housill8. drinking water supply, edu-
cational assistance and other welfare 
measures for fishermen. A Centrally 
sponsored Group Accident Insurance 
Scheme for active fishermen is also under 
implementation in the country. However, 
the Government of Andhra Pradesh have 
not yet implemented this scheme but are 
known to have a scheme for exgratia 
payment to the families of active fisher-
men who die while engaged in fishing. 
The position with regard to various points 
raised in the memorandum has been 
explained to Shri Naicker, MLA. . 

[Translat ion] 

Language News Service 

7300. SHRI KANWAR RAM: Will 
the Minister of INFORMATION AND 
BROADCASTING be ple<lsed to state : 

(a) whether Government have agreed to 
provide assistance to the Press Trust of 
India and the United News of India for 
starting Language News Service ; 

(b) whether the Language News 
Servjces being provided by Hindustan 
S~tmachar and Samachar Bharati have 
been found unsatisfactory and Akashvani 
and Doordarshan have also declined to 
avail of their services ; and 

(c) if so, the alternative arrangements 
made by Akashvani and Doordarshan to 
secure language news ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
GADGIL): (a) No, Sir. The Govt. 
have not given assistance to Press Trust 
of India or United News of India for 
starting language news service. 

(b ) Yes, Sir. The News Services Divi-
SIon of All India Radio discontinued 
subscnption to these agencies w.e.f. 
10.1.86. 

(c) The United News of India started 
a language news service called 
UNJVARTA. All India Radio and 
Doordarshan have started subscribing to 
the same, 

[Eng!ish] 

Features of Public Sector put out by 
Doordarshan 

7301. SHRI Y.S. MAHAJAN : Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

(a) the number of features put out by 
the Doordarshan in 1984-85 on the role 
of public fector in the economy of the 
country ; and 

(b) bow many sucl} features have been 
put out in 1985-86 and wbat are the pro-
posals for 1986-87 ? 
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THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
GADGIL) : (a) and (b). The information 
is being collected and will be placed on 
the Table of the Sabha. 

Training to Farmers by Krisbi Vigyan 
Kendra, Sikkim 

7302. SHRIMATI D. K. BHAN-
DARI : Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) the number of batches of farmers 
trained so far in Krishi Vigyan Kendra 
of Sikkim ; and 

(b) the number of beneficiaries and 
outlay approved for 1985-86 and 1986-87 ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN-
DRA MAKWANA) : (a) In a1J, 190 
trainning courses/batches in different 
disciplines of agriculture and animal 
husbandry have been organized for the 
farmers in Krishi Vigyan Kendra, Sara-
msa, Sikkim, upto 15th April, 1986. 

(b) In aU, 2156 trainees have been 
trained upto 15th April, 1986. The bud-
get outlay approved for 1985-86 was 
Rs. 6.35 lakhs. The budget outlay pro-
posed for the year 1986-87 is Rs. 5.90 
lakhs. 

Assistance to Karnataka under DP AP 

7303. SHRI SRIKANT DAlTA NA-
RASIMHARAJA W ADIY AR: Will the 
Minister of AGRICULTURE be pleased 
to state : 

(a) the amount of Central assistance 
provided in the last three years to Kar-
nataka under Drought Prone Area Pro-
gramme; 

(b) the measures undertaken during 
these years to mitigate the distress of 
drought affected people in those areas; 
and 

(c) the details thereof? 

THE MINISTER OF AGRICULTURE 
(S. BUTA SINGH) ; (a) Under the 
Drought Prone Areas Programme the 
foHowing amounts of central assistance 
were released to the State of Karnataka 
during the last three years: 

Financial year 

1983-84 

1984-85 

1985-86 

(in lakhs Rs.) 

Central assistance 
released 

525 

525 

426 

(b) and Ccl. The main thrust of the 
efforts of the Drought Prone Areas Pro-
gramme is restoration of ecological 
balance and optimum utilisation of the 
land, water, livestock and human resources 
to mitigate the effects of drought and 
reduce the fluctuations of income, through 
an integrated area approach for infrastruc-
ture development. The programme is of 
supplemental nature and, to achieve the 
desired results, is to be integrated with 
employment programes like NREP and 
RLEGP, anti-poverty programme of 
IRDP, other, state/central schemes and 
also with funds released for scarcity 
relief. 

The main sectors of activity under 
DPAP, in K3 rnataka, ru-e agriculture, 
including soil and \vater conservation 
works, minor irrigation, afforestation and 
animal husbandry. The major physical 
achievements during the last three years 
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were as follows :-

SectOI 1983-84 

Soil & Moisture conservation (ha) 2405 

Creation of irrigation potential (ha) 3060 

Forestly & Pasture Development (ha) 3915 

Employment generated (000 mandays) ISIS 

In addition, the following amounts have 
also been released to the State of Kar-
nataka as Central assistance for scarcity 
relief in areas affected by drought for 
employment generation, drinking wateJ , 

agricultural inputs, cattle conservation etc. 

For the ye:u 

1983-84 

1984-85 

1985-86 

(Rs. in lakhs) 

1079 

2973 

5313 

Construction of Pellet Plant at Mangalore 

7304. SHRI SRIKANTA DATTA 
NARASIMHARAJA WADIYAR: \vIlI 
the Minister of STEEL AND MINI:S 
be pleased to state : 

(a) the estimated cost of the pellet 
plant under construction at Mangalore , 

(b) the eapacity of a pellet plant ~ 

(c) the time by which the pellet plant 
is expected to be completed ; and 

(d) the steps taken to expedite the 
completlon of the pellet plant? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT): (a) The 
estimated cost of the peIIet plant at 
Mangalore IS Rs. 103.50 crore<; ? 

(b) The capacity of the pellet plant is 
to be 3 million tannes per annum. 

(c) The pellet plant hJ.s been completed 
and initial commissioning runs have 
c;tarted. 

(d) Does not arise. 

1984-85 1985-86 (provisional) 
(upto December, 1985) 

13271 3106 

1443 2660 

4293 3569 

5295 2005 

Development of Oilseed in Karnataka 

7305. SHRI SRlKANTA DATTA 
NARASIMHARAJA W ADIY AR : 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether Karnataka has vast poten-
tial for oilseed development; and 

(b) if so, the steps taken for the deve-
lopment of oilseeds in the State during 
the last three years ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) Yes, 
Sir. Karnataka is one of the State 
among major oilseed growmg States. 

(b) During 1983-84, three Centrally 
Sponsored Schemes, namely, IntenSIve 
Ollseeds Development Programme. 
Extenslon of Oilseeds to New Irrigated 
Areas and Sunflower Development for the 
development of oj)seeds \\.ere in operation 
in Karnataka State. From 1984-85, a 
compact National Oilseeds Development 
Project re-orienting and integrating aJI 
the schemes, was put into, operation in 
the State for the development lof various 
oilseeds such as groundnut, sunflower 
safflower, seasamum, niger, lino;eed and 
castor. Under this project, various 
incentl\les are provided for critical inputs 
to induce the farmers for better cultiva-
tion of oilseeds. 

Dryland Development Projects in States 

7306. SHRI SRIKANTA DAITA 
NARASIMHARAJA WADIYAR: Will 
the Minister of AGRICULTURE be 
pleased to state : 
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(a) the amount earmarked for dry 

Jand development projects in 1984-85 and 
1985-86 ; 

(b) the amount allocated to Karnatak.a 
and other States for the purpose; and 

(c) the details of dry land development 
programme implemented in Karnataka 
and other States during these years? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) During 
1984-85 and 1985-86 for Dryland De\-e-
lopment t\\O schemes namely (i) Central 
Sector Scheme for PropagatIOn of Water 
Conservation/Han esting T echnology for 
Dry Farming Aleas; and (ii) Centrally 

Sponsored Scheme for popularisa tioD of 
Seed-cum-Fertilizer Drllls, Growing of 
improved varieties and application of 
fertilizer etc. were implemented. The 
amount earmarked under these schemes 
are given in the enclosed statement. 
Besides several other schemes including 
World Bank assisted Pilot Project for 
Watershed Development in Rainfed Areas 
and Kandi Watershed and Area Develop-
ment Project were also implemented 
during these years under State/Central 
Sector under \\hich Dryland development 
aspect was also taken care of. 

(b) A statement is given beJow. 

(c) Through various progralJ1mes the 
appropriate technologies available and 
suitable for different dT)land areas have 
been [,opularised. 

Statement 

s. No. States 

1 2 

(Rs. in Lakh) 
- - ---------

Funds Released during 1984-85 and 1985-86 

Central Sector Scheme 
for propagation of 
\Vater Conservation! 
Hanesting Technology 
for Dry Farming Areas 

1984-85 1985-86 

3 4 

Centrally Sponsored 
Scheme Popularisation 
of Seed-cum-Fertilizer 
DriUs, Gro\"ing of 
improved varieties of 
application of 
fertilizer etc. 

1984-85 1985-86 
--~----~-

5 6 
----------~ - -------~ - - ------- - - ---

------~-------
1. Andhra Pradesh 5.050 4.00 12.46 9.770 
2. Bihar 5.050 

3. Gujarat 5.050 8.42 

4. Haryana 32.345 5.00 2.555 

5. Himachal Pradesh 14.920 4.00 4.78 

6. Karnataka 7.231 4.79 

7. Kerala 5.050 4.78 

8. Madhya Pradesh 20.412 19.24-

9. Maharashtra 5.050 2.00 4.78 
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1 2 3 

10. Orissa 5.050 

11. Punjab 5.050 

12. .aajasthan 5.050 

13. Uttar Pradesh 34.087 

14. West Bengal 5.050 

15. Tamil Nadu 0.050 

159.495 

Damage Caused to Paddy by 'Salvinia' 
(African Payal) in Kuttanad (Kerala) 

7307. SHRI VAKKOM PURUSHO-
THAMAN : Will the Minister of AGRI-
CULTURE be pleased to state : 

(a) whether Government are aware 
that due to the menace of uSal vinia " 
(African Payal) the farmers of Kutanad. 
the rice bowl of Kerala. are incurring 
much loss of production in paddy culti-
vation ; 

(b) whether Government have any pro-
gramme for the destruction of 'Salvinia' ; 
and 

(c) II not, whether Government pro-
pose to look into the problem and find 
some remedial measures to save the 
farmers from the menace of 'Salvinia' ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) Govern-
ment are aware about the menace of 
"'Salvlnia' (African Paya}) in Kuttanad 
District of Kerala. 

(b) and (c). The State Government have 
taken measures to control this menace. 
According to the State Government, 
weedicldes are effective to control tbis 
weed but in view of tbe peculiar eco-
system and in the absence of protected 
water supply, weedicides cannot be advo-
~ted. Hence, only mecunical removal 

4 5 6 

4.78 

0.552 

10.00 20.95 

25.00 85.00 12.877 

is the alternative. Recently ~ a break-
through has been achieved in controlling 
this weed by adopting biological control 
with the help of an exotic weevil cry to-
bagous Salviniae. The Kerala Agricultu-
ral UnIversity has lecommended the use 
of this and the State Government has 
already initiated action to educate the 
farmers about the use of this weevil. 
During March, 1986. the State Govern-
ment distributed 50,000 packets of 
S:llviniae weevil to the farmers of 
Kuttanad area and other districts. The 
result so far are reported to be encourag-
ing. 

Research of Bottling of Coconut Water 

7308. SHRI VAKKOM PURUSHO-
THAMAN : Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether Governmen t propose to 
conduct research for the bottling of tender 
coconut water and keeping it fresh wi th-
out being spoiled; and 

(b) if so, the details thereof and if not, 
the reasons thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA : (a) No. Sir. 

(b) Bottling of tender coconut water is 
unlikely to be an economic proposition. 
A process bas, however, been developed 
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for bottling coconut water from mature 
nu ts, which is a by-product, by the 
Regional Research Laboratory, Trivandrum 
and has already been offered to a firm for 
commercial use. 

Research on Bottlin g of Sweet Toddy 

730,? SHRI V AKKOM PURUSHO-
THAMAN : Will the Minister 0 f AGRI-
CULTURE be pleased to state : 

(a) whether Government propose to 
conduct research for the bottling of sweet 
toddy which does not contain alcohol, so 
as to keep it fresh without fermentation ; 
and 

(b) if so, the details thereof and it not, 
the reasons therefor '1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) No, 
Sir. 

(b) Work has already been carried out 
earlier in India and Sri Lanka using 
chemical preservatives and also by heat 
sterJisation. 

Manufacture of Utensils and 
Appliances by SAIL 

7310. SHRIMATI BASAVRAJES-
W ARI : Will the Minister of STEEL 
AND MINES be pleased to state: 

(a) whether Steel Authority of India 
Limited is manufacturing utensils and 
appliances ; 

(b) if so, the type of utensils and 
appliances manufactured ; and 

(c) whether there will be any diffe-
rence in quality and price of such utensils 
manufactured by private sector and 
public sector undertaking ? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT) : (a) and (b). 
No, Sir. Steel Authority of India 
Limited is nat manufacturing utensils and 
appliances. However, for promoting sale 
of cold rolled stainless steel produced by 
the Salem Steel Plant, SAIL has appoin-
ted eenaiD 55I Units to ~onvert Salem 

stainless steel sheets/coils into utensils 
such as Dinner Sets and other table-ware. 
These utensi Is are then marketed by 
SAIL. 

(c) As the quantity of Salem stainless 
steel is comparable to international 
standards and is the best in the country~ 
the utensils made out of this will be of 
superior quality. One of the objectives 
behind launching of these quality products 
is to make them available in the domestic 
market at a reasonable price and through 
such a measure, active demand stimula-
tion also. 

Ore Production at DoDimalai 
Unit ofNMDC 

7313. SHRIMATI BASAVARAJES-
W ARI : Will the Minister of STEEL 
AND MINES be pleased to state : 

(a) the total quantity of ore produced 
by the Donimalai unit of the National 
Mineral Development Corporation located 
in Bellary district, Karnataka during the 
last one year; 

( b) whether any proposals are pending 
before Government for the expansion of 
the said un,t during this year; and 

(c) the total labour strength at present 
in DODlmala 1 mines ? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT) : (a) The 
total quantity of ore produced by the 
Donimalai unit of the National 
M meral Development Corporation 
(NMDC) durmg the last year was 23.30 
lakh tonnes. 

(b) No. Sir. 

(c) As on 31.3.1986, the total staff 
strength in the Donimalai unit of the 
National _Mineral Development Corpora-
tion was 1456 comprising 104 executives 
and 135~ non-executives. 

KudremUkh Iron Ore Project 

7314. KUMAR! D.K. THARADEVI : 
Will the Minister of STEEL AND MINES 
be pleased to stllte : 



275 Written Answers APRIL 21. 1986 Written AII8W~r8 27' 

(a) when the KuJremukh Iron Ore 
Project was set up and at what cost ; and 

(b) the financial investment and return 
till date? 

TIlE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT): (a) The 
Kudremukh Iron Ore Project was set up 
in AprIl, 1976. The sanctIoned capital 
cost estimates of the Project was Rs. 
546.80 crores. 

(b) The actu,}! expendIture incurred on 
the Project IS Rs. 516.87 crores. The 
Project was implemented unde r an agree-
ment wIth Iran for supply of iron ore 
concentr..lte to the steel mills of Iran over 
a perioj of 21 years at the rate of 7.S 
mIllIon tonnes per year. SInce Iran did 
not fulfill the contract, and since the 
product was tailor-made for Iran, the 
company has had to identify alternate 
buyers. As a result of the poor capacity 
utihsation the Company has been incur-
ring losses. 

Shrimp Catches by Foreign TraM'lers 

7315. SHRI SOMNATH RATH : 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether Government are empowder-
ed under exist:ng Maritime laws to cancel 
rights of foreign charter fishing vessels if 
they fish for shnmp ; 

(b) whether Government are aware 
that foreign charter boats are carrying 
away shrimp from our waters ; and 

(c) the steps taken to cancel such 
charter nghts to save our fishermen? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
A~D COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) and (b). 
As per the Maritime Zones of India 

(Regulation of Fishmg by Foreign Vessels) 
Rules, 1982. the chartered fOte,gn fishing 
vessels are prohibited from undertaking 
shrimping operation for the exploitation 
of coastal shrimp. Violation of the 
rules is punishable wjth fine as well as 
ca~llatjon of charter permits. The~e is 
no ban on the chartered vessels to CKploit 

the deep sea shrimp. 
large shrimp catch in 
have been received. 

No reports of 
chartered vessels 

(c) The area of operation of the 
chartered vessels specified by the Govern-
ment ensures thJt the operation of these 
vessels does not clash with the interests 
of tradit-onal fishermen and small mecha-
nIsed boat operators. Cancellation of 
charter permits can be done only for 
contravention of the relevant provisjons 
of the Mantime Zones of India (Regula-
tion of Fishing by Foreign Vessels) Act, 
1981 and the Rules made thereunder. 

Withdrawal of Funding Support from SAIL 

7316. SI-IRI P.M. SA YEED : Will the 
Minister of STEEL AND MINES be 
pleased to state: 

(a) whether Government have decided 
to wlthdraw the,r investment funding 
support and lnterest holidays from Steel 
Authority of India ; 

(b) whether there IS any indIcation as 
to how much surplus SAIL WIll have to 
create during 1986-87 in order to stand 
on its own; and 

(c) the measures being adopted by the 
public sector steel industry to deal with 
and come out of financIal problems, 
plant-wise ? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT) ; (a) and (b). 
The 1986-87 approved capital schemes 
programme of SAIL of 540.96 crores will 
not require any budgetary support from 
Government. This programme is planned 
to be financed by SAILts internal resour-
ces (Rs. 240.96 crores) and through loans 
from the Steel Development Fund (Rs. 
300 crores). 

(c) In order to make steel plants more 
profitable and enable generation of the 
required quan tum of surplus to meet 
future capital expenditure requirements 
on various capital schemes. the following 
measures have been/are beina taken :-

(i) Increase in total production and 
also productioll of demand ori .. -
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tcd products by diversifying the 
product m;x. 

(ii) Improvement of techno·economic 
parameters and energy conserva-
tion. 

(iii) Improvement of yields of all pro-
ducts and better recove~ y of 
wastages and secondary arisings. 

Ov) Reduced inventories and working 
capital. 

(v) Improved maintenance of pl~nts 
and equipments for better aval1a .. 
bility. 

(vi) Optimise captive power genera-
tion. 

(vii) Ensure adequate and right qualIty 
inputs. 

(_viii) Moderni5ation~ technological up-
gradation and re-furbishing of the 
existing ageing und obsolescent 
plant/equipment. 

(ix) Intensive research and develop-
ment efforts. 

(x) Control on Adm inistra tive cxpcn-
ditllrc. 

(xi) In order to bring 3. sense of 
belonging and participation 
among the workers and other 
employees of the plants/units, 
new work culture/organisational 
djscipline is being introduced. 

pooled Buffer Stock of SMP 

7317. DR. T. KALPANA DEVI: 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether under Operation Flood -II 
by mid-1985, the second phase. the pool 
was to handle a total of 129,000 MT 
skimmed milk powder and 36,000 MT of 
butter oil and the donated commodities 
were to eod to zero-level by mid-198S ; 
if so, the actual! ; and 

(b) whether by mid-1985, the pooled 
buffer stock was to consist of 15~OOO MT 
of SMP and 7000 MT of Butter/ButteroiJ 
if so, the actuals ? ' 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA): (a) Dnder 
Operation Flood II, it was projected that 
over a 7 year period. a total quantity of 
2,07,000 MT of skimmed milk powder 
and 56,000 MT of butter oil would enter 
the pooled buffer stock. During 1984-85, 
the Indian Dairy Corporation received 
from EEC 48969.278 MT of skimmed 
milk powder. 15859.397 MT of butter oil 
and 6421.050 MT of butter. 

(b) In the Seventh year of operation 
it was projected that] 5,000 MT of indi: 
genously procured skimmed milk powder 
and 7000 MT equivalent conserved fat 
would enter the pooled buffer stock. 
However, during 1984-85, 8177 MT of 
skimmed milk powder and 601 MT of 
White Butter were received from indi-
genous suppliers, which were pooled with 
the gifted commodities. 

Permission to Continue H.S.C.L. 

7319. SHRI V. TULSlRAM : Will the 
Minister of STEEL AND MINES be 
pleased to state : 

(a) whether Hlndustan Steel Works 
Construction Limited which was on the 
verge of winding up bas been permitted to 
continue; 

(b) if so, the names of the steel plants 
in the country that have placed orders on 
HSCL for fabrication and erection jobs 
and the value thereof; 

(c) how many such steel plants are 
there in Andhra Pradesh and what are the 
jobs assigned to the company for the pur-
pose; and 

(d) the extent to \\hich such orders 
have helped the company and its workers? 

THE MINISTER OF STEEL AND 
MINES (SHR! K.C. PANT) : (a) The 
Hindustan Steelworks Construction Limi-
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ted has been facing the problem of helvy 
cumulative losses and surplus labour for 
the last several years. The Government 
is seized of the problem and is examining 
various alternatives to deal with it. 

(b) Hlndustan Steelworks Construction 
Limited has obtained orders valuing 
about Rs. 120 crores from steel plants 
for fabrication and erection jobs since 
1972. The names of the plants are :-

(1) Bokaro Steel Plant, Bokaro 

(ii) Bhilai Steel Plant, Bhilai 

(ili) Durgapur Steel Plant, Durgapur 

(iv) Indian Iron & Steel Company 
Ltd., Bumpur 

(v) Rourkela Steel Plant, Rourkela 

(vi) Salem Steel Plant ; and 

(vii) Visakhapatnam Steel Plant. 

(c) Only one of the above steel plants 
HZ., Visakhapatnam Steel Plant IS 

Andhra Pradesh. The jobs assigned to 
the company are: 

(i) Civil works 

(ii) Supply, fabncation and erection 
of steel structures ; and 

(iii) equipment supply and erection 
works. 

(d) Such orders have facilitated the 
company in meeting a part of the over-
head cost of the unit and also in gain-
fully utilising a part of the surplus 
workforce. 

Requirement Vis-a-Vis Consumption of Milk 

7320. SHRIMATI SHEILA DIKSHIT : 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) what is the latest ~verag~ consump-
tion of milk per person m IndIa; 

(b) whether it is sufficient; 

(c) if not, when Government expect to 
achieve a stage of adequate milk con-

sumption by Indians to ensure minimum 
health needs ; and 

(d) which state has the minimum and 
which the maximum consumption of milk 
per person? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA) : (a) and (b). 
The data for average consumption of milk 
per person in India is not available. How-
ever the per capJta availability of milk 
per day in 1984-85 in India was estimated 
at 148 gms as against the reqUIrement of 
220 gInS per person per day as recom-
mended by the Indian Council of Medical 
Research. 

(c) Accordmg to the projections made 
in the 7th Five Year Plan. the milk pro-
duction is expected to reach 51 million 
tonnes in 1989-90. The per capita avail-
abIlity of milk per day thus works out to 
171 gms assuming human population of 
816 miUJOn in 1989-90. 

(d) Punjab State has the maximum 
and Nagaland the minimum per capita 
per day availability of milk. 

Setting up of T.V. Centres at State Capitals 

7321. SHRI CHIRANJI LAL 
SHARMA : Will the Minister of INFOR-
MATIoN AND BROADCASTING be 
pleased to sta te : 

(a) the names of State capitals where 
there are no T.V. Centres; and 

(b) the steps proposed to be taken for 
setting up T.V. centres in the remaining 
Capitals of States ? 

THE MINISTER OF STATE OF THE 
MINSTRY OF INFORMATIONAND 
BROADCASTING (SHRI V.N. 
GADGIL) : (a) and (b). TV transmitter 
centres already exist at the capitals of all 
States except the common capital 
(Chandigarh) of Punjab and Haryana. 
Chandigarh, however, receives TV service 
from high power transmitter at Kasauli. 
The VII Plan of Doordarshan includes 
establishment of a 100 Watt transmitter 
at Chandigarh and a 1 KW transmitter at 
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the capital of Haryana. TV studio 
centres either already exist or are in the 
process of being set up, as on-going VI 
Plan schemes, at the capitals of all States 
except those of Bihar, Haryana, Himachal 
Pradesh, Madhya Pradesh, Orissa and 
Tripura. Establishment of TV studio 
centres at the capitals of these six States 
has also been provided for in the VII 
Plan of Doordarshan. 

Modernisation of Steel Plants 

7322. SHRI Y ASHW ANTRAO 
GADAKH PA TIL : Will the Minister of 
STEEL AND MINES be pleased to state : 

(a) whether a Japanese high level 
technology mission recently visited India 
to advise on the modernisation of Steel 
Plants, if so, the details thereof; and 

(b) the outcome of the discussions held 
and the follow up action taken? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT) : (a) and (b). 
A preparatory survey team from the 
Japan International Corporation Agency 
(JleA) visited India from 26th February 
to 7th March, 1986. It was agreed that, 
JICA would prepare a feasibility report 
on the modernisation of the Burnpur 
plant of lISCO. This report is expected 
to be submitted by JICA by April, 1987. 

Steel Re-rolling Capacity 

7323. SHRI YASHWANTRAO 
GADAKH P A TIL : Will the Minister of 
STEEL AND MINES be pleased to state: 

(a) the present steel re-rolling capacity 
available in the country and the demand 
for re-rolled material ; 

(b) whether Government propose to 
allow further creation of re-rolling capa-
city; and 

(c) if not, the reasons therefor '1 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT) : (a) As per 
the assessment made by the Technical 
Committee on Re-rolling industry, 1980, 
set up by the Department of Steel, the 
capacity of 1061 re-rolling mills was 20.68 

million tonnes per annum. The capacity 
of units not assessed by the Committee is 
not available. The Working Group on 
the 7th Five Year Plan has projected a 
demand of 7.3 million tonnes of non-flat 
re-rolled products during 1986-87. 

(b) No, Sir. 

(c) Compared to the demand for re-
rolled products, more than adequate 
capacity for re-rolling has already been 
licensed in the country. Government, 
therefore, do not, generally, favour crea-
tion of any fresh capacity. 

Funds Distributed by NCDC 

7324. SHRI BALASAHEB 
PATIL : Will the Minister of 
CULTURE be pleased to state: 

VIKHE 
AGRI-

(a) the distribution of funds by the 
NatlOnal Co-operative Development Cor-
poration, State-wise during 1983-84, 
1984-85 and 1985-86 ; 

(b) whether Punjab and Haryana had 
proportionately higher shares of assist-
ance whereas underdeveloped States like 
Orissa and Bihar had lower proportion 
and are not getting even their due share ; 

(c) if so, the reasons therefor and 
steps proposed to correct the imbalance; 
and 

(d) whether Government propose to 
lay down any firm guidelines for giving 
assistance to States? . 

THE MINISTER OF STA~ IN THE 
DEPARTMENT OF AGruC{)i_T~ 
AND COOPERATION (SHRI 
YOGENDRA MAKWANA\: (a) A 
statement is given below. 

(b) to (d). The National Cooperative 
Development Corporation (NCDC) pro-
vides assistance to cooperatives in various 
States on the basis of projects prepared 
by them. Inter-state disparity has crept 
in the overall assistance provided by 
NCDC which has been directed to take 
effective measures to rectify this imbalance. 
Among the various measures taken is the 
implemeotation of a special scheme for 
cooperatively under-developed States, 
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provision of assistance on more liberal 
terms to cooperatively under-developed 
States and strengthening of administrative 
arrangements of NDMC in the coopera-

tively under-developed States to remove 
constraints in project formulation and 
monitoring of implementation. 

statement 

Statement Showing State-wise Disbursement of Financial Assistance by N.e.D.C. duri"l 
1983-84, 1984-85 and 1985-86 

(Rs. in lakhs) 

S. No. Name of Stat. 1983-84 1984-85 1985-86 

1. Andhra Pradesh 655.278 653.124 862.457 

2. Assam 79.170 160.902 356.083 

3. Bihar 530.572 861.171 489.409 

4. Gujarat 257.875 353.244 523.439 

5. Haryana 559.882 211.370 ~'5.595 

6. Himachal Pradesh 222.686 209.288 262.494 

7. Jammu & Kashmir 15.790 

8. Karnataka 567.906 569.834 704.641 

9. ~erala 183.349 140.310 512.832 

10. MaGhya Pradesh 1412.732 1346.527 1117.201 

Ill. Maharashtra 2675.081 1426.260 1405.336 

12. Manipur 31.934 27.314 88.242 

13. Mepalaya 17.815 19.64i 13.144 

14. Napland 20.000 

15. Orissa 637.950 600.507 474.37' 

16. Punjab 1031.236 1013.650 808.231 

17. Rajasthan 830.150 5J8.634 804.63i 

18. Sikkim 17.000 40.000 0.049 

19, Tamil Nadu 505.310 823.162 515.820 

20. Tripura 35.020 95.924 45.978 

21. Uttar Pradesh 1890.693 2903.303 2090.278 

22. West Ben&al 439.551 494.074 449.084 

23. A & NIsland 1.860 5.080 

24. Pondicherry 1.950 0.480 4.289 

25. Chandigarh 0.600 

26. Otbers 106.104 440.-466 433.830 
--_ -------

TOTA~ 1272S.634 12911.052 12032.576 
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Allotment of Houses to Govemmeat 

Employees In Bangalore 

7325. SHRI V.S. KRISHNA IYER: 
Will the Minister of URBAN DEVE-
LOPMENT be pleased to state : 

(a) whether a large number of Central 
Government employees working in 
Bangalore City are finding it difficult to 
get houses allotted to them ; and 

(b) if so, whether Government will 
urge the Kamataka Government to allot 
houses to Central Government employees 
on priority basis? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (a) 
Yes. 

(b) State Governments do not allot 
houses to Central Government employees 
except in few exceptional cases under the 
reciprocal arrangement. The Central 
Government cannot, therefore, urge th~ 
Karnataka Government to allot houses at 
Bangalore to Central Government 
employees. 

Short Term Credits by Cooperatives 
and Commercial Banks 

7326. SHRI DHARAM PAL SINGH 
MALIK: Will the Minister of AGRI-
CULTURE be pleased to state : 

(a) the quantum of short term loans 
disbursed to farmers by cooperatives and 
Commercial Banks, State-wise during the 
year 1985 ; 

(b) how much of this amount was 
covered under comprehensive crop loan 
insurance scheme, State-wise and agency-
wise ; 

(c) whether there has been short-fall 
in the coverage of loans and if so, the 
reasons for the shortfall ; and 

(d) what steps are beina taken by 
Government to improve it 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI 
YOGENDR."'- MAKWANA) : (a) The 
Statewise position regarding short-term 
loans issued by the Cooperative Credit 
Institutions during the co-operative year 
1984-85 (lst July, 1984 to 30th June, 
1985) is given in the statement-I given 
below. Rs. 1110 crore are estimated to 
have been advanced as short-term credit 
by Commercial Banks and Regional 
Rural Banks dnring the year 1984-85. 
The Statewise break-up in this regard is 
not available. 

(b) Business to the extent of sum 
insured of Rs. 540.81 crore was done 
during Kharif 1985. This amount is 150 
per cent of the crop loans disbursed by 
the institutional agencies. The State-wise 
figures of the coverage are given in 
Statement II given below. The agency-
wise figures regarding coverage under 
crop insurance were not collected and are, 
therefore, not available. 

(c) The insurance coverage was limi ted 
to only five crops namely ; rice, wheat, 
pulses, oilseeds and mil1ets and that too, 
only in those areas which were notified as 
. defined areas ~ for the purpose of crop 
insurance, and in States which had 
implemented the scheme. 

(d) Those States and Union Territories 
which had not implemented the Crop 
Insurance Scheme in Kharif 1985 were 
requested to implement the scheme and 
as a result of the efforts made by the 
Central Government, Rajasthan, Jammu 
& Kashmir, Andaman & Nicobar Islands 
and Goa, Daman and Diu have started 
implementing the scheme with effect from 
Rabi 1985-86. 

Statement-I 

51. 

1 

1. 
2. 
3. 

Name of State/U.T. 

2 

Andhra Pradesh 
Assam 
Bihar 

(Rs. in Crore) 
Loans advanced during: 1984-85 

(provisional) 

3 

.t81.60 
4.60 

26.58 
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1 

4. 

S. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

2l. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

29. 

30. 

31. 

2 

Gujarat 

Haryana 

Himachal Pradesh 

Jammu & Kashmir 

Karnataka 

Kerala 

Madhya Pradesh 

Maharashtra 

Manipur 

Meghalaya 

Nagaland 

Orissa 

Punjab 

Rajasthan 

Sikkim 

Tamil Nadu 

Tripura 

Uttar Pradesh 

West Bengal 

UNION TERRITORIES 

Andaman & Nicobar Islands 

Arunachal Pradesh 

Chandigarh 

Dadra & Nagar Haveli 

Delhi 

Goa, Daman & Diu 

Lakshadweep 

Mizoram 

Pondicberry 

TOTAL 

W,itt." Answer$ 288 

3 

166.74 

175.82 

3.51 

4.31 

114.90 

300.00 

167.31 

311.62 

0.03 

1.19 

2.00 

59.02 

332.83 

97.39 

0.12 

110.80 

0.35 

221.12 

42.00 

0.08 

0.15 

0.032 

0.022 

1.40 

0.48 

0.056 

0.03 

1.46 

2333.56 
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-'Statement-II 

81. 

No. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

Name of the 8tate/U.T. 

Andhra Pradesh 

Bihar 

Gujarat 

Karoataka 

Kerala 

Madhya Pradesh 

Maharashtra 

Orissa 

Tamil Nadu 

Uttar Pradesh 

West Bengal 

Pondicherry 

TOTAL : 

Introduction of Indian Broadcasting 
Programme Sen-ice 

7327. SHRI MULLAPPALLY RAMA-
CHANDRAN: WIll the Minister of 
INFORMATION AND BROADCASTING 
be pleased to state : 

(a) whether Government have intro-
duced or intend to introduce a new ser-
vice called the India Broadcasting 
(Programme) Service ; and 

(b) if so, how will this affect the 
position of tho~e holding high ranks in 
the department at present? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V. N. 
GADGIL): (a) Yes, Sir. The Govern-
ment have decided to constitute a new 
Group 'A9 Central Service, called ~he 
Indian Broadcasting (ProgQall1me) ServIce 
with comparable ,rades and" scalcs_!ound 
in other similar non-technical Central 

Amount of sum insured 

(In Rs.) 

1,76,93.40,000 

6,70,84,296 

1,09,46,10,000 

26,99,34,000 

7,33,11,019 

14,02,35,000 

78,11,11,837 

17,53,24,359 

18,49,62,141 

55,OQ,OO,OOO 

29,48;11)804 

73.94,984 

5,40,81,19,440 

Services. The service has not yet been 
constituted. 

(b) In terms of the rules proposed, all 
those officers in the Programme Cadres of 
All India Radio/Doordarshan appointed 
on a regular basis to posts in the scales 
which would be induded in the proposed 
service are likely to be deemed as members 
of the new service from the appointed 
date. 

Assist~nce for Scheme of Tackling Traffic 
and Transportation Problem in Mabarashtra 

7328. SHRI MURLIDHAR MANE; 
Will the Mmister of URBAN DEVELOP-
MENT be pleased to state: 

(a) whether Union Government have 
received any proposal of scheme from 
the Government of Maharashtra to tackle 
its problem of traffic and transportation; 
and 

(b) if so. whetber Union Government 
have alt'eed td1S'rovide assistance to the 
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scheme submitted by the State Govern-
ment? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBI~ SINGH): (a) and (b). 
Yes» Sir. The Government of Mahara-
shtra approached the Central Government 
for assistance for the completion of 
Mankburd-Belapur Railway line. Moda-
lities of financial assistance are being 
worked out. The Government of Maha-
rashtra have also sent a proposal on 
Bombay Urban Transportation seeking 
World Bank assistance. Certain clarifi-
cations have been sought on receipt of 
which only the feasibility of taking up the 
project for World Bank assistance can be 
considered. 

UtiUsatioD of Funds for Anganwadl Centres 
. fOr cyclODe Affected PIaees 

7329. SHRI S. PALAKONDRAYUDU: 
Will the Minister of AGRICULTURE be 
pleased to state;, : 

(a) whether Union Government have 
received any letter from the Government 
of Aridbra Pradesh to consider and 
approve the utilisation of the amounts by 
the State Government in respect of 1 J 6 
Anpnwadi centres bei~ construC!~ in 
the cyclone affected areas of N910re a.,nd 
Chittoor districts ; and 

(b) the reasons for the delay in giving 
approval,? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHRI YOGEN-
DRA MAKWANA): (a) Yes Sir. The 
Government of Andhra Pradesh have 
requested for Government of India's 
approval for deverting Rs. 62.28 lakhs 
sanctioned for special nutrition pro-
grammes in tbe wake of cyclone/floods of 
1984 towards construction of Ansanwadi 
centres. 

(b) The request of the State Govern-
ment bas not been acceded to. The 
central assistance specificat1y earmarked 
for an item like special nutrition pro-
aramme whicb aims at providina succour 
to poorer section of socicJy cannot be 
allowed to be diverted. ~ Itiab. Level 

Committee on relief while considering the 
matter of inter-sectoral diversion also 
opined that such diversions should not 
be allow~d a~ i~ wou'~ a~~unJ to 4c.Yia .. 
dnB from the estab1ished Principles. 

12.00 hrs. 

(Eng/ish] 

PROF. MADHU DANDAVATE 
(Rajapur) : Sir, a very important question 
from the point of view of India·s defence 
is being raised. 

MR. SPEAKER : Without basis I can .. 
not aIJow Professor. You are working 
on conjectures. That is no! the way. 

PROF. MADHU Dl'\NDAVATE : I 
am not saying that. HBJ pipeline contract 
was to be given to Snam Progetti. ..... 

MR. SPEAKER : No question. 

PROF. K. K. TEWARY (Buxar) : You 
always allow Mr. Madhu Dandavate to 
~Ik about these peripheral things. 

MR. SPEAKER : I have not allowed 
him at aU because I find him irrelevant 
today. 

PROF. MADHU DANDAVATE: Mr. 
Tewary, do you think tbat defence is 
peripheral? Do you know what question 
is being raised '1 

PROF. K. K. TEWARY : Sir, You 
have been promising a debate on 
Indo-Pakistan relations. Many t!llngs 
have been happening and thinas are dete-
riorating including the democratic stru-
ggle in Pakistan ..... . 

ML SPEAKER : ~ have had a 
chance in the debate on the Demands for 
grants of tbe Ministry of Externa) 
Affaits. 

PROF. K. K. TEWARY : We s~ke e- ~ 

on tbat. Later we wanted a debate1lnd 
you promised to allow a deba teo What is 
your rulina OD my notice '1 

MR.. SPE,AJ{ER : We will take it later 
on beca~; w,J ~v.~ ha... debate on tbe 



Demands for Grants of the Ministry of 
External Affairs. (Interruption) 

SHRI INDRAJIT GUPr A (Basirhat): 
A serious situation has arisen due to the 
faet that the Wage Board for journalists 
and non -journalists ..... . 

MR. SPEAKER : You can give me 
some motion. 

SURI INDRAJIT GUPTA: Please 
listen to me. The sprit of the Wage Board 
is that it should be unanimous. 

MR.. SPEAKER: You give me some 
motion. 

SHlu INDRAJIT GUPTA: I have 
given you. Ignoring the prot~ts of .two 
members who represent the Journalists, 
they have given a majority award ..... . 

MR. SPEAKER : We will call for facts. 
Shri Kolandaivelu. 

SHRI P. KOLANDAIVELU (Gobi-
chettipalayam) : I have given notice under 
rule 193 ..... . 

MR. SPEAKER : We can look into it. 
No problem. 

SHRI SHANTARAM NAIK (Panaji): 
Cooking gas companies ..... . 

MR.. Slli:.AKER: Not like this. You 
can give me something. You can just 
come and see me. We will take it into 
consideration. 

SHRI INDRAJIT GUPTA: Ask him 
to make a statement and tell us what 
they ~ doing. 

MR. SPEAKER : No question. 

SHIU P. KOLANDAlVELU: It is a 
very serious matter ..... . 

l\Dl. SPEAKER: Mr. Kolandaivelu, 
you can give me in writing. I will consi-
der; that is enough. I cannot decide 
hl*e. 

SHR.I P. KOLANDAlVELU : tit me 
.. y ..... . 

··Not recorded. 

MR. SPEAKER : There is no question 
of saying; there is no point of order. 
What Mr. Kolandaivelu says is irrelevant. 
I have over-ruled him. Not allowed. 

(Interruptions)- -

SHRI SAlFUDr:.IN CHOWDHARY 
(Katwa) rose-

MR. SPEAKt.R: Mr. Saifuddin, we 
have got a discussion on the Demands of 
the Ministry of Information & Broad. 
casting today. 

SHRI SAIFUDDIN CHOWDHARY: 
The Minister is here. He can make a 
statement. . .. .. (Interruptions) 

SHRI BALWANT SINGH RAMOO-
WALIA (Sangrur) rose-

MR. SPEAKER : Mr. Ramoowalia, I 
have got your letter and I wIll go into it. 

SHR! SAIFUDDIN CHOWDHARY: 
Please allow !De. 

MR. SPEAKER : Not allowed. 

(InJerruptions)- -
SHRI SAlFUDDIN CHOWDHA1lV: 

I just cannot accept what yOu are saying. 

MR. SPEAKER: You do not under-
stand. Mr. Saifuddin, do not go out of 
your bounds. This is not a question for 
privilege nor is it a question for adjourn-
ment. Not allowed. 

(lnlerruptions)- -

SHRI RAM PY ARE PANIKA 
cRobertsganj) : A very serious situation 
bas arisen. It is very unfortunate ..... . 
(InterrlqJlions) 

MR. SPEAKER : Order please ; please 
sit down. Mr. Chowdhary. I want you 
to understand one thing. If you put some 
adjournment motion. first please read the 
rules. 

SHRI SAIFUDDIN CHOWDHARY: 
In an, form I want to raise it. He must 
make an aPology ...... (Interruplions) 

MR. SP.EAKER. : You cannot taise 
anything you like. This is very bad. 
Mr. Saifuddin. behave yourself . 

-----....--
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SHRI SAIFUDDIN CHOWDHARY: MR. SPEAKER: What is your pOint 

How are they behaving '1 of order '1 

MR. SPEAKER ~ Wben .. 1 am on my 
legs, you have to sit down. . That is all. 
I want to tell you one thing that whatever 
you do. you first read the rules and then 
do it accordingly. I am not barring any 
discussion. I have not barred anything. 
You have a pertinent question. I agree 
with it. But you can deal with it in 
some other way. This is not a question 
for adjournment. You can raise it today 
in the debate on the Demands of the 
Ministry of Inform:ltion & Broadcasting. 
You can put a question I will allow it. 
No question about it. 

SHRI SAIFUDDIN CHOWDHARY : 
Thank you, Sir. 

SHRI BALWANT SINGH RAMOO-
WALIA : What about my request. 

MR. SPEAKER: I have already taken 
organisance of it. I am looking into the 
matter. I have got your letter. I am 
looking into it. 

[Translat ion] 

SHRI BALWANT SINGH RAMOO-
WALIA : The Collector has insulted t'Wo 
M.Ps. 

(Interruptions) 

MR. SPEAKER: You are repeating it 
again. 

(English] 

I cannot do it offhand. I have to find 
facts. 

SHRI BALW ANT SINGH RAMOO-
WALIA: You have to protect our Ti~hts. 

MR. SPEAKER : That is what I have 
been trying to do. Everything goes 
according to the rules. I am going to 
follow the rules. Please sit down; take 
your seat. 

SHRI SURESH KURUP (Kottayam): 
I have given a Calling Attention ...... 

MR. SPEAKER : You cannot do it 
lik.e this. 

(Interruptions) 
• -Not recorded. 

SHRI BALWANT SINGH RAMOO-
WALIA- : To whom shOuld we go ? You 
have to prefect our rights. You "are 'the 
custodian of the House ..... . 

(Interruptions) 

MR. SPEAKER; There are so many 
things appeariot! in the press. I am not 
concerned with them. Not allowed. 

(Interruptions)·· 

SHRI RAM PY ARE PANIKA : It is 
very unfortunate ..... . 

MR. SPEAKER : You can give me in 
writing. There is nothing important like 
this. 

SHRI RAM PY ARE PANJKA : I have 
given a Calling Attention ..... . 

MR. SPEAKER: I wlll look into it. 
You cannot draw my attention hke tbis. 

SHRI RAM PYARE PANIKA 
Kindly hear me. 

MR. SPEAKER: No. 

PROF. MADHU DANDAVATE: 
Please listen to me ...... (Interruptions) 

MR. SPEAKER : It is irrelevant. 
There is DO basis in tbis, absolutely no 
basis at aU. 

PROF. MADHU DANDAVATE 
Without listening ...... (Interruptions). 

MR. SPEAKER: You just come and 
make me understand what you are talk-
ing about because I think it is irrelevant. 
I do not expect it from you. 

PROF. MADHU DANDAVATE: 
Why are you feeling anary '1 If you are 
angry, I do not want to say anythina. 

MR. SPEAKER : I am not angry, Sir. 

PROF. MADHU DANDAVATE: 
You can continue to exercise your power 
and say that you do not want to listen to 
me. If you do not want to listen to me 
I also do not want to say anything. ' 
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MR. SPEAKER : No, no. That is 

not the way. I will like to listen to you 
when it is cogent. You come .to rna and 
make me understand because I do'not 
think it is relevant. 

PROF. MADHU, PANDAVATE : 
I have nothing to say, Sir. I take my 
seat. 

Mk. SPEAKER: Shri H.K.L. Bhalat. 

12.06 brs. 

PAPERS LAID ON THE TABLE 

[English1 

Detailed Demands for Grants of the 
Ministry of Parliamentary Affairs and 

Tourism for 1986-87 

THE MINISTER OF PALIAMENTARY 
AFFAIRS AND TOURISM (SHRI H.K.L. 
BHAGAT) : I beg to lay on the Table a 
copy of the Detailed Demands for Gran t~ 
(Hindi and English v.lrsions) of the 
Ministry of Parliamentary Affairs and 
Tourism for 1986-87. [Pl~ced in Library. 
See No. LT 2517/86] 

..... . (Interruptions) 

SHRI P. KOLANDAlVELU (Gohi-
chettipalayam): Are you goin& to allow 
under 193, Sir 7 

MR. SPEAKER: You Can come to 
me, Sir. I will listen to you. 

SHRI P. KOLANDAIVELU: 
well, Sir. 

Very 

SHRI SURESH KURUP: The 
Assistant Enforcement Directorate has 
given a statement in the Press .............. . 

(Interruptions) 

MR. ,SPEAKER: No question like 
that. Nothing. You can come and see 
me. This is not the way ..... . 

(Interruptions) 

MR. SPEAKER: No. Not allowed ..... . 
(InlerruptiollS)· • 

·Not recorded. 

MR. SPEAKER: Not alJowed. Sit 
down. Tak.e your seat ...... 

(Interruptions)·· 

MR. SPEAKER : You cannot take 
the law into your own hands. Please, 
Mr. Kurup ...... 

(Interruptio1l3)· • 

MR. SPEAKER: Shri Khurshid Alam. 
Khan. 

PAPERS LAID ON THE TABLE-
Conld. 

[English] 

Detailed Demands for Grants of Ministry 
of Textiles for 1986-87 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI 
KHURSHID ALAM KHAN): I beg to 
lay on the Table a copy of the Detailed 
Demands for Grants (Hindi and English 
versions) of the Ministry of Textiles for 
1986-87. [Placed in Library. See No. LT 
2578/86) ...... (Interruptions). 

MR. SPEAKER: Mr. Kurup, shall I 
have to name you ? ..... 

(Interruptions)·· 

MR. SPEAKER: No please. Please 
sit down. For God's sake sit down. You 
come and discuss it. This is not the way. 
You c~n9t do it like this. PleClse don't 
do it. 

SHRI SURESH KURUP : I have given 
notice .... , .. (Interruptions). 

MR. SPEAKER: You might have 
given notice but you come and see me. 
I have to decide that. I have never barred 
you for anything. You are always wel-
come. 

SHRI H. A. DORA (Sukakulam) : Sir. 
a number of Telugu Desham M. Ps. have 
given a notice ..... .(lnt~rruptions). 

MR. SPEAKER: Mr. Dora, what is 
your point of order? 
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SHRI H.A. DOR.A: No point of 
order, Sir. 

MR. SPEAKER: Than what is it '1 

SHRI H.A. DORA: We have given a 
notice ..... . (Interruptions). 

MR. SPEAKER: I can discuss that 
and you come to me. I am not to discuss 
notices on the floor of the House here. 
This is not the place to discuss notices. 
You can come and discuss it. You are 
welcome any time. It is your Chamber ... 

(Interruptions). 

MR. SPEAKER: I am always there, 
Sir, at your disposal. Your servant is 
always ready. 

PA.PERS LAID ON THE TABLE 
-Conld. 

[English) 

Detailed Demands for Grants of the Ministry 
of Welfare for 1986-87 

THE MINISTER OF STATE OF THE 
MINISTRY OF WELFARE (DR. 
RAJENDRA KUMARI BAJPAI): I 
beg to lay on the T:jble a copy of the 
Detailed Demands for Grants (Hindi and 
English versions) of the Ministry of Wel-
fare for 1986-87. [Pllced in Library. 
Su No. LT 2519/86] 

later-State Migraat Workmea (Regul..-tioD 
of Employment and Conditions of Service) 
Central (Amendment) Rules, 1986 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P.A. 
SANGMA): I beg to lay on the Table 
a copy of the Inter-State Migrant Work-
men (Regulation of Employment and 
Conditions of Service) Central (Amend-
ment) Rules, 1986 (Hindi and English 
versions) published in Notification No. 
G.S.R. 316 (E) in Gazette of India dated 
the 25th February, 1986 under sub-section 
(3) of Section 35 of the Inter-State 
Migrant Workmen (Regulation of Employ-
ment and Con1itions of Service) Act, 1979. 
[Placed in Library. Se, No. LT 2520/86]. 

Detal~ DeIDaads tor ~ of. MiIa.-
~ of FiuDce tot 1916-87 ... of ....... t 

PresliJent W U.iOD ~ ~tee Secretaries of the Pteslf-. "-
ColDIDissloa for i7 

THE MINISTER OF ST'ATB IN rtfE 
MINISTRY OF FINANce (SHkI 
JANARDHANA POOJARy): I beg tto 
lay on the Table-

(1) A copy of the Detailed Demands 
for Grants (Hindi and English 
versions) of the Ministry of 
Finance for 1986-87. [plticl;d Yn 
Library. See No. LT 2521/86) 

(2) A copy of Detailed Demands for 
Grants (Hindi and English versionS) 
of Parliament, Secretariats of the 
President and Vice-President aiid 
Union Public Service CollllllisSion 
for 1986-87. [Placed in Library. 
S~e No. LT 2522/86] 

Detailed Demaods for GraDb of . I>e,part'JiNit 
of Wc)mD·s weVare for i98fi-i1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA 
ROHTAGI) : Sir, on behalf of Shrimati 
Margaret Alvc, I bel to lay on the Table 
a copy of the Detailed Demands for 
Grants (Hindi and EngliSh versions) of 
the Department of Women's Welfare for 
1986-87. [Placed in LibrAry. SU No. 
LT 2523/86] 

Notification Under Eaeatial Cz.~ 
des Act, 1955. Review ciI dae ..,. ....... 
of sad AnDual ReJbIt of State F ..... 
Corporatioa of ladia Ltd ... New DeDaJ for 
1984-85 aacI Statemeat for de", Ja .. ,.... 

tIiese papen ere. 
THE MINISTER OF STATE IN i 

DEPARTMENT OF AGIUCULT .. 
AND COOPERAnolll (S 
YOGENDRA MAKWANA): 1 bei to 
lay on the Table-

(I) A copy of the FettiUlter (CodltbJ) 
(Second ADletldrrleot) 0nWi. 1986 
(Hindi and EqIiib ~tticMi) puB-
lished in NotifiaJtion No. O.S.R. 
SOS/E) in Gazette of India dated 
the 19th March. 1986 UDder aub-
section (6) of section 3 of the 
Essential CoaiunOdiRs Act, 19". 
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(Placed in Library. See No. LT 
2524/86] 

~ A copy each ot: the following 
papers ~indi and English 
versions) under sub-section (1) of 
section 619 A of the Companies 
Act, 1956 :-

(3) 

(i) Revi~w by the Government 
on the; working of the State 
Farms Corporation of India 
Limited, New Delhi, for the 
year 1984-85. 

(ii) Annual Report of the State 
Farms Corporation of India 
Limited, New Delhi, for 
the year 1984-85 a long with 
Audited Accounts and the 
comments of the Comptroller 
and Au(ijtDr General thereon. 

.,r 

A statepl~t (Hiqdi and EngU$h 
~«;!.s.io~s) showing reasons for 
4~Y ~ laying the papers 
~elJ.~?~cN ~t (2) abQve. 
[~ in Liprary. See No. LT 
2S25/~ 

(~) (i) A copy of the Annual ~eport . (Hindi and - English 
vcrSionS)~ of the National 
Cooperative Land Develop-
ment Banks' Federation 
Limited, Bombay, for the 
year 1984-85. 

(ii) 

(ii~) 

(5) (I) 

A copy of the Annual Acco-
unts (Hindi and English 
'1ersions) of the National 
Cooperative Land Develop-
ment Banks' Federation 
L'imited, Bombay, for the 
year 1984-85 together with 
Audit Report thereon. 

A copy of the Review (Hindi 
and English versions) by the 
Government on the working 
of the National Cooperative 
Land~ Development Banks' 
Federation Limited, Bombay, 
for the year 1984-85. [Placed 
in Li'br"ry. See No. LT 
23,2§/8tU 

A copy of the Annual Re .. 
" • 1-

(6) 

(7) 

(8) 

(9) 

port (Hindi and English 
versions) of the National 
Cooperative Tobacco Gro-
wers Federation Limited, 
Anand, for the year 1983-84, 
along with Audjted Accounts. 

(ii) A copy of the Review (Hindi 
and English versions) by the 
Government on the working 
of the National Cooperative 
Tobacco Growers Federation 
Limited, Anand, for the 
year 1983-84. 

A statement (Hindi and English 
versions) showing reasons for 
delay in laying the papers mention-
ed at(5) above. [Placed in Library. 
See No. LT 2527-86] 

(0 A copy of the Annual Re-
port (Hindi and English 
versions) of the National 
Federation of Labour Co-
operatives Limited, New 
Delhi, for the year 1984-85 
along with Audited Accounts. 

(ii) A eopy of the Review (Hindi 
and English versions) by the 
Government on the working 
of the National Federation 
of Labour Cooperatives 
Limited, New Delhi, for the 
year 1984-85. 

A statement (Hindi and English 
versions) showing reasons for 
delay in laying the papers 
mentioned at (7) above. [Placed In 
Library. See No. LT 2528/86] 

(i) A copy of the Annual Re-
port (Hindi and EnglIsh 
vers!oll$) of the National 
Cooperative Development 
Corporation, New Delhi, for 
the year 1984-85. 

(ii) A copy of the Annual 
Accounts (Hindi and English. 
versions) of the National 
Cooperati'\e Development 
Corporation, New Delhi, for 
the year 1984-85 together 
Audited Report the reon. 
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(iii) A copy of the Review (Hindi 
and English versions) by the 
Goverment 'On the working 
of the National Cooperative 
Developmen t Corporation, 
New Delhi, for the year 
1984-85. 

(10) A statement (Hindi and English 
versions) showing reasons for 
delay in laying the papers 
mentioned at (9) above. [Placed 
in Library. See No. LT 2529/86] 

(11) (i) A copy of the Annual Re-
port (Hindi and English 
versions) of the National 
Cooperative Union of India, 
New Delhi, for the year 
1984-85. 

(12) 

(ii) 

(iii) 

A copy of the Annual 
Accounts (H indi and EngJish 
versions) o~ the National 
Cooperative Union of India, 
New Delhi; for the year 
1984-85 together with Audit 
Report thereon. 

A copy of the Review (Hindi 
and English versions) by the 
Government on the working 
of the National Cooperative 
Union of India_ New Delhi, 
for the year 1984-85. 

A statement (Hindi and English 
versions) showing reasons for 
delay in laying the papers 
mentioned at (11) above. [t>laced 
in Library. See No. LT 2530/86]. 

(13) (i) A copy of the Annual Re-
port (Hindi and English 
versions) of the National 
Cooperative Housing Federa-
tion of India. New Delhi, 
for the year 1984-85. 

(ii) 

(iii) 

A copy of the Annual 
Accounts (Hindi and English 
versions) of the National 
Cooperative Housing Federa-
tion of India, New Delhi, 
for the year 1984-85 together 
with Audit Report thereon. 

A copy of the R.eview (Hindi 
and En&1ish versions) by the 

Polic),,1986 
Government on the working 
of the National Cooperative 
Housing Federation of India, 
New Delhi, for the year 
1984-85. 

(14) A statement (Hindi and English 
versions) showing reasons for 
delay in laying the papers 
mentioned at (13) above. [Placed 
in Library. S~e No. LT 2531/861 

12.08 hrs. 

ESTIMATES COMMITTEE 
[English] 

Twenty-eight Report and Minutes 

SHRI CHINTAMANI PANIGRAHI 
(Bhubaneshwer) : Sir. I beg to present the 
Twenty-eighth Report (Hindi and English 
verions) of the Estimates Committee on 
the Ministry of Transport-Department of 
Surface Transport-CongestIon in Ports, 
and Minutes of the Sittings of the 
Committee relating thereto. 

------~-

STATEMENT RE. NATIONAL EDU-
CATION POLICY, 1986 

[English] 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF EDUCATION AND 
CULTURE (SHRI~TI SUSHILA 
ROHT AG I): The docuinent entitled 
"Challenge of education-a Policy Pers-
pective" was placed in the Lok Sabha on 
20th August, 1985. This pdper was dis-
cussed in the House on 10, 11 and 12 
December, 1985. 

There was a nation-wide debate on 
issues relating to Education Policy. After 
taking into consideration the ou tcomes of 
the debats and various other communi-
cations, the ministry of Human Resource 
Development has prepared a document; 
National Education Policy, 1986, A Pre-
sentation. to serve as the discussion paper 
in the meetings of the Central Advisory 
Board of Education and National 
Development Council which will be held 
on-27th-28th April and 29th-30th April. 1986 
respectivel)'. Copies of this d~umCllt are 
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being placed in tile Parliament Library for 
the information of the Hon ~ble Members. 

The final statement containing the draft 
National Education Policy 1986 will be 
placed before this House for consideration 
and approval during the current Session 
of Parliament. 

12.09 hr!. 

MATTERS UNDER RULE 377 

[Trans/at ion) 

(i) Need to set up industries in tbe Public 
Sector in e"ery district or Madbya Pra-
desh, particularly in BlRldelkbaDd 

SHRI DAL CHANDER JAIN (Damoh): 
Mr. Speaker, Sir. I want to draw the 
attention of the House to the following 
matter of pub);c importance under rule 
377. 

Bundelkhand is a backward and no-
industry region of Madhya Pradesh, It 
lacks resources also. The people of this 
region have to migrate to big cities, leaving 
their hearths and homes behind. The 
peo,;Jle, who are left there, indulge in 
crimes like thefts and dacoities. As a 
result thereof, an .~ tmosphere of terror 
always prevails there. 

I would, therefore. submit that for the 
development of Bundelkhand, a big 
industry must be eSLlblished in each dis-
trict in the public sector. The Centr .. ll 
Governmen t should provide every kind of 
facili ty to those peopl~ who are willing to 
set up industries there so that the deve-
lopment of that area t lkes place and the 
people may get employment opportunities 
and they may not have to migrate to the 
cities. 

{Eng/ish} 

(ii) Demand to restart the Rohtas Group of 
Industries, Bihar 

PROF. K. K. TEWAR Y (Buxar): Sir. 
the Rohtas Group of Industries in Dalmia 
Nagar. Rohtas in Bihar, comprises of 
industries like Paper. Cement, Asbestoes, 
Steel, Vanaspati, Engineering goods. etc. 
'Fhis is the main industrial group.of Bihar. 
employing 8,0(J() people in Papctr lndUSfry. 

'1,200 in Cement Industry, 600 in Asbestoes 
Industry, 600 in Vanaspati Industry, 2,000 
in General Offices and many others in 
other industries makmg a total of 15,000 
people. They were getting about Rs. 1 
crore by way of salary /wages. The 
Industrial Groups was incurring an addi-
tional expenditure of Rs. 1 crore on other 
accounts. Lakhs of families of Dihri in 
Bihar were earning their livelihood from 
these industries. 

These industries have been lying idle 
for nearly three years. It is learnt that an 
amount of Rs. 25 crores is outstanding 
against them. it estimatej that Rs. 60 
crores will be required to re-start these 
industries. 

At presen t, the people who were wor-
king in them are .:111 on the verge of 
starvation. Some of them have lost their 
lives. 

The employees were not paid their saJa-
ries. The Supreme Court had given a 
verdict for payment of salaries/wages to 
the employees but the S.lme have not been 
paid so far. 

Representations were made in the 
matter to the Prime Minister, the Minister 
of Industries. Gove:nment of India and 
Chief Minister of Bihar. Several Jetters 
were written to the owne:-s of the Indus-
t.' ial G10Up mentioning that the Industries 
established by them were sinking. But 
nothing has been done to re-start the 
Industries. 

Therefore. the Go\,emment is urged 
uoon to look into the matter and t.~ke 
steps to facilitate the re-starting of Rohtas 
G roup of Industries to enable the peo~Je 
affected to earn their li\·eJjhood. This is a 
matter of urgent public importance. 

(iii) Need to ren'rt to earlier time Schedule 
and route of Super fast Train 915 8Rd 
916 running betw~n Puri Pand New 
I>elhi . 

SHRI CHINT AMANI JENA (Balasore): 
To fulfil the long-cherished demand of the 
users as weJl as of t,e State Government 
of Orissa. the R:tiJways have introduced 
the Superfast T~ain 915 and 916 from the 
major tourist ~pot and Llmous holy place 
Puri t.~~w Delhi frorn November 1984, 
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[Shri Chintamani lena] 

which was connecting the State Capital 
Bhubaneswar with the Union capital Delhi 
New Delhi by the Super-fast train and was 
runuing in the route via Kharag}Jur, Adra, 
Gaya, MughalsaLd, Allahabad, Kanpur 
and Tundla and was taking 33 hours to 
cover 2136 kms. of distance. As the 
train 175/176 Neelanchal Express was reach-
ing New Delhi Railway Stat,on at 
21.30 hrs. causing much d tfficulties and 
lnconveniences to thousands of commute) s, 
there was constant demand of the users to 
fix up the timings of these two tr~dns in 
such a way that the train No. 175 may 
reach New Delhi before IS.CO hI S. so that 
the passengers may not L ce difficulties in 
reaching their dest nat'ons in Delhi/New 
Delhi. Taking all these f .. lcts into account, 
the timings of these newly introduced train 
915/916 were so 1ixed as to leave New 
1.Jelhi at a 7.10 hrs. and to reach New 
Delhi at 18.25 brs. wh.cb was very conve-
nient to the passengers. But, due to the 
reasons best known to the authorities, the 
timings and routes were sudden ty changed 
from 1st April, 1986, which has ere .ted 
stt ong discon tentment and resentment 
among the commuters, as these 915/916 
trains are taking 36 hours in place of 
33 hours and leaving New Delhi at 
6.00 bou s in placp. of 7.10 hours and 
reaching New Jelhi "t 21.30 hours Instead 
of 18.25 hou s. But m p:-act:ce, it 1S 

taking 38 hours to 40 hours as the train 
915 reach;ng New Delhi every day late by 
one and a half hours to three hours and 
this is a daily feature. Similar js the case 
with 916, which reaches Puri 3 to 4 hours 
late every day. 

In such c rcumstances~ I would request 
the Hon. Minister for Transport to re-
consider the whole issue and the prevIous 
timings and routes, for these 915/916 
trains may be revived immediately to 
redress the genuine grievances and difficul-
ties of the users. 

[Translationi 

(iv) Need to provide electricity in unauthoris-
ed colonies of Deihl and also to tbe 
farmers for threshing of grains 

SHRI BHARAT SINGH (Outer Delhi): 
Mr. Speaker, Sir, Jakhs of houses have 
come up in the unauthorised coJonies in 
Delhi. Out of 6~l Qoloniel, IOIDC have-

been ~egular~sed while oth.t:rs in the li~t 
have not been regularised so far. Electrac 
connections have not been provided to 
them "' hereas the same amount of eJectri-
city of the Government is consumed. The 
children living in these colonies also want 
to study in the electric light. The residents 
wiU make payment of electricity bills to 
DESU, which win add to its income. 
Government should got those houses 
surveyed which have been built before 
1981 and declare them as authorised so 
that they may be provided with electric 
connection. The rest of the colonies, out 
of the 612 colon;es. have also been surve-
yed. They should be provided electric 
connections without delay. Now-a-days, 
the farmers are bringing their crops in 
the market. They should also be prOVId-
ed electricity for threshing their crops. 
This year also such a-fntngements should 
be made, as were done last year, so that 
the farmers may be able to take wheat to 
their houses before the rains. The rains 
spoil the foodgrai ns. The farmers should, 
therefore, be provided electricity round 
the clock. 

[English] 

(v) Need to connect Ahmednagar town with 
Vayudoot service 

SHRI Y ASHW ANTRAO GADAKH 
P A TIL (Ahmed nagar) . Ahmednagar 
district is an important area of Mahara-
shtra. Out of 67 Cooperative Sugar 
Factories in Maharashtra, 17 Sugar 
Factories are located in Ahmed-
nagar district alone. Besides, a 
number of other industries are located 
there and more are coming up. The 
district headquarter is located at Ahmed-
nagar town. At present "'Ahmednagar 
town is not connected with air service in 
spite of sufficient traffic generated by 
industrial development. People are put 
to inconvenience in the absence of Air 
connection with Bombay. It is suggested 
that Ahmednag.1r town should be connect-
ed with 'Vayudoot' service as early as 
possible. 

(vi) Need to give early clearance to Palava-
ram Project, Andhra Pradesb 

SHRI aOPAL KRISHNA THOTA (Kaki-
nada): The (Jovcmmcnt has let up a aepantc 
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department for ground water, namely, 
Central Ground Water ~~ard~ Its main 
purpose is to bring up the water from the 
ground. But gradually the water level is 
going The bore wells are giving trouble 
in almos't the whole of the State of 
Andhra Pradesh, Some experts have 
advised that if there is any flow of water 
the borewells level will not be going 
down. Andhra Pradesh is one of the best 
rice producing States in the country. In 
Andhra Pradesh plenty of water resources 
are there. That water should be stored 
through the projects. Polavaram project 
is one of them. Under Polavaram left 
canal some parts of the East Godavari 
District and Visakhapatnam districts will 
be benefited. Through right canal, West 
Godavari District and Krishna District 
will be benefited. We can provide Naviga-
tional faciJities in the Godavari river in 
the left main canal up to Visakhapatnam. 
Through this project we will get power 
generation also. So, please give early 
clearance to the Polavaram project. 

(vii) Need to set up a second unit of Digitai 
Electronic Switching Equipment Factory 
at Bangalore 

SHRI V. S. KRISHNA IYER (Banga-
lore South): Sir, early in 1983, the 
Indian Telephone Industries, Bangalore 
and the Ministry of Communication 
decided for the establishment of Digital 
Electronic Switching Equipment Factory 
costing Rs. 250/- crores in Bangalore at 
the ITI complex. The ITI had requested 
the State Government for land, water and 
power. The Government of Kamataka 
committed all these three requirements. 

However, quite contrary to the re-
commendations of the concerned Ministry 
and the ITI, a decision was taken to 
locate the factory at Gonda in Uttar 
Pradesh over-ruling the technical opinion 
and the administrative recommendation of 
tbe concerned Ministry. 

The Prime Minister in his letter dated 
29-5-1985 bas assured that there is no 
proposal for changing the second ESS 
factory from Bangalore. The hon. Minist~r 
for Communication has statcd catcgorl-
cally in reply to the demands of his 
Mmistry last year that the ESS II factory 
would be set up in Bangalore soon. 

It is shocking that the hon. Minister for 
Communication in reply to a supple_ 
mentary on 8-4-1986 has stated that the 
factory may not be set up at all in Banga-
lore due to lack of funds. 

The people of Karnataka aTe very much 
agitated over this. ]f this factory is not 
set up, about 5,000 to 6,000 workers in 
ITI will have to be retrenched. 

I, therefore, urge the Centre to keep up 
the promises and set up a second unit of 
Digital Electronic SWitching Equipment 
factory at BangaIore. 

(viii) Need to open the blocked routes as roads 
lying incomplete on the border of Raja-
sthan and Madhya Pradesh States. 

SHRI J UJHAR SINGH (Jhalawar): 
Sir, lbalawar parliamentary constituency 
is one of the most backward areas of 
Rajasthan and it is located on one extre-
me ot the State on the Borders of 
Madhya Pradesh which encircle it from 
three sides. 

Jhal .. :war constituency is geographically 
closer to the towns of Indore, Ujjain, 
Mandsor. Guna, Gwalior and even Bhopal 
compared with the capital and most 
district towns of Rajasthan State. In 
view of its location and geographical 
proximity with Madhya Pradesh. the pro-
sperity of the area depends on _ ts being 
open out to M.P. towns by completing 
the roads leading to such towns and left 
incomplete at about a dozen and half 
places in Dag, Chaumehla, Bakani, Mano-
hartbana. Pirawa, Chabra, Kishen Ganj 
and Shahbad tehsils. 

Most of this area is a dacoit infested 
area "Which. as a matter of policy, is 
required to have a free communication 
system bet\\een bordering States from the 
law and order and the security point of 
view. Since nothing practical has been 
done to lay down roads or to complete 
the missing links between the roads on 
two sides, the development of Kota and 
lhalawar districts has suffered a lot and 
the law and order situation has also 
continued to remain precarious. 

In view of these facts, and in the 
interest of the development of a backward 
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area, I will request the Minister of Trans-
port to expedite the completion of nation-
al highway and to open up the blocked 
routes on roads lying incomplete on the 
borders of the Rajasthan and the Madhya 
Pradesh States. 

12.23 hrs. 

DEMANDS FOR GRANTS (GENERAL), 
1986-87-Contd. 

(English 1 
(i) Ministry of Food and Civil Supplies 

Contd. 

MR. SPEAKER: May 1 now have 
the attention of the Houses? We have 
got the Demands for Grants relatmg to 
the Ministry on Food and Supplies no\\ 
which are going on. We should try to 
finish it at the earilest. And then, we 
finish the demands relating to the Ministry 
of Information & Broadcasting by this 
night. 

Can it be done? 

SOME HON. MEMBERS : Ye~. 

MR. SPEAKER: So. day :1 fter to-
morrow, we will have agriculture. I think. 
the House will agree with me. At any 
time, if you want to sit longer, I don't 
mind. You can sit longer and finish the 
business. Thank you. 

Shri A.K. Panja. Please be brief. 

THE MINISTER OF STATE IN THE 
MINISTR Y OF PLANNING AND 
MINISTER OF STATE IN THE MINI-
STRY OF FOOD AND CIVIL SUPPLIES 
(SHRI A.K. PANJA): Thank you, Sir. 
I almost covered many of the points 
raised by the bon. Members. But after 
scrutmls.ng it, I found some points 
need to be answered. I go point-wise 
because the time is short. 

From the North eastern region, the 
bon. Member, Mr. Chingwang Konyak 
raised the point regarding occasional 
shortage of fondgrains because of the 
Jl101,ltltainous terrain, movement difficulties 

specially during ra ins. Certain steps have 
been taken to cover these difficulties, say 
programmme for additional storage capa-
city of 1.53 lakh tonnes in 24 centres in 
Northeastern region which includes 0.30 
lakh tonnes for Nagaland. As the bon. 
Member being from Nagaland has stressed 
this point, it has also been taken up. In 
Nagaland, it is proposed to construct a 
capacity of 5,000 tOllDes of stOI age each 
at Mokukchong, Tuensang, Mon and 
Kohima and 10,000 tonnes at Dimapur. 

In fact. taking into consideration the 
difficulties of the North Eastern region, we 
have augmented the supplies and we have 
always attempted that two months~ 
requirements should be kept in reserve. 

As on 1st of February, 1984 the stock 
reserve was 65.750 metric tonnes. As on 
1st FebJu;lry. 198.5 It increased to 79,080 
and I am happy to say that on 1 st 
Febru,uy, 1986 we could make Jt 1,84570 
which will take care of the proble~ of 
the North-E,'stern region. 

Another point raised by Shri Syed 
Masudal Hossain is as to why we are 
going for this CAP system of storage. 
The reasons are well known. Because of 
the ~od harvesting and good procure-
ment; the cap~.city available after being 
utiLsed so far as covered storages ~re 
concerned, the excess shall have to be 
kept under the CAP system. The total 
of 20. f) I miJlion tonnes is the covered 
storage capacity of F.e.I. under the CAP 
system, as on 1st January, 1986 we have 
kept a little over 4 million tonnes which 
was available with FCI. 

Th~ details I. have already given during 
QuestIon hour 10 answer to a Question put 
to me. I need not go into tbe details 
now. 

Shri B.V. PatiJ raised a point to stop 
auction of foodgrains. It is known-we 
have also stated as a policy matter-we 
have stopped it because the need was 
over. as from 1st April, 1986. The 
Department of Food has also a&reed to 
provide 2 million tonnes of rice and wheat 
for NREP and RLEGP. 

The next point raised by Shrimati 
Basavarajeswary is to make higher alloca-
tion so far as drouaht areas are concern-
ed. So far as drouaht areas are 
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concerned, in addition to the stocks which 
are going already. the Ministry of A&ri-
culture bas drawn up '3 scheme for the 
distribution of foodgrains at subsidised 
rates among the workers engaged on 
relief works and have requested the State 
Government and Union Territories to 
indicate wh~t is their requirement so far 
as giving to the people in the drought-
affected area through this programme is 
concernced. We are working on that 
and so far as the stock position is con-
cern'ed. there is no difficulty. Immediately 
we get replies from the affected States 
concerned, the supply would start. 

Another very relevant point raised by 
Shrimati Prabhawati Gupta is regarding 
tribals . in Bihar. I Jooked into it in 
detail. We find that including specia1Jy 
subsidised grains in the ITDP areas pre-
sently Bibar Government allocation of 
rice is 25,000 tonnes and of wheat is 
72,000 tonnes, for public distribution sys-
tem. As per the information available, 
as on 31-3-86, we find that the position 
is that a quantity of 25,084 tonnes of 
wheat and 1.624 tonnes of rice had 
already been lifted by the State of Bihar 
for distribution in the tribal areas. 

PROF. N.G. RANGA 
\Vhat about Orissa. 

(Guntur) : 

SHRI A.K. PANJA : About Oriss3, I 
have to look into it. This is the ques-
tion about Bihar. 

So far as the responsibility of making 
them available to the tribals is concerned, 
under the present system, it is the State 
GovernmenCs responsibility and I am sU,'e 
that they will ensure that the supplies are 
made when we have supplied this. 

Dr. Datta Samant raised a point on the 
distribution of levy sugar. Records show 
that 3.13 lakh tonnes of levy sugar per 
month is released for the allocation of 
State Government. 

The State-wise quot.l, as we find. has 
been fixed on the basis of 425 gramrnes 
monthly per cabita for making it available 
Cor the projected population as on 1 st of 
October. 1983. 

. The system is that 18 States and 
Union Territories are getting it direct and 
regarding the other 13 States and Union 
Territories are concerned, for them the 
FeI is acting as the wholesaler and is 
supplying to them. Levy sugar is being 
distributed at a uniform retail price of 
Rs. 4.80 per kg. from 1st December 1985. 

Shri Balasaheb Vikhe Patil raised a 
point regarding co-operative sugar 
factories. Although the po1icy has not 
yet been announced but certain priorities 
are already fixed and looking at the good 
performance of the co-operatives in the 
States of Maharashtra and Gujarat, the 
priorities are as follows. We give prio-
rity for licensing-the first category is the 
Co-operative, second is the public sector 
and the third is the private sector. Of 
course, they have to comply with other 
formalities of the new policy. 

Shri Syed Hu~' sain raised the question 
that so far as the State of West Bengal is 
concerned, there was less allocation of 
foodgrains. I had the matter checked 
up. I found that the rice allocation and 
offtake in lakhs of tonnes so far as tbe 
month of February is concerned, was 1.25 
lakhs tonnes allotment and offtake was 
only 0.48 lakhs tonnes. Foe March the 
allocation was 1.25 lakhs tonnes of rice 
and offtake was only 0.48 lakhs tonnes. 

12.32 hrs. 

rSHRI BASA VARAJESWARI in th~ Chair.] 

In wheat also the allocation for 
February was 1.26 lakhs tonnes but the 
offtake was only 0.46 lakhs tonnes. For 
March the allocation was 1.26 lakbs 
tonnes and the offtake was only 0.46 Iakb 
lonnes. Similarly we find that the wheat 
allocation for flour mill so far as West 
Bengal is concerned is 1.07 lakhs tonnes 
for February and the offtake was 0.45 
lakbs tonnes. March allocation was 
1.07 lakhs tonnes and the offtake was only 
0.43 bkhs tonnes. Therefore. we found 
that there is no substance that West BeDBal 
need more allocation. In fact the figures 
show that whatever was allotted was Dot 
taken for the purposes of public distribu-
tion through the fair price shops. 
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[Shri A. K. Panja] 
Even in respect of rice-:t is mainly a 

rice-eating State-and also wheat for flour 
mills they have not lifted the allocations 
made. 

A point raised by the bon. member is 
regarding the scheme of s.)ecial subsidy. 
The scheme of special subs ;dy so far as the 
Centre is concerned is already known. But 
I want to em_;Jhasize that under the scheme 
rice of common variety is given at Rs. 1.60 
kg. and in retail it is given at a flat rate 
of Rs. 1.85. Wheat-Rs. 1.25 per kg. is 
the central issue pr'ce and the end retail 
price is Rs. 1.50 kg. 

We found that so far as the tribal 
regions are concerned which the members 
asked about 57 million people Jiving 10 

ITDP areas and the tr ... bal majority States 
and Union Terr~tories will be getting 
benefit from this specially subsidised 
scheme. 

So fa r as workers engaged in rural 
employment schemes, we find that during 
the year a quantity of 2 million tonnes has 
been earmarked for the purpose to cover 
1000 million rnandays for the purpose of 
work programme at the subsidlsed rates. 

The third category is the young children 
pregnant women and nursing mothers. 
w~ find from the Welfare Department 
statistics that at present young children, 
pregnant women and nursing mothers are 
covered by the subsidised scheme and this 
number about 11 mi)}jon and it is going 
to be increased because we are getting 
more foodgrains p.:-ocured and it will 
increase to 14 minion in 1986-87. 

Therefo:-e~ these are the points on which 
I wanted ........ . 

PROF. N.G. RANGA What about 
monitoring? You must say that the State 
Governments should do their duty pro-
perly. You are supplying and the State 
Governments take the credit. But at the 
same time there are lots of defects in the 
State Government rnak;ng them available 
to the poor people, the tribal people, 
children and women. 

SHRI A.K. PANJA The han. senior 
Member is ri&ht. Therefore, ten points 

I have jotte j down. I was going to say 
that, in spite of allocation, despite our 
supplying it according to what they have 
asked for and in time, we are getting 
certain signals of failure in distribution at 
the State level. Therefore, ten pOints I 
w:'nt to impress through you, Madam 
Chairman, to the hon. Members and also 
to the State Governments. These ten 
points h lve to be strictly followed and if 
they are followed, the grains will certainly 
reach the end-users in prope.· time. First 
is procurement specification. In the States 
from which we are making procurement 
procurement specifications have to ~ 
standardised-and we have said so-and 
the procurement has to be done. Secondly, 
some States ar e saying that the Central 
Government and the FeI are not supplying 
good quality. We are saying: have a 
joint checking together by the FeI and 
the State Government representatives and 
then take delivery; we have insisted on 
tll.s, and let them do so. The third is 
more Fair Price Shops and mobile uni~ 
are requ red to be opened. We find from 
our figures that at the level of population 
of 1981. at the rate of 2,000 population 
for one Fair Price Shop, tbe need is 
3,50,000 Fair Price Shops immediately-
at 1981 census. We have now 3,25,000. 
Out of that, the major defaulting States 
are: in the case of Gujarat the default is 
6,307 ; so far as West Bengal is concerned 
it is 7,584. Therefore, these are the poin~ 
which are required to be looked into, and 
so far as the movement pattern is concer-
ned. through the Fair Price Shops it 
should improve. The fourth point' is 
adequate sto. age. The fifth is quality 
control by the States and surprise checks. 
We have wntten, in fact, some personal 
letters to the Chief Ministers to have 
surprise checks and quality control. The 
sixth is, in some States, there is the law 
and orde:- problem ; there are complaints 
of anti-social elements in league with Fair 
Price Shop dealers and also wholesalers. 
To this law and order problem, we have 
drawn the attention of some of the States. 
The seventh is, tribal regions-at subsi-
di~d rates it should be done. Then, 
children and presnant and nursing 
mothers-I have already spoken on this 
point. The ninth is, consumer protection 
has to be augmented. In this case all the 
States and Union Territories have reacted 
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very well and we are going ahead with 
consumer piOiection. The tenth is, increas-
ing the purchasing power by more deve-
lopment work. These are the ten points. 

Now I go to the Cut Motions. The 
Cut Motion raIsed by Shri D.N. Reddy, 
I do not think, should be accepted for the 
following reasons. He has raised the 
point-there is a need to tone up the 
administration of FCI, Food and Nutrition 
Board and also NSI. These are steps 
which have al eady been taken. The 
number of nutl ition education programmes 
held increased from 14,833 in 1984-85 to 
15.548 in 1985-86-upto February 1986. 
Three more mobIle units for extensIon of 
nutrJtion education have been set up in 
1985 -86 and one more is in the process of 
being set up. 

So far as food IS concerned. we have 
some good news. For fortification of milk 
With Vitamin A, in order to prevent 
blindness it is expected that in 1986· 87 the 
production of fortIfied milk would go up 
from its present level of 11.5 lakh I ;tres to 
32 lakh litres per day. Therefore, from 
the present 11.5 lakh Htres it will go up by 
the end of 1986-87 to 32 lakh titres 
per day and it will go a long way in 
preventing blindness on account of vitamin 
deficiency. The Food and Nutrition Board 
has been reconstituted; an exercise for 
redeployment of mobIle extension units 
has been done; the nutrition education 
bas been br oad based. Therefore, the 
Cut Motion will not be accepted. 

Mr. Reddy raised another point regard-
ing Miltone Plants. The Government hJS 
advised the States to identify sufficiently 
large number of beneficiaries ~ make 
increasing use of Miltone under the nutri-
tion feeding programmes, and explore and 
tap the commercial rna rket. 

The other Cut Motion is reg,rding fruit 
products. Here also, Madam. the adminis-
tration bas been toned up. As you wilJ 
find from the following figures. we have 
enforced the Fruit Products Order 1955. 
The number of inspections carried out In 
1984 was 7070 and in 1985 it was 8885. 
The number of samples analysed which is 
one of the necessary features to give effect 
to tbis order, in 1984 was 21,172 and in 
1985 it was 39,616. The number of 
1icen4;cs ~aDQDIJcd in 1984 was 90 and 

in 1985 it was 222 for non-compliance with 
the clauses of the order. 

We h~.ve delegated the powers to 
Deputy Directors in charge of the regional 
offices at Delhi, Bombay, Ca1cutta and 
Madras for decentralising and taking 
effective action. For the adrninistrat,on 
of the Fruit Prorlucts Order, a plan's 
being worked out 50 that we can make it 
more effective. 

The other Cut 1\1otion of Dr. Reddy 
was regarding consumer protection. For 
consumer protection we have already 
taken steps. He insisted on the voluntary 
org:1nisations. In fact, voluntary organi-
sations are being given h gh priority in-
cluding financi I assistance to voluntary 
organisations of repute. A Consumer 
Protection CouncIl has been set up. My 
senJ or colJeague has already held three 
meetings of the Consumer Protection 
Council, in order to give effective consumer 
protection. 

An All India Seminar on Consumer 
Protection was held in January 1986 where 
people from various places took part. 
Prevention of Food Adulteration Act, 
MRTP Act, Essential Commodities Act 
have been reviewed from t me to time and 
suitable amendments have been made. 
Madam, the model 1<Jw for consumer 
protection is on the anvil. The general 
features of this is, besides other points, 
first the Consumer Protection Council and 
second is the Consumer Dispute Redressal 
Forum. By this, they do not take the 
matter to the court all the time nor even 
to .'n arbItrator. It will be solved in 
that forum by talking to the seller, tbe 
consumer and the manufacturer and 
settling theIr dis;mtes. TQese central 
organisations have also been asked to 
take care of cV1 this, so that this could be 
given effect to. As I already stated 
madam ..... . 

SHRI PlY US TIRAKY: In so far 
West Bengal is concerned. I would like to 
draw your attention that the people in 
the tea gardens need 6000 tonnes of rice 
every month; but 50% of the quota of 
rice has been cut for the tea gardens and 
no subsidised articles such as sug .. lr~ 
kerosene~ oil. edible oil have been given, 
which are distributed allover India. 
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[Shri Piyus Tiraky] 

Especially the tea gardens have been left 
out from these facilitIes. What is the 
reason? Please explain. 

SHRI A. K. PANJA : The reason is 
simple. Including the tea gardens-
whether it is West Bengal or elsewhere-
the supply is the duty of the State 
Government. 

SHRI PIYUS TIRAK Y: The total 
quota is not given. 

SHRI A. K. PANJA . The total quota, 
I do not know which month the Hon. 
Member is referring to, for the month of 
March for West Bengal (Including tea 
gardens) in respect of rice was 1.25 lakh 
tannes. The off-take was only 48 lakh 
tonnes. You ask the State Government 
to take it. 

SHRI PIYUS TIR-\KY: I am asking 
about the subsidised articles. 

SHRI A.K. PANJA: In so far as the 
other articles are concerned. it is for the 
State of West Bengal like other States to 
include tbem in the fair price shops and 
then ask for it. If they do not inclu1"e 
it it is not our fault. It is the duty of 
the State Government to include any item 
of essential commodjtie~ they want in the 
faIr price shop3-like some of the States 
have inc1udel-and then a ,k for It. 

THE MINISTER OF COMMERCE 
AND FOOD AND CIVIL SUPPLIES 
(SHBI P. SHIV SHANKER): M. 
Chairman. may I submit? We do not 
take into consideration region-wise for the 
purpose of assessing the :equirements of 
either edible oil or foodgrams. The whole 
State is treated as one unit. We discuss 
with th~ State offi;ials and come to a 
particular figure. Sometimes in emerge~cy 
they do require a l.ttle ~ore quantity. 
That is also taken into conSideration ~n~ 
it is maJe available to them. Then It Ie; 
for the State how they distribute it and 
there we do not come Into the pictu~e. 
We go i'lto the question of the necesslt.y 
of the State. its requirements and that IS 

made a\ atlable to tbem. 

SHR.I PIYUS TIRAKV: Tea prdenq 
at'c to b~ aiven speeial treatment. 

SHRI P. SHIV SHANKER; Kindly 
address this to the State Government. 

SHRI SAIFUDDIN CHOWDHARY 
(Katwa) : What about quality 1 

SHRI A.K. PANJA: Probably the 
hone Member was not present when I 
mentioned about quality. We have asked 
the State Government to have joint inspec-
tion. I have written to the West Benaal 
Minister of Food and Civil Supplies to 
have joint inspection before taJuDg 
delivery because after delivery it is their 
resflonsibility and not that of FCI. At 
the end if the consumer gets bad quality 
it is the responsibility of the State 
Government. (Interruptions) 

SHRI SAIFU.'JOIN CHOWDHARY 
The quality point is very important. How 
IS ·that FCr supplies bad quality stutT many 
a time. 

(Interruptions) 

MR. CHAIRMAN: This bas already 
been replied to. 

SHRI P. SHIV SHANKER: Hon. 
Members may pJease know that nei ther 
myse1 f nor my coneague is makma an 
accusation against the State Government. 
What happens IS in many cases when it 
comes to the question of procUl"eI'De'Ilt we 
do procure sometimes sub-standard 
specified foodgrains. It IS ~ause of the 
pressures that are brought in by the 
States. We do not feel happy when we 
procure sub-standard foodgrdins but then 
tbe States say. "Look what about the 
farmers? Though I t IS Ittde sub-standard 
please procu;e.'· Therefore, sometimes we 
have to be liberal. Now that has got to 
be sup~lied somewhere. it IS true that 
it is bad but the wrong starts f ... om the 
beginning. I assure the hon. Member 
that it is not as though West Bengal has 
been discriminated in supplies. In fact, 
we try to distribute equaJly. When it lets 
deteriorated further we have issued instru-
ctions to see that it is withdrawn from 
circulation and supplied as a fodder. I 
agree we have some weaknesses in the 
system but it is not as though 10 every 
respect we have lOt to be coademned. 
This is the point which 1 will be makiqa 
w~ " reply to the deb.ltc. 
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SHRI C. MADHA V REDDI (AdiIab.1d): 
Sir, Mr. Panja is only intervening and 
not replying to the debate. Let him not 
go into the cut motions. 

SHRI P. SHIV SHANKER 
only trying to reduce my burden. 

He is 

SHRI A.K. PANJA: Sir, these were 
the points wh'ch I wanted to cover. I 
think I have made an honest attempt to 
cover nlost of the points that had been 
raised on the Floor of the J-f ouse. 

Sir, the other point I want to emphasise 
IS that none of the Members has raised 
the point why this is happening inspite of 
our having good foodgrains procurement 
and also good harvest? Why is it that 
in some places some kind of disorder is 
taking place? We have to increase the 
subsidy in order to reach the end-user in 
certain places. The World Bank in their 
Feb. uary issue had stated something in so 
far as India is concerned. This is a book 
published by the World Bank on "the 
Policy state of proverty and hunger'. 

"Development and technological 
progress of agr,culture are, of course, 
important sources of economic 
growth. Injia, for example, could 
not have prevented the increase of 
chronic food insecu ity \\ ithout 
taking advantage of agricultural 
technology and other product 1 ve 
investment to boost the agricultural 
production. Foodgrain production 
in India rose from 90 million tonnes 
in 1970 to 130 n1illion tonnes in 
1985. The value of th's addItional 
food if Jt had to be imported 
would have been of the Or der of ten 
billion dollaI s. It is difficult t() 
imagine developments in any otf)er 
sector thLlt could have contributed as 
nluch to food security as those 
which led to this rapId expansion of 
food production." 

Therefore, the first barrier has been 
effectively dealt with that production has 
been such that we can confidently say 
that we were able to reach the end-user. 
The second barrier has reasonably been 
removed, that is. the distribution_sy~stem 
bas been arran&cd. The distnbu\ion 
system bas been arranged through 3,25,000 

and odd fair price shops which have been 
set up all over the country. The third 
thing is to allow the people to get it at 
the reasonable price and the most im-
portant po;nt has been very much empha-
sised in the whole of debate, that is, 
mcreasing the purchasing power of the 
people wh ich can only be poss ble by 
undertaking various develo~mental activi-
ties. 

Madam, I end WIth the beginning 
sentence of my speech which the late 
Prime Minister, Shrimati Indira Gandhi 
had in her vision and stated 'food, work 
and productivity' and the hone Prime 
Minister, Shri R~jiv Gandhi, has added 
to that slogan. nameJy, "with speed and 
efficiency". So, food. work and pro-
ductlV ty with speed and efficiency have 
to be taken care of and If these could be 
taken care of, then the entire system of 
food security would be implemented 
effectively and without any doubt we can 
go and say to the people of Ind a 'Yes 
each one shall have food and ther~ 
would be an effective food secunty·. 
W th these words, I conclude my inter-
vention in t1, ., debate. 

SHRI VIJA Y N. PATIL (Erandol): 
Madam, I rise to support the Demands 
for Grants for the rvtinistry of Food and 
CIvil Supplies. I understand that the 
hone f\.1inister is going to corne forward 
"' ith <., new sugar policy shortly. But tbe 
estimates of the Department reg.:rding 
production of sugar this year are not 
correct, as per the figures a"ailable. 
because I come from a St. te \\ hose pro-
duction is about 40% to 45% of the 
countr)'s total production of sug~r and 
many of the factories ha\e been closed 
do"n because of shortage of sugarcane. 
That is \\ hy we had to resort to import 
of ~ug ... r this year ~! Iso. But our policy 
is to d scourage imports of sugar in 
futu e. Time and again, different States 
are demanding to have different zones 
depending upon the agro-climctic condi-
tions for recovery of sugar and decide 
the quota of levy sugar. I urge upon tbe 
hon. Minister to t: ke it on priority basis 
so that depend on the recovery of sugar 
agro-climatic conditIons. etc. the f. nr.e~ 
in that a!Fa win get rem1"lllerathe ~i ice 
for their sugarcane. 
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We are self-sufficient in fC'odgrains. 
We have a good public dis'Uibution sys-
tem. In the public distribution system, 
we find that there has been an Increase 
in the number of fair price shops from 
2.49 lakhs to 3.20 lakhs, about thirty 
four per cent increase. But most of the 
fair price shops in tbe rural areas are in 
the hands of prh ate people; only twenty 
three per cent fair price shops are run by 
the cooper ... tives. This is because the 
cooperative societies 'n the rural areas 
do not have sufficIent fincnce to purchase 
the foodgrains, sugar and oil for dIstri-
buting these to the people in the villages. 
That is why, tit-! fair price shops are run 
by private indIviduals. I will suggest that 
as we do in the case of other coopera-
tives, Government should contrIbute to 
the share capital to a large extent in the 
case of these cooperatives. For example, 
if Rs. 1 crore are collected for starting a 
sugar factory, about Rs. 2 crores are 
given by the State Government as contri-
bution from the State Government to the 
share capital. If a consumer cooperative 
is started in a semi-urban or rural area 
and they collect Rs SOOO or Rs. 10000 as 
share capital, the Government at least in 
my State gives only Rs. 3000 as contri-
bution to the share capita) from the 
Government side. It should be twice the 
share collected from the members of the 
consumer cooperatives~ so that the capita) 
available for purchase of commodities for 
distribution through the fair price shops 
by the cooperative societies would be 
suftie ent and there would be more co-
operative societies involved in that. 

We are glad that for storage of food-
grains, you are going to construct 
godowns with a capacJty of 25 l~kb 
tannes this year. But the godowns wb Ich 
are constructed in rural areas with c~ pa-
cities varyina from 200 tonDes to 500 
tonnes the finance given to the coopera-
tive societies is not sufficient. The subsidy 
should also be increased so tha t the capa-
city of those &odowns in sm~lIer v.illases 
will also increase side by SIde WIth the 
.odOWD. of the Warehousing Corporati~n, 
the Food Corporation and other agencIes. 
In the case Df Food Corporation of India 
also what we observe is that the .odOWD. 
are ~d and daoIe is DO ieebicti6D 

on the nlll1l'6er of jodc:fWft8 .. Wen to i;cbIne 
individual,. Thcto are some indfiiduats 
Or famifies, wbotn 20-30 80d0wns are 
a)Jotted at a time, wblle there are other 
applicants from the same area, Who are 
not aHotted the construction of goo owns. 
This is a point WhICh needs an enqutry. 
There happens to be some underhand 
deahngs. There are good points Jocatina 
available in a pal ticular city or towil. 
There should be restriction on the number 
of godowns to be given for construction 
on contract or on agreement basis by the 
FeI. The number should be restricted. 

Thirdly, when we think of oil. we find 
that it is good that this year we are able 
to restrict the import of oil, but at the 
same time, the indigenous production 
needs to be increased at a rapid scale and 
the incentive given to the farmers, spe-
tially the farmers who grow groundtJut In 
summer sbould be incteased so that the 
production of summer groundnut couId 
be increased and the import quota cou[Cl 
be reduced and the fOreign exchange 
saved. 

Our Food and SUPJ)ly Ministry looks 
to the inteTe$ts of the consumers. I will 
suggest them one thing more. 

13.GO lin. 

In the fair price shops, many times 
when the inquiry takes place, we find a 
number of bogus cards Or a number of 
bogus names on tbe cards and mainly the 
owners of the fair price shops are involved 
in this. In such cases, I would like to 
suggest tbat if the name of a person who 
was dead two years ago or the name of a 
person who bad gone to another town is 
found in the ration card of a family, the 
responsibility should be on tbe fair price 
sbop~s owner and tbat such quota for 
that part cular period should be reduced 
from that f-:ur price shop's quota and the 
shop's owner should be asked to purchase 
it from the open market. In this way 
only the under-hand dealings such as 
entry of boJUs names in the cards wiJJ be 
reduced. Otherwise. s'mply an inquity 
ta kes pJace 2 nd the bogus names which 
are entered on the ration c.1rds are eot 
out alter the inquiry is o'9er. All this 
aoes on fot one or two yeats ibkm'nfHfl!fnly 
aDd ~ the me&Dfitne, a lot of 1!f8SeIlt1al 
COft2l22otUtfela alt *011 at tie 'iiOst ." • 
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Government and the fair price shop 
owner is ben~fited. That is why I 
sugest that the burden of bogus member-
spip and bogus names in the cards should 
be ~ntirely on th~ fair pcice shop owocr 
and he should be penalised for that in 
this manner. With these words, I support 
the Demands and I thank you Madam for 
giving me time. 

[Translation1 

SHRI C. JANGA REDDY (Han'lm-
konda) : Mr. Chairman. Sir, I am unable 
to support the Demands for Grants of 
the Ministry of Food and Civil Supplies 
on which discussion is going on in the 
House. The reason is that in our 
country decisions are not taken keeping 
in view the interest of the consumers. 
There is no one to s..1feguard the interests 
of the f...lrmers wh0 produce foodgrains. 
The figures of F.C.I. show that the Agri-
cultural Prices Commission h 1S fixed Rs. 
150 per quintal for super fine paddy .. Rs. 
146 for fine paddy and Rs. 140 for 
common paddy for oDe ye~\r. 

{English} 

This is the support price and this is not 
tile ~muner~tive price. There is a diff-
~ betw~n support price and remune-
rathce price. 

(Translation} 

When the farmer is in distress, they 
simPl)' purch;,.' se his Pr09uce at support 
price but this is not a remun~rative price. 
The F.C.I. is not prepared to purchase 
the produce of the farmer even at this 
rate. I would like to give you an 
example. In the month of January. 
Andhra Pradesh was lashed by cyclone. 
At that time. there w~s no one there to 
buy paddy from the farmer. The farmer 
was in great distresS at that time but no 
one came forward to help him. I wrote 
a letter to the Union Minister. the reply 
of which 1 would like to read before the 
HoWIe. 

t.Bn6',,1t} 
U Alter exam in.) tion of this problem, 
\he State Government bas been 
aUqwed under tbe p~t circum-

stances to undertake the prgc;urc-
ment of the rice produced out of the 
affected paddy for distribution in 
the State. This will be _lpful to 
the farmers in findinS a marke& for 
their paddyu. 

{Translation} 

I got the reply from Shri A.K. Panja 
on the 11 th of March whereas I had 
written to him in the month of February. 
You might be knowing about the devas-
tation caused by cyclone in the month of 
January. You could have produced bio-
gas from it and supplied it to Karnataka 
or Tamil Nadu where it was needed. 
The facmer of Andhra Pradesh is f~ llP 
with two thinss, namely the Telugu 
Desam Government, which is the State 
Government and secondly the Central 
Government, which has suppressed them. 
He is being exploited by both of them. 
You have scrapped zonal system but the 
State Govemmen t has restored that system 
there. There is ban on the movement of 
p 1ddy from one district to another and 
from one State to another. In this way 
the farmer is a 10sef on two counts. On 
the one h3.nd he h3s to P3Y levy to the 
F.C.I. and side by side every rice miller 
h']s to give to the Sbte Goverment 63 
per cent of the total qu.:lntity of rice 
supplied by him to the F.e.I. due to 
which the rice millers are very unhappy 
and several mills have also been closed 
down. Shri Shiv Shanker says that 
millers are very b:lPPY but actually no 
miller is. h:.l~py and they are closing 
down their mtlls. I would give you some 
figures. 

The support price of paddy is Rs. 1 SO 
and the market rate of ordinary rice is 
Rs. 170, Rs. 175 of fine rice and Rs. 185 
of supper fir.e rice as per the figures of 
J.Jnu.:lfY. These relate to the hansa and 
surekha variety of rice. 

The F.e.I. pays RB. 247.90 per quintal 
for super fine rice :-00 Rs. 241 for fiLe 
rice to the miller wbere:ts it costs Its. 
289.76 per 100 kg. to the miller. Thus 
be suffers a loss of Rs. 41.86. 

If the mHJer gives 100 kg. rice to FCI 
he has to aive 63 quinta Is of rice to ~ 
St~te Government. 
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SHRI P. SHIV SHANKER: This is 
for 12 bkh tonnes only_ .. 

SHRI C. JANGA REDDY: The f.lr-
mer is suffering :.tt the h!lnds of the 
Centr.J Government and the St~lte 

Governme'1t ~lS well. The miller losses 
nothing because he offsets his loss from 
others. He pays lass for the paddy. In 
this WilY the f,lrrner and not the miller i~ 
a loser. 

The farmer Cdnnot withhold paddy for 
more than 3 months because he has no 
facIlity of storage. The paddy IS dam,lged 
after 6 months. In this way the mIller 
suffers .a loss of Rs. 41.86 for 100 kg. flce 
in the case of F.C.I. a 1d the State 
Goven ment pays him Rs. 255.90. 
C.::using the miller a loss of Rs. 33 and 
or a cumulative loss of 66 paIse per kg. 

NoVv the nliller IS helpless because he 
cJ.nnot get the permission (,f the State 
Governme;:-,t unless he supplies <1 specifieJ 
quantity to the St lte Government. If 
tbey do not give him permIssion, from 
where c 1n he purch.:se p lddy. The 
paddy of the farmers is available for sale 
in the m'u ket only. The mIller com-
plains th' t the St.l te Government is not 
giving permisSIon. Where will be store 
rice? The State Gover,\nler t deman,js 
that for every 100 kg. supplied to F.e.l.. 
63 kg. should be suppUed to the State 
Government. He is also asked to sell 
63 kg. in the local market or in other 
words the quantity of rice released for 
local sale should be s me 1S is given to 
the State Government. In this w,ly r,ce 
c Jnnot be t , .... ken to other districts. The 
other States c .. n be suppl.ed the same 
quantity of rice as is given to the F.C.I. 
At present the prices are not high i 1 

other States and as a result the miller is 
put to loss. He goes to the market and 
offers ::L price of Rs. 170 on the plea that 
the support price is not profitable to him. 
He ~ Iso thmks that there is a chance of 
m;ikmg profit on account of the famine 
prevaihl g in the State. 

I The interests of the consumers should 
be kept in mind. We are all consumers. 
80 per cent consumers "re fdrmers. 
The farmer in Andhra Pradesh sells his 
paddy early and then himself purchases 
rice from the market in the month of 

June -July and Juty·August. He purchase4l 
rice from the market on ration card. 

No f.1 rmer stores his paddy in the 
god own a fter the Land Ceiling Act came 
into effect three times and also due to the 
fear of naxalites. The farmer has also 
to Purchase rice. Out of 80 per cent 
consumers, 60 per cent 'lre farmers. 

[English] 

MR. CHAIRMAN: You :ue arguing 
only on one point. Come to the next 
point. 

[Translation] 

SHRI C. JANGA REDDY: The miller 
can seJl the rice in the market only after 
~ellmg 100 kg. rice to the Central Govern-
ment and 63 kg. ric~ to the St.lte Govern-
ment in the form of levy. To offset the 
loss thus suffered, the miller sells the 
remainbg rice at a premium. This 
escalates the price of rice in the open 
market to Rs. 4.20. The State Govern-
ment issues 25 kg. rice to the consumer 
at the rate of Rs. 2 per kg. Whereas one 
fdmily needs atleast 50 kg. rice, the State 
Governmer"'t issues only 25 kg. rice to a 
family. The f.lmily has to purchdse the 
rest 25 kg. rice from the open market at 
a very high rate. In this WJY a Llmily 
ha~ to spend Rs. 150 on rice. 

The hon Minister has stated m the 
~tatement that the Government is provid-
ing subSIdy to the State Government 
amounting h) R~. 94 crores. This is not 
correct. The Government IS providing 
subsidy to .t1J the Stdtes. 

SHRI P. SHIV SHANKER : Only 
Andhra Pradesh is getting the subsidy_ 

{Ellgli.~h] 

SHRI C. JANGA REDDY: The 
average Cost of acquisition is Rs. 2.39 
kg. or Rs. 239 per quintal. Procurement 
incidentals (1984-85 all IndJa)-Statutory-
Rs. 0.14 and others-Rs. 0.03 : distribu-
tivn cost-Statutory-Rs. 0.42 and 
others-Rs. 0.10; the total cost is Rs. 
3.08 per kg. The sales realisation is 
Rs. 2.27 per kg. and subsidy is Rs. 0.81 
per kll. It is the subsidy aiven to the 
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FeI by the Government. In the same 
way, when we are calculating 10 lakh 
tonnes. which was given to Andhra 
Pradesh~ in 19~1 it comes to Rs. 81 crores 
or you say Rs. 91 crores. This is the 
subsidy which was given to the FCI and 
not direct to the States. 

[Translation] 

SHRI P. SHIV SHANKER : The point 
is that the money which should be given 
by the Central Government for the 
losses which occur are provided to the 
FeI because 

(English] 

1 am not saying FCI, the Food 
Department, Government of India. 

[Transl at ion] 

SHRI C. JANGA REDDY: At the 
time when rice is stocked in the godowns 
its rate is Rs. 239 per quintal but when it 
is sold its price is Rs. 3 and 8 paise. 

{Engli~h] 

The Government is giving to the FCI 
and not to states ; you are allotting from 
FCI godowns. 

{Translation] 

SHRI P. SHIV SHANKER: Mandi 
charges and sales tax etc. are added to the 
rate we charge or the rate we give to the 
millers. You are not including all those 
things. 

SHRI C. JANGA REDDY : You sell 
rice at the rate Rs. 2 and 27 paise after 
subsidising it. The millers of Mysore have 
written to you. In that they have stated 
that whenever you want they provide you 
rice at the levy rate. Then how is it that 
a loss of Rs. 81 per quintal is being incur-
red in the FeI godowns. Th~lt is why I 
want to submit that the millers are always 
ready to purchase at the price you are 
offering. 

[English} 

MR. CH AIRMAN You have taken 
15 minutes. Please conclude. The Minis-
ter has to rep ly . 

[Translation] 

SHRI C. JANGA REDDY The 
millers are ready to pay whatever 
exgodown price you want to charge for the 
rice. That way we can save 81 paise. It 
has the consent of Andhra Pradesh Millers 
Association~ millers from Warangal and 
Mysore. They have particularly pointed 
out that whenever the collector asks them, 
they make available the requisite quantity 
of rice at the rate fixed by the Govern-
ment. You can send that directly to the 
public distribution system. In this way 
the loss of Rs. 90 crores which you have 
suffered due to Andhra PraGcsh can be 
saved. 

SHRI C. MADHAV REDDI: You 
aTe very sympathetic to the mill owners. 

SHRI C. JANGA REDDY I have 
no sympathy for the mill owners. But all 
the mi11s there are lying closed. I am not 
a miller. I am a paddy grower. I am 
also feeling the pinch, but they are not 
worried. 

SHRI P. SHIV SHANKER They 
too are paddy growers. 

SHRI C. JANGA . REDDY: If the 
miller is both grower as well as mil1er then 
it is allright. I am not holding any brief 
for the millers. What I want to say is 
that you can save in this way. 

[English] 

Why are you keeping in godowns? The 
miner is ready to carry. 

[Translation] 

You are purchasing at the rate of 
Rs. 2.40 and are selling it at Rs. 3. This 
you c,:n save. You procure at Rs. 2.40 
in January. June and Ashadha. They are 
re. dy to pay this price. Why are you 
keeping it in godowns? Because of this 
the millers as well as growers are in diffi-
culty ..... . (/nterruptions) ...... 1 want to tell 
that because of the Andhra Pradesh 
Government policy. all the mills have been 
closed down there. The statement given 
by you is far from the truth. 1be 
N.T. Ramarao GO"'ernment is not sympa-
thetic to the mill owners but what I waut 
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to point out is tbat the mill owners are 
suffering losses. He is against not only 
the mill owners but the paddy growers too. 
You can see that after receipt of this letter 
they have not made any purcbases. He 
says that when you have conceded that 
procurement can be made. then give them 
the required quantity. Whatever rice they 
w,an~ give them ...... (lnterruptions) 

SHRI P. SHIV SHANKER: I agree 
with you. To this extent Shri Madhav 
Reddy is answerable to you ......... ". 

(,Interruptions) 

SHRI C. JANGA REDDY: You do 
not want to purcbase inferior paddy. You 
want to purchase only good quality paddy. 
What sort of policy is this? ThlS is the 
only meanmg wh.ch can be deduced from 
tblS letter. When the farmers of Haryana 
and Punjab were in trouble, you purchased 
the moist paddy from them but now 
Andbra Pradesh farmers :ue ruined. We 
want that there should be a uniform 
policy. 

We cannot export groundnut also. 
Andhra farmers are in trouble and 
Banglore fanners are s ltisfied. Th~re the 
rate is between 300 to 500. Shn N.T. 
R"amatao bas imposed restrictions on ~il 
also. In this w ... y the f.jrmers lre 10 
difficulty. You are good and they too are 
good but in between the two the farmers 
are being sandwiched. I want to know 
one thing more ...... (lnlerruptionJ) 
Yesterday, Shri ·N.T. Ramarao issued a 
statement aglinst Shri Rajiv Gandhi. It 
has been 5t ted in that :-

[Englishl 
60 840 tonnes of common rice W -'s given 

to ~dhr3. Pradesh State Government: Is 
. der Specbl Tribal Scheme or Ordmary 
:C':me'? You pleaSe clarify tb.1t. If it 
is Under Speciai Tribal Scheme, It must ~o 
to the tribali. If it is not under. SpecIal 
Tribal Scbeme, then, they are nght and 
you arc wrona-

\Translat ionl 

N J want to say somethina about ow Tho 0 • 

.. 0" .(Jnterruptions)...... 18 Jl,SUC pnce 
~ it from FCl is R&. 3819.40 per 

tonne. 

~t . is being paid by the FC! to STC. 
ThiS IS the cost given by the PCI to the 
S.T.C. What is STe's landed cost 1 Only 
Rs. 2250. That means, the STC ... oo.oo. 

(Interruptions) 

MR. CHAIRMAN There is no time 
for giving difference of prices. Please 
conclude. 

[Translation1 

SHRJ C. JANGA REDDY : FCI pro-
cures' at the rate of Rs. 3.87 from STC 
(Inter:uPlions) ...... and seJIs at Rs. 4:44: 
In .tbls way you are earnina a lot in $l&IU'. 
ThIS margin shOUld be brought down" Yau 
purchase at Rs. 2.25 and seU upto Rs. 5.50 
You are indulging in so much profiteoriDI. 
I do not know under which Act the 
Central Government can be prosecuted ? 
(Interruptions) . 

[English} 

MR. CHAIRMAN: Please cooclude. 
Otherwise, I will call the next speaker. 

SHRI C. JANGA REDDY: You are 
collecting an excess of 125 per ceo. from 
the consum("f. You are getting Rs. 225/-
you are selling for Rs. 5201-, STC ~ 
taking Rs. 187/. per kg.. they are forced 
only, they are only simply passing the 
paper from FCI to STC. They are aetting 
Rs. 187 per kg. 

MR. CHAIRMAN I will call the 
next speaker, please conclude. 

SHRI C. JANGA REDDY 
this reprd I request. 

(Translation] 

So, in 

'Ihc fanners should act bisber Pricc for 
sugarcane and the import of sugar should 
be reduced. 

1 am thankful for aivioa me time to 
speak. 

13.lOhn. 
{Ent'islll 

SHRl G.L. DOOM (Udbam~ : 
Madam. I am arateful to you for .. viDa 
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me the opportunity to speak on tbese 
Demands. 

Since the time is very limited, I want 
only to brins two tbings to the notice of 
the bon. Minister. One is that so far as 
wheat is concerned, tbe stocks are very 
heavy. We have a bumper crop tbis time. 
There is no storage with FCI and the State 
Corporations. Even the wheat of the Food 
Corporation of India is lying outside in 
the open covered by tarpaulin. The" he ... t 
of tbe Provincial or State Corporations is 
also going in the same way and other 
agencies which are procuring the ",heat are 
Dot able to k.eep the stocks properly and 
both tbe farmer and the consumer are 
sufferinl and there is a slump so far as 
wheat is concerned. Under these circu~s· 
tances, the bureaucracy is slow to react 
and sometimes it is very very slow to react 
to the situation. There are people who 
W'Ilt1t to e~t floor mills in the far-flunged 
areas. They wiJl have their own godowns, 
the fresh stocks will go there, and they will 
make good aua and sell it to the people. 
And If there are more mills in a particular 
area tbere will be more oompetition which 
will be in the interest of the consumers. 
Under tbese circuinstanees, there sbould be 
rio restriction on starting the new floor 
·mills because, as I have stated. wheat win 
10 to far-fiunged areas, tbe miners will 
themselves take it to their own god owns 
and they wtll give fresh stocks to those 
areas. In the present system onl) rotten 
stocks are going there. The wheat is lying 
outside the godowns in an unprotected 
manner and the people have to pay for the 
rotton stocks. So, I request you to 
intervene in this matter and see that neces-
sary restr:ctions are removed so as to 
enable those who want to start floor milts 
in the far-flung areas to fulfil their ambi-
tions. This will ulso create additional 
employment opportunities. That way it 
also reduces the pressure on the stocks of 
the Governnment distribution systenl and 
jf tliere is a competition better atta will be 
available in the market. 

There is another thing which I would 
like to bring to the notice of the 
hon. Minister. So far as other foodstuffs 
are concerned, you have tbe standard, but 
so far as rtta is concerned, you do not 
have a particular standard as to bow 
much ~i it mould contain. bow much 

maida it should contain and how mueb 
bran it should contain. There is no defini-
tIon of good atta. From whatever is being 
sold in the market, the whole of suji is 
taken out, the whole of maida is 
taken out. 

Even the bran is taken out, which is 
very nscessary for health. Most of the 
diseases which are new in India, are in my 
opinion. because of the atta which is sold 
in the open malket. I think. it is slightly 
better thau the dust, in the sense, there is 
nothing left in this. Therefore, I would 
1ike to oraw the attention of the 
hon. fvlinister th:. t he should see that some 
standard of aUa is fixed, so that the con-
cerned Department would check it and 
whatever etta issued by the millers-not 
only through the Government agenci~ 
but otherwise also which is sold in the 
market-bas at least minimum food value. 
It should not be left to the discretion of 
the millers. This is the main thing, I 
wanted to say. 

Another thing is, people from the 
backward area, at least from my State, 
from the far-flung area, from nook and 
corner of tbe a.:-e..:, always fPP]Y to your 
Ministry and wbenever applications come, 
they ere sent h .. ck to the State Govern-
ment for recommendations. When the 
recornmend?tions from tbe- State are 
received, again the applications h:.1ve been 
sent back to the State with the comment 
that these applications may be re-examined 
in the light of the new policy. I wonder 
what is the new policy \\<hen wheat is 
rotting. and the people ,'re eating rotten 
stock. They \\ant to take fresh stock to 
the far flung :~rea ",here it should go. 
What is the difficulty for tbe people sitting 
in your Secretariate? Why should they 
st md in the \\ ay of people getting good 
food~ at least at their 0wn cost? These 
are the twO things which I wanted to bring 
to his notice. 

My predecessor, who was speaking on 
the Demands said that the Government 
should keep the stocks of rice with the 
millers. I do n0t agree \\ith him because 
the Government g\."lods should' not be 
allowed to remain in the custcdy of the 
private parties. They may deal with the 
goods in any manner they like. I don"t 
think. they woulJ be wiU:ng to keep these 
stocks indefinitely with them, as the Food 
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Corporation does. The Food 'Corporation 
shoulJ keep these stocks in their goJowns 
and it is a gOJd thing. Let them be 
subsidised. They should make these 
stocks avail..lble to the consumer centres. 
Therefore. I do not agree with the 
hon. Member's view. I thInk, the 
hone Minister will study it thoroughly and 
if there is any snag. it should be removej. 
But nobody will support that the Govern-
ment or the Food Corp ")ration of India 
should keep its own stocks with the millers 
or someb..)dy else. and whenever certain 
demanJ comes, then it should be shifted to 
the consumer centre. At lea"t I for one 
am not in favour of this. 

I hope the h~n. Minister will take int~) 
cunsideration an these points mentioned 
by nle. 

13.28 hrs. 
SH.RI K. S. R.\O (Machillpatnam) : 

Madam Chairman. [ rise to support the 
Demands for Grants relating L) the 
MiOlstry of Fooj anj Civil Su 'plies. [ 
just wish t,..) bring L) the nO~Jce of the 
bon. Minister, some of my vIews ab .)ut 
this. The intention of cre.iting the Food 
Cor )oration of In :lia, which came into 
exis~ence> a couple of years blck. is goo~, 
tiking into aCCOu:'lt the food sh ... rtage In 

thos! days anj also less proJuction. The 
intention is naturally to see that poor 
peo--,le a~e not put to incJnvenienct! by' the 
traders in between, who are making • lot 
of profit anJ playing havoc on the cJnsu-
mers. That is why, FCr W..lS cre3.teJ .anJ 
then .t lot of gooJ h ,s been d .)ne. p 1 tICU-

larly to the co:n;non,,:!'1 of _t'le. country. 
Muc'1 of the budg.::t clearly mJlc :te<; th t 
it is go:ng oilly {;) F J .)d CorporatIOn of 
Inli.l. 10 the w.y of subsi jy an i other 
expe lditure. i.e. 'lroun j Rs. 1960 crores. 
So, the importance goes n J.~ura)Jy to . t~e 
Foo ~ Cor )or it ion of In lla, how It IS 

func:iofling an \ In what manner, whether 
the re~l bene:lt is 'ccruing to t:1C pco,"Jle, 

. envl'sageJ by the Government of as J.., •• 
India. There has been a lot of crJtl~:sm 
from seve~al qU:lrters about the func~lon
• f7 of FeI though about the manute 
ID o ' . 
as)e:.:t of it. we hav~ yet to .go mto. ~ut 
it clearly give~ an Impression to the th!rd 
.,erson that there must be ~omethlDg 
wron~ with the FC[, 
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In fact, even when I went into the COD-
struct:on costs of Food Corporation, the 
other wing of Food Mmistry, the Central 
Warehousing Co 'poration indicates much 
less compared to Food Corporation of 
India. When cwe could construct the 
storage c1pacity of about Rs. 300 per 
tonne or Rs. 400 per tonne later ~ the 
Food Corporation is costing more than 
Rs. 600-700. I request the hon. Minister 
to go into the details and find out whether 
there is anything wrong with the design 
aspects of the godowns folJowed by the 
FCl or there is anything wrong. 

Similar Iy. time and again the pomt 
regarJmg storage of foodgrains has been 
mentioned in the press by the Managing 
Director of the Comrany that there was 
no much stock of foodgrains now with 
Government, even Jf there were two 
bad crops in the coming years, still we 
can co)e up with the supply. So. this 
clearly lndicates the self -sufficiency in 
foodgrains in the country 

Keeping in view of this self-sufficiency, 
I request the hon. M mIster to think 
w:1ethe, the functlons of Food Corpora-
tion of Ind • ..} Cdn be c'langej to supply of 
other commodities which are in short 
su~ply. or other commodities wh ch are 
regularly neeJej for the people. 

When t le hO:1. Mll1ister interveneJ, he 
has e'<p lained several proposals which 
they are going to undertake partjcularly 
in rega d to the conliumer protection and 
mcreasing the fair price shops and 
strengthen ng of the public distribution 
system whe"e re.llly efficiency can be 
incre lsed and the goals can be achieved 
by c.) 1ce,'..tr,tti .g on these things. 

But U'1fortuil,ltely. let me SlY oLce 
:g :in, ..is my h,)i1. ffJe ld Shri C. M l.dh.tv 

Rejdi w lS teUi 19 the other d ly. th ~t the 
c"Jntroversy h.ts come only bec.1use of the 
M.,liste:·s i.lterve Ition. I lm sorry 
p lsslbly It 1S m,si lterpreteJ. ExtenSive 
d.!m 'ge h tS bee 1 done 10 reg lrd to this 
i,l Andhr~\ Pr,,\desh only, by excessive 
public ty clnd by telli g o'1ly one ,1Spect of 
.1 lod not ~ II aspects of it and my friend 
als"J W,lS telling th 1t 'it W,lS ~l revolution-
.11 y dec.s,i)n t,\ke.l by his )e'lder in the 
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State and the entire country must know 
that th:s propos~ll of giving rjce at 
Rs. 1.90, 10 paise less than what they pro 
posed was contemplated and started also 
by the then Congress Government then. 
But bter on it is his fortune th:1t he c~me 
tll puwer and he h s m:..:de use of this 
scheme and g-:ve rice (it Rs. 2 but eveil 
the.l with Rs. 95 crores ~\s is told by the 
hone Minister, is subsidised by the 
Gover.lme,"It of India. All these days. 
possibly Whel"l nobody could tetJ the er;tire 
det :iJs and coming to the people, he felt 
th It now ~1 controversy h~lS st.:Hted. But 
it is not. If ('nly revealing truth is 
c~,JJed co,ltroversy it is not controversy 
and otheiwise, it ii not a contro-
versy. I am surprised to say thn t 
when recently the Prime Mir:ister h-'1s 
r'lised the issue th,lt the rice thr.t h~lS been 
supplied by the Goverr,ment of India 
utlder the tribal developmer.t progr':'tmme 
W:1S at Rs. 1.85 paise per kg, he W:1S 

surprised to know th~it it is sold at Rs. 2.8 
kg. The 1'.0. PIe ider give a very peculiar 
w~ly w;th ~n anSwer that he has received 
three types of rice. coarse, fine and 
suoer-fine and by adding or arriving at 
atl- average, it has come to Rs. 2.1 paise 
and he has subsidised one pais;:1. It can 
be understood that he h 'S not mixed the 
rice physically the various variet :es. super-
fine and coarse and distributed to the 
people. He has only made an average on 
paper by which he has made those poor 
t. ib.tls lose the privilege of getting the 
rice at Rs. 1.85 paise and thereby the 
total principle underlying in giving coarse 

rice to the at poor a specially subsid : sed price 
is not achieved. Still he is trying to 
impress on the people that he d:d well. 
But possibly his fears are that in case 
these were to be implementeJ precisely, 
if he ' ... 'e. e to supply at Rs. 1.85 paise to 
the peo~le. he has a fear that once again 
the Government of India will become 
popular and aU his motivated attributions 
made all this time may go wrong. I 
suspect in future also if the Government 
of India were to some with a proposal of 
supplying some commodity like SUg3f, 
tlne as y.eU as coarse sugar or sugar of 
different types and grades and if the 
Government of Ind ia were to say that 
cause sugar is to be given at Rs. 2 or 3 
per kg. and fine variety :1t Rs. 5 or 6, then 
they win S.lY once ~gain th~t t~ey ~ave 
intesratcd the price and Will give It at 

Rs. 4 per kg. Thereby the real objective 
will not be achieved. So I request the 
St: te L. uthor;ties to realise that the inten-
tion of the Government is. tbat the poor 
peoj11e must be supplied at;~ lower price 
and the rich can be charged more. But 
even in this, as Mr. Janga Reddy was 
teHing, they are issuing only 25 kg. CC1nd 
the real demand for a family unit is more 
then 25 kg. But I agree with Mr. 
Madhav Reddi that in c~se as the State 
Government has time and again expressed. 
they intend to procure paddy themselves 
rmd through their own agencies, I request 
the Minister to see and permit the State 
Government to procure 22 L> khs tonnes 
as they desire or even mO:'e through their 
own agencies and see th,' t the same thing 
is supplied <. t Rs. 2 kg and cO_:Jrse rice at 
Rs. 1.85 kg under the different pro-
gr . mmes ..... . (lnterruptions) Otherwise they 
will attribute motives to the Government 
of India and say that they are not per-
mitting them. \Ve will leave it to their 
efficiency. If necessary, as Andhr.:t 
Pradesh is:) sur:->lus State, the Govern-
ment of India c,:n even ask A.P. Govt. 
tc procure and supply to some other 
States at a price pased on cost of procure-
ment w'ith \,h :tever economy effected by 
them and with added costs so th, t the 
procurement. tr~ nsit ~'nd stor:.ge tosses, 
::ttribut'ng !1~oti\'es, inefficiency and all 
thel;)e alleg~tions could be ; voided by 
glnng the Oppor tun Ity to the St3te. 
Actually this is permitted for \Vest Beng.:::1 
also in 1\fay 1985. So :.' s 'milar thing can 
be attempted ha\ e also. 

Coming to the Fair price shops, the 
number has to be inc7"eased ~nd the 
l\1inister ~nid-I ;'01 happy ;!bout it-
that they are thinking in terms of increas-
ing the numbel. But I am of the opinion 
th' t voluntary organisations and service 
organ~sations can be brought in a big way 
and given that responsibility 4.!S well as 
some financial support so that we can 
ensure that these essential commod:ties are 
supplied to the common man at a much 
)o\':er pI ice and in an effic ent way where 
profl.t is not the criteria and service to 
man comes into play. 

'Vitb regard to harassment~ there are 
several laws to regulate these things. But 
I wish t~le Government to take c~" e that 
on flimsy grounds poor fair price shol? 
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.owners or small traders are not put to 
allY inconvenience on the ground that there 
is a ditIerence in weight of 10 kg in 20 
cprintals or 1 kg of sugar in 5 quintals and 
aU that. H proper attention is gi~/en to 
procurement of foodgralns in time parti-
cularly in the crop season, there may be 
advantaae to the fanning community also 
and there wIll also be satisfaction to the 
producer that he is getting the right price 
in time and the same thing is given 
directly to the State Government and to 
voluntary organisations and fair price 
shops and we can see that these foodgrain 
which are required for the local consump-
tion are sold by these volunt3ry organIsa-
tions and Fair price shops to the Common 
man at the fixed prices by which storage 
ancl transit losses are also cut down. 

Now we find that we are having surplus 
,tacks. So the Government of India 
~ould identify tbe particular commodities 
which are insurp}us and see that these 
commodities are exported by the State 
Government. You can allow the State 
Governments to export the surplus. 

Now coming to such of the items like 
IOPr cane, we see that the production of 
supr has come down from 82.23 million 
tonnes in 1982·83 to 61.43 million tonnes 
this year. And we had to spend a lot of 
foreign exchange in importing sugar, when 
if only the right prlce was paid to our 
farmer, he would have given you a11 the 
sugar we needed. SImilarly, III the morn-
ing, it was said tb3t turmenc is one 
commodity where export is being done. I 
know for three decades, the fluctuations 
in price were too much, even 100 per cent 
ftuctuation was there by which, I know. 
that some farmers have become bankrupt: 
they have to sell tbelr property "nd all 
that. I wish the Ministry should think in 
tenns of fixing support prices for such 
commodities not only in the interest of 
the farmers but also in the interest of the 
Rabon because we can eam tremendous 
amount of foreign exchange. 

Similarly import of foodgrains also can 
be restricted like oil-seeds and aU that. 
Of course, the Ministry is thinking in 
terms of encouraainl that this can be 
etOIle in a bil way. Andhra Pradesh is 
.. .;t~t1"'" u.. food~ whicll arf 

basically in short supply in the eOUAlry. 
can be produced as the agriculture comm-
unity of Andhra Pradesh are highly respon-
sive and receptive to modem technology 
and very progl essive-minded people they 
are prepared to work hard in this respect 
also. I wish to mention one thing also, 
to our colleague Shri Madhav Reddy in 
spite of their claim that the Government 
of India is partial in regard to this pro-
gramme, I believe that out of the total 
quantity of foodgra ins that were issued 
that is, 1,77,000 tonnes, 60811 tonnes wer~ 
issued to Andhra Pradesh alone under 
the Tribal Development Programme and 
no other state has been issued so much 
and other States are only issued 12000 
11000, 5000 and a few hundreds of tonne~ 
and all. Even after getting this, while he 
is not supplying at agreed price to the 
tribals, he IS also complaining that the 
Government of India was partial to them. 
From this, the country must understand 
whether there is any depth in his state-
ment, whether they reflect the truth or 
whether they are to serve his own poli-
tical needs. 

MR. CHAIRMAN: Please conclude. 
There are three more speakers and the 
Minister has to reply. 

SHRI K.S. RAO: I would request 
the Mmister to think whether the purpose 
for which the Fe} has been started is still 
there or whether there is any need to 
bring modifications to it or to wind it up 
if necessary even or to take other commo-
dities which are essential for the people. 
In certain cases, it w ... s mentioned by the 
Managing Director of FeI that the cost 
of storage, if it is aJlowed to store for 5 
years, \\ ill come to Rs. 300 per quintal 
and it will also expose, on some days, 
that Jt became a problem for them to sell 
their exces stocks as a distress saJe. So, 
as enough stocks are there, I think, tbe 
Government must think in terms of 
revising the quantity of buffer-stock and 
also the operational stocks so that this 
additional expenditure can be reduced and 
the real purpose of giving subsidy can be 
achieved. Otherwise# as my other friend 
was telling, the subsidy wi]) be only to the 
employees of the FCI and other COrpora_ 
tions rather than to the produ~r or to 
t4c ~nsumef, 
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I thank you for giving me this oppor-
tunity. I am confident that during the 
tenure of Shri Shiv Shanker who can go 
into the minutest detai Is of the problems 
of his own Ministry, he will try to plug 
those loopholes LI nd bring a total relief 
and see that no alleg...ttions are made in 
future about the FCrs functioning. 

MR. CHAIRMAN: There are three 
speakers and the hone Minister will reply 
at 2 of the clock. So, try to be as brief 
as possible. 

SHRI N. DENNIS (N<garcoil): 
Suppo~ ting the demands, I wish to make 
three points. There is an increase in 
food production and there is not only 
self-sufficiency but also there is surplus 
foodgrains. While this JS the pOSition, 
there are complaints from the common-
man that essential commodit:es are not 
available to the poor at the reasonable 
fCi teo Almost half of the people of our 
country live below po\'erty line ~nd natu-
rally they have to work h~ rd to earn their 
livelihood and secure punchmg power. 

To earn hand for their llvellhood and 
also pay higher prices and sc..lrch for 
essentidl commodities is a hard thing for 
them. Therefore, the essential commo-
dItIes should be made available to them 
conveniently. 

N.:tturally the publIc distribution sys-
tem has been chosen as a machinery to 
check the rjsing prices of essential com-
modities and 31so to prevent the un-
scrupulous merchants from exploiting the 
poor peasants. 

There is a considerctble increase in the 
number of Fair Price Shops, and th~ 
volume of sales throu2h them has also 
greatly increased. But there are some 
problems regarding the distribution sys-
tem. 

Regarding procurement, Government 
has formulated the policy of support 
price for the benefit of the fdrmers. But 
proculement centres are not located in 
different parts of the country, and the 
famlcrs do not find it pOssible to sell 
their produce conveniently. The procure-
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ment centres should be expanded iDd 
opened wherever there is a possibiJity and 
scope for establishment of procurement 
centres. 

Though there has been an increase in 
the storage c<.Ipacity, it is not adequate to 
meet the increasing needs. Foodarains 
are exposed to nature, wind, sun and rain, 
at railway st~:tions and other places. 
Thus the foodgrains get damaged and 
become unit for human consumption; a 
heavy Joss is caused because of this. The 
storage capacity has to be increcased. 
The State WarehousIng CorporatiOIis 
should be sf] engthened by providing tbetn 
w~th matching grants. 

Reg?rding the distT lbution system en 
one side it deserves appreciation bec~use 
the foocfgr:1 ;ns reach the affected areas of 
flood, drought, cyclone cnd other natural 
calamities qUlckly ; and theie hl's been no 
report that t:>ec ... use of want of foodgrains, 
anyone dIed. On the other side the 
functioning of the system bas t~ be 
stre .. ml ned and improved. There are 
drawb~cks. The funct~oning and perfor-
mance of the Food Corporation of India 
has to be greatly improved. The loss 
sust...:ined IS "ery heavy, and the reasoDS 
and explanations ad v.::nced by them in 
thiS regard will net c.)nvince tbe common 
man unless the perform~nce is improved 
with }JQsltive action and better results. 
The leakages ;,.nd wast: ges in each and 
every sLge and section have to be studied 
and examined in depth and remedial 
measures have to be adopted expedi-
tiously. Negligence, mismanagement and 
corrupt~on should be detected and stem 
actlon should ~ taken against the con-
cerned persons. 

I wish to point out th3t there is a 
great gap between the procurement pr.iee 
and the price at which the consumer pur-
chases. The farmer feels that he is not 
getting a remunerative price, and the 
consumer feels that he is paying a hiab 
pr .ce for the essential Commodit cs. In 
between procurement and supply .. there 
are d number of stages where larae wast-
ages take place. The burden falls on the 
consumer. and the grower alsb Bains 
nothing. Th.s aspect has to be examined 
in depth and the faults rectified. 
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Distribution is done through several 
agencies, including the Cooperative 
Societies. The same persuns have been 
hoJdmg office for ..t long t IDle rind they 
get involveJ in black marketmg and be-
come dcb. FaIr Price Shop de tJels sell 
the entire quota of sug lr and kerosene in 
black market i.1 many places and, there-
fore, these tblOgs do not reach the people 
Ih ing in hiUy and remote areas and 
common man. 

They distrJbute foodgrains of inferior, 
adulterated and damaged quahty which 
are untu for human consumptIOn. There 
is deticiency in \\elghts and measures too. 

Cement is also sold in black market. 
In rural areas farmers find it very dlfficult 
to get cement. Even for maintaming a 
house to get tn e bags of cement it takes 
four to five months and for the construc-
tion of a house it takes three to four 
years. Stern action shouU be taken 
a6.~mst black marleteers and stnct rules 
should be f1 amed to prevent it. 

The Government agencies have to 
check the quaLty and quanUty of the 
foodgrains at the plocuremenl stage and 
also at the JistnbutlOn stage. 11 the 
quality is not found ~ood at the procure-
ment stage, it has to be declared unfit for 
human consumptIOn and at the supply 
stage also it has to be stopped from dlS-
t1 ibution. StrIngent pun !)hment has to 
be given to those who mJuige in black 
nlarkeLng and adulteratlOD. States should 
be directed to enforce the provisions of 
the Essential Commodities Act and also 
the Food Adulteration Act. RLdds, 
checks and inspections should be conduct-
ed to prevent black marketmg. 

I would like to g:ve one or two sugges-
tions. The Hon. Minister bJS stated that 
for 2000 population a fair price shop will 
be opened. I would like to suggest that 
it should be for 1000 population at least 
in the rural areas and also at places 
where scheduled caste and scheduled 
tribe prople live in hilly areas. Regard-
ing tbe Mobile Shops, tbe Government 
has given directive thar mobile shops 
c;;h0uld be establJ!)hed whereveI there is 
necessIty. But that is not followed by all 
the States. The directive of the Central 

Government to open special shops in the 
industrial areas is also not folJowed 
strictly. So, the bUSinessmen take advan-
tage of the sItuation there and the bbou-
rel s have to purchase ..It high rate. 

The request of the Tamil Nadu 
Government for enhanced quota of food-
grains may be acceded to, to meet its 

needs and requirements. In my constitu-
ency, K.,nya Kumari dIstrict which is the 
southern most district of our country there 
is scarcity of foodgrains because rnove-
men t of foodgrains is generally restdcted 
from both Sides-i.e., from Tamil Nadu 
side and from KeraJa side. It is a scar-
city prone and problem prone area in 
respect of foodgcains due to Its special 
geogr3phical and political locat,on. The 
price of rice in the outside market is 
always high. It is a deficit area also. 
Previously, enhanced allotment had been 
given to each card holder. Now it is 
reduced to a very limited and JO\.\ est 
mimmum level. Moreover, instead of 
opening more fail price shops, the num-
ber of fair price shops are reduced on the 
plea that it i::, a border area. So, due to 
the wing policy of the State Goveinment 
and inadequate supplies, people are facing 
a lot of dIfficulties without getting the 
essential commodities. 

ThIS DlaUer has been brought to the 
notIce of the Government of Tamil Nadu 
and agitations have aJso been conducted' 
but there is no use. So, the Hon: 
Minister may direct the TamiJ Nadu 
Government to remove this aspect of 
neglect and enhanced allotment be made 
to the card holders considering the d.ffi-
culties faced by them due to the special 
circumstances. 

[Translation] 

SHRI BHARAT SINGH (Outer DeJhi): 
Mr. Chairman. Sir, I support the 
Demands for Grants of the Ministry of 
Food and CJ\-j) Supplies. Due to pauc.ty 
of time I shall make only two to four 
suggestions to the hone Minister, through 
you, to which, I hope, he will give due 
attention. My first suggestion is that this 
Ministry should improve the functioDin8 
of the FeI. When farmers bring their 
produce from the barns to tbe market , 
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the Government officers do not start pro-
curement operations and the traders buy 
it at very cheap rates. They later on 
sell the same foodgrains to the FCI and 
thereby earn huge profit. Therefore, my 
fi15t suggestion is that the officers of the 
FCI should re'lch the markets before the 
arrival of the produce there, so that the 
farmers may not have to face any diffi-
culty in selling their pro Juce and they are 
able to get a fair prke also. It JS true 
that if the FCI officers do not undertake 
procurement of wheat, its price in the 
market fa lis and also the wheat gets 
spoiled in the open. 

My second suggestion is that proper 
arrangements should be made for storing 
wheat after its ;"rocurCincnt. so that it is 
protected fro.:1 rains, etc.. and is not 
damaged. In godo\\.ns also, at range-
ments should be :~ajc to plotect it from 
the rains because I have been hearing that 
even in the godowns. foo.Jgrains get 
spoiled which ultimately has to be d Istri-
buted free. You should cnswc that such 
a SitU2 tion does not arise. You should 
ask the sc entists to conduct research 
about preserving ti1e foodgrains in the 
godowns and ado._;ting W,JYS and means 
to proted the foodgrain~ f om rains, 
rodents. insects, etc. 

You must have obsened that when 
fa·r price shopkeepers go to the god~wns 
to procure wheat they are so~ettmes 

supplied with rotten \\ heat which the 
consumers are reluctant to take. The 
result is that the shoi)keei)Crs get bad 
name as the consume· s complain that 
they are supplied with damaged wh~t 
from the F..tir Price Shops. I would hke 
that proper arrangements should be made 
to keep the foodgrains safe in the 
godOWDS. In our godowns, though the 
tarpaulin is spread over the st~ks of 
foodgrains, even then the foodgrams get 
soacked with rain water and are damaged 
consequently. Therefore, . instead . of 
covering tbe foodgrains With tarpaulin. 
we should adopt some other method to 
protect them. The godowns should be 
so constructed that the foodgrains stored 
in them are saved from rodents, insects 
and dampness. 

One of the problems being faced by 

the farmers nowad:1 ys is that when they 
arrive in the grain markets with their pro-
duce, the FCI officers or employees are 
n')! available there. ThGre are several 
big villages where lakhs of maunds of 
foodgrains are prouuceJ. Therefore, I 
want that FeI officers or employees 
should go to e\ ery grain market and pro-
cure the fo .-:dgrainc; from th;: farmers 
after wei~hing them proi,crJy. Another 
problem being faceJ by the farmers is 
that they get paymen t after a l(_)ng time 
an:.l some d them Vy'ant the money 
against thei, sale in cash. I want that 
arrangements she·uld be maJe by the FCI 
that at the time r:f procurement cf food-
grains by the FeI ('meers, th~y should 
issue a cheque for the amount to be paid 
t J the farmers \\hich can be encashed by 
them fr ,ill ~ome nearby branch ,-of a bank. 
This will satisf_,; th~ farmer and \\i1J also 
be con\cni('nt to everyone. This wiI1 at 
least instil a sense of confidence in the 
farmer that he can get the p.lyment in 
cash at the I .. te . t \\hich Go"ernment 
purchases his pr, duee. 

Sometime back a discussion was held 
in the House •. )ll rice and cotton. I want 
that han. Mi:1ister stlL·uld keep in 
mind th_1 t at all the procurement centres~ 
~II arrar . .Gcrncnts like testing the 
sample, etc. should be made beforehand. 

One of the problems being faced by 
us is that in the market the foodgrains 
get soakej in the rain and consequently 
get rotten. I want flat the Government 
should make su..::h arrangements that in 
no market the foodgrains are sold in the 
open. There should be so:ne shelter 
under which the foodgrains should be 
sold so that it is protected from sun and 
rain. 

14.00 brs. 

I wanted to submit that the facility of 
nlobile shops which is available in Delhi 
should also be extended to nearby rural 
areas. I belong to Delhi and represent 
farmers. Ha. ijans and people living in 
Jhugl!i-JIIVnp,.;s. BOO's and many other 
officials often come to me. People in big 
towns and dist icts are happy 'A-;th the 
mobile Fair Price Shops, as they bd 
Commodities at r~a~onable prices. but 
these mobile shops should visit the rural 
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areas also so that the people there are 
benefited. 

I appreciate the public distribution 
system in Delhi. There are a number of 
Fair Price Shops in Delhi which are 
catering to the needs of the poor properly. 

I have seen many a time that because 
of strIke in FCI. the ration shops do not 
get wheat supply in time. At times people 
do not get lation for as many as 15 days 
because of these strikes. I would like 
the hone Minister to pay attention in 
this duection. In any such e\entuality, 
aU possible efforts should be made to 
make supply from FCI to Fair Price 
Shops at any cost. 

SHRI RAMASHRA Y PRASAD SINGH 
(Jahanabad) : 
outset I would 

Mr. Chairman SJr, at the 
hkc to submit that thiS 

organisation was created as a result or 
Government's healthy polIcy. The crea-
tion of this organisatIOn was primarily 
aimed at protectwg farmers from middle-
men and thereby safeguard 109 their 
interests, Besides, it was also entrusted 
with the responsibihty of buildmg a 
buffer stock of foodgrains. The transpo. ta-
tion of foodgrains from one State to the 
other was also one of its functIons. The 
organisat.on ~as entrusted WIth grc.J.t 
responsibility by the Government but it 
has been ob~ ved that most of the people 
employed in tb!s organisation were trying 
to earn money th.ough unfalf means and 
were misappropr .ating the funds. They 
had forgotten their duties and responsi-
bilities. 

14.02 brs. 

[SHRI SHARAD DIGHE in the Chair] 
I can pro\e my contention. 

The Fel was &ranted subsidy as follows : 
Rs. 650 crores in 1980-81, Rs. 700 crores 
in 198! -82, Rs. 710 crOres in 1982-83, 
Rs. 835 c. ores in 1983-84, Rs. 1100 c:ores 
in 1984-85 and Rs. 1500 crores in 1985-
86. Thl~ subsidy does not Include losses 
on account of shortages, transportation, 
theft, pilferage and embezzlcment. 

1 he storage capacity and the loss In 
storage in the oraanisation is IiVCD below. 

The storage capacity 01 pei is Ovel 260 
lakh tonnes. Accordlftg to official sources 
the storage and administrative tosses in 
FCI for the past 5 years are as under : 

Year 

1981-82 
1982-83 
1983-84 
1984-85 
1985-86 

Storage and 
Transport 

Loss 

(in cOles) 

140 
160 
180 
200 
220 

Other Admini-
strative Losses 

(in clores) 

12 
12.5 
13 

15.5 
17.5 

This is the sum total of their losses. 
People take advantage of the inefficiency 
of Government and keep the organisatlon 
III the dark. There IS no shortage of 
sto age capacity. A new formula has 
been evolved. Last year shortage of 27 
tonnes of whe it and Rice was shown in 
the records cl)stJng about Rs. 650 crores. 
There is no d.dditional subsiJy even when 
the entire amount is written off. Why 
were these infir m<!ties not I ectlfied in 
tlme and why was the Government kept 
in the dark .? 

Due to negligence on the part of officers, 
nearly 40,000 tonnes wel e damaged in 
rain and floods between 1.6.85 and 31.3.86 
valued at around Rs. 45 crores. One 
person is made solely responsible for the 
safety of the pr oduce by a farmer but 
who has been made responsible for such 
a big storehouse? The hoa. M lIluter must 
clarify it in his reply. 

For the past many years, there bas been 
larse scale irregular.lties in tile purchase 
of gunny bags. Each bag sboulcl w~l&b 
about 1.023 kg. whereas bap weipioB SOO 
crams are also beina purchased. The 
illlaotten gains tbat IrCCrue as a retuYt 
thereof ase share:I by senior ofIieers of 
Fel, Directorate of Supplies and D;cposal, 
milJ owners and suppliers. Th:s misaPPro-
priation is to the tune of crores of rupees 
every year. 

The officials of Fe! purchased thousand 
of tonnes of inferiour quality ·Par11lll1' 
rice and later on finding It unfit for 
human consumption auctioned it recently 
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aqc:t a, a result of this the country had to 
incur Joss of crores of rupees. Who are 
the' officers who are responsible for pur~ 
chas.i111 such inferior quaJity r:ce and what 
action' has been initiated against them ? 

1 would urge the Government to put an 
end to the monopoly of sale and purchase 
of foodgrains by FeI. Tee State Govern-
ment itistituti~ns engaged in the sale and 
purchase of foodgrains shouJd be giveQ 
the subs!dy directly. If subsidy is pro-
vided to them directly. they can themselves 
buy it from Punjab or Kamataka. If 
direct subsidy is provided, the ArhaT 
variety of pulse which is rotting in Kama-
taka can be purchased directly. 

With these words, I hope the bon. 
Minister will certa 'nly reply to the points 
that I have raised during my speech. 

{English] 

THE MINISTER OF COMMERCE 
AND FOOD AND CIVIL SUPPLIES 
(SHRI P. SHIV SHANKER): Mr. 
Chairman~ Sir, at the outset I take this 
opportunity to thank. the hon. members 
who have participated in the debate and 
have been good enough to make valuable 
suggestions. I found that quite a large 
number of tbe hone members have been 
very critical, particularly about the manage-
ment and working of the Food Corpora-
tion of India, the public distribution 
system and also the difficulfes th; t tbe 
growers were f.~cing with reference to 
sugarcane and so on. They bad made 
valuable suggestions. I would IJke to go 
on record that we have taken note of all 
the suggestions that have been made. 
Man), of the suggestions are required to 
be examined in depth. We will certainly 
80 into tbem and therefore I would not 
like to ~~dvert myself when it comes to 
the question of suggest:ons tbat have 
already been made. 

On the diverse points of criticism which 
tbe :'ndivjdual members have been pleased 
to rai~. my colleague h3s tried to answer 
them, p~rticular'y tbe major points that 
have been raised. It is not possible in a 
debate like this to .. 1 DSY . .:r each and every 
point. Therefore, he bas taken care to 
&flO ~t as far as possible he could meet 
~ v.rio~ points Qf sipificance that tlavo 
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been raised, and I thank him. He has 
unburdened me of replying the various 
posers that have been raised on behalf or 
different members. 

Therefore, I shan now prcceed, in a 
brc.ad gamut, about the entire working of 
the Food Department and also the infirmi-
t~es as well as the ach:evements so that in 
the fin::-) analysis, the posers that have 
been raised by various members rnd which 
may have been left out by my bon. friend, 
stand answe:-ed by themselves. 

Sir, : S the House is aware the Demands 
for Feod and Civll Supplies Minsitry are 
governed by Items 42 and 43 of the 
Budget. It is better that before I go into 
the details, I must categorically make a 
submission as to what is the stupendous 
task that the F ood Dep~rtment undertakes 
in order to make myself dear as to tbe 
difficulties that the Department has also 
been facing. I will go into tbose details 
slightly later. But as I submitted, at this 
stage it '5 desirable that I should come 
forth clearly as to the exact duties that the 
Foed Department performs. 

The Food .Department has to discharge 
the respons bi) lty of the management of 
the country's food ec0n0my. The Depart-
ment undertakes several complex tasks in 
carrying out this stupen.jous duty_ It pro-
cures the f('odgrains, builds up and 
maintains the requisite stocks, provides 
for tbeir storage, organ:ses the:r timely 
movement to varil us parts of the country 
and delive- s tbe same for distribution to 
t~e varic-us distribution agencies of the 
State and othef\\:se. It also keeps a 
close and c( nst.:lnt watch on production, 
stock and price level so as to maintain 
theil adequate availability at reasonable 
prices in different parts of the cc untrv. 

Sir. I have prefaced my submission to 
make the pos~tjon clear with reference to 
the duties that the Food Department has 
to perform. only to br ng to the notice 
and for the 1 ecollect:on of the 
hon. ~1embers that the Food Department 
undertakes a very heavy duty. In this 
stupendous task, the mos t importa~lt wina 
of the Food Deraf tment, wh:cb has come 
for a very he,.\y bludgeoning, is. the Food 
Corporation of India. I would request 
t~ ~on. M~mbeTs to arr~iate ~ r~ 
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tioning of the Department ani the F00d 
CorporatIon of Ind a. These are the two 
segments about which a very heavy 
critlclsm has been dIrected. That is why, 
1 am makmg a very earnest a!,peal that 
they shoulJ ap.)rec ate the fur ctioning of 
these two wings in the bac)- ground of the 
heavy burden that they bear and the 
complicated dutIes that they ale caJled 
upon to disch 1ge. The job of the Food 
Corpor~~tion of Indict 1S to a great extent, 
the duties that were a"ic;;igned-originally 
to the Fuod Departmel t. This Corpora-
tIon does a large scale pr "curement to 
build up and maintain the stocks. It 
provides their storage, organises their 
timely movement and delIvery to the dis-
tribution ,gencies. As I said. thIs is no 
mean task-a .... ery heavy task mdeed. 
And It is In this background that when 
the crit cism has been made as to the 
mismanagement, losses and wastage .. 
shortages, cor. uption, mefficlency Jack of 
adequate sto. age facIlities leadmg to 
keeping them in the open, adulteratIOn 
leading to bad qualit} etc., etc., I \\ ould 
submit that I am not mllllmising the mfir-
mities \\-lth Wh:C!l the orgamsation suffers. 
I am conscious that in the criticism that 
has been dlrectej by the hone Members, 
there is a truth. But, then the point IS 

that, should t1.1S De)a tment and thIs 
organ satlOn be condemned to an e'Xtent 
where It becomes tot:llly cnppled without 
discharging the functions-the onerous 
functions-that h .... e been entrusted to It 
is .1 matter whIch I beckon for the consI-
deration of the Hous.!. I am aware, I am 
not hldmg anything. I am aware that it 
suffers from infirmities. O,er the time 
quite a lot of infirmities ha\c crept into 
this organisation. But. I mU'it say that 
everyone In the Foo 1 Corporation of 
India is not that bad to be crittci~ed. 
Personally, I feel th t the e is qUite a 
good chunk of the officers who \\ould 
really IJke to serve the country. It is true 
because of certain black shee;>, the orga-
nisation doel) get a ba.l name. But [ 
would request the han. Membe s to consi-
der, ponder anj analy,e their criticic;m in 
the back-drop of the heavy re~ponslbHlty 

that this organisation has undertaken. 

So far as I am concerned, I would not 
like to tnrow a veil by rQer~ly puttin. 

down arguments as my hone friend-the 
Leader of the Telu8u Desam Party-has 
said that by very astute type of arguments, 
one could possibly try to avoid. Where 
there is a mistake, I would openly admit 
that here is a mistake. So, this 'S what 
perhaps got to be looked into. And that 
IS why I must submit that I am not in a 
position to deny that there is force in the 
various criticism that have been directed 
from dIfferent quarters. 

SHRI P. KOLANDAIVELU (Gobichetti-
paJayam) : What are the preventive 
r.leaSUles for this? 

SHRI P. SHIV SHANKER: You must 
allow me to complete. I have just started. 

SHRI P. KOLANDAIVELU : You 
yourself admIt th..lt there are black sheep. 
How are you going to control them? 

SHRI P. SHJV SHANKER : May I 
request you to wait till I complete my 
reply 1 I f YOU go on interjecting at every 
stage, you do not expect me to answer. 

For this. I would like you to k 'ndly 
recall certain of the aspects, so that it 
becomes clear as to what is the task that 
has been undertaken by the Department 
and the Food Corporation of India ; how 
far it h; d been able to subserve the inte-
rests of the people of this country, the 
hopes and aspIrations that we hdve 
pmned on the Department, and the orga-
nizatIOn. 

Hon. l\1embers are aware that when we 
look at the figures of food production, 
there had been 3. phenomenal rise. I am 
givlOg the background, so that hone 
Members may lin<.tly apprec ate it: In 
1983-84, hone Members are aware that we 
had a recoru food production of 152.37 
million tonnes. In 1984-85, it is 146 
million tonne". For 1985-86, the esti-
matIOn is that it wiU remain at the same 
figures. Very rightly. as it was said, from 
90 million toones it has been built up to 
a record production. Now it ;s this pro-
duction which has got to be handled, a 
major portion of which is wheat and rice. 
lt is this which has to be handled. It is 
this which has to be stored, it is this 
whjch bas to be moved from pIa" to 
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f'- in order to cater to the needs of the 
different segments of the society spread 
over the whole country, and then we have 
to see that people are satisfied by this 
Q'.tem. 

Even though during the last two years, 
production is a little less as compared to 
the peak year of 1983-84, the availability 
of foodgrains was not affected. I am 
makina thn submission only to illustrate 
that the Department of Food, and the 
Food Corporation of India have been 
tryina to discharge their duties. I would 
not like to go beyond this, because to 
pitch the case too high would also mean 
that it would be fraught with different 
consequences. 

Because of this record production, the 
public stocks have also gone up. On 
1.7.198.5, the stocks were at the peak 
level of 28.65 million tonnes, compared to 
1.7.J984 when it was on]y 22.89 rniIJion 
tonnes. These figures are in excess of 
the desired level of 10 million tonnes of 
buffer stocks, and 11.4 million tonnes of 
operational stocks required to be held on 
1 st of July of a year. 

I would not like to go into too much 
of details because quite a lot has been 
said by my colleague also. On various 
aspects, I would like to be as short as 
possible and br;ef. so that I do not waste 
the time of the House, and also I try to 
see that I answer the var;ous aspects that 
have been raised. 

Coupled with this, when it is a ques-
tion of record stocks that have to be 
maintained, one has to go into the func-
tioning of the Department of Food and 
its appendage, viz. Food Corporation of 
India. Therefore, I immediately go into 
the question of the storage capacity that 
we have developed. First, I will try to 
demonstrate that because of the leeord 
production, we have tried to ha\'e record 
storaae. Then. when it comes to the 
question of storage c~pacity, in 1984· 85 
alone, the Food Corporation cwe and 
SWCs have been able to construct an 
additional storage capacity of 11.7 lakh 
tOODe8, compared to 1983-84 when they 
oould construct the storaae capac;tyonly 
,,09 lak.a. ,~, This sbows that ftom 

7 Jakh tonnes to 11 lakh tonnes. it is 
quite a good jump. We have C!one well. 
In 1985-86, tbe estimation is that we will 
be able to construct the storage capacity 
to the tune of 16.95 lakh tonnes ; and the 
position as j t stands today is that the 
total capacity as on 1.1.86 is 209.10 Jakh 
tonnes. This is the broad parameter 
which I thought I should bring it to the 
notice of the House. It gives an impres-
sion as to re.:Hy whether the Department 
is functioning to at least a certain expec-
tation that this House reposes in the 
Department. 

SHRI C. MADHA V REDDI: Does 
it include the hired c<:!pacity ? 

SHRI P. SHIV SHANKER: Would 
you like to have the details? So far as 
11.7 lakh tonnes is concerned, this is 
purely by the Food Corporation of India, 
ewe and SWCs of their own ; this is the 
performance of the Food Department. 
Hired capacity has nothing to do with it. 
I am only referring to what we have 
done. I am aware that I should not, I 
mean, include in this wh'_ t is the hired 
capacJty that is "hy I am saying this. 
So, this is the position. There has also 
been an improvement in the preservation 
of the stock, and I must, at this stage. 
bring it to the notice of the House that 
when it comes to the question of the pre-
servation measures that have been taken 
with reference to stock ~nd as a result of 
better preservation measures, the lower 
category of stock of wheat has come 
down substantially. As on 30-1-1984. 
the last two grades of stock, namely, C & 
D stocks, they were 12.95 lakh tonnes. 
which was 11.1 per cent of the total 
stock. Now. this has been reduced on 
31.1.85 to 6.04 lakh tonnes, and the per-
centage has been reduced from 11 to S.7. 

On the question of procurement based 
on the support price. in 1984-85, it was 
20.35 mmion tonnes as compared at 
J983-84 of 17.07 million tonnes. I am 
only making this submission to show that 
year after year there is an increase in the 
activities of the Food Corporation of 
India so that it is available for the proper 
servicer of the country men; it is only 
for this purpose that I am trying to put 
it. I have already prefaced my subtnis$io1l 
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that notwithstanding infirmities and not-
withstanding a great truth in what the 
criticism. of the hon. members is whether 
this Department and this Corporation of 
India is equipped themselves in a better 
fashion or not, I am giv IDS these statistIcal 
figures to the hone members so that they 
could judge themselves about the perform-
anee of the Ministry as also the Food 
Corporation of India. So far as the 
management part is concerned, my colle-
ague has given certain details because 
after making a submission with reference 
to production, with reference to raising 
the storage capacity, with reference to 
activities for procurement which have 
been raised so fast, it is my duty to bring 
to the notice of the hone members as to 
what is the situation with reference to 
management part of it. My collegue has 
said about this. But this has a reference 
to may submission; that is why I am 
bringing this to the notice of the House. 
In 1979-80 the Food Corporation of India 
was handling foodgrains worth Rs. 4329 
crores. When it comes to 1984-85 it has 
handled foodgrains worth Rs. 7559 crores. 
Within these five to six years there is an 
increase in the value to the tune of more 
than Rs. 3000 crores. When it comes to 
that, what is the position of the personnel? 
The position of the personnel is that in 
1979-80 when the FCI handled foodgrains 
worth Rs. 4329.45 crores, the total staff 
was 73,640. When it came to 1984-85, 
when its activities practically doubled, not 
exactly doubled }liz. foodgrains worth 
Rs. 7558.74 crores we re handled, the staff 
had been reduced to 72,158. The sub-
mission that I am making is that we are 
doing more work with Jess persons. I am 
also placing before you the clean slate so 
that the hone Members may have the 
correct situation. I have already said 
about the infirmities part. I need not 
repeat it again. Therefore, when you look 
to the work that is being discharged by 
the FCI with the personnel that have been 
decreased, I must say that I hav~ a word 
of commendatjon notwithstanding its 
pitfaUs. I will deal with them also. 

When it comes to the question of move-
ment of foodgrains, the pOSition is that 
this Corporation has got to take up quite 
I bJt Or '''~" with "rC~ to mov~ent. 

In 1985 it has been able to move 15 
million tonnes of foodgrains from place to 
place. Particularly I must submit that 
this is something which has got to be 
taken into consideration, because the main 
areas wherefrom we have to move are 
Punjab, Haryana, U.P. __ nd Andhra 
Pradesh. In 1985 from PunJab, Haryana 
and UP 13.1 million tonnes of foodgrains 
have been moved while in 1984 it was 
9.4 million tonnes. I am pointing tbis 
out to demonstrate whether my people are 
working well or they are such bad boys 
that they are to be whipped always. In 
January this year we have been able to 
move 13.36 lakh tonnes of food grains as 
compared to January, 1985 when it was 
only 10 lakh tonnes. In February it was 
13.67 lakh tonnes of movement, as com-
pared to 9.10 lakh tonnes in February, 
1985. In March, we have been able to 
move 14.35 lakh tonnes as compared to 
11.10 Iakh tonnes in March, 1985. 

Then Sjr, we have taken various mea. 
sUres to liquidate the excess stOCks, parti. 
cularly the stocks of wheat. We have 
increased the monthly allocations of wheat 
for publlc distribution system, lowered the 
issue price of wheat to the roller floor 
mills to the level of P.D.S. price with 
effect from 10.8.1984 to 31.3.1986, per-
mitted the roller floor mins to produce 
50 per cent more than their licenced 
monthly capacity. increased the allotment 
under Nation31 Rural Employment Pro-
gramme-I will come to it at a later 
stage-and Rural Landless Employment 
Guarantee Programme, issued wheat 
through the public distribution system to 
card holders without any limit of quantity. 
permitted the export of wheat, maida, suji 
and whole-meal aUa, and allowed the 
Food Corporation of India to sell the 
wheat in the open market apart from per-
mitting the export of wheat. These are 
the measures which have been taken to 
liquidate the excess stocks becauce when 
it came to the question of procurement of 
stocks. wheat was procured very heavj)y 
as compared to the rice which I have said 
that 10.07 million tonnes was procured to 
the rest. 

AN HON. MEMBER: To help the 
producers. 

SHRI P. SHIV SHANKER: That is 
~orrect. III fJ'Ct, tll~ positi~ is IlIcb thll 
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when the produce is so much in quantity SHRI K. S. RAO: Even the Indian 
and the growers to not get the buyers, Cotton Corporation is doing it like this. 
then lot of requests are made for the pur-
pose of procurement. In fact, procure-
ments have also to be made keeping in 
view the entire policy-as I have given the 
background as to the departmental duties. 
I must also bring to the notice of the han. 
Members-because a lot of criticism was 
directed about the bad quality or reduced 
quality of rice and wheat that is supplied-
that the hon. Members themselves. and 
also many a public organisations, make a 
request that even if the grains are getting 
deteriorated, even jf the paddy is deterio-
rated. in order to help the growers, the 
Food Corportion of India must go and 
procure. That is what we do. I concede 
that sometimes we do procure the sub-
standard grain. That is done to subserve 
the large interests of the growers. 

AN HON. MEMBER: Only marginally. 

SHRI P. SHIV SHANKER : Immedia-
tely I am coming to that because a Jot of 
criticism has also been directed with 
reference to the losses that are suffered. 
That is a point which I have got to make 
and I am placing the cards very openly so 
tbat the hone Members may judge them-
selves. I would not like to pitch my case 
too high Jest I should invite unnecessary 
criticisms. I would like to place the cards 
openly so that the Members judge them-
selves. May be it is not possible that 
every word that I say, you might ag! ee to 
that~ but I assure that if something is 
wrong with my department, I am the first 
man to say, yes, it is wrong .................... . 

(Interruptions). 

SHRI P. KOLANDAIVELU: You are 
not actually purchasing the foodgrains 
directly from the farmers. from the agri-
culturists. That is the difficulty. Through 
some middlemen you are doing it. 

SHRI P. SHIV SHANKER The 
point is this-I am giving an open offer 
to the House-that if some government 
comes out by saying that they will make 
the arrangement to take it from the 
arowers-it is impossible for my officers 
to SO from one grower to the other 
and so on and so fortb-I will certainly 
bc1p them ....• . (llllerruptions). 

SUR! P. SHIV SHANKER: I am 
not saying some of the other governments. 
I am saying the State Govelnments should 
help ...... (Interruptions) 

SHRI P. KOLANDAlVELU: Eacb 
and every coriloration is doing it (ike this •.. 
(Interruptions) 

SHRI BASUDEB ACHARIA (Banku.za) 
The Food Corporation of India should 
directly purchase from the farmers ......... . 
(Int~'Tuptions) 

SHRI C. JANGA REDDY (Hanam-
konda) : Why don't you purchase directly 
from the farmers in that area? You pur_ 
chased directly from the farmers about 
3 years back. 

SHRI P. SHIV SHANKER: The point 
is this. Lot ryf difficulty comes in the 
operational aspect of it. I assure the 
hone Members that if they can give me 
concrete proposals certainly I will con-
sider it. It is not as though I am trying 
to sidetrack the issue. In any venture 
that you would suggest there at e certain 
inherent difficulties and they have to be 
rationally tackled and sorted out. I assure 
you that it is our primary consideration. 
In fact I have been discussing these issue 
WIth the Prime Minister and the 
Prime Min~ster has been very 
much concerned. He certainly feels that 
the last ffi.ln namely the growers must be 
benefited. He has been publicly saying 
about these issues also. He went into the 
details and said : Look. this is what has 
got to be done. In fact, I must express 
my gr..ltefutness to the Prime Minister. 
At Guntur he has very categorically said. 
He announced certain measures for the 
tobacco-growers and also for the 
cotton-growers. I am on1y taking this 
opportunity to make this submission. If 
it comes to the question of directly 
approaching the growers if the bon. 
Member is so much exercised~ I appreciate 
that point-if the hon. Members come up 
with concrete proposals, I certainly assU!'e 
you that we will take care of it and we 
will consider it. 

The point which was very strongly cri-
ticised was with reference to the losses. 
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I have given you all the details as to the 
handling, and the way in which there had 
been Increased handling by the FeI of the 
stocks and also the movement and so on. 
In that b.tckground you consider all 
these. I don't say that thel e is no scope 
for improvement. There 1S scope for 
improvement. We should do much 
better. But I only beseech you to consi-
der t he losses thJ.t the CorporatIon is 
incurring with reference to the damage to 
the foodgrains in the background of the 
duties that t'ley ~.re discharglng about 
which I have already submitted. I will 
not repeat it because it will not help. 
Hon. Members are right when t'ley said 
tbat in 1982-83 it is a case of loss to the 
tune of 2.37 per cent. But, in 1983-8-l~ 
we have brought it down to 2.11 per cent 
and in 1984-85 we have further brought It 
down to 1.94 pe:- cent. From the pomt 
of view of quantity anJ value, these 
details I have already submitted. 

SHRIK.RAMACHANDRA REDDY 
(Hmdupur) : Gr\-e it in rupees. 

SHRI P. SHIV SHANKER' Will you 
kindly walt 1 I will explain everything. 
Please have some patience, till I com-
plete what I am sayIng on this point. I 
said that in 1984-85 it's .l case of 1.94 
per cent of the losses of the stocks. 
Now, when it comes to the question of 
quant,ty, it is 5.72 lakh tonnes. But then 
this has got to be appreciated in the 
background of the quantity. As I have 
already said, per Sf' if you think of 5.72 
lakh tonnes, anybody win say, look, it is 
so much. Yes. Per se it al)~ars so. 
The Food Corporation of InJia IS p~o

curing anJ storing millions of tonnes-
this is 28 mill ~on tonnes. It is a case of 
loss of 5.72 lakh tonnes. I don't say 
that it is not a case for improvement. 
You can still reduce it. We are making 
arrangements. We are making such 
endeavours. That is why I bring this to 
your notice that year after year the loss 
percentage have been going down. That 
is a matter which has got to be apprecia-
ted, I am only putting my case to that 
extent. I am only submitting that you 
give a little bit of a pat for their work 
also. Why do you criticise for the bad 
work that is goi ng 00 ? 

(l.nI~rru'tlo1U). 

SHRI P. KOLANDAIVELU : It is our 
bounden duty to point out. 

SHK I P. SHIV SHANKER : It is per-
fectly all right. It is there. But in an 
organisation of this nature which is so 
spread out-and I have also said tbat it 
is so complicated. it is a stupendous task 
that has been taken up. You cannot 
expect that everyone like me is a paragon 
of virtue; I am not at least, I give you 
that credit. But the point I am making 
is, everyone has good and bad points 
and when everyone has good and bad 
points, you also go mto the achievements. 
That is why I am trying to put both 
before you. Therefore, the position is 
that when you think in terms of lakhs of 
tonnes, it comes to 5.72 lakh tonnes, but 
percentagewise it has been going down 
and I assure the House that my Depart-
ment and the Food Corporation of India 
will make every effort to see that this is 
further reduced, but this does not mean. 
as I saId, I am minimislllg the infirmities 
that exist in the Department and in the 
Food Corporation of India which I have 
already said. Sir, Jt is in this back-
groun J, if you look to the value of the 
foodgrains, vel y r,ghtly the hon. Members 
were exercised. They were exe,cised by 
saying that 'Look, the losses are to the 
tune of Rs. 122 crores in 1984-85-. In 
fact, I hdve myself put it befo! e tbe 
House, I did not hide it, when I was 
answering a particular question, I thought 
I should bring to the notice of the House 
where we stand. But tben I leave it to 
the House, by making a submission that 
while the performJnce of the Food Cor-
poration of India requires more improve-
ment, the hone Members may kindly 
a ppreciate-I am only saying cappreciate 
I am not saying that you must praise us 
and praise so much that well, we may not 
deserve it. I am only sayina that you 
kindly appreciate the work that is hand~ 
and the losses that are suffered. 

Sir, I would not like to go into this. 
In fact I would like to make one sub-
mission which perhaps the hon. Members 
might take it that I may be wroDlfully 
complementina my officers. But I would 
like to also compl iment tbem to a certain 
extent, because I also aaroed with you to 
a very areat extent, aD the question of the 
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Sir, the Food Corporation of India, 
apart from procuring, storing and distri-
buting the foodgrains, bad also been 
operating in the fertiliser distributi on as 
also the Army purchases. Apart from 
that, tbey have also been doing this type 
of small works, and I must submit they 
had also been making a Ijttle profit dis-
charging these functions bccau:>c so far as 
the question of fooJgrains is concerned, 
it is not a case of profit. it is a service 
type of operation and whatever losses are 
incurred. to that ex tent the Government 
of India is subsidising, but if it comes to 
the question of other duties, with refe-
rence to the Army pur,?hases, and ferti-
liser distribution, they are making a little 
or very marginal pror:t. Of course, I 
would not like to go into that. In faet, 
hone Members, may also be pleased to 
appreciate yet another aspect which they 
were exercised. 

SHRI C. JANGA REDDY: Except 
sugar, Sir. 

SHRI P. SHIV SHANKER: Hon. 
Members were exercised about the 
corruption and what steps the Government 
was taking or the Food Corporation of 
India itself was taking, with reference to 
the disciplinary proceedings and so on 
and so fourth. I will not go into too 
much of the details, but so far as ]985 is 
eoncerned. I will give a few figures and 
pass on to the next point only to demons-
trate tbat we are Dot sleeping over the 
matters, when we are finding that the 
people are not discharging their funct.ons 
acco.ding to the norms that have been 
set and if tbey are conducting themselves 
in • such a fashion that jt affects the 
standards that have seen set by the various 
rules, reaulations and so on, action has 
been taken qainst them. In, 1985, t.be 
position, that I must bring to !be notice 
of the bOD. Members is, major cases 
where the action has been taken, the total 
comes to 430. It is with reference to 430 
personnel. In minor cases, action as taken 
. total of 348 cases, with refere to 778 
10 a . . J h ·t persons. It is true that it IS dlsm.8 . en I 
comes to the question of thmkl g of 
72 000 employees, but the submissio that 
I ~ouId like to make is the Food rpo-
ration of India is not $JMlrina its ons. 

It could still be stepped up. I have 
already advised them that, having regard-
ing to the sentiments that bave been ex-
l'ressed by the han. Members from time 
to time here and outsides by yarious 
agencks, we must rise to the occasion, 
and I ;. m sure that the officers have 
taken note of the criticism that has been 
conveyed by you and outside also, a bout 
whatever is h<' ppening, and ~e will cer-
tainly improve the matter. 

I ""ould not v.ish to go into the detail, 
as to what C,j tcgory and so on and so 
fo·,th. We have taken various measures 
to increase the distribution. Part of it 
h 'S been said by my co)Jeague. He has 
also brought to the notice of the House 
the details. But I must say that we have 
liberalised the allocations to the various 
states. Can.1-holders are ,: Howed to draw 
their ratIOn in respect of wheat without 
any limit. The roUer flour mills were 
permitted to grind up to 125% of their 
cap.: city, which was later increased to 
1500At, to increase the availabiJity of ",heat 
product in the country. 

Han. Members al'e aware that on 19th 
November, 1985, the Prime Minister ini-
tiated three new welfare schemes for the 
distribution of foodgrams for the weaker 
sections of the society. scheme for distri-
bution of food grains and specially at 
subsidised rates in tribal areas. Vnder 
this scheme. wheat is being supplied to 
consumers in tribal areas at Rs. 1.50 per 
kg. and common rice at Rs. 1.85 per kg. 
TIJe break-up of this would be that the 
Centre sU~l~)lies it at the rate of Rs. 1.60 
per kg. 25 paise is added for the purpose 
of administrative charges of the State 
Government. This scheme covers 57 
million pe0ple. 

(2) : xtension of coverage in NREP 
and RLEGP programmes is done by 
giving additional foodgrains, to, State 
Governments for creating additional gain-
ful employment in rural are~s and crea-
tion of durable assets for strengthening of 
rural infrastructure. 

(3) Additional support has been pro-
vided to supplementary nutritional pro-
aramme for yoUlli children, PJe8D&DC 



~63 D.G. (Genl.), 1986-87 

[Shri P. Shiv Shanker] 

APatL 2t, 198~ D.G. (Gent.). 1986-87 ~M 

women and nursing mothers. As a result 
of these measures, the otT -take of food-
grains from the public distribution system 
bas increased from 13.33 million tonnes 
in 1984 to 15.5 million tonnes in 1985. 

One aspect which IS concerned with 
tbis, I must bl ing to the notice of the 
House, IS that for the year 1986-87, the 
Dep1rtment of Food have agreed to .1110-
cate 2 million tonnes of fO.Jdgrains, com-
prising 14 lakh tonnes of wheat and 6 
lakh tonnes of rice. for utilisation under 
the Expanded Rural Employment Pro-
gramme, i.e. NREP and RLEG P. 

The Department has also undertaken-
particularly I am referl ing to the Food 
Corporation of India-the Food Corpora-
tion of India has also undert~ken, the 
training of the staff. In fact, FeI has 
Central Tra ning Institute at Delhi anj 
has also the Zonal Tram ng Institute at 
Delhi, Calcutta, Bombay anJ Madras. 
On an average, 300 officers are under-
going training every year at the Central 
Institute ; 250-300 officers likewise are 
being trained every year in each of the 
Zonal Training Institutes. The trainlOg 
courses cover General M magement, 
Personnel Management. Industrial Rela-
tions, Stor !ge, Agricultural procurement 
and marketing, quality control, finance, 
accounting, movement, vig lance and secu-
rity. Fel, apart from this, is also nomi-
nating these officers to other Training 
Institutes such as the Indian Institute of 
Management, National Productivity 
Council and Management Development 
Institutes. 

HO:1. Members also referred to the bad 
quality of foodgrains. I have made my 
submission whe:1 I was deallng partIcularly 
about the spect. In fact, the complaint 
about the quality is because of (a) below 
spccificati n-about procurement, I have 
already s id and I need not go into it-
(b) Ur-satIS£. ctory handling and transpor-
tation (c) CAP storage and (d) adultera-
tion by unscrupulous elements. The 
various actions are being tdken to see 
th - t a 11 these causes as a result of which 
there is a complaint about the bad quality 
are removed and I would Dot like to 80 

'.1to the details because my colleaaue has 
already made mention about them. 

On the general question, I would like 
to make the submission with reference to 
the build-up in the North-East. In fact. 
this has been One vulnerable are3. Some 
hone Members also have adverted to this 
and I submit that we have taken special 
care to see that the storage is properly 
built up 10 thi~ rcgbn and as on 1st 
February, 1986. we have 18,04,000.5 
tonnes of foodgrains kept in storage so 
thdt wherever there is dIfficulty, people 
could be taken c He of. 

SHRI DINESH GOSWAMI (Guwa-
hatl) : As you 1 eferred to N.E. region. 
may I intervene for a minute ? The 
Govei nment of Assam has sen t a project 
called reguIateJ market development pro-
ject of Ass 1m to the Central Ministry. 
The G·)vernment of Assam is very keen 
th ,t the pr.)jcct should be c1e~red expedi-
tiously. In hct, Our Agriculture Minister 
is here now and he is very much interested 
in the immediate cle 1 ranee of the project. 
Will you enlighten me on the s une ? 

SHRI P. SHIV SHANKER: I would 
s \y that this h..ls been receiveJ recentJy. 
It is un Jer ex 'min ltion and we will take 
care of it. Il fact, all the pros and cons 
will be gone inh). 

SHRI ABDUL RASHID KABUI~1 
(Srinag )r) : You have just said that the 
food supplies to the States are of sub-
stanJanl qUclhty. ThIS is my experience 
in JJ.mmu & Kashmir that thousands of 
quint tis of f oodgrains are dumped in 
god owns a"1d the Food Corporation of 
India is not takIng them back and the 
exchequer of the J & K Government is 
losing money. What action are you going 
to take in that regard ? This is my peno-
n I! experie lee of the bst 15 years. This 
issue W IS possitiveJy r lised in the legis-
lature when I WdS MLA. This has been 
our allegation ag inst the FCI that it is 
not supplying standard quality of food .. 
grains a"d as a result of th It, the St'lte 
exchequer in Jammu & Kashmir has 
suffered a Jot. What action are YOU 80-
ing to take? 

SHRI P. SHIV SHANKER: I do Dot 
know. ) will certainly loole into it if 
there is anythioa. 
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Then I come to the main point which 
has been raised by the le.lder of the 
Telugu Desam Party and he h~ s gor~e into 
the details and I must say th.~ t he has 
fairly come out wjth the facts. In f~.ct I 
owe an exp1.3nation because :n f~ct at the 
time when this issue was raised, I h:;"d 
requested him that when he raised the 
issue in that style, I had to answer. So 
I have got too. 

I preface my submission on this point 
from a slightly different point of view. I 
am fairly of the view that there is a har-
mony between the working of the States 
and the Central Government in our COLS-

titutional set up. It is a different matter 
that in actual working of it and in practi-
cals, as a result of certain departures, 
here 3nd there complications might arise. 
I am not denying that part of it. But I 
must say that so far as the constitutic n~ I 
scheme is concerr.ed, it has taken care of 
the h:.rmony between the differer.t seg-
ments which constitute the Union of 
India. Why I ~m particularly referring 
to this is that I must say tha t in 1983 
and later in 1984-85. people of Andhra 
Pradesh have voted our Party down and 
we bow our beads to the will of the 
people. But then the point that has been 
arising and about which I must make a 
submission because I am the perscn ~ bo 
started the debate on the quest'on of 
giving the details with reference to Rs. 2 a kg. 
scheme in Andhra Pradesh. What had 
bean happening was that in this consLtu-
tional set up we are expected to maintain 
harmony and after all he. e is a country 
which consists of people belonging 
to different leligion different regions, 
different h~nguages ~nd thousands of 
castes and sub-castes. The fr amers of 
our constitution really expected a harmony ~ 
but then tbe point is that when a 
particular party comes into power in a 
State, it has not only to discharge its 
obligations towards the people by and 
large in the State and in my submission-
may be the hone Members on the other 
side rna y agree or may not agree 
-but in my submission that party 
bas also to establish a normal rapport on 
working rightly-I will call it-with the 
Centre and with the different parties so 
tbat the constitutional $CheDl~ doc$ nQt 
pt .. djSJu~d. 

What had been happening was tlat daY 
in and day out, wt.en accusations were 
sought to be made .- gainst the Central 
Government, I personaHy felt that this 
might create a little dis~ ffect:on bet\\een 
one part and t}- e other parts and it was 
said and I must also frankly submit, 
though I may be a little bit more exp. es-
sive on this issue and day in and day out 
when it \\-as said ttat we, the Congressman 
are bandicoots and th .... t we ale a corrupt 
lot-this has come in the papers-I must 
say that in every place and in every party 
there will be good people ~.nd bad people 
as well and yo~ cannot sweep them aU by 
s~me broom-I must submit and a person 
like me, a few of us and I am sure quite 
a large num ber of us are prep:: red if you 
would like to r.ave an open enquiry about 
our conduct. 'Ihen I thought when it was 
said that so far as the Centre is concerned, 
tte Centre is taking a positive tostiJe 
attituc'e to"ard!:l tl:e State and its people 
and \\}- en this v. as being propagated, tten 
I tad to nLltura])y put forth tt.e case of the 
Central GO\ ernmen t as a representative of 
tt.e Central GCl"err.rr(nt. J v.ent before 
H.e peo}: Ie and said as to Vt t at is the 
subsidy in\ohed and t.ow n-,uch is tl-.e 
Centre coming fOJ th to t.eJp even in tte 
Rs. 2, a kg. scherre. J rut this case before 
the. people. I tr:ed to expldn this p~rt 

of ~t and "ten I tried to exphlin this part 
of It, tten \\ h:- t "as s:- id w~ s this. When 
I g~, ve the details as to why the procure-
ment ch~ rges are to the tur e of s~ y about 
Rs. 3.23 per kg. with respect to the super-
fine v,.riety, tt_en it w, s s;_id~ "Look, this 
is the inefficiency cf tte Food Corpc n.ticn 
of India. The Food Corpcr.:-ticn of India 
is DC t prcpei1y acministered. The Food 
COl pm ation of Ir.dj~ is ~t fo: utt." Then I 
h~d to come fortb. I said that, I do Lot 
ceny thr t. I so.id this." Look! If this is 
the st~te of affairs, if the entire Food 
Corporation is sought to be d::!lkeLed. it 
has to be p~jnted 2.8 d::uk, !'ten so ff r as 
we ~re cor.cerr.ed, well, I am prepc;red to 
consider if prop(sal cernes; c"rry out the 
entire programrr.e [.t the levy price and we 
would not Hke to st;.~nd in the way.u Of 
course, the a r swer carne forth by 8~ying 

th,lt it is not the pocket borough of the 
Minister of Food and Civil Supplies or 
the Covemrner,t. Or.e has to ~ppreci:.:te 

the answers in the context of utterrar ces 
tha t have taken place and it is predsel)' 
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this which I thought I must submit. At no 
point of time and I am sure none of the 
bon. Minister sitting there wculd accuse 
me I have taken the n::me of any leader. 
But I am entitled to say somethmg about 
the policy part of it. Only the poLcy part 
of it that I have been trying to explain. 
Now, the point is, that I would not go 
_BY further into tbe matters but then I 
directly come to the point which has been 
raised. I must use th s ferum of the 
august House for the purpcse of explain-
ing the conduct of the Goverr,ment of 
India also. 

It was said today and the posit jon is 
that the State Government says that they 
require 22 lakh tonnes for the purpose of 
the Rs. 2/- per k.g. plOgramme. I am 
not going into the question not-with-
standing the fact that allegations have 
been made against my organisation. I 
have never said a word. Hon. Members 
sitting on the other side would bear me 
out. I did not s .y a wo;d about how the 
Civil Supplies Dep~lrtme·lt of the State is 
working. I h~ \'e ne, er said a word be-
cause I car.not rn~,ke accusations against 
the officers and that too in a general 
m~.nner. But how far it is going on, WIth 
how much efficiency it is going on, it is 
no:-.e of my business to say this. Neither, 
I ,,"ould like to go into t!le questh..n 
whether the interest of the people those 
who deserve it, is tOlall~ met with the Rs. 
2/- per kg. scheme of the State. Nor I 
am going into the quest on \\ hethel ~-dl the 
people are gettmg it, etc. etc. I am brush-
ing aside all those points. Tile POIDt 
it, as I submitted, that the State 
Goovernmentfs cla.m is that they require 
22 lakh tonnes for purposes of 
thJS scheme. The position IS th ... t today 
when it comes to the question of issue 
price, so far as the Centre is concerned, 
notwithstanding the fact that v.ith refe-
rence to the common variety of rice, the 
cost to the Food Corporation or indirectly 
to the Government of India. is Rs. 3.11 
per k.g. We are supp)ymg to the State 
Government at Rs. 2.31 per kg. This is 
rea3rdUlg the common variety of rice. As 
far ~s the fine variety of rice is concerned. 
the cost of which is Rs. 3.17 pel kg. to 
~S. It is beiDa provided at Rs. 2.43 J>f!f 

kg. When it comes to the que&fi6lt of 
super-fine variety of rice, the cost price is 
Rs. 3.23 per ltg. to us. It is suppiied to 
the State at Rs. 2.58 per kg. I wiJJ not 
go into the det"1ils of this. This is with 
reference to 10 lakh tonnes, which the 
Food Corporation of India t after procur-
ing about 15 lakh tonnes supplies 
two-third to the State. In fact, hon. Mem-
bers on the other side ~re aware that all 
this activity is undertaken on the basis of 
the Andhra Pradesh Rice Procurement 
I evy Order, 1984 which has been issued 
by the Sta te Government. Of course, 
with the prior concurrence of the Central 
Government. Of course. with the prior 
concurrence of the Central Government. 
(Interruptions) What I am submitt;ng is 
this. I must compliment the Le~ der of 
the Telugu Desam Party for a very fair 
appro ch in the whole matter when he 
de..l)t w:th this issue. I really cannot 
withhold myself from complimenting him 
because he brought forth the facts very 
clearly. The submission I am trying to 
rn~lke is this ...... 

AN HON. MEMBER The Le.lder 
in the House or the Leader in the State? 

SHRI P. SHIV SHANKER: I said. 
Leader of the House here. I think, here 
It was he who made the pOInt. I h~"e 
said, Leader of tbe Telugu Desam Party 
here. (lnlt*rruptiolfS) The position is 
this. As Mr. Madhav Reddl very riptly 
s·,id-I ~ m not Sure how much, but I 
presume-the batmce J2 lakh tonnes tbey 
are prl curing from the millers ~.t a neao-
ti.1ted price whi..:h is, obviously, say 
Rs. )0 to Rs. 12 or Rs. 10 to Rs. 15 
more-it rallies from Rs. 8 to Rs. 15-
between the iS5ue pflce of the Food 
Corporation of India and the negotiated 
price. The point tb~lt I would like to 
m.lke is this. His nrauments were 
two-fold. One is as to Uwby is it tbat 
you do not allow us to procure these 
12 lakh tonnes at the S!'me levy price , •• ; 
and number two IS ?os to Uwhy the 
Reserve Bank or India does not live us 
inteJcst at the concession_) rate of 
14 per cent per annum instead of 17 per 
cent per ~'nDum which they provide 1". 
The4jC ~Jre the two point' which he h"s 
been pJeased to raise; and it is my dut)' .0 explain. That i. why I said, I taq 
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this opportunity to make the submissions 
very clear on this point. 

The Levy Order, as I have already 
cited, categorically says in Clause 3 that 
it is either the Food Corporation of India 
or the Civil Supplies Department of the 
corporation of that State that would 
procure it. It is a different thing tha t in 
thiS particular State, at the instance of 
the State Government, the Food Corpora-
tion of India procure. But they have an 
option to themselves: if they would like 
to procure, they could. And according 
to this Chuse 3, when you procure 
SO per cent, you can take it at the levy 
price-what aU is being 'Procured b;y the 
Food Corporation of India today. It 
would mean this. According to the 
understanding that we have, whatever we 
procure, two-thirds of that we give to 
the state and one-third we keep, so that 
care would be taken with reference to the 
other States. If that is to be reckoned, 
then around 17 lakh tonnes because this 
has happened previously-17 lakh tonnes 
they could pr~cure on their own. But 
this is one way of looking at the pr()blem. 
I am not going into it. I will go directly 
to the point that h~lS been raised. Now, 
the point is that, insteJ.d of 50 per cent, 
if you would like to add another 12 lakh 
tonnes. it comes to somewhere between 
7S and 80 per cent of the foodgrains or 
ricc. The submission that I would like to 
make is that, if you would like to procure 
even these 12 lakh tonnes, then the situa-
tion tbat will develop will be like this. 
Please 10 into it. I am prepared to 
discuss. That is why on that day also I 
said, ··Kindly 80 into the wbole economics 
and we are prepared to discuss if'. ,"'hat 
will happen is thIS. 12 lakh tl_)ones today 
arc beina purchased at the negotiated 
price with a difference of 8 to 15 rupees 
per quintal, when once you purchase it 
at tbe levy price. so rar as the open 
market price in that State as also the rice 
that is exported to the neighbouring st.:tes 
i. concerned, their prices will go up. ThIs 
is a situation wb:cb you wdl countenance. 

I am livina tbe reasons also. That is 
why when I made the submission at the 
'Very outset. I said th 1 t one of the func-
tions of the Food Department is to main-
tain the price stability all over the 
pDqptry. 

SHRI C. MADHAV REDDI: To be 
fair to the State Government, why can't you 
call the officials of the State Government 
and then disc1:lss with them '? 

SHRI P. SHIV SHANKER: Mr. Madhav 
Reddi, that is why I am giving you the 
points, so that you may kindly go through 
them. That is precisely what I said on 
that day also. You kindly workout the 
economics. When I said that, I reaUy 
meant that. After all, you are working 
for the welfare of the people and we are 
also working for the welfare of the people. 
There can be no two opinions about it. 
We cannot work at CTOSS purp'.)se. Once 
we start working for the cross purpose, 
then it affects the very constitutional 
theme ltself. I am prep2reJ to sit down 
and that is why I offered it on that day 
also. What more you want when I said 
that? You do the whole prOCUl ing. Then 
I said I am prepared to close the shop of 
the Food Corporation of India jf you so 
desire; not voluntar;ly on my part. If 
you so desire and if you think that we are 
bad boy:; . .:::11 right, we are prepared tv get 
out. And if we require anything there, 
I am prepared to purchase :t in the open 
market. Please c,-·nsider this also. But 
then please be aware of the consequences 
of It. \Vhat I 20m saying is not just that 
I am saying at the spur of the moment. 
You \\ill suffer so baJiy that your 
economy \\iIJ com'! Jown within no time. 

Pleate go into these det lils. I am 
prepareJ for this anJ I will persuade my 
Prime ~linistel to agree f(.'r this. But 
then you kindly go into it, how much 
harm) ou will be doing to the State's 
economy. \Vhen) au go into the whole 
fIgures, you win know what it is. I have 
worked out the figures and that is why 
I :lm saying it. That is what the first 
pL)int th.lt I thought of making. Now 
forget about it. I am putting it at a 
difrerent place. 

If we allow you, actually the position 
lS this. The allowance wil] have to be on 
the basis of an anlendrnent to this order. 
That is No.1. Assuming that we agree 
with }ou. the position \\ill be that open 
fllarket price of the rice will bike up so 
much in the SLte and outside the State 
tbat it win create a lot of problems. Tbi$ 
is what I should tell yOU firstly. 
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Secondly in the case of lesser produc-
tion years, the position is, the availability 
for the procurement itself is less. When 
the availability for the procurement is less, 
but your requirement is rising. it is not a 
question of division. It is either steady 
or it will go up. Therefore, what will 
happen is that in such circumstances if 
you are allowed to procure the 12 lakh 
tonnes plus something more because it is 
possible that in that year so far as the 
Food Corporation of India is concerned., 
its procurement may go down. You 
kindly see how much the price will rise. 

Thirdly, you kindly consider a situation 
of the present nature. Today the position 
is that coarse grains are affected very 
badly because of the drought conditions 
prevailing practically in al1 the southern 
states. As a result of it what happens 
is that in a year of drought where the 
coarse grains are also affected. the 
demand for rice goes up. When the 
demand for rice goes up, as this year it is 
happening already, then the situat:on will 
be that the prices will further shoot up. 
These are the issues, Mr. Madhav Reddi, 
which have got to be reckoned. Let us 
be pragmatic, let us not merely accuse 
each other. It amounts to the kettle 
calling the pot black. It is not going to 
help or vice versa. 

Let us go into this issue in depth. 
After all, in so far as the Central Govern-
ment is concerned the heart and spirit of 
its approach is only the welfare of the 
people. If that be so then how best we 
can sort out the matter and if you can 
come out with concrete reasons then we 
~n discuss it. 

SHRI K. RAMACHANDRA REDDY : 
Do you mean to say that the prices of 
rice in the open market are the same 
throughout the country? (Interruptions) 

SHRI P. SHIV SHANKER: I am 
not saying this. I am sorry I could not 
catcb your print but was it my case that 
aU over the country it is the same? I 
never pitched my case that way that you 
could find fault with me. What I said 
was that the policy so far as the Depart-
ment is concerned, the Department bas 
lOt to"" ~t \lS take m.ovemcrnt aspect 

itself. As I said, the surplus areas for 
wheat and even for rice, namely, Punjab 
from where we move and by the time we 
come to Kerala the movement charges go 
up. Naturally it is nobody's case and it 
cannot be a case ........ . 

SHRI AMAR ROYPRADHAN (Cooch 
Behar): I would like to know whether 
you will apply the freight equalisation 
policy reg'uding the foodgrains movement 
from one place to another. 

SHRI P. SHIV SHANKER I think 
I have to discuss this with my friend. I 
think, Prof. Dandavate would be able to 
enlighten us on this mJtter. 

.Then the other point I would like to 
brmg to your notice is that in a situation 
like this, where the production goes down 
or where it is a case of drought in which 
case the coarse grains are badly affected 
~nd the demand of rice goes up and also 
ID a case where 12 Jakh tonnes of rice is 
sought to be allowed to be procured on 
the levy pr;ce, then you my also consider 
the inc.rease in the subsidy. Actually I 
was trYIng to work it out. It comes to 
roughly Rs. 70 crores, taking into conside-
ration the present state of affairs of the 
prices. 

The other thing, which I must answer 
WIth reference to tbe question, I must 
also be slightly sympathetic to the cause 
advocated by Shri Janga Reddy. He was 
trying to speak for the millers. 

[Translation) 

SHRI C. JANGA REDDY 
(Hanamkonda): I did not advocate the 
cause of the milJers. I had spoken about 
the farmers. 

SHRI P. SHIV SHANKER: You also 
mentioned about them in your speech. 

SHRI C. JANGA REDDY: We 
fought aga IDst imposition of levy during 
the pre~independence days and today the 
Government have themselves imposed the 
levy, thereby causing loss to the farmers 
and making him sutler. 

SHRI P. SHIV SHANKER I would 
lik~ to t~l1 you on~ thin,. If the~ i, 110 
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levy in a State like Andhra Pradesh, there 
would be lot of trouble. There will be 
sharp decline in the paddy price and the 
middlemen will create a lot of problems 
for you. 

SHRI C. JANGA REDDY : This you 
should tell them ...... (lnterruptions) ...... As a 
result of restriction on the movement of 
paddy by the Andhra Pradesh Govern-
ment the farmer is incurring losses and 
is suffering. The Central Government 
has lifted the restriction on movement of 
foodgrains but the State Government has 
not done so ..... . (lnterruptions) ..... . 

SHRI P. SHIV SHANKER : I do not 
want to enter into argument. 

(English) 

I must say that today the situation is-
this is only a point that I am making in 
passing which cannot be an argument on 
which I would like to base my case-so 
far as 12 lakh tonnes is concerned which 
is procured by the State Government, the 
State Government, while procurmg from 
the millers this rice at the negoLated 
price, is not having any god own facilities. 
What you are asking the miller is to send 
it there. Now the position will be apart 
from the fact that how it is going to 
happen, that once yuu are going to 
procure 75% to 80% of the rice from the 
milJers ...... One of the Clrguments that was 
put forth by Mr. Janga Reddy possibly 
was-there is some truth in what he 
says-that so many millers have been 
closing down or closed down. Apart 
from that, supposing they don't give you 
the cut down facilities how would you 
react to that? What arrangements have 
you made? That is why I am professi~g 
that. But I am not using this as a baSIC 
argument. But incidental issues which 
arise out of action, will be taken up. 
These issues have been projected only for 
the purpose of making the position clear. 
So far as the Centre is concerned, the 
Centre has not off hand discouraged you 
from procuring 12 lakh tonnes at the levy 
price. They are weighty arguments. As 
far as I am concerned, I am prepared to 
work it out and some way out can be 
found. In fact, the last point which I 
would like to answer would be the point 
that bas been raised by Mr. Janga Reddy 

and he at length referred to the various 
aspects. Somebody has taken away tbe 
paper cutting that he has given to me. 

[Translations] 

SHRI BALKAVI BAIRAGI : Whenever 
Janga Reddy Sahib raises an issue, your 
papers are lost. That is the problem with 
you. 

[English] 

SHRI P. SHIV SHANKER: Mr. Janga 
Reddy was try i ng to comment on the 
write up that has come in the 'Hindu' 
dated the 20th April 86. In fact, this is 
more or less a rejoinder to the statement 
of Chief Minister. who gave an explana-
tion to what the Prime Minister had said 
in Guntur I must submit that so far as 
this write up is concerned, it goes into the 
details and says ...... well, that is a matter 
whIch I would like to rake up as an issue, 
but I don't think I would answer that 
point. Now, it says that 2,11,200 tonnes 
per year of rice that is supplied to the 
State in the tribal scheme is at Rs. 1.60 
per kg. plus 25 paise. This is common 
rice. The cost of the super fine rice is 
Rs. 1.85 plus 25 paise. That is what they 
say and that is what the State Govern-
ment does by selling this. This is the 
argument which has been put forth by 
him. This should have been sold for the 
tribaIs at a lower price. By selling this 
at Rs. 2 pe~ kg. the State Government is 
wrongly making a profit of Rs. 17 crOre5. 
This is what he wr ltes. But I would not 
like to answer this point. 

AN HON. MEMBER: That is not 
correct. 

SHRI P. SHIV SHANKER; What he 
asked me was: 'wh.1 t is the ratio in which 
the common, fine and super-fine rice are 
supplied, to us l' 

AN HON. MEMBER 
irrelevant. 

It is very 

SHRI P. SHIV SHANKER: It is very 
much relevant. Having regard to the 
facts, that is coming out. Accordina to 
the agreement with the State~ the three 
types of rice are supplied in the ratio of 
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1:4:5. This is the situation and it is this 
which he has brought to my notice and 
this is a matter which he has gone into 
detail. Perhaps, the Telugu Desam Party 
leader has to go into it and reply to Mr. 
Janga Reddy. 

(Translation] 

SHRI C. JANGA REDDY: I had 
asked for the details of 2.11 lakh tonnes 
of rice supplied by you. 

{English1 

SHRI P. SHIV SHANKER: Those 
details are not available with me now. 
But I will do like this. 

I will give you the details. I WiIJ go 
into It, whether this is also supplied in 
the same ratio it should be supplied, or 
whether there is any difference. 

I do not want to go into this further, 
I must say ... 

(Translation] 

SHRl C. JANGA REDDY: I would 
like to know whether they can seU rice at 
the rate of Rs. 200 when it has been 
supplied to them at Rs. 160 per quintal? 
They should have sold it at Rs. 1.85 per 
kg. We should be informed ratio at what 
the various varieties of rice are supplied 
under the Tribal Special Scheme. 

SHRI P. SHIV SHANKER: I am not 
in a position to give the details of the 
'Various varities. but the common variety 
was there which was supplIed at the rate 
of Rs. 160 and should have been sold at 
Rs. 185. But I c:tnnot g've you the 
detail as to why 1t was sold at the rate 
of Rs. 2 per kg. 

(English] 
SHRI C. MADHAV REDDI : It IS the 

same ratio as just now read by you. 

SHRI P. SHIV SHANKER: He is 
asking me the ratio in this 2,11,200 tonnes. 
Th.s is supplied at the rate of about 17600 
tonnes per moath. That has been worked 

out on that basis. I will reply to you; I 
win go into it and I will find out. 

I think, I have broadly covered all 
aspects. I must thank my colleague, who, 
by his intervention, has tried to answer 
various queries raised by the hone Members. 
I explained the position in broad spect-
rum. Before I end, I will again request 
the hone Members to kindly appreciate the 
difficult working of the Department and 
also the Food Corporation of India. Much 
is desired to be done. It is not as though 
it is doing very well. We wJll make every 
effort to see that the operational activity 
of the Department and the Corporation 
increases. 

With these words, I request the han. 
Members to pass the Demand of my 
Ministry. 

MR. CHAIRMAN: I shall now put 
all the cut motions moved to the Demand. 
for Grants relatmg to the Ministry of Food 
and Civil Supplies to vote together, unless 
any hon. Member desires that any of his 
cut motions may be put separately. 

All the cut h10tions were put and negatived 

MR. CHAIRMAN: I shall now put 
the Demands for Grants relating to the 
Ministry of Food and Civil Supplies to 
vote. 

The question is : 

"That the respective sums not exceed-
ing the amounts on Revenue Account 
and Capital Account shown in the 
fourth column of the Order Paper be 
granted to the President out of the 
Consolidated Fund of India to com-
plete the sums necessary to defray 
tbe charges that will come in coune 
of payment dUring the year endiDI 
31st day of March, 1987 in respect 
of the heads of Demands entered in 
the second column thereof apinst 
Demand Nos. 42 and 43 relatinl to 
the Minjstry of Food and Supplies." 

The Motion WG8 adopted. 
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Demaads (or Grants (General), 1986-87 fa respect of Mialstry of Food and ClvU 
Supplies voted by Lok Sabba 

No. of 
Demand 

Name of Demand Amount of Demand for 
Grant on account voted 
by the House on 13 th 
March, 1986 

Amount of Demand 
for Grant voted by 
the House 

I 2 

Revenue 

Rs. 

MINISTRY OF FOOD AND 
CIVIL SUPPLIES : 

42. Department of Food 3,07,78,73,000 

43. Department of Civil 
Supplies 3,91,08,000 

(ii) Ministry olIn/ormation and Broadcasting 

MR. CHAIRMAN: The House will 
now take up discussion and voting on 
Demand Nos. 66 to 68 relatmg to the 
Ministry of Information and Broadcasting 
for which six hours have been allotted. 

Hon. Members present in the House 
whose cut motions to the Demands for 
Grants have been circuJated may, if they 
desire to move their cut motions, send 
slips to the Table within 15 minutes, 
indicatJllg the serial numbers of the cut 
motions they would like to move. Those 
cut motions only will be treated as 
moved. 

A list showing the serial numbers of 
cut motions moved will be put up on the 
NotIce Beard shortly. In case any Mem-
ber finds any discrepancy in the list, he 

3 4 

Capital Revenue Capital 

Rs. Rs. Rs. 

18,96,29,000 15,30,01,69,000 94,81,44,000 

1,75,84,000 19,55,42,000 8,79,17,000 

may kmdly bring it to the not ice of the 
officer at the Table without delay. 

Motion moved : 

UThat the respectIve sums not exceed-
mg the .. :mounts 0,1 Revenue Account 
and Cap 1 tat Account shown in the 
Fourth Colum of the Order Paper 
be granted to the President out of 
the Consolidated Fund of India to 
complete the sums necessary to 
defray the cbarges that will come in 
course of payment during the year 
ending 31st day of March, 1987 in 
respect of the heads of Demands 
entered in the second column thereof 
against Demands No. 66 to 68 
ielatmg to the Mtnistry of Info.&ma-
tion and Broadcasting." 
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Demand for Grants (General), 1986-87 in respect of Ministry of Information and 
Broadcasting submitted to the Lok Sabba 

No. of 
Demand 

Name of Demand Amount of Demand for 
Grant on account voted 
by the House on 13th 
March, 1986 

Amount of Demand 
for Grant submitted 
to the vote of the 
House 

1 2 

Revenue 
Rs. 

MINISTRY OF INFORMATION 
AND BROADCASTING: 

66. Ministt y of InformatIOn 
and Broadcastmg 32,32,000 

67. Inform~1 tion and 
PublicIty 8,26, t 4,000 

68. Broadcasting 39,11,88,000 

MR. CHAIRMAN : As alre;_uiy annou-
ced, the House WIll Sit late and (ulnish 
It today. 

SHRI SRIHARI RAO (Rajahrnundry) : 
Mr. Chalfman SIT, I we'come the Import-
ance bemg g ven to the electronIC medIa, 
espechllly te!eVls,on by the InfnrmatJon 
and BroadcasLng Mm,stry. because m a 
vast ard developmg coun l ry lIke ours with 
a large number of I1l1tela'e peop 1e, tele-
VISIOn IS Vital fOl development and for 
socIal change. I do not, thelefore, 
grudge that more than hJ.lf of the I & B 
Budget gees to the Doord1.J sh'ln. In thIs 
respe.:t, I congl atu}a te the Gove.oment 
fOf the Imp,)rt3nce that they gIve to Door-
darshan. 

I Wcu d 1·ke to submJt here that the 
Pnon t es are m1xed and the approach IS 

total'y lopsided. For lDstance the ex-
panSlCD of the TV network waS done for 
the As ad and not for any SOCIal or 
economIC purpcse. 

The result was that the emphaSIS was 
on the h J dwale (.nd the phYSIcal expan-
s,on of the network to the total neglect 
of the soflwale. The Government was 
mOl e mterested 1D opeOlng more and more 

3 

Capital 
lts. 

49,03,000 

34,42,26,000 

Revenue 
R~. 

1,61,60,000 

41,30,68,000 

1,95,59,39,000 

4 

Capital 
Rs. 

2,45.17,000 

2,22,70,50,000 

traosmlttels than JO provldmg who1esome 
proglammes. The lesuIt IS poor quahty 
of Pi ogrammes, misuse of the media for 
narrow party purposes and PUb'IC dIS-
IltuslOnment. 

15.36 brs. 

[SHRI N. VENKATA RATNAM in th~ 
Chair] 

The MIDlstl y of InformatIOn and Broad-
castmg claims that 70 per cent of the 
country's population is covered by tele-
VIsion. The figure has been arl ived at by 
computing the total population of the 
geoglaphlcal alea which is within the 
range of t he TV transmittel s. But tbis is 
not true. For instance in Rajahmundry, 
which is my constituency, we ba ve a low 
power t1 ansmitter. technically With a range 
of 30 KM, But in effect, even 5 KM 
away from the t. ansmitter, the reception 
IS very very bad. We cannot get colour 
p ctu"es. And at a distance of 10 KM 
and more, it is even worse. More im-
portantly, nearly 70 per cent of the pro-
grammes f 10m Delhi are In Hindi attd 
therefore cannot be understood or enjoy-
ed by the common people. Imagine Sir. 
after spendmg thousands of )upees on the 
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television lets, they cannot make use of it 
ex~pt for sports programmes ! This is the 
position not only in Andhra Pradesh, but 
also in Karnataka, Kerala and Tamil 
Nadu as also in the North Eastern States 
where Hindi is not widly known and pro-
grammes based on the Northern India aTe 
not appreciated. Doordarshan is suppos-
ed to act as a means of national integra-
tion. Instead of doing th,lt, it is causing 
discord. The viewers are naturally angry 
when the receiption is poor and the pro-
grammes are very bad. 

Also, considering the cost of the TV 
sets, only the rich can buy them. The 
poor, especially the villagers C3n be reach-
ed only through community sets which are 
not available in sufficient numbe~s. For 
instance, in Andhra Pradesh we h:we 
20,000 Panchayat villages. Out of that, we 
have only 640 sets. If the Centre and the 
States are p;e;>~lTed to subsidise the cost 
of T.V. sets, the Panchayats can install 
and m~intain the TI. Andhra Pradesh had 
proposed such a subsidy scheme at the 
Info::-mation Ministers' Conference last 
year, but the Centre h.:::lS not responded to 
it favourably. 

About the programme, Sir. till now in 
the name of the sponsored programmes, 
consumerism is being promoted. How do 
you expect the poor villagers be interested 
in Shampoos, toilet goods, hairlotions and 
soft drinks, etc., when there is no drinking 
water available to them. The whole 
approach is in favour of the urban rich. 
The village poor are encouraged to imitate 
them which they cannot. This is not a 
social change. 

Sir, there is also another probJem in 
Andhra Pradesh. Telugu programmes 
from Hyderabad are not available to T.V. 
viewers in most other parIS of the State. 
Because they are covered by the National 
Programmes from Delhi. The Govern-
ment talks of micro-wave links.. after the 
launching of INSAT -I-C, so that local 
lanauaae prosrammes can be started in the 
State Capitals. 

According to the Minister's reply tv a 
specific question from me, "full-fledged 
satellite based primary service in Andhra 
rr.d"b caQ commence only aftef INS.t\ T 

-II group of satell ites are operational 
during early 1990s". But there is a better 
and quicker way of solving the problem. 

Two of the 12 CB tJ a'1sponders in 
INSAT-I-C can be made aVdilnble for 
funn,ng four sepal ate TV Cha:1ne 1s for 
Shtes like Andhra Pradesh, K:lTnataka 
which are now suffering a lot. 

The Space Application Centre at 
Ahmedabad has WOI ked out the feasibility 
of th:s satellite l!nk. The Ch'ef M~n'ster 
of Kai nataka h.: s given:l deta : led pro-
posal on this to the Union Government. 

The Joshi Committee Report which the 
Government :s still conSidering has also 
supported it. The S Jtellite link will be 
cheape[ and more reliab!e and the user 
States can pay for it without any diffi-
culty. 

Let me ment;on a few specific pro-
g;ammes, i.e. the news bu!letirs are being 
used fOf Pa~ty p~o!)aganda. For instance, 
the drought in Karn3taka or Andhra 
Pr .. 1desh is not give 1 adequate coverage 
in news until the Prime Minister goes 
there, then onlY it is be:ng covered. 
Doo;-darshan has no interest to bring to 
light the drought condItions, but once 
the Prime Minister visits the affected 
areas, it is repo£ted w~th the camera 
focussed on the Leader. 

TeLlS of thousands of local people who 
al e struggi~ng against such c,Jnd~t~ons do 
not matter for Doo~darsh,:n. 

For instance, in Andhra Pradesh, the 
Two-Rupees a Kilo R:cc Scheme, SubSidy 
clothes and housing programme are of 
great success. They are directly bene-
ficial to the poor. I would like to ask 
the hon. Minister, whether, the Door-
darshan has tL1ken note of tbem. Simi-
larly, you all know how much t~me was 
spent on the Congress Centenary in 
Bombay, but what about the Mahanadu 
of our Party in Hyderabad. Sir, three 
lakh people we tring yellow dress had 
part.cipated in the procession and also 
leadet s of thirtee:1 part es ~tte,1deJ in the 
huge rally :lnd seven lakb people attended 
the meeti.ng. But 000 d(~rshan could 
spare only a few seconds for such a b 8 
event. 
Th~s i& th~ pos_tion. 
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Now let us take another instance, viz. 
the escape of Ch3r1es Sobhraj f10m the 
Tlhar Jail last month. The Min;ster hJS 
ordered an enquiry mto the failure of 
Doord~rshan to report it. But the 
enquiry was conducted by the very officer 
who wanted the news item to be dropped 
from the bulJefn. Has the M nister 
found out why the officer did ;t ? There 
is no h:ck of professiona1:sm because 
there are CIS officers prepa ring the news 
bulletins for Doordarshan also. But all 
power rests with bUleaucrats and others 
who have no sense of news. They are 
more inserested in serving their pol itical 
masters. 

I am told that instructions in respect 
of Doordarshan programmes at e issued 
by the Director Genera 1 to the Duty 
Officers, and not to the News Ed:tors. 
That was how the Sobbraj fiasco happen-
ed. In other words, unt 1 and unless t~e 
structure of Doordarshan changes, and It 
is accountable to its users, there is no 
hope. 

In this connect Jon, I quote from an 
art;cle. It says: 

" ...... how did the Foundmg Fathers 
react to this Note ? Positively. On 
July 3, 1947, the Committee met 
under the Chairmanship of lawahar-
lal Nehru. Among others pI esent 
were Dr. Rajendra Prasad and N. 
Oopalaswamy Ayy~ngar. The 
minutes of the meeting read thus : 
"Dr. Pattabhi Sitaramayya's ...... " 

He belongs to Andhra Pradesh. 

"Dr. Pattabhi S~taramayya's note 
proposing that bro-adcasting shOUld 
be put in the Concurrent Legislative 
List was considered. The CommIttee 
thought that the Centre should 
continue to have the exclusive power 
to regulate broadcasting an over the 
country and accordingly decided that 
the item should remain in the Fede-
Tal List. They Doted, however, that 
thiS will not prevent Provinces and 
States from operating their own 
broadcasting stations a~ they can 
do at pr,~nt \lnd~r Sectiop 1~9 Qf 

I 

the Government of India Act, 
1935." 

The Varghese Committee, the Chanda 
Committee and the Joshi Committee-the 
last two committees were set up by the 
Congress Government-have recommen_ 
ded the decentralization of broadcasting 
administration, and the creation of auto-
nomous corporations to run them. But 
the Government is not prepared for it, 
for some politIcal reasons. It is no good 
us:ng this media for the creation of an 
indJviduaJ leadership cult. In the process~ 
not only is the tax payer's money wasted, 
but a very useful instrument is beina mis-
uied. 

We have been repeatedly told tbnt the 
Prime Minister does not like over-
exposure on Television, and it is done 
against his wishes. One does not know 
how th~~t is possible. For instance, 00 
the day the Doordarshan announced the 
ass:Jss'nation of Swedish Premier Mr. Olob 
Palme, there was a five-minute tribute 
by OUr Pr me Minister. It seemed that 
Palme's gleatness was On account of h:s 
friendsh'p WJth OUT Prime Minister. The 
report merely said that the President and 
the Prime Minister expressed their giief 
at the assassioat lon, and went on showina 
Rajlv Gandhi speaking. Obviously, Door-
darshan could not have got it without the 
Prime Min.ster's participation. Similarly, 
any function involving Ministers or 
Secretaries became a news worthy. 

The fonnula is that, if you want T.V. 
coverage, get hold of a MlOister or at 
Jeast the Director-Geoeral of Door-
darsban. 

Talking of professionalism, the Central 
Information Service Officers are badly 
treated. The CIS Officers are required 
to have journalistic expelience before they 
are selected by the UPSC. But All India 
Service Officers t hose who have not been 
selected for lAS, IPS, IFS etc. are also 
taken into the CIS and put on a hiaher 
footing. Thus there is no incentive for 
a profess.onal journalists to jo:n or re-
main in tbe CIS. 

Field Publicity Oraanisation is not 
liven enouah funda and also this Q18a-
llisatioQ, if v_ry impo~t~flt pot opa)' ,"' @ 



385 D.G. (Genl.), 1986-87 VAISAKHA I, J908 (SAKA) D. G. (Gen/.) 1986-87 386 

source of feedback to the Government 
but also as a medium of inter-personal 
communication. In a country like OUTS 

with a massive rural popu lation and high 
level of initeracy~ inter-pers onal commu-
nication is very important. I requ est the 
Minister not to neglect'it. 

T.V. is the only instrument to help 
national integration, if it is properly used 
by educating the People about progress in 
the fields and factories and also useful for 
social change. For this, I request the 
hon. Minister to set up one LP T.V. 
transmitter in every district throughout 
the country, especially in Andhra Pradesh, 
Srikakulam, Vijayanagaram, West Goda-
very, Guntur, Ongole, Khumvam i, 
Nalgonda, Adilabad, where there is no 
T.V. transmitter. In West Godavari 
Polokol is an ideal place to set up aT. V. 
transmitter which covers Narasupuram, 
Dhemavoram, Thanuka, Rogole and 
Amalapuram, which solves long cherished 
dreams of the people of these places. 
If it is not possible, please upgrade or 
fully utilise the transmission power at 
Rajahmundry : which will cover upto 60 
kms. R:ljahmundry which is my consti-
tuency is an historic place. It was 
ruled by King Raya Raja Narendra and 
also a great author Sri Nannayya who 
belongs to this place, and translated the 
gleat epic Mahabharata in Telugu ; and 
also it has been the centre of activities 
of one of the greJ.test leaders of the free-
dom movement in India Shri T. Prakasam~ 
and also belong to this place a great 
man Sri Veereshalingam who brought 
several great social reforms like widow 
marriages~ and also Rajahmundry is very 
near to the tribal belt of four States like 
Andhra Pradesh, Orissa. Madhya Pradesh 
and Maharashtra. So, I request the 
Minister to encourage the culture and 
art ists and educate the tribal people, a 
radio station is highly essential at Rajah-
mundry. 

T.V. Studio at Vijayawada is included 
in the Seventh Plan and it is also inclu-
ded in the already promise made by them. 
As Vijayawada T.V. transmitter is located 
on hill top, it has wide coverage. 
Vijaywada Centre has a number of artists 
and AIR. Vijayawada was receiving seve-
ral ~wards, Kuchipudi Dance orifin~teQ 

from Krishna District. T.V. Studio at 
Vijayawada shall largely help in broad-
casting of cultural programmes as well as 
agricultural programmes. So, I request 
the Government to take up construction 
of T.V. Studio at Vijayawada at the 
earl;est. With these words, I conc1ude 
my speech. 

[Translation] 

SHRI BALKA VI BAIRAGI 
(Mandsaur) Mr. Chailman, Sir, I thank 
you for providing me an opportunity to 
spe3k on the demands for grants of the 
Information and Broadc~Sting Ministry. 

The Information and Broadcasting 
Min]stry is a very sensitive Ministry and 
there a number of points which I would 
like to cover. Through you, I would 
like to tell the Minister, who is present 
in the House, that there is a lot to be 
said on the working of the Ministry and 
there is a lot for the hon. Minister to do. 
But there ]s the question of resource and 
time constraints. I would like to raise 
some pOints of my own and some on 
beha If of my friends. First of a II I want 
to thank you for some of your ~chieve

ments. In 1984, the Ministry had started 
a programme to set up 116 Te~evision 

Relay Cent res all over the country at the 
rate of a relay centre a day. When these 
Relay Centres were being set up everyday, 
the people did not khow that it was 
being done under a specific programme 
of the Government. There W~IS an impres-
sion among the people that the work 
would continue at thIS pace but when it 
was Slopped, and the next project was 
undertaken, the peop~e were applehensive 
that pe~ haps mOfe areas would not be 
covered by the T.V. network. As per the 
note circulated by you, 70 per cent area 
of the country was covered by the T.V. 
network by the end of the Sixth Five 
Year Plan. One year of the Seventh Five 
Year Plan has already passed, and in the 
remaining four years about 1St 0 17 
per cent area is likely to be covered. The 
re')t of the 15 per cent area of the 
country will be coveted in the Eighth 
Five Year Plan which means that the 
whole country will be covered in nine 
years. 

Mr. Chairman, Sir, I would like to 
pOint out to tb~ hon. tdinister that tho 
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people cannot wait for such a long 
period. I thank the Prime Minister that 
he has doubled the alloc~tion of the 
department for this )e::.lr. In this regard 
we had written to the Prim~ Minister 
and we are greateful to him that he 
acceded to our request t!nd increased the 
allocation substant lally. I :lm not saying 
this jestingly but e:uEestly that the vlll~l
gers today ask only two things from us. 
First, when drinking water will be provi-
ded to them and secondly, when te1evision 
facility will be prov;ded to them? 

Mr. Chairman, Sir, due to the high 
expectations of the peop:e, they cannot 
wait for nine ye.lrs for teievis!on f:1Cility. 
Because of this delay peo""le have started 
a business of setting up of private 
antannae. One will not find any Govern-
ment te!evision in the 'Ire. from Jh.bvar 
to Chittor. Even then T.V. sets can be 
seen in hundred of village bec~mse people 
have installed private antanae and they 
are charging Rs. 2500 to 3000 per con!lec-
tion. I request the Mlllister to look 
into this unauthortsed business and steps 
should be take:l to speed up the 
te~evision expa!lsion programme :-11 lover 
the country_ 

You have a team of able and efficient 
officers in the country. There are 
talented and efficient officers 1I1 your 
department who C3n do pel'spective 
planning in respect of Doordarshan. 
First of all I would request you to 
restart the work of expansion programme 
to ensure early te:evJs'on cove{~!ge in all 
parts of the country. The work should 
not be stopped. I would lIke to thank 
Mr. Gadgil for some of his lemark.lb~e 
achievements as Information and Broad-
casting Minister. There were so many 
noted Ministers such as Shri Keskar 
who wou1d be remembered for their 
outstanding work in the Information and 
Broadcasting Ministry. You will also 
be remembered for two to three achieve-
ments. We do feel about your contri-
bution but it is not possible to express it 
in words. You are the first Information 
and Broadcasting Minister who h~ s given 
an intellectual touch to the media which 
hitherto was only a source of entertain-
PlOllt ~(j iQfoflllations. I would like to 

cite two or three examples. You are the 
first Minister, who started the Program-
me, 'Gleat Mel.sters'. The art of our 
grelt Artists wilI be remembe£ed for 
centuries because of this programme. 
The coming generations will be able to 
see the art of our great artists. 

Similarly, you have started the 'Oral, 
History Project' through Akashwani and 
Doord.lTsh:m. \Ve are grateful to you 
for th:l1. Though I do not have televi-
sion set yet I learnt that yesterday 
'K~baddi' match was shOWn on televi-
sion. Upt!l now we wele watching only 
cricket matches on the television sets. 
We want that 'Gilli danda' being played 
in the rural aI eas should also be 
televised. We are happy that at least 
you h::lve included the rural games in the 
television programme which were hitherto 
neglected. Some of my friends criticise 
you for urb'1nising the television media 
but I would like to tell them th'lt you 
are the first Information and Broad-
casting Minister Who has taken initiate to 
make the te1evision and other media 
r\.lr~ll-oriented and I feel proud of it. 
You have also intloduced hourly news 
bulletin over A.I.R. right from 6.00 A.M. 
to 12.00 O'clock jn the night. 

You have removed the restriction on 
the fee whiCh js a lso a good step. 
Previously, a meagre amvunt w~s paid 
to the partJCJpdDlS which was insufficient 
even to meet their conveyance charges to 
the Ak..tshw:·nl. Now you have empoweled 
the St :1110n DileC!Or to pay at his discre-
tJ(,n. We thank you for the good step 
and hope th,'t you Will maintam tpis pro-
glesslve attitUde and keep in View the 
expectaLolls of' tlle adists as well as the 
public. 

16.00 brs. 

In Geometry, the sum of a)) tbe three 
angles of a triangle is equal to two 
rightangles ..... . (lnterruptions) , ..... but if it 
is not so, there is definitely something 
wrong. Similarly you also have a 
triangle-televisIon (Including cinema). 
Akashwani and Press. But here the sum 
of these three angles is not equal to two 
rightangles which shows that there is 
something wrong. You must tak.e st~P$ 
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to effect more improvement so that we 
may remember you as one of the distin-
guished Information Ministers. 

For example, INSAT-C is expected to 
be launched in September and will take 
its position in space within five to 
six months. The INSAT -B is still func-
tioning and so far as I know, the new 
satellite will also start function jng by 
March 1987 and will provide eleven 
channels. I would, therefore, like to 
request you on behalf of the House that 
besides Hindi and English, these channels 
should be utilised for promoting other 
regional languages such as Bhojpuri. 
Marathi, Tamil, Telugu, Nimahl. Malavi 
(lnterruptions)-Rajasthani, Maithali. 
(lnterruptions)-I have already mentioned 
Bhojpuri-

Ganga Maiya Tohe Piar; Chadhaibe 
I would request you to make 

use of these cleven channels in such a way 
th:lt the people of all parts of the country 
may reJlise that you al e fully involved in 
it. This ch_mnel should be utilised for 
promoting dilects and other ]angu: ges 
spoken in the interior. 

You have started a Colour Studio for 
which I think you. But in this direction 
you will h'lve to adopt a dynamic 
approach because as I said earlier, people 
cannot wait for long. The time is about 
to come when people will gherao us in 
support of their demand fat television 
facility. I would like to raise some points 
and hope that television officials will pay 
attention towards them. You have started 
several serials for which I thank you. But 
can I ask you why you have started the 
'Krishna-Avtar' serial? Had LOid Krishna 
seen the programme, he would h~lve dis-
missed you. You did not scrutinise it 
properly before presenting it on the 
television. Such defective programmes 
should not be shown on the television. 

I would like to raise a point in regard 
to Doordarshan. You think over it 
seriously and, if possible. issue orders to 
this effect today itself and also make 
declaration in the House. The Depart-
ment of Doordarsh:~ n is a source of 
revenue but it often gets involved in 
controvel sies. You should waive the fee 
on three types of advertisements Le., 
eye-donation, Blood-donation and Anti-

addiction advertisements. On the One hand 
Govemmeut wants to improve the condi-
tion of the Drug-Addicts and on the 
other hand it charges fee for anti-addic-
tion advertisements. Therefore, fee should 
be waived on these three types of adver-
tisements. 

Mr. GadgiI, I would like to say in this 
House that though your perform~!nce has 
been commedable yet some lapses are 
there. Two HindI agencies have been 
closed during your per.od viz. Samachar 
Bharati and Hindustan Samachclr. You 
ha ve started PTI serv ice in Hindi, and I 
welcome it. I do not know whether it is 
true or not but 2S per my information, 
Dr. Ved Pratap Vedic is being appointed 
3S the Editor of the l-lindi Service of PTI. 

I want to thank you that you have got 
the right man. You should utilize his 
ta~ent.s. You have set up a very good 
Hmdl committee comprising outstanding 
people like Shri Bhatia, Shri Khanna and 
Shri Rajendrd Mathur. But the outstand-
ing nature of the committee has been 
diluted due to induction of such people in 
It who would have served the cause of 
Hindi better if they had been kept away 
f~om the committee. I request you to 
give ~e some time so that I may tell you 
about It In your ch.::mber as I do not want 
to waste the tinle of the House. 

I want to make one more submission. 
Newspapers ~::re also the responsibility of 
your M,nistry. ToJay. Journalism is no 
longer confined to the urban areas. It 
has t;_~ken roots in the rural areas also. 
Small and medium newsp..lpers are being 
publ :shed in the rural areas. But what 
is your newsprint policy regarding them. 
The b:g ne\,·spapers enjoy your patron.:!ge 
but the hon. l\linister should also think 
about the small and medium newspapers. 
You should announce your policy in this 
regard in the House in this very session. 
The existence of small and medium 
newspapers is qu~te important. 

I w3nt to make another appeal to you. 
You should call a meeting of all the Chief 
Ministers and exhort them to provide 
housing and pension f ..:cilities to the rural 
level Journalists of their respective States. 
In this way, you wil1 do a great service to 



391 D.G. (Genl.), 1916-21 APRIL 21. 19$6 

[Shri Balkavi Bairagi] 
them. You should consider this. I shall 
be grateful to you. 

I want to make a submission about the 
artists, who often come to meet me. They 
are not happy with you, be it a singer or 
an instrument player. The artists from 
films, Doordarshan and Akashwani feel 
that justIce is not beIng done to them. 
You should discuss this with them and do 
somethmg for them. 

Shn Dutt is present in the House and 
I hope he win say something about films. 
I hope he wIll be given tlme so that he 
may speak authontatively. You have 
initiated Hindi Serv lce of PTJ. I request 
you to promote it and provide necessary 
assistance to it. 

As people are putting forth matters 
concern 109 their constituencies, I shall also 
speak about my constituency. We have 
to use booster in Javara. You should, 
therefore, make Ratlam T.V. Relay station 
a little more powerful. You should also 
improve Kota and Udaipur stations. It 
will be convenient to us if you provide 
small stations at Mandsaur and Neemuch 
and also at lhalawar and a bigger one 
at Chlttor so tbat communication Imk JS 

maintained between us. I am grateful to 
the hon. Minister that both the stations 
viz. Mandsaur and Neemuch have been 
sanctioned in the Seventh Five Year Plan. 

With these words, I congratulate you 
and hope that you wlll consider the points 
raised by me. I also thank the bon. Prime 
Minister that be listened to our problems 
and conveyed them to you. 

Mr. Chairman, Sir, while concluding, I 
wish that may your term prove to be 
gloriOUS and the whole House shares it. 
One of my friends raised the language 
problem. There is nothing like that. 
HoW do you speak in Hindi for 5 to 6 
hours. I really tan you that we do not 
wish to divide our country between North 
and South. India is one from one end to 
another. But it is true that in my consti-
tuency people do not watch programmes 
other than ~Krishi Darshan'. We cannot 
help it as we do not understand English. 
I am unable to tell my mother about the 
pro&rammes. You may televise program-

mes in Bengali, Tamil, Kannada and eveD 
other dialects, which is acceptable to us. 
But you cannot retain English by merely 
using it in television programmes which 
is sure to go into disuse. English has to 
leave this country, it must go, but I am 
not sure how much of our culture and 
civilization will be lost in this process. We 
are a little worried about it but not 
aggrieved. 

I shall resume my seat after giving an 
instance of the AU India Radio. Why is 
your All India Radio not reliable '1 Why 
do you listen to B.B.C. 1 What is the 
need? The country whIch could not do 
justice to our feelings, how can we believe 
in the informations given by her. Why is 
it so? I was in Hardwar. I have heard 
it myself. Your correspondent sends news 
despatcbes from there and the All India 
Radio announces it. The news item was 
regarding the dance programme of 
Sh~bhana Narayana and Birju Maharaj, 
whIch never took place. You should 
make an enquiry of that news bulletin. 
This is not a complaint : I am just inform-
ing you. If you broadcast such wrong 
news items how can your media become 
reliable" In order to improve the credi-
bility of this medJa, you must post reljable 
persons in remote areas. The authentiCIty 
of their information should be checked 
before proceeding further. 

With these words, I thank you that 
under your leadership, all of us are 
makmg right use of this media. Even the 
farmers of thIS country will agree that this 
media is working in their interest. This 
is not only a media of entertainment but 
also of national development. With this 
hope, we are entering the 21st century 
under the leadershJp of Sbri Rajiv 
Gandhi. 

[English) 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
GADGIL): I wish to clarify only, I am 
not replYJng. The advertisements about 
eye donation, blood donation drl'llllNt , &WGW', 

cancer and mass immunisation are liven 
fee on AIR/Doordarshau. 
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SHRI EDUARDO FALBIRO (Mormu-
po): Thank you, Mr. Chairman, for 
inviting me to speak. 

Mr. Chairman, tbis Ministry of In-
formation and Broadcasting covers a very 
wide gamut of activities, and the mass 
communication or the mass media are 
broadly the television and the radio to 
the extent the Ministry is concerned with 
it. It is un 10ubtedly the television, 
which is the most sensitive a~ the moment 
and is going to be the most sensitive for 
a very very long time for ml ny relsons, 
for the inherent reason that it is not 
merely audio, it is also visual, and there-
fore, Sir, I may as well begin with sub-
mitting some poinfs of view on the ques-
tion of television. 

May I, at the outset, congratul .te the 
Minister, Mr. Gddgil, and his predecessors 
from Mr, Vasant Sathe downwards, for 
the tremendous am,)unt of wa rk that they 
have done in developing and expanding 
this Ministry and the aclivities of our 
Doordarshdn. 

I was in this House and m~)st of our 
colleagues were in this Hoase when Mr. 
Vasant Sathe mooted the idea of the 
colour televisi 'n. We know how much 
criticism there was, even there was ridicule, 
there were cartoons in the newsp pers, 
there were adverse comments and the 
ridicule heaped on him on the floor of 
this House. But now we do realise that 
the decision was a wise one and a coura-
geous one, foresight did prevail and tele-
vision incre..lsed, multiplied, acquired col-
our and more and more entertainment 
v..tlue. This process and this progress 
went on from Minister to Minister until 
with Mr.Gadgil it expanded its programmes 
also and its activities. 

Sir, having said these words of praise~ 
may I proposed to make the points of 
substance? (Interruptions) Sir, there is 
a basic report on communication through 
television, which is of 1980 and wb ich was 
prepared by the International Commission 
on Problems of Communication usually 
known as the Mc Bride Commission. We 
had on exceilent report which is commonly 
known as the Joshi report~ which was 
laid on the Table of the House in two 

volumes, which was formerly known as 
the Indino Personality fhr television. It is 
a report of the working group on software 
on Doordarshan. Now, I would like to 
known and I sure the House would like to 
know, what actIOn has the Governmen t 
taken on the recommendations of this 
excellent repo~-t, which is known as the 
Joshi report. I am mentioned this report 
in the context of the fact that both tbese 
commissions have pointed out that while 
you expend hardwdre, namely equipment 
transmItters and commun cation apparatus, 

you are prone, very often, to neglect the 
software. namely the contents of the pro-
~ramme themselves. I am afraid that tbis 
is what has happened to the Indian Tele-
VISIon. The contents of the progr~immes, 

the training of the people involved in 
preparing this programmes, have not kep t 
pace with the development of hardware 
with the number of transmitters that bav~ 
been put all over the country, and the 
equipment that have been acquired. One 
thing that all of us have been watching, at 
least most of the Members of this House 
have been watchmg on TV is tbe news. 
And there you, see, how we have neglected 
software and training. The whole approach 
of Doordarsban lacks professionalism. 
The news readers come on the screen and 
look like, they were wooden. Often they 
do not pronounce the word properly. 
There have lot of cflticism in this regard. 
Often you see two TV news readers look-
ing at e.!ch other, not knowing who is to 
speak. Very often, again the visuals 
which appear on the screen do not have 
much relevance to what is beIng said. 
Now ~ what is actually happening? There 
Is no separate news department for TV. 
The news taken word by word, a1 most 
verbatim from the radio. The news is 
copied verbatim from the radio, which is a 
thing altogether unprofessional. In radio , 
you read and people hear. In the TV, 
the main media is not tbe words them-
selves. It is not the audio part of it. It 
is the visual part of it. There must be 
more visuals on the TV. Words must be 
there, but words must be related and only 
incidental to visuals themselves. What is 
necessary is to creat a ..... . 

PROF. N.G. RANGA (Guntur): They 
should pronounce more clearly. 
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They should pronounce more 
clearly and more prope ly because 
there have been so many words which have 
been mispronoUnced on everyday's news, 
on Sunday. ,t least when the TV news 

column comes. There ha\e bee 1 scores 
of words which have been mispronounced. 
The conduct and the way thc TV reade s 
and other peo.,le involveJ in the news 
department behave IS un.'rofessional. It 
appears ,'S if for the 11r5t tIme they come 
on the screen anl.l the TV news readers 
are reading the ~cnpt. In no country 
where the e is mInimum level of profes-
sIonalism, tIllS h..lpp~n5. A nc\\ S 1 c.:tder 
comes hours before. The news are 
actually rea 1. They go through the sc Ipt 
very carefully. They read the \\hole tiling. 
Only then. the ne\\ s are read. ThIS does 
not realty appear to ha \ e happened in our 
TV news depa tlUent. We mu:.t have. as 
I have s lid, a scp.Hatc nc\\s department 
for TV. keepmg 111 m1lld thLlt thl~ media 
basically v.sual whIle t\1e radlo medla IS 
is entIrely different. Thl~ med Ja is 
entirely audio. 

There are L1 lot of allegatIons cO)f favou-
ritism and cOrrU,)tlOn In the entire Door-
darshan. I do not want to go IOtO det!Ji 
into the matter bec ,use COl ruption and 
favountism to begm wUh. \\ell. can be 
exaggerated. Lot of allegatIons can be 
made. They a. e most~y exaggerated. 
They are plus III all spheres of IIfc. But 
then. thiS IS no reaSQ.,. I would not like 
to make a big flash 1Il ParlJament. which IS 

my usual trend of puttIng th Ings lcrors. But 
this is somethmg whIch should be mInimis-
ed, particularly in the context of the fact that 
CBI themselves have taken interest III at 
least one person. The man h s not been 
suspended but some evidence has been 
found. It IS too early to say \\hether the 
man has bccn guIlty or not. But in any 
case. the que'ition of favount sm or 
corruption thiS Go\-ernment whIch is 
clean govern-nent commItted for c1e..ln 
administratIon should not allow to 
flourish. 

Now, Sir, basi~aJ1y in the question of 
fitting thIngs. In seeing It, mtermediafles 
do not anse, as there al e In the case of 
sponsored ser als, they do not arIse A 
dire.:t c ntact bctween the Doordarshan 
seniol Gffic:~rs themselves with the pel.)ple 
who actually work and prepare the script 
is necessary. 

BerOl.:! I go into these questions of 
sponsored pro~mmes, I must mention 
here again that we requlre more professi-
onalism in ail spheres of our television 
set up. Now we do not have camera-
men. You h lve put so marty Doordarshan 
Kendles. A Dool d.ush..-ln Kenura of 
sizable level requ Ires about 40-50 camera 
nlen. Where ,1 re these cameramen going 
to come? There ,ue only two or three 
Inst tutes wh cll p oduce thIS type of 
pCfsonilel. Two arc PI v,te, if I am not 
mi~taken, one in Madr 1S and the other 
in Banga ore and then Pune Film 
InstItute m Pune Itself. But these 
a e ItogethcI JI1SUffiCIC.lt to produce 
the number of c,'meramen for all these 
Kendras whIch are allover the country. 
The result is that the DoordaJ shan is now 
glVlOs \\lh t they call crash trail1ing for 
three month~ to cameramen In Pune when 
actually the cJursc 1S f01 thrce years. It 
just shows on what level \\e are going on, 
how quick products \\-e are putting OT1 
Doorda 1 sha 1. A course wh 'ch requires 
three yea, s' stu ly. now IS bebg shelved 
1nto th' ee months. You can see what 
will be thc end product. We must h.lve 
teleVision Tr~'I·tlPg Institute. We 
must have cou' ses on cinematogr~ph. pro-
duction. dl.ectwn and all lelated actiVities 
in the Unive sitics themselves. We must 
have these Dep .rtments of TeleVISion and 
CmemLltogr lphy. 

What the Joshi Comm ttee referred and 
aj\ e ted to is the gl eat dLlllger that h IS 
come out L om these sponsored serials and 
from opening the flood gates to :1dvertising. 
What b h ppel ing in the TV today 7 
Look ,It the qu 'lJty of the PJOgI dmO'les. 
The lowest qu' lity of the progra.mme 
wIll be the programme for which we are 
most committed th-lt is, development 
progr ... lmme. Above that will be the 
entertalDment programme. the sponsored 
progr ... mmcs, serials and the best WIll be 
the advertisements themselves. The 
advertisements themselves are so colourful, 
so sharp, and so dcmatlc that they make 
the most impact on all. What is the 
result? What can be the result fOi a man 
in.. villages bec,luse this is a national 
hook-up? In a village he does not have 
drinking water. When he sees On the 
TV, a semi-nude-beauty, a nubile young 
lady, bathing herself with some soap or 
the other and plenty of water splashina 
all over '1 
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What can be the effect on a man in 
your village or in my vilJage when he sees 
that a soft drink can be had again from 
those nubile pretty ladies in a boat who 
jump into the sea, immediately followed 
by the user of soft drink? What are the 
thoughts that are going to crops up in 
your mind'? (Interrputions) What is the 
relevance of two-minute noodles for indi-
viduals who hardly have two square meals 
a day'? This Madison Avenue strategies 
and publicity warfare, III our media, is 
gOIng to play havoc with oUl·peol-,le. \\'e 
are raising their expectations. We are 
creating frustrations. We are telling these 
people that these are the lives, that 
these are the things that bring joy 
and this is the quality of life that 
we can enjoy and we are suggesting 
to him that you better find money some-
how or the other to buy these soft drinks 
and soaps and to enjoy! This is ""hat is 
known as cultural invasion of the \\orst 
type. Th:s is working as a cuhul a1 shock. 
This is going to disorganise our 
SOClety. At a moment when we are talk-
ing of austerity. what is the meaning of 
splashing aU this across when we are not 
selling a prototype? What we are doing is 
not merely selling products. We are 
selling the entire values. the entire concept 
of society. the entire concept of life shoulJ 
be and is for certain sections of the few 
urban elite. 

We must have a strict advertisement 
code. I must not at the moment say thdt 
we must bar advertisements because this is 
revenue that Doordarshan must have. 
Mon~y must come from some\\he:e. 
Advertisement Code must be there ,lnd we 
must see that this type of Me,Hson A'\enue 
strategy which is probably ~Jl right for a 
consumer society where people ha\e the 
purchasing power. ",here the people have 
hundreds of types of products on the same 
type which they have to choose one of 
them and they have to buy 10 any case 
that type and the PI ice is ~11most the same 
but they have to buy one of them. For 
them it is all r" ght. But in c·ur society, 
this :s creat;ng a cultural shock and this 
is a cultural invaston ageinst \\ h ch \\.e 
must guard. I have seen the other day on 
the portico of Doordarsban the famous 
saying of Gandhlji that we must keep our 
windows open so that all cultures may 
keep coming ~n. Certainly we must keep 
our windoWS open, not for cultural inva-
,iQll wbich soes at Ule very roet of the 

conscience and the mind of the young 
people and the people all over the country 
who cannot afford the goodies that are 
(lisplayed for their consumption. 

eLm ng to the ~ponsored programme, 
what is the meanmg ,t has for a man in 
the vJlage? Then v.hat i<; the pop music 
you are displaying on the TV screen? This 
pop music, I would not say. is a western 
culture because I am an admirer of v.estem 
culture. I think many of the values we 
che, ish come frc·m weste: n culture-
the v lue of the re\ olt the value uffight 
against mjustice and the voJue of 
equality. Thesea re \\ estern, butit is a 
decadent capltal,st values of a dying civilis-
ation which you see on the IV-human 
beings clothed III leather and where you ani-
malise the human being and \\ here you 
make the hum. n being an objecj_ This is 
the type of image that we ploject on the tele-
vision for the young people through this pop 
music-the tops of the pop or the pops of 
the top, whate\er it is kno\vn and is not 
good for our children. Here I would like to 
say that the TV must cater to all sections 
the different sectic)ns of the society-v.orker~ 
housewives, elder people, retired people 
but it must c ter most to t"be younger 
people. You cannot give equal coverage 
and equal opportunity and equal time for 
every section but our emphasis should be 
on young people. Our emphasis in the 
TV should be directed to those who are 
leaders of opinion tomvrrow and \\ bo are 
going to govern tomorro\\. They must 
be imbued \\ ,th the right ,"alues. Now 
the question one \\ ould ask is : are the 
right values projected in the TV? Do 
the sponsored programmes project the 
fight \ alues? Are they the right \ alues ? 
Are they the \ alues that Indira Gandhi 
had e'Xpressed when tele\ ision \\ as first 
startej'? Are they the values or are they 
rele\ant to the dream that \\e have for 
this country for tomorr(..w '? Ho\Ve\er I 
must say these sponsored programmes 
that there ha\ e been some very go ... d pro-
g. ammes. Yet e\ erything is not bleak. 
Actually many things are good and if 
today many us are speaking about tbe 
television, it is because tele\ ision todCly 
has become a ! eality \\ hich \\ as o\..')t so 5 
or 6 )ears ag ". FrC'gramrres Hie Rajani 
are \ el Y :-,OSI0\ e programmes. They '1re 
very good programmes. So also rro-
grammes like Jana .... :.'ni. They can be im-
proved technically by takin& the example 
of some other countries. Janavani is not 
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an original. It exists in some other 
countries from which we can learn some 
thing. In socialist countries this type of 
programme exists. Only the form is 
different. Instead of cross~examination of 
ths Minister, you see telephones-tele-
phone booths and the people are told to 
ask questions while the programme is 
going on and the question wIll be replied 
and people ask questIons and out of those 
questions, Some are selected ~nd imme~ 
diately they are passed on to the Minister 
and he replies. So the man who asks the 
question is not there present, but he has 
asked the quest:on on the spot and he 
is watching the programme. So there are 
so many ways \\-hereby Jnterest is created. 
The question is one of technique where 
the programme itself is a national 
programme. 

While we have been catering to this 
elitist consumer which is so dangerous I 
am very sorry to say, there is another 
thing which aJso I would like touch upon. 
We are giving too much importance to 
religious ritua Is .... '.' .. 

PROF. N. G. FANGA; You cannot 
escape from that. 

SHRI EDUARDO FALEIRO : In a 
secular society religion has no place. T 0-

day we are talking about divisive forces. 
The strongest diVisive force in the country 
to~day is the reiigion and when you see 
in the news itself, you see either some 
saint's anniversary-birth anniversary 
or some saint's death anniversary. Either 
it is a Christian saint or a Muslim saint or 
a Hmdu salnt or a Ja In saInt, butlt IS a 
salnt every day. You have a samt every 
day in the news itself. I do not know of 
a secular society or a secular gevernment 
which projects in their meJia saints, Gods, 
rel~gious festivals such as we have been 
projecting. It is in our news, it is in our 
progr .lmmes. These are divis. ve forces ... 
(Interruptions) I always agree wiih Ranga~ 
ji but here I feel very strongly. I SlY 
religion is a divisive force. When you see a 
saint of a part;cular religion, you" who are 
at the moment thinking that we are just 
Indians and we are just sons of the same 
soil, feel yourself alienated. Rangaji may 
Dot feel 10. He is above all these tbinp. 
But WQat about the commoQ rn~n? What 

are the feelings that you are gettina out of 
this religion? Religion has no place in a 
secular society. Religion is the greatest 
divisive force in our society and you keep 
it out of the T.V. It is not only religion; 
it is not only the obscurantist feeling. How 
obscurantism match our scientific temper 
of which we are taJkina about? It is not 
only I"engion; it is not only just the 
obscurantism; but it is down-right com-
munalism that we see in some of the pro-
grammes. The other day I was sitting and 
watching a programme, I am interested 
in the programmes, they are good, Even 
the children~s programmes had a definite 
communal orientation in T.V. I am very 
sorry for tbis. I do not want to go 
further into this matter. I am prepa. ed 
to give as many examples as t he Minister 
would like to have. It bas a definite" 
sharp, communal orientation in some of 
the programmes which I have seen altoge-
ther. So, this matter should receive the 
top priority of the Government to see tbat 
such religions type of things find no place 
in our T. V., atleast not in a greater scale. 
We are all one. It does not matter 
whether I am a christian or a Hindu or a 
Muslim or that I have no religion. I am 
agnostic myself because I know that 
religion is a divisive force. I know that 
religion divides man from man. We do 
not see the other person as a man but 
only see the religion in him. It is not the 
type of society that we want to build 
here. Therefore~ you keep it out of the 
screen. 

Sir, while we talk about T.V .• Jet us 
not forget about the radiO. It will be a 
mistake to believe that just bec]use T.V. 
is growing, radio is gOlOg to be forgotten. 
It is not go~ng to be hke that. Radio 
has some inherent strength which is not 
available 10 T.V. The house-wife is In 
the house ; she ) s doing the house work 
and she hstens to tbe radio. But she 
caunot see the T.V. People in a shop. 
people in a public place, people in a 
factory and people during out of office 
hours, they listen to the radio. They 
cannot watch the T.V. What I would 
like to S.lY on thiS point is that we must 
strengthen the hardware of our 
Akasbwani so that in the neighbouring 
country and other countries, tho 
Akashwani proarammes can be hoard. 
~veQ ,J:Je am_Jler countries "round U8 ~'" 
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a strooaer overseas broadcasting service. 
Let us strengthen our hardware in 
Akashawani so that our programmes carry 
across the broder as far as they can. 

Taking about the programmes on the 
T.V., we have just concluded, yesterday, 
the NAM Ministerial Meetings and we 
have talked a lot hke the other delegates 
about the South-South Cooperation. 
Time has now come to do something, 
rather for a change. What we can do on 
the TV is to have films from the develop-
ing countries. There are a aood numbei: 
of films available from Asia, developing 
countries, from Africa, from Latin 
America. Let us project them. Let us 
also project films from the socialist 
countries. In the last, films from the 
Western world for whom, in any case, a 
lot of opportun ity is there and which are 
not so relevant to our context and parti-
cularly society still dreams about it as the 
culture that comes from the socialist 
countries. 

My colleague has mentioned about 
INSAT. INSAT is a marvel of the Indian 
technological achievement. It has been 
manufactured and designed by our Indian 
scientists. VeIY few countries in the 
world, even among the developed 
countries, have been able to achieve this 
capability. It IS a matter of great pride. 
We must really congratulate our scientists 
who have achieved so much in the space 
matter. They are not inferior to anybody. 
The life of INSAT I-B which provides 
for the national network. through 
national network function is going to 
come to an end by mid September. 
INSAT l-C was to be delivered by the 
American Challenger which ex.ploded 
without ever going into the orbit. Now ~ 
the Challenger had ex.ploded and it was 
to carry our INSAT l-C, I would like to 
ask, bas the Government m;tde any 
arrangement to see that INSAT l-C is 
put into the orbit in time so that our 
programmes are not affected '] 

Sir the press is extremely an 
impo:tant media. We don't ~~nt to talk 
mu~h as they a re as sensltlve as we 
ourselves are. They h3ve done sple,did 
job. But there are some black-sheep in 
the Press and, therefore, I would say, that 
"fic sltould pev~r have cen$ors~ip ; nothinfJ 

on the lines of the Bihar experiment, one 
experiment, which was widely dropped. 
But then the Press themselves evoke a 
code of conduct so that the black-sheep 
are not allowed to function. We learn 
that these large newspapers are also going 
into the St:lte Capitals. Then what is 
gOing to happen to the regional press '1 
These hrge newspapers are going every-
where, and the regional press is going to 
suffer. The reg·onal press is, indeed, the 
Ilfe-bJood which gives informatjon in the 
local languages to the people of this 
country, and it must be strer.gthened, if 
necessary financially. I would suggest 
that a Newspaper Development Corpora-
tIon on the lines of the Film Development 
Corporation may be created to strengthen 
and help finanCially the small, language 
newspapers. 

What has come today in the newspapers 
is tbe bad news regarding the interim 
relief for the journalists, working and 
non-working, in the newspapers and news 
agencies. They had given before the 
Bachawat Wage Board a definite structure 
of interim relief. Whenever a Wage 
Board comes in any industry-and there 
can be no exception in the case of journa-
lists-~ within a couple of months interim 
relief is announced. The Bachawat Wage 
Board W:1S created several months ago 
and they were too late in announcing 
anything, and when they announced~ they 
announced a paltry sum of seven per cent 
or whatever it is when the minimum that 
the journalists had demanded and which 
th~y had SUppOl ted with evidence was 
from 10 per cent to 20 per cent. What 
the Bachawat Wage BO:lrd has done is 
too late, and Govetnment should do 
someth.ng to see th.lt this injustice done 
to the journalists, working and non-
working~ in the newspapers and news 
agencies is rectified at the earliest. 

I would hke to say this. The press 
should not play an adversary role consis-
tently. Whenever some good things are 
done by the Government, they must high-
light them and not merely criticise them 
every time and every where. In the same 
manner, the Doordarshan and the Akasb-
wani should not be the official gadgets 
which they . .He not bec.:use lhey . .lTe 
al10wing a lot of cntlc~sm, constructive 
~riticism, positive criticism. 
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We must do something for the people 
working in Doordc>rshan. Why are the 
programmes developed so poor? Because 
the people wOlking there ale poorly paid. 
There is no comparison between wh:lt a 
workman gets in Doordarshan as a 
government servant and what the same 
man gets outside-which is three or four 
times more. Natura]ly the programmes 
suffer. There is no career stl ucture. 
There is nO specialisation In the area, 
whet her it is in the subject or in the 
region. Now a man from Akashv~ni, a 
Station Director there for 20 years, is 
suddenly made St~tion Director, Door-
darshan. How can he adjust overnight 
to a media with which he is not familIar 
at a11? You have the lAS officers coming 
as the top of these media. They are like 
birds of passage and when they are 
promoted, they leave the media. There 
must be career structure in which people 
specialise, and once they specialise, they 
have the confidence and security that they 
will get a better salary and a definite 
promotion, so that some eI?-couragement 
is there. 

If you work on these lines, I am sure 
that, with a bright, dynamic and very 
competent MInister at the head, we wlll 
have really these medIa leading the 
country to what we believe in, leading the 
country with a national effort. which is 
an effort for seculansm, an effort for 
scientific temper, an effort for unity. 

SHRIMATI KISHORI SINHA 
(VaishalJ): SIT, the Mmistry of Infur-
mation & Broadcasting is a very impor-
tant branch of the Government. Through 
Radio and Television this Ministry has the 
opportunIty of discharging the important 
function of creating awareness among the 
people about development and about 
problems, social and politica1. 

Our country is facing a big chal1enge 
not only from the disruptive and secessio-
nist forces but also from the deprived and 
disadvantaged people. It is through these 
media that we can create a sense of com-
mitment to the un Ity and integrity of the 
country and create hopes and beliefs in the 
potentiality of various measures intended 
to end poverty and deprivation. 

.Jt i. ac<;ep~ on ,11 ba~ds that wifil0p.! 

education-formal or non-formal-we 
cannot draw upon the energies of tbe 
people for taking the country forward. 
Radio and television playa dominant role 
in education, agricu1tur~, various develop-
ment activities and other problems. 

This Ministry therefore, has received an 
al1ocation of Rs. 242 crores, in 1986-87 
more than double the a]]ocation of 
Rs. 112 crores for 1985-86. This is an 
evidence of Our Government's under-
standing of the power and potential of 
effective information. At one time, it used 
to be said, HknowIedge is power", but 
today we are approaching a situation 
where information is power. We have to 
grasp its implIcation correctly; then we 
wiU be the masters of the situation; 
otherwise we will be slaves of emerging 
"info-revolution H. 

In 1982 the setting up of 25 TV Lower 
Power Transmitters (LPT) revealed to us 
the capacities of satellite based communi-
cation. I congratulate the Government 
for having set up 180 such stations. I 
would suggest that these shouJd be raised 
to 400--one in each district. It will need 
only Rs. 100 crores or so but will bring 
immense benefits. 

As I have said. TV increases aware-
ness-so essential for a country with 
almost 7()O,k illiteracy. A mass literacy 
programme which IS in operation will cost 
several thousand crores. But a mass 
awareness plogramme will cost only a fee 
hundred crores. 

In order to make mass awareness pro-
gramme successful. TV must concentrate 
on this programme for which we should 
have ..... . 

(i) A TV set in each village prefe-
rably with large screen projection; 

(ii) A network of Lower Power Trans-
m i tters. and High Power Trans-
mitters to COver the entire country. 
I know Government have plans to 
do this. 

(iii) Regional feeds in every languages. 
Three tier broadcast programme 
should be appJjcabJ~ to TV If 
w~JJ. 
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(iv) Approprjate software. Many 

serials are bejng screened, but 
barring a few like Rajni and 
Khandan others are far from 
satisfactory. 

Even news telecast are not upto the 
mark as has been observed by the 
Prime Mmister himself. Regrettably the 
Joshi Committee report has not been 
pursued. 

At this stage let me invite the attention 
of the Hon. MinIster to an article by 
Khalid Mohammed In the Sunday 
magazine of the TImes of India, of the 
13th Apnl, if he has not seen it already. 
I would suggest enqu'ry into the allega-
tions of corruption and malpractices made 
in the article, and If there is some basis, 
appropriate action may kindly be taken. 

Even though TV holds a great attrac-
tion, we should not neglect Radio. The 
heard word IS more important. Even our 
ancestors gave "Sruti" Importance o\er 
CCSmritl". In this Cdse "'Srutl" is the 
Radio. AIR has much greater capability 
than TV in certain respects. We have 
seen cow boyar a p loughman hanging a 
radio round his neck listenmg to music or 
news or other entertainment. A pol cy 
decision has to be taken to have brO.ld-
casts beamed to each specific dialect area 
in its own language, so that these broad-
casts remain popular. 

Broadcasts help make ~nd shape the 
values cheflshed by people. They can 
through radio and teleVIsion come to feel 
a sense of participation in the building of 
the coun try and by learning deeper mean-
ing of life, can actively help in reducing 
injustices and inequities in society. 

The aim of the Government should be 
to reach out all parts of the country and 
in this, particular attention has to be paid 
to border regions which are now subjected 
to propaganda broadcasts of neighbouring 
countries, so that people of those areas 
could listen to our music. news program-
mes and other items. 

I am glad to note that Radio network 
is going to be extended at an estimated 
cost of Rs. 700 crores over the 7th Plan 
period. 

I would suggest that AIR should devote 
more 3ttention to its medium wave broad-
casts which are within reception range of 
one band radio. 

The Frequency Modulator Transmitter 
broadcasts are being installed but the pro-
posa� is to increase this to 8 from 4. 
Instead of starting with urban areas, F.M. 
broadcasts must begin with rural areas. 

Let me state that large parts of Bihar 
are not within range of transmitters and in 
many parts quality of reception is also 
poor. There are no broadcasts jn many 
local 1. nguages such as Bajjika for which 
I have been urging the Ministry yea! in 
and year out. I would suggest that there 
should be a second channel in patra to 
take care of local programmes. 

At ]ast, I am told, Doordarshan has 
acquired its own newsroom. So far it 
does not have a separate news division 
and continues to depend upon AIR for 
its news bul1etins which Prime Minis ter 
felt that they sounded like press releases 
\vlthout much visual materials. For visuals 
you require a widespread news network 
along with equipment, personnel mobility, 
etc. for getting shots on location. 
Adequate funds will have to be provided 
for this. In add ition. a mi~ed AIR-
Doordarshan news cadre is a must as in 
coming years, radio and television services 
would be greatly augmented for entertain-
ment, dissemination of news, education, 
agriculture and other factors of national 
development. 

All tillS requires great professionalism. 
I am told profess~ona)s ~re not free to 
take decisions, there is a great deal of 
interference or fear of Interference, which 
will not conduce to development of pro-
fessional skills. 

In addition to featuring inauguration b\f 
Ministers and their speeches, showing 
India~s festivals. temples, melas, etc. T.V. 
cameras should also go and explore what 
is happening to IROP, NREP and such 
other projects. T. V. should show the 
extent of change in village scene. This 
would create awareness of what Govern-
ment is doing and would help sustain 
hopes and aspirations of those still laDBUi-
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shing in poverty and want. 

The selection of commentators and 
participants in discussions should be on 
basis of their communication capabIlity, 
not just because of their names and 
position. A good joumaJist need not 
necessarily be a good T.V. news commen-
tator, writing and speaking are two 
different types of communication. T.V. 
interviewers are often dull, as even the 
PrioJe Minister has said, so get some 
lively, hardhittmg commentators and 
interviewers. Look at Siddhartha Bacu, 
who was conducting the QUIZ time contest. 
How lively he made the Quiz show. Let 
T.V. look for such gifted people even on 
contract jobs. Let T.V. look for such 
peC'ple among college boys and girls and 
no t: among old joumahsts. Catch them 
young and train them. Thus you will get 
a pane) of capable, original and lively 
commentators and interviewers. Even the 
selection of new-readers should be done 
on merit. Complaints have been made in 
newspapers. particularly by Amita Malik 
about favouritism. This may kindly be 
looked into. 

The National Film Development Corpo-
ration has done much to im.,rove quality 
of films but good films do not find good 
theaters. Earlier there was a proposal to 
encourage small theaters with some 
standard design and low cost con~truction. 
We do not know what happened to that 
proposal. 

Doordarshan has done well in doing 
the premier of good films but after 
·New Delhi Times' was dropped. this 
reputation has suffered. Even in good 
films, certain avoidable scenes like rape, 
hanging, etc. are shown. There i~ also 
typecasting-like all landlords are shown as 
corrupt and tyrants. This creates wrona 
impressions and promotes tension and 
violence. 

The T.V. advertisements also need some 
restraint in promoting products like 
making people believe that particular 
band of soap can give a film star 
complexion. 

There is a promise of a long-term 
newsprint, policy. Government should 
treat DeW8Print as a raw material of 

democracy and should, therefore provide 
enough foreign exchange. N~W8papors 
are moving into a new phase of expansion 
and diversification. Government policy 
should promote this and not stifle it. 
Meanwhile, Government must do some-
thing for the Hindi news agency employees 
who are facing loss of jobs. Some of 
them can be absorbed in the AIR. 

Now a word about the staff in the 
AIR-the programme executives and the 
programme producers. The Government 
is thinking of constitutIng an Indian 
B10adcasting Service to recruit through 
Union Public Service. Commission like 
any All India Service. I would like to 
know what would happen to the existing 
staff. Even if they are absorbed, the 
programme producers will have their 
plomotional avenues blocked. I under-
stand that selection grade posts are being 
filled by those on the executive side. I 
would request the hon. Minister to look 
into thiS question and also let us know 
when woul~ the decision to constitute the 
service be taken. 

I would finally submit that the A.I.R. 
and Doordarshan should be rescued from 
the strangle-hold bureaucracy and profes-
sionalism should be encouraged and 
rewarded. This IS what the Prime Minister 
also wants. 

A word about Bihar. There is a 
peroposa 1 to set up 100 studies. May I 
request that Muzaffarpur should also have 
a studio 7 The three tier policy of the 
Minister should provide for a studio at 
Muzaft"arpur. which is a central place in 
North Bihar and can serve people living 
in border regions of Nepal. With these 
words, I support the Demands for Grants 
relating to the Ministry of Information 
and Broadcasting. 

SHRI SURESH KURUP (Kottayam) : 
Respected Chairman, Sir, the workiD8 of 
the Information and Broadcastina Ministry 
needs a very careful asseameot aDd 
evaluation because this Ministry il directly 
concerned with 14 media units, two of 
which are All India Radio aDd Doordar-
shan, which play a crucial role in the 
national life of our country. 

Sir, the expansion of TV is 80'''' &bead 
and with every puaiDa day, Jar ........... 
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of audiences are viewing the programme. 
This has become the most widespread and 
most popular medium. All those who 
are interested in the healthy development 
of the Indian society cannot but be 
concerned at the trend that is being set 
and the direction io which this major 
medium of mass communication is going. 

Sir, very few peo,) e remember that it 
was none other than late Dr. Vikram 
Sarabhai who first re3.11sed the vast 
potential of this medium as a tool to 
overcome the b.lckwarness in an under-
developed country ltke India. In our 
country, TV has a big posItive role to 
play. TV can be the sing'e most effective 
medium through whlch non-fl)rmal 
education can be imparted. This powerful 
medium can be used as an aid to social 
transformatlon for overcommg the 
il1iteracy baTTlers, as an effechve supple-
ment to formal education. It can provide 
information abcut developmental activI-
ties, poss.b llties and mformation about 
the new techniques of proJuction schemes, 
etc. The programmes can be used in 
promotJug 'lellthy and pr\.)greSSl've values 
replacing retrograde and irrational beli efs 
and attitudes. Sir. thIs medlum can also 
be used by the ruling class for the trans-
mission of ruling class Ideology to conJi-
tion the people to accept the status quo 
and to eschew ideas of changes. 

Sir, the Government claim that 70% of 
the papula hon is covered by the TV 
network. But actually the progr,:]mmes 
are urban middle class oriented. The 
proarammes are oriented in slK'h a way 
tb..1t much more of the negat. ve harmful 
potential has been real.sed than the 
positive. The genera) content of almost 
all the programmes perpetuates pTe· 
capitalist values. My hone friend, FaJeiro Ji 
has already mentioned how Doordarshan 
deals with reJiaion. In the name of 
secularism they aive importance to aU 
sorts of religions and their religious beliefs 
which actually arouses communlJ passions 
The whole TV crew was eagerly wait ing 
before the Ram Janambbumi temple to 
aunounce this aTeat inc'ldent all over the 
country that the temple was being opened 
for a particular community. This incident 
aroused cOmllluna) tensions all over the 
country. 

Then, how is the woman treated on the 
TV? Their programmes and advertise-
ments give the impression that the women 
are destined to playa subservient role in 
our society. You may mention Rajni, 
ab0ut which also my hoo. friend, 
Faletro Ji. h-1s mentioned. What is the 
content of that programme? It is oot a 
progressive programme. Here is a lady 
who fights ;)gainst all evils in our society 
single-handedly and comes out victorious 
without anybody~s sympathy. The whole 
society is agr\ in<;t her. It is actually a very 
sophistic.lted kind of propag"loda against 
all sorts of organized movements, against 
all sorts of organized peoples~ movements. 
That is the content of the programme. It 
is not a progressIve programme just 
because it depicts a bdy. 

In Its eagerness to mint money; Door-
darshan has becvme 3 tool to promote 
consumerism ('If the crassest kind. Its 
advertisements reveal this. I would like 
to know from the Minister why they allow 
Union Carbide people to advertise the;r 
products on the TV. He may say that 
they are giv ng money, but there are so 
many ways to make money. Why should 
you allow the products of Union Carbide. 
a company which killed thousands of 
people in Bhopal, to advertise their 
products? This is the advertisement trend 
in the Doordarshan. I am not going into 
further details of It. 

Another dra\\tb~ ck which I want to 
mention is that the progr .. lmmes are 
centraliseJ in Delhi. A ,jewer in Kerala 
is forceJ to v.ew a progr.::mme just 
bec.'use he h s brought a TV set : tbe 
programme has nothing to do with his 
culture or langu.lge. If you intend to do 
any good to the people, local programmes 
should be encouraged. I am giving this 
as an example. In Kerala. the transmitt-
ing station at Trivandrum has a very 
limited capacity and the viewers in the 
next district are nat getting a programme 
in Matayalam~ but they are viewing the 
programmes telecast from Delhi. 

One of the most origional experiments 
which the public whole- heartedly welcom-
ed ~ the Kheda Projeet.. stands already 
cancelled. It was \\'eicomed by everybody. 
The Minister should e~plain under what 
circumstances that was dropped and nevct 
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tried agaIn. For an Injian personality to 
develop for the Doordarshan as the Joshi 
Committee report says, this type of 
localised programmes in wiHch the pro-
blems of the pe~ple are dealt with should 
be given encouragement. Television should 
be projectlOg the problems of the people. 
What is the situation now 1 

17.00 brs. 

The Dom darshan is not aware of 
d[OUg~it or flO ... lds unlc:")s t'le PI ime l\finister 
goes t!lere. And that too, it tries to 
project the im ge of the Prime Minister 
and not the sufferings of the people due 
to flood or drought. 

(Interruptions) 

Why does the Doordarshan not care 
for flood or drought even without the 
presence of a V.1. P. in th'_lt area? They 
should continuously project the problems 
of the people If they want the people's 
acceptance of their programmes. FOt all 
these things~ the software l~lUst be Improv-
ej. Doordo"'shan should at least stop 
ralying on the reporters of the A.I.R. This 
point too has been mentioned by my han. 
colle ~gue. ReJorting for the rldio is 
entIrely different from report ing on the 
TV. So, Doord:lTshan should have its 
own team of repori er and more and more 
professionals should be encouraged to 
come in. 

Now for what purpose exactly is 
Government usmg this medium ? They use 
it for their narrow partisan ends. In our 
country. expansion of TV network JS 

never delayed due to L.lck of funds. It 
is not bec'use the Government is very 
eager for development activities but be-
cause they want to project the image, the 
Image of certain mdividuals and the image 
of the ruling party. 

17.02 hrs. 

[SHRI SOMNATH RATH in the Chair) 

Sir in DOD ja.shan, certain programmes 
a. e announced and are given even wide 
rhlbitcily and then due anonymous reasons, 
the programmes aie cancelled. Much bas 

been said here about the cancellation of 
the film 'New Delhi Times·. Even the 
Director of the Doordarshan could not 
give a satisfactory ex pi 'ination for it. Then 
wnat happened to Kundan Shah ~s film? 
Doordarshan itself had entrusted the 
project to him and now they are not 
going to telecast it ! What happend to it? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL): 
Which film? 

SHRI SURESH KURUP: 'The Police 
Station". 

SHRI V.N. GADGIL: It was never 
accepted. 

SHRI SURESH KURUP: You give 
him the assignment. 

SHRI S<\IFUDDIN CHOWOHARY 
(Katwa) : I requested you to talk to him 
and You dId not do so. 

SHRI SURESH KURUP : Doordarshan 
surpassed its own record in shabby partl-
s1nshlp in its tre Idment of the news 'lbout 
the B Indh in Delhi against the price rise 
and it was a shameful exercise in mani-
pulating the news. And Doordarshan 
failed to report certain major incidents. 
Last Thursday. he. e in DelhI a major 
incident occurred. Muslim women from 
various parts of the country came here 
and demonstrated before the Parliament 
House against t he so called Muslim 
Women 9s Protection Bill and even though 
sufficient information was given by the 
organisers themselves about it. the Door-
darshan refused to report it. At the same 
time. there was a minor demonstration in 
support of thJt Bill and it was given 
undue publicity. 

THE MINISTER OF STATE OF THE 
MINISTRY CF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL): 
It was not shown. 

SHRI SAIFUDDIN CHOWDHARY: 
It was not shown but the news was given. 
I consciously heard the news on both the 
days 'lnd we can understand whom you 
are siding with. 

SHRI SURESH KURUP: Each and 
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every news and each and every incident, 
which is unflattering to the ruling party is 
played down, shnted and grudgingly 
reported. The performance of the AIR 
and the Doordarshan in twisting the news 
again brings to our mind the truth th.:i t 
the Government's control of this media is 
always used as a licence for disinforma-
tion. And this is done at the expense of 
the exchequer! The authorities and the 
Government should realise that TV is not 
for projecting the 'Mister Cle-·n' image of 
ihe Prime Minister. 

The question is this. Are you ready to 
use it as one of the ways to improve the 
lot of the millions of our country as 
visualised by people like VJkram Sarabhai? 
If you are seriously thinking of it, you 
should immediately implement the report 
of the P.C. Joshi Committee. With these 
words, I conclude. 

SHRI SUNIL· DUn (Bomb.lY North 
West) : Mr. Chairman, Sir, I am very 
grateful to you th3t you gave me an 
opportunity to speak in this august House 
on the Demands for Grants of the 
Ministry of Information 3nd Broadcasting. 
But I will repuest you Sir, that you must 
give me a little more time, not only as a 
Member of Parliament but as a man who 
h:ls been involved with this Ministry for 
the last tbirty years. 

MR. CHAIRMAN : You will get it. 

SHRI SUNIL DUlT: Because when 
you ring the bell my he~ut will stop 
be~ting. I am a sensitive actor t as you 
know, the continuity of my thoughts will 
go away. 

MR. CHAIRMAN : You will be given 
time. 

(InterrurtiolU) 

PROF. MADHU DANDAVATE In 
theatre, you are accustomed to three bells. 

(Interruptions) 

SHRI SUNIL DUrr: Thnnk you 
very much. I desired !O s.peak on this 

bject because this subject IS close to my 
::art a~J it concerns the fi lms. r 2.di~ and 
the press-media. But today, I wdl nOl 
be speaking about films because. 1 have 
~ad)' speaker about it Today, I will ~ 

expressing my point of views a bout a 
media, one of the most important today 
in our country, that small box v. hich has 
become a member of everyboody's 
family, that sma1l box which is 
developing the br~:jns elf mill :oos of our 
chJldren and our countrymen. And that 
media is Do·:ndarshan. It al1 sLrted 
twenty-seven ye3rs ago. Tod ... y that 
little box h::s grown up. It is 3n adult 
now. And by lhe end of the Seventh 
Plan, i.e. 1990, with Rs. 700 crores, ~t its 
disposal, we will h'lve 376 transmitters, 
48 p: ogrammc production centres and 80 
per cent of the popuhLon of our country 
will be exposed to this media. This 
ministry has ambitions programmes laid 
out. They have laid out numerous pro-
grammes and if, they a]so get then imple-
mented cent per cent, I am sure, they 
will be able to deliver the goods beauti-
fully. I beard from same very important 
members of this House, there have been 
so many debates in the programme imple-
mentation and we do agree that there 
have been deb:ltes. But I find that in 
our national net work service, we have 
only 155 minutes at the disposal of the 
national programme and for regional 
programmes we have much more time~ 
three hours everyday. So, it is not that 
we are depriving the regional programmes. 
We have made great strides and I will 
give compliments to our Ministry, to our 
hon. Minister and to our Minister of 
Science and Technology. They together 
built up tremendous amount of hardware 
for India television. These installations 
all these equipments that have been 
brought and installed over there are 
excellent. The only problem that we nre 
facing today is lack of sofnvare for tele-
VISion. AnJ for the software Sir. we h~!d 
the Joshi Commission appointed who have 
already submitted their report as to what 
sort or-software should be there. If }'OU 

are to feed 80 per cent of the population~ 
you have work very h:ud and to make the 
right type of software avaIlabJe. 

And this 80 per cent of populatIon live 
in the villages. My appeal to the House 
is that we must ... \1 come together al.d right 
for such soft\'~are being mace ava:Jable 
""hich the belkve can object tl:e poorest of 
the poor people of our country. We ba\'e 
o~ly 2% elites in 0\lr s~;etv. They dp 
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not need Doordarshan, if you ask me. 
Everyone has video tape-recorders in his 
house. They have as m .. lny foreign video 
cassette as they want and they can feed 
their television with them. and can watch 
and entertain themselves in their own 
house. 

But this media should nolonger be used 
for entertainment alone. This media 
should be used to educate the masses of 
our country; the poor people of our 
country. the women of the villages, so that 
they learn what is proper hygiene, what is 
proper Jiving. and ~hat is education. 

However today in our country people 
are fed up with sermons and lectures. 
Nobody would be willing to see anything 
that would sound like sermons and 
lectures. People see an) thing that is 
entertaining. We must therefore educate 
them with programmes production enter-
tainment. 

As you know. when a small child does 
not eat fo03. the mother triee; to give it in 
all possible ways like putting sugar into it, 
honey into it, etc. so that the chl)d tlkes 
the milk and grows uP. and becomec; a 
strong man. I appeal to the House thlt 
the use of thic; media viz_ TeleVIsion should 
be made in the same W.1V. 

We should not be very sterm and very 
rigid about entertainment. I do not know 
what is the concept of the people, as far 
as entertainment is concerned. When I 
read Mahabharata I am entertamed. When 
I reed Ramayana. I :lm entertained. You 
are enterained of you are satisfied. 

I am reminded of what Mad.1m IndIra 
Gandhi once said ID a Ineeting of intelle-
ctuals. She s.lid: 'I appeal to these in-
tellectuals that they must go to the 
jhoppar paltis ; they must go to the vil1ages 
and talk to them. and talk to them on 
how to solve their prcbJems." In the 
beginning it might be difficult for the 
people living in jhoppar paltis in villages 
to understand the language of the intellec-
tuals, but jf they keep going again 
and OgalO to tl-em, these people of 
jhoppar palt;., will Cit rt ur.derstanJing their 
Jangu ge, and they will become better 
pUpl,n bein,s, good human beinp. Thi!l 

is the way I feel our TV also should be 
used. We should import education in 
smaJl doses. 

But we must have the right type of 
people to make the software. Software is 
the most important thing. Otherwise, this 
is a small little box, which we want to 
grow up into a tIger. ThiS tiger, if it is 
not fed properly, will become a man-
eater .. and when it becomes a man-eater, 
it will be very difficult to control it. So" 
before this tiger becomes a lll3n-eater, it 
is our duty to set up the TIght things, and 
provide the right software for this 
tiger into which we want our TV to grow. 

I have certain submissions, and I would 
like to place them before the House. 
This Ministry was Okay as long so Films" 
Radio and the Press media were with it. 
Today we have also Doordarshan" for 
which massive programmes are being 
envisaged as mentioned in Joshi Commis-
sion's report and other papers which I 
have re~d '1 I find that so many installa-
tions and so many production bouses are 
already there. We will need lots and Jots 
of material to feed th s vest Televisio'a 
network. Indian Television IS a Depart-
ment by itself. My plea to th.s House 
Mln.stry of InformatlO:l and Broadcas-
ting, WIth the coming in of Doordarsh:ln, 
should be upgraded. and made a full-
fledged Ministry_ Otherwise, It Will be 
very difficult for thiS Mtn.stry to manage 
such as massive affair which is gomg to 
happen. You cannot imagine how over on 
IS the table of foding people from one 
part of the countlY to another ~ people 
speakmg different languages, people having 
different culture over customs. We bave to 
make programmes in dJfferent languages. 
We have to make regIonal proarammes; 
nat.onal programmes; programmes, and 
educ~'ltlonal programmes. All this IS a 
massive effort. Therefore, my plea IS that 
thiS MlDlstry should become a fu11-
fledged Ministry, and should now be 
upgraded, so that it can undertake tbe 
massive burden that is put on its 
shoulders. 

All the Ministrie$ have proarammes to 
maKe films for the Doordarshan. But 
J t should be the job of the Ministry of 
Information :.'od Broadcastmg to provide 
lhcir prop-antmes. ,r all ~hc Mi~stfiq 
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start making films, how will they imple-
ment their over programmes? They 
must a]so implement their own pro-
grammes. All the ministries should 
therefore give their ideas, their thoughts, 
the planning of their programmes to the 
Ministry of Information and Broadcasting 
to make films for them. 

My other plea is that we must have 
a first rate institution right from now if 
we want to take over television to 21st 
century quickly: we must have a flrst-
class institution where we must teach the 
television professionaIs]of tomorrow, hows 
to appear before the camera, how to 
behave before it, how to speak well. 
We must teach them about new tech-
niques of camera, new techniques of 
sound. All these techniques and techno-
logies should be teught in the institution, 
and it should be taken up as soon as 
possible. 

The money th3.t Doordarshan is paying 
for feature falms is like peanuts 70 per 
cent of the population of our country , 
700 million people see a film, a Door-
darshan and for that, they are p':lying to 
the producer of films Rs. 3 or Rs. 5 lakhs 
depending upon the class of the film. If 
you want to being peanuts, you have to 
pay at least 20 naye paise. But this might 
be costing even less than 20 n~ye paise 
perheads. My plea is that for these fea-
ture films which are made the hard ways, 
with the video peater eating them, with 
all the problems that the film industry is 
facing today, the price should be increased 
for all tbe three A, Band C classes of 
films. 

Cultural thrust, regional thrust and 
religious thrust are all important, but how 
much is the question. Secularism does not 
meaD that we do not have any religion; 
On the centuary it mean that we do ha'\'e 
religion. But giving undue importances to 
religion is bad. Where you put a wrong 
emphasis also bad. I definitely agree with 
the Ministry of Information and 
Broadcasti.ng and my huts off to the hone 
Minister that he did not give impol tance 
to Charles Sobhlaj. Really I felt very 
bad when I saw the headlines in the 
media tbat Charles Sobhraj bud escaped 
from ~he jan. It shO\lld ha"e been thal 

due to the neglect of the jaiJ authority, a 
convict h~d escaped from the jail. Why 
did you give that much importance to 
Charles Sobhraj ? This is where our press 
media made mistakes. I will quote one 
example. I was shootjng a movie in the 
ravines of Madhya Pradesh. Some people 
c~me and told me a story about a dacoit. 
Ram Singh who deserted from the army 
and became a dacoit. He used to kill 
people and the r:ext day in the local daily 
papers, there used to be a news item about 
Pandit lawaharlal Nehru" what he bad 
done and n:ws item about this dacoit 
Ram Singh, had he had kiUed four people 
and kidnapped two women alongside Ram 
Singh. Then he used to sit on the 
charpai and get dacoits; then he used 
to read out them those news items. He 
used to tell them, lock here, there is a 
news about Pandit lawahar LaJ Nehru and 
the next news is about me. I feel the 
media should not take up these things like 
this. My request to this House is tbat we 
should not insist for Charles Sobhraj being 
given importance on Doordarshan why 
should be be given an importance? He 
is an ordinary criminal? It could have 
been 3 small news items. But I saw in 
the Press med:a that he got the he.1dlines; 
and even today, tha t m .. 1fl is gettjng the 
headlines. It shows that you are giving 
irnportar.ce for criminals. but you are not 
doing anything for the people who 
are really doing good things. What 
is the use ? (Interruptions) All the 
media is full of crime news and the people 
who are dOing good things are not getting 
any importance; nobody writes about 
Mother Teresa. Nobody writes about the 
NobeJ Price \\I inner , J\.lr. Chandrasekhar~ 
who is a true Indian from the bottom of 
his beart. \Ve should read and talk about 
these people. 

Again I say that today this media is a 
great asset to our country. We must take 
the maximum advantage of this media. 
Poverty, problems of the villages, igno-
rance, etc. can be erad icated more effecti-
vely through this media than through 
education and educational institutions. 
And this media. if it is taken well, looked 
after well and presented well, can defini-
tely take the country into the 21st 
century-

Lastly 1 would lik.e to defend another 
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[Shri Sunil Dutt] 
thing. The Members from the other side 
have said that the media is being used to 
expose the Prime Minister. I Sly that he 
is the Prime Minister of the country; he is 
not the Prime Mmister of the Congress(I). 
Anywhere in the world whether it is 
a socialist country or a capitalist one if, 
one is a head of the State, he gets th \t 
honour. I want to make it very cle,\f 
that it is not that Rajiv Gandhi needs any 
publicity. He is the Prime Minister of the 
country. People are giving publicity and 
honour to the Prime Minister and not to 
Rajiv Gandhi. 

I again say that th IS media should be 
taken seriously. And I request everybody 
join hands so that medIa can be made 
really worthwhile. 

DR. PHULRENU GUHA (Contai): I 
rise to support tbe Demands presented to 
this House by the hone Minister of State 
for Information & Brodcastmg. 

I must congratulate the Ministry for a 
very qualitative impro\ement and also 
quantitative expanSIOn of the net\\ork. 
But the actual working of the Ministry 
over the last few years \\ Ith its control and 
management of its different media units 
viz. Akashvani, Doordarshan, Press 
Infonnation Bureau, Film Livision, Direc-
tOrate of Advertising and visual Publicity 
and others, reveals wide dIvergence bet-
ween what the Government propagates 
and what IS actuall} happening. I do not 
deny the fact that there has been a con-
siderable expansion of mass media in our 
country, particularly in the two media i.e. 
radio and television. The expansion has 
been in the form of opening of new radio 
stations and commissIoning of new trans-
mitters in the field of television. I lIke to 
suggest that TV and particuI.uly radio 
should induct highly talend professionals. 
I still feel that there is a need to review 
the policy be.ng pursued at present. I 
suggest that a cultural commission be 
established by the Government which should 
be an ioter-depaJ trnental and inter-mini-
sterial exercise. I do not know about 
other States. But I find in my State of 
West Bengal that 10 the rnOrDJDg some 
programmes take place for villagers and 
farrpers• J lik~ to lcnow which fanners or 

agriculturists or villagers will have the 
time to listen to radio in the morning. 

Adult education or functional literacy 
programmes must take pl dce in TV and 
rad 10 at least twice a week throughout thc 
country, because it is one of the most 
important programmes. But I am sorry 
to asy that TV and radio do not find 
enough time for adult literacy or func-
tional literacy or other such programmes. 

I would JIke to point out another thing. 
People have a general feeling that all 
public sector undertakings are Dot run 
properly. I suggest that there should be 
news of successful public sectors. This 
should be in the form of stories or illustra-
tions and not in one-line news only. I also 
like to suggest that the successful public 
sector undertak Ings be highlighted in 
small feature film. 

There bas been an increase 10 the pro ... 
ductlon of featule fims in our country but 
some of them are not up to the mark. 
The I e should be standard uniform pattern 
of elm censorship. A1so there must be an 
effective mach mel y to curb the working of 
dishonest film makers. Some unscrupulous 
mm makers do not c,lre for any 'norms· 
but they m d ke the film only to make 
money. Tnis must be stopped. I request 
the Minister to take care of th.lt, some-
times some films are rele,lsed only for 
adults but what happens actuaUy? Even 
children get tickets to enter .. . (lnterruptions) 
In m.tny films only sex JS the objective. 
We dd object to that. We have been 
flghting for that for a long time but still 
it is theJ e. So, I would request the 
MinIster to check this tendency. This 
harms the children of our country, the 
future people of our country_ 

We want that our people should be 
more and more literate. For this purpose, 
newspapers of national languages must be 
available to people at a lesser cost. There-
fore, a policy has to be formed by which 
newsprint can be available to the sman 
and medium newspapers at a lesser cost 
so that they can sel1 the newspapers at a 
lesser cost. If we really want that all our 
people should be literate by the next 
century, then we must have all these prQ .. 
grammes. 
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In a v"st country with diversity of a 
very high order, we can refer to three basic 
concepts of infornation, education and 
entertaInment which oil e catered to by no 
other agency on such a large scale as by 
this Ministry. In the far a way p] aces in 
hills or other places where it is not possi-
ble to reach for rn 'ny months of the year, 
it is only the radio which caters to some 
of the needs of these people. Though I 
feel that some improvement should be 
made for the people in these J.reas but 
still it is not done. I would say that more 
interesting programmes should be there to 
C.lter to these people. 

I would request the Minister to bring 
home to the people the sacrifices made by 
the freedom fighters of our country dUJ ing 
the freedom stryggle. From the Sepoy 
Mutiny up to our freedom movement, al1 
facts should be related. In th:s connectIOn. 
I am very sorry to bring to your notice 
that some of the fiJm~ on freedom move-
ment did not give the correct facts. Many 
freedom fighters are no more alive but 
some are still alive. I would request the 
Minister th:lt whenever any film depicting 
the 1ife of freedom fighters or any incIdent 
of the freeJom movement is released, it 
must be shown to some freeJom fighter 
before it is released. 

The poets, the wliters. the singers, the 
printers, the dancers of different StL' tes 
should be introduced by the T.V. and 
radio to other parts of the country. Their 
life, their work should be systematiC<.,lly 
introduced to the people of other States. 
The old crafts of the different regio 1S 

must be shown on TV Radio. TV and 
Radio are very important media for the 
cultural and national integration of the 
country. One of the "ays of integration 
which we can bring is that the work of 
one language may be transL,ted hlto an-
other language and these should be trans-
mitted through radio and TV. 

SIr, lastly, I would ]ike to request the 
hon. Minister of State through you, to 
formulate a National Comnlunication 
Policy. Sir, it is high time that the 
country should have a National Commu-
nication Policy. 

With these words, I support the 
Demands of this Ministry. 

SYED SHAHABUDDIN (Kishanganj) : 
Mr. Chairman, Sir, the hon. Minister of 
Information an·j Broadcdsting is too 
decent a person that I should like to him 
out of the job. But I feel strongly Mr. 
Chairman, that in a functioning demo-
cracy, perh. ps a M.nistry of Information 
has no place. There should be no need 
to impede the free flow of i:':1formation. 
We do believe that mformation is power 
an j the medi ~ is so powerful th'lt it can 
turn image into reality. It can baffle the 
people ; it can mesmetise people; it can 
hyptonise people i'1to believing things 
which do not exist at all. And I should 
not like a Minister of a Democracy to 
h:lve such power at all in his hands. 

Sir, the Re!)ort says that the function 
of the Ministry 1S to 'inform, to educate, 
and to entertain'. From what I see, they 
do not 'perform' but they 'brain-wash'. 
They don"t 'educate' but they 'distort'. 
They do not entertain. I think the 
misuse of media has long since ceased to 
be entert ... niog. They do project images 
~. nj they do pr0~agate the p~rty line; 
.~nd they do promote personalities. And 
if that is the function of a Ministry of 
Information, I would like to vote against 
it ! 

Now, the report also says that it is an 
'Audio visual link between the Govern-
ment and the people. ~ In fact, it has been 
tUi ned ,nto nothing more than an audio 
visual liilk bet\\ ceo the people and the 
leader and sometimes the Minister of 
Inform.ltion. I have very great sympathy 
for him. He does the job in the very 
best way he is capable of, he knows. And 
somet~rnes he is criticised for under-
expOSUl e ; and some:imes he is criticised 
for over exposure. And he does not 
quite know where to set the limits and 
how to find the balance. The backroom 
bo\ s are mon ltoring his performance very 
fin~lv and they are used to the Madison 
A venue ways and they find even a compe-
tent Infonnation Minister like him want-
i 19 in many ways. 

Mr. Chairman. 0'1 a more serious note, 
the media policy today is based on the 
co. cept of St,._te control. I do not mean 
the control by the St:.tes. I mean the 
control by the Cent;e. And it also comes 
to lnean a certain emphasis, a certain 
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concept, a certain sense of priority which 
does not have much to do with the deve-
lopment and realities or the requirements 
of a poor developing country. In one 
word, I would like to S.lY that the media 
policy is unjust and unfair to the masses 
as well as to the linguistic and religious 
minorities. I would like to ·say that every 
language in India has a linguistic minority 
status within the service a_;-ea of one 
station or the other whether of AIR or of 
Doordarshan. A.ld probably everywhere 
throughout the country we come across 
complaints about the claims of linguistic 
minOrities living wjthin the service area 
of a particular broadcasting or telecasting 
st:ltion, helrg ignored. And I would like 
the hOD. MinIster to determine a national 
nor about apportioning the time that is 
available among the varJous linguistic 
groups who compose the service area of 
any station and thus s:ltlsfy their legiti-
mate aspirations. 

Sir, the AIR, as many friends have 
pointed out, as far as its news programme 
is concerneu, has lost much of Its credl-
bdity. I sb :111 not go into detdi)s, but 
the fact IemalDS that many people in our 
country do not believe the AIR. The AIR 
sometimes gives the news in a distorted 
form. Sometimes it is too late to arrive 
on the scene and therefore, the people 
depend upon foreign stations. If you take 
talks and discussions, you will find the 
selection of participants IS very finely 
modulated and sometimes, even after the 
script is submitted and sometimes even 
after it has been tapeJ, then there are 
underhand erasers and there are backdoor 
censors operating under the desk. I can 
give the hon. Minister a number of instan-
ces, but I do not have the time here to 
place them before the House. There is 
no de.lrth of talent in the country and I 
believe that if a proper use ot the media 
is to be made, it should be on a totally 
ditTerent consideration, the choice of the 
speaker, tbe choice of the participants 
in discussions must be on a much more 
broad based basis and without bringing 
the scissors or the erasers in to the picture. 

As far as the external services are con-
cerned, I know that they have got two 
clear audiences-the people of the Indian 
ori&iD and the fo.reian audience. I would 
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like the hon. Minis ter to Jet us know 
whether be has got any scientific survey to 
establish whether our external services, 
which are directed to the foreign speaking 
audiences, as distinct from the people of 
Indian origin, t,ave got the necessary rele-
vance. Are they sought after or are they 
being listened to ? As far as I know, with 
some knowJedge of the countries abroad, 
I do not think that our effort is really 
appreciated. Something is needed to be 
done there. 

Sir, I would like to say here that as far 
as the Doordarshan is concerned, I feel 
that an entirely new culture is bemg pro-
pagated In the country. I very much 
relIsh the criticism made by our hon. 
fdend, Mr. Falelro, but he has just missed 
the point, It IS not that the advertise-
ments exist for the TV system, the TV 
system exists for the advertisement. TV 
exists for the beautiful people, to sell the 
beautiful things that they need, to make 
the beautiful life that they lead more 
beautiful. It is this, wh Ich i s the very 
pUt pose of the teleViSion. It is th is elitist 
approach whlch I think Mr. Faleiro, 
whi~e his critIcjsm is absolutely legitimate, 
has completely missed, and I do not think' 
the hon. MinIster can provide him any 
rellef iu this mdtter. 

Sir, I also find thelt the choice of the 
private producers is very amazing. More 
of teo it is to finance somebody, all sorts 
of programmes are brought in--soap 
opera and all sorts of rubbish which 
really have no relevance to our life. When 
there are serious programmes, if the -fellow 
just gets slightly out of line, then his con-
tract is not renewed. Again, here I do 
not have to give examples, I am sure that 
the hon. Minister is fully au fail with 
various thlngs that are happening. 
What I would like him to do, what 
I would like the Doordarshan to do is to 
focus on the sickness in our society, OD 
the socJal evils. 

Mr. Chairman, sunlight is the best anti-
septic. EnaJand fougbt colour bar. 

PROF. MADHU DANDAVATE (Raj ... 
pur) : That is s-a-n ! 

SYED SHAHABUDDIN : And Ameri-
cans fought many evils in their society by 
exposinl them to the suolipt of informa-
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tion. Why can·t we do 7 that? So many 
cases of social violence values h<Jppen in 
our country I wou!d like to know from 
the hon. Minister : Has at any time a 
radio or a TV team gO~le to the spot9 

interviewed the victims and focussed on 
the happening, on the agony. on the 
tragedy to same the people into to realisa-
tion what Indians are doing to Ind~ans ? 
Can't this job be done by tbe Door-
darshan 1 If you ca 1 produce 01 e such 
programme of soc:al re:evance per week, 
it would fully justify the Doordarshan. 
Unfortunately you are not. TV brings 
to us a world which is f r from re:1lity, 
which creates frustrations, as my friend, 
Mr. F~leiro said. And I do not think 
TV serves much of a social pur pose except 
sometimes when something is done con-
sciously, self-consciously. 

As far 3S the press is concel necl, I 
would like to remind the hon. Minister: 
What has h 1 ppened to the Report of the 
Second Press Commissicn ? How long 
are you going to LIke to consider the 
Report? When lre the recommendations 
going to see the I ght of the day and be 
implementeJ ? What have YOll done for 
the working journalIsts? T Llday everybody 
seems to have forgotten about the P<tlekar 
Award. Has it been jmplemented in full ? 
I wou1d like to know whether you have 
done something to stop the slow but 
steady ext'Detion of the small press ;n the 
country, the regional pi ess~ the local press, 
because of the unltcensed exp1nsion of 
the big press 'l The big press is not natio-
nal press in the sense that it is owned by 
the nafon. It is owned by a few indivi-
duals. And you use the newsprint to 
twast the ta~l of the Press to keep them 
all under control. We are short of news-
print. If we C:lnnot produce enough news-
print~ you should estimate the requirement 
.n advance. Allow newsprints to come 
in, without customs duty bec..luse after ai1~ 
it is for informltion, and it is for indus-
trhl raw material. And then~ you cdn do 
without a licensing system which on1y 
cubes the freedom of the Press. 

The Publications Divi~ion, Mr. Chair-
man, has done a marveJ)ous job in the 
last one year, &:s it has pubLshed 85 
books! But it is only 85 books. It is not 
even 85 tilles. It is fewer books because 
tho same titles have been produced in 

more than one langu3ge. And imagine. 
the emp:,asls in independent India. Full 
one-quar'er of these books are in English~ 
and of course, 47 afe in Hind!, i.e., the 
offic:al language of the U ni; ;n, the na tio-
n:it link language. And all the other 14 
languages ment'oned in the 8th Schedule 
of the Const~tution gets a generous total 
of 18. I it f:J ir, Mr. Chairman, I would 
like to know from the hun. Minister? 

I am making just a few specific points. 
As far as the periodicals are concerned 
they produce a laIge number of period/ 
cals, 12 ed {tions of Yojalla. I do not 
agree with my f: iend, Mr. Faleiro that 
religion can be ign '1 et.l or wished away. 
India is a religious society and people 
believe in religion. But here is Yojana 
deVOi Ing one special issue to slandering 
relig;on, and ;.ssccia!ed institutions. 
Have you t ken up the ta~k of propagat-
irg afheism? I don't think, it was quite 
fair? T:ie Government should have tdken 
into account the susceptibility and the 
sensitivIties of the people. But, here, I 
would I :ke to s y th .. t your per~odica)s 
are not ;: ttractive encugh. They do not 
sell. I would like the hon. Minister to 
inform the Hause, how many paid subs-
c~ ibe:'s each of these pe l iodicals have? 
Do they comm::lnd any market '1 

As far ~IS the Ph,)to Division is con-
cerned, I am h LPPY to know that it IS 
be ng computeriseo. Lovely indeed. But 
has it been computerised enough? If I ~:sk 

for a histor c photog aph of a historic 
occ~lsion. can you gi\e it L) me at the 
press of the button ? I have had occasions 
to task the Photo Div.sion for one photo-
gr .. ,ph 0_' the other or f.e Histor.e move-
ment in our history and the Photo 
Division W~1S unable to give, unable to 
comply with nly request. 

Coming to films; I fully apprec:ate the 
Cl iticism made by the lady colleague, who 
has just spoken befoie me. We have 
censorship rules and the rules need to be 
reviewed, the guidelines need to be 
revie\\ed, because film is today becoming 
more and more vehicle of nudity and even 
pornography. Perhaps, in a way, it re-
flects the permissiveness of the elite society 
for \\hich the media seems to be function-
ing, for which the f\1inistry seems to be 
functioning. AnJ this way must be con-
trolled. 
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And there is another contradiction, 
which I find here. On the one hand. 
you hold international film festivals and 
on the other h..lnd, you do not allow, you 
do not f,'cilitate the viewing or screening 
of the best eX:'mples of the cinemato-
graphic art from other parts of the world 
including the Third world. I do not know 
how film festhals are going to help. Un-
less you compI ment then by a poLcy of 
importing good films from all over the 
world. You have Children Ftlm S,lciety 
but it ~oes no bing. throughout t:,e year. 
You haye Films Dc\elopment C0rporation. 
It finances 10 hlms when Indi'l produces 
800 feature films :n a year. \\'hat impact 
C.lO it ha\.e: Surel), at 'east in the film 
\"orld, the Government does not seem to 
command the heights of the industry. 

I WIll uke just one mJOute more. The 
Press lnfarnlallon Bure u has a very pecu-
]jar style of functioning. It says, it pro-
duces a daily digest for the illumination 
of the GO\ ernment, to tell them how the 
people are resflonding to their policies 
and to theIr practices. But what 1t is 
based on '1 It is baseJ on',y on the English 
dailies in the metropolitan cen tres. Local, 
regional, language papers are totally 
ignored. Which are the clippings they 
supply? They supply 14.7 lakh clippings 
in English. 1.27 lakh clippingc; in Hindi 
and no clippmgs at all in any other 
language. Is it that fantastic? 

PROF. N. G. RANGA : Very good. 
PROF. MADHU DANDAVATE : Not 

very gocd, it IS very bad. 

PROF. N. G. RANGA : The point 
made is very good. 

SYED SHAHABUDDIN : I would like 
you to make for a slIghtly better balance. 

As for the registration of newspapers. 
}Ou have a Dep,utment which is a den of 
corruption and you do not release the 
unuse·~ or disconded titles. You have 
said that you have cleared 3,788 titles in 
the course of this one year. Please let us 
know huw many 1 equests came to you 
and in e ch request how many titles were 
presented to you. Perhaps these 3,000 
re : Jly stand for s(,meth.ng like 30,000 
t ties becduse yOu have not done any 
house CJeanlDa for years. You ouaht to 

in accordance with Jaw, clear aU discended 
titles and release all those titles which 
have not been used or are not in use any 
longer. 

Finally, this great Department of 
Audio-visual Publicity. It is another 
instrument of control by the Government. 
It is another cess pool of corruption and 
it is another citet :tel of conformity, it is 
another instruillent of patronage. Now 
you give certain number of advertisements 
to cerla:n newspapers. I would lIke to 
make one suggesti(m. I find everY day 
in the newspapers full p ge adv~rtls~ment 
by autonomous hajjes and publ ic sector 
undertakings, g \ ing even the text of the 
application forms. I do OJt know why 
it is done. Why c mnot a simple 
announcement be made and the applicants 
can write to the concerned ;tnd get a copy 
of the applic<!tion form? I do not 
understand. \\-'hy ~uch a waste of public 
funds in a1Jowed. Rut you hav;} absolutely 
no care for the public funds. 

FinaJIy, the selection of the periodic.! Is 
to my mind, is done on a political ba')is. 
You do cut them out when you do not 
like them. You do give them more than 
what they can absorb when you like tbem~ 

One Jast point about the administration 
of the Ministry. Mr. Mmister, you have 
several cadres, good or bad, indifferent. 
organised or disorganised, and some more 
in the making. But believe me there is 
lot of discontent in the Ministry. Unror-
tundtely, some Service and cadres 
dominate tile ministry and run the show. 
The problem, I know is this, that while 
professionals speak against bureaucracy, 
they also want to be encadered and turned 
into another bureaucracy. But somewhere 
some solution has to be found. An 
Advisory Committee was established in 
1980, what has it been doing for the last 
five years? It produced six reports. Why 
don't you give them a time-bound 
mandate and ask them to finish with their 
work? Why should they be a parasite 
on the national body'! I would sugest 
either you give tbem a specific task or you 
disband them. And please tiahten up the 
wodjng of this Mlnistry and give the 
professionals a chance but do not let 
thetnscl ves tu I n into another bureaucracy. 
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SHRI V.N. GADGIL: I would like 

to make a clarification at this stage. Some 
Members have spoken about Censor 
Board. In the recent reorg::nisation of 
Ministries when the Ministry of Human 
Resources Development was created, 
Censor Board is transferred to the Depart-
ment of Culture and I am not dealing 
with it. . .... . (lnterruptions) ...... 1 will 
convey your views. 
journalists which is 

. Ministry of Labour 
by me. 

Second is workir:g 
dealt with by the 
and not directly 

PROF. MADHU DANDAVATE: You 
have got rid of it ! 

CHAIRMAN 
Das will speak. 

Now Shri Bipin Pal 

SHRI BIPIN PAL DAS (Tezpur) : Sir, 
The Ministry of Information and Broad-
casting deals with matters which are of 
vital importance for the present and future 
of this country. The All India Radio and 
.ooordarshan not only provide en tertain-
ment to the people or broadcast daily 
news buHetin but also are very powerful 
instruments for educ.lting our masses in 
various directions. It is a happy develop-
ment that today Akashvani and })oordar-
shan cover practically the whole country 
including remote hilly areas and rural 
areas. Their responsibility is not only to 
keep the country infornled about events 
taking pbce in the country and outside 
but also to build up the n1inds of our 
people on the basic ideals and principles 
that the nation has accepted. Therefore. 
these two instruments of media are to be 
effectively used not only for entertainment 
and dissemination of news but also to 
strengthen the forces of peace and 
harmony and above all national unity and 
integrity. But] regret to say tb.:t neither 
the AIR nor the Doordal·shan has so far 
been etTective-I hope the hone Minister 
will kindly take note of this-they have 
not so· far been as effective as desired, in 
the matter of projecting our developmental 
pctivities and the participation of our 
people. induding scientists technicians. 
farmers, teachers. workers. at tisans and 
;,,)1 those WhL .... are making C(lnstant endea-
vours to take the country for\\ard in the 
matter of cultural as well as socia-

economic development. Some of the 
programmes broadcast by them are either 
not very usefu1 or relevant to the needs of 
the country as stated above. The Akash-
vani and the Doordarshan have also not 
done much to build up a scientific temper 
among our people which is so urgent if 
we want to take th:s country to the 
21st century. 

] do not want to say anything about 
the newsreaders, ahhough I have got 
something, but there is no tiDle. It is 
certainly not as good as one would except 
it to be. However, I must mention about 
one item which is frequently broadcast 
both in AIR and TV under the head 
&Discussion~. Three or four persons are 
invjted to have a discussion on a topic of 
current importance. What happens is: 
if one partjcipant tries to expound his 
viewpoint, before he completes that, the 
other man intervenes and the whole 
discussion goes astray ..... . 

PROF. N.G. RANGA 
Parliament. 

As we do in 

SHRI BIPIN PAL DAS: In this 
fashion the half-an-hour "Discussionu 

ultimately educates nobody about any-
thing. Therefore, if this C-:ln be improved. 
please do it ; otherwise this can be stopped 
and in pia~e of that a learned talk by an 
expert on a particular subject will do 
nlore gOvd to the people. Or some kind 
of a s::mposium may be arranged for 
educating the people on a particular 
subject. This •. Discussion" item I have 
heard many times ~nJ it is , .. bsolute\y 
useless. Although the people partic~p.1ting 
in it are '\ery learneJ. every time it goes 
astray and it leaves the main road <.tnd 1 
goes into the b)e-l .nes ..... . 

PROF. MADHU DANDAVATE It 
is learneJ interference with one another. 

SHRI BIPIN PAL DAS: In some of 
the "DiscussiL.ns" I also participated and 
I myself had the feeling that it is of 
no use. 

Then, Sir, I am a strong advocate of 
Hindi as the n:\tional Lnguage and for its 
speedy Implementation as such. I am 
also ~ lov.;r of cr:cket and therefore 1 QO 
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(Shri Bipin Pal Da s1 
not usually miss a cricket commentary if 
tbere is time available to me either on 
radio or on TV. But wi th all apology and 
in a1l humiJ fty I Jnust say that perhaps 
Hindi and cricket do not go together 
because the Hindi commentator in erch 
and every sentence uses S or 6 English 
words. He cannot help it. Words lIke 
cmid on', 'mid off'. 6cover" 'bowling9

, 

'LBW' have no correct Hindi equivdlent 
words and that man has to use 4 or S 
English words in every sentence ..... . 

SHRI EDUARDO FALEIRO: Abohsh 
cricket comrnenta ry. 

SHRI BIPIN PAL DAS: Then the 
cricket baJl js caJled by the commentator 
'game' ..... . 

SHRI RAM SINGH Y ADA V (Alwar) : 
It JS 'gaind·. It lS a Hindi word 

SHRI BIPiN PAL DAS : AU the time 
it is heard as 'game'. AnYWay this has 
to be loOked into. I have something more 
about these commentanes. 

Another defect in such commentaries is 
th..lt both the H ndt and Engl sh commen-
tators ",aste some of tl)e time In giving 
learned lec'utes on the history of the 
cricket Instead of nar.lallng the p 1 0gless 
of the game every mIDute. Then what 
happens? Those \\ho v.ant to watch the 
game on the T.V., nice, he Cdn see the 
game. But suppose I go 0 1 a cycLe or a 
motor-cyc'e. I stop by the s,de of a 
radio shop and try to know the score, 
who IS bowling, who IS bal t ng, what IS 

the present SCOI e. I want to know It In 
5 or )0 minutes. But I would h..tve to 
walt for not less than 20/30 minutes to 
act the score and to know who}s battmg 
and who is bowling. ThiS kind of com-
mentary IS not good. ThiS shou'd be 
improved. ThJS is the on Jy pOint I want 
to make. 

Anotber point 1S that In T.V. you show 
the advertisements. But. unfortunate:y 
Mr. MinJsfer, the advertisemeots often 
come at a critical moment. While the 
man is bowling. a man hke me wants to 
see, what b ppens to the baH, bow }'Ie is 
bow iog, bow the batsman is holdIng the 
bat, hew he keeps the bat, m wh ch 
d~rec ion he hits or he does not hit at all. 
I wpt to see the \\bo 'e thlD' every 

second. At such critical moments, the 
advertisement intervenes. The whole 
thIng is lest, completely lODe. I bea of 
)OU, Mr. Minister, to please lDtroduce 
the advet tisements at tea-time or at lunch 
Intervals. . .... . (Interruptions) .. .... or when 
thel e )s change of sides. Otherwise let 
them not be disturbed. People like me 
are very much bored. 

PROF. 
(Rajapur) 
was hIt, 
teeth. 

MADHU DANDAVATE 
Once when a winnina stroke 

we found he was brushing his 

SHRI BIPIN PAL DAS The music, 
dance and dramas broadc~st over All 
IndJa R.ldio or which are shown on the 
T.V. are also sometnnes below standard 
and fall to serve the purpose for which 
these media are meant. 

(InteTTllptioIU ) 

Vulgar and crime scenes are so frequent 
th3t one is not surprised about the 
phenomenon of CharIer Shobhraj and his 
like. ThiS must be stopped and all vuJgar. 
criminal and vlo'ent scenes must be totally 
banned from at least TV if not AIR. So 
also everythmg that encourages communal 
passlons I am entirely in agreement With 
Mr. Faleiro in this matter. Secularism is 
not antl-rehgiop. But it must not be 
allowed to appease or pamper any parti-
cular communa 1 section of society or 
inspire communal violence. The pro-
gramme timing is also awful. You have 
a programme cn science and scientific 
topics for the youth. At what time is it 
shown C'r br0adcastjng? At J 2 of the 
clock, 2 of the clock when the students 
are in the schools or JI) the coUeaes. 
This is the programme which is broadcast 
very often on the radio at a time when the 
r.ldio does not reach the actual listenen, 
those who are expected to listen. 

Sir, now I come to cinema. The cinema 
is no doubt play in. a very areat role in 
enterta lnma our people and sometimes 
also in educatina them.. But bere also it 
has become necess~lry to amend tbe Act. 
I sUISest amendil18 tbe Act jn order to 
ban c.)mpletely vulaar, communal, 
criminal and violent scones completely 
from the lCI'een. UDIess you do that roq cannot dl~ about peace ~4 
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normally in this country. You cannot H.K:L: BHAGAn: I am told that han. 
stop riots and~hooliganism. So, all these Speaker said in the morning that the 
thlngs--communal, criminal and violent debate would continne until it is over. 
scenes must be completely banned from The House will continue because a number 
the cinema. I do not understand why one of Speakers are there. 
cannot produce a good picture without 
such scenes. I know great directors 
producing beautiful pictures. Even now 
Shri Satyajit Ray is living, who produced 
beautiful pictures without such scenes. 
Therefore it must be banned. Unless these 
two steps are taken immediately, the 
minds of our youth are bound to be 
polluted, and will create various social 
problems that we see today. 
18.00 brs. 

In fact, this kind of pictures has 
becgme a _s_C?\J~~ of training .. ~np._._in.!E.!t;a
tion for such youth as develop unheaTihy, 
anti -socia 1, perverted and inhuman 
psychology. 

I do not want to say anything about 
the press. As a democrat I fully respect 
the freedom of the press. They also 
played a great role in the freedom move-
ment. But I must say in the national 
interest that the Indian press does not 
give as much coverage as it should to the 
tremendous developmental activiLes going 
on in the country. If you look at the 
front page of any newspaper, you will 
only find ei~her politics or law and order 

-' problem or something sensational which 
brings out only the dark side of hum3n 
chat'aeter or Social life. Some of these 
news ~re no doubt important because the 
public should .Know what is actually 
happening in the SaJciety. But to black 
out, more or less, comp\e.&.el¥ the tren1enJ-
ous efforts belOg m~lde by OU{ farmers th~ 

working ci.,ss. the sCientists, tbe, .1AC!u=rs. 
the technicians, the doctors and ,\11 others 
who want to take the C0untry forw~1rd;n 
all directions is re lily very unfortunate 
and vel'Y sad. I hope that le,lrned gentle-
man and ladies of the p:-ess will pay 
enough attention with a _positIve outlook 
to the socio-economic develoP'm~nt of our 
country. 

FreedQJll of the press means the edItors 
and correspopden ts ... 

AN HON. MEMBER: 
extension of time ? • 

What about 

THE MINISTER OF PARL-tAM£NT-
ARY AFFAIRS AND''TOtJ1USM-'-(~ 

SARI BIPIN PAL DAS: Freedom 
of the press means the freedom of the 
editors and correspondents. It does 
not mean the freedom of the owners of 
press. In fact, I would like the press to 
be completely freed from the control of 
the press barons and to function on the 
basis of a cooperative of journalists. 
Otherwise, press wi)] continue to be com-
mercialised and will not be able to dis-
charge its responsibilities to the SOCiety 
a_nd the nation in the true spirit of the 
ideals and principles to which we are all 
committed. Local language press should 
be encouraged by an means. Also the 
conditions of service of the working journ-
alists must be improved although it has 
been said that it is the responsibility of 
the Ministry of Labour. 

I have to say something more about 
the press, but I will not say for want of 
t lme. I will make the last point and then 
S!t down, <\nd this is about the nonh-
e ~stem region. I must thank the hone 
M~nister for undertaking the programme 
of expans cn of the AIR and TV network 
in the north-eastern reg· on. I shall be 
h"ppy-th:s IS a pomt to be noted 
by the M n,s'er-lf he s)C'1s out in the 
course of h.s reply to the debate what 
concrete pI oposa's he h0s in m;nd or his 
MmisLry h .. tS formu~ .. lted for the RadIO 
and T.V. Llcilnies In the whole of the 
rorth-e .. 1Slern legion. But I must point 
out to him certain we_tkr:esses in the 
present set-u,_1 or aT r,n"geme.1t. For 
e'\.,lll1 'e, the b: 0 Idcast from Gauhati 
St .. l!io'l is not audible at all ~H Tezpur, at 
~ld:sta('ce (Jf 113 mi~es onlY.,.Q.:t:: at .. 1ny 
p'<:'ce beyond 100 mIles from Ga~hati, 
whele~lS broadc~sls from China and 
Ba;;gbdesh ale always audible in large 
volume. 

I do not understand why t'he Gauhati 
tr .lnsmitter should be kept at such·a low 
.level of power. This is also cituafly true 
with.all other Stations in the n('rth-wtem 
regipn like. ~hi1 :ong, Kohima, Imphr 1~ 
Silchar .. I!i'.n~~r. ;Aizawl and Dibrl'garh. 
Th~ 9n)y ill.4!~J.~~.· ~ '"11ie. Ministry is 
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not .ivins a fair treatment to the people 
of that region. I would ~. earneStly 
request the hone Minister l to raise the 
transmittins capacity of some of the im-
pottant Stations in that region so that 
the reaion may not be overwhelmed by 
the volume of sound from China or 
Baoaladesb. 

smuMATI SHEILA DIKSHIT 
(Katmauj) : Mr. Chairman Sir, I rise to 
supPort the demands for grants made by 
die Ministry of Information and 
Broadcasting. At the beginning I would 
lite to congratulate the Hon. Minister 
(or Information and Broadcasting 
for the large expansion and the 
life that bas been put into his Min istry in 
the last year. 

. I would like to start with teJevis ion. 
.DJevisioo is a very very important media. 
.As several Member have already stated, 
it n::achcs every home; it reaches every 
family ; it reaches every age-g£Oup-grand 
paftmts. parents, children, students. There-
fON, it is a very very powerful and a very 
impOrtant media. It bas done very good 
work ; it has improved a lot and we have 
• lot to conaratulate the Minister about. 

But, at the same time, I would like to 
say a few other things. One of them is 
about the new concept of serials that are 
beina shown. I understand that about 2S 
serials are currently being shown on the 
television. My fear and my fcelinl is that 
these serials have become cheaper by the 
dozen. The more serials we are getting, 
the wone their quality is becoming. We 
started oft' with some very good ones ; but 
"owly we find that we are adding serials 
whOle qualities is not upto the mark at 
all. 

I.ould like to specially mention one 
eorial which bas recently been introduced. 
That is the serial OIl important events 
'tfbicII took place durins the freedom 
movement. They brinl out important 
cventa important cbaractCn away tbe 
f~ fipten. The idea is very 
aood, tbe couc:ept is very aood. very 
educative and it should be that. But 
I am afraid, the quality of the production 
fa 10 poor. &be conversation. the laDpap 
_:I, d\e filmiD8, the .oieM. me ..... ...,-
tJiIq iI';' ~ a.t fa fIJI OVID 

family my children say that it i. a' yery 
nice story·; but they (i.e. TV) have lOt it 
Idt wro~ or the emphasfs..-is not correct 
or the aesthetie value is not toad enough. 
So, it is not at all inspiring, 1n fact it is 
dull. 

Another criticism th'it we have is &pinst 
the very very popular programme called 
Chitrahaar. I am told that it is the most 
important and the most popular pro-
gramme that the Television has. But it 
depicts vulgarity of culture and specially 
women. The kind of scenes that are 
shown there, the music that is beard, I 
am quite certain that there are many films 
which h3ve better music and which have 
scene and which do not depict women as 
a vamp or somebody just gyrating her 
body a1l over which can be chosen or 
shown. If some sort of censorship could 
be imposed on those advertising firms 
which sponsor Chitrahaar, I think, it will 
go a long way in improving this most 
popular programme. 

Another ,...wDrd that I would like to say 
is on the programme about children. If 
anybody has an occassion to see these 

programmes, they must find it utterly boriDa 
and totally devoid of imaaination. You 
have one or two grOWD-Up sittiDl there 
with a group of children sitting around 
responding to stories which are told in a 
very dull, drinkinlJ way with didacticism of 
a kind in which the very children who are 
sitting in the programme with the cameras 
upon them, even they are not interested in 
it. So, I wonder that must be bappenina 
to the viewers and the chi1d~ who are 
viewing the programmes at their bomes. 
A little more imagination, a little more 
colour, a little less of didactjcism and a 
little more of involvement of children must 
come about in these programmes. 

These are the points that I wanted to 
make about televisIon. 

I would like to tell you IOmetbina about 
films. Plenty of films are beiDa produced 
in Bombay and Bombay is notorious for 
the kind of films that it produces. 

AM HON. MEMBER. : Mr. J)~vatc 
bas ob;eot1oa to it. . 
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PROF. MADHU DANDAVATE: 
Bombay has notbing to do with it. 

(IntefTUtions) 

SHRlMATI SHEILA DIKSHIT : Well, 
the Bombay film industry or whatever you 
may like to call it ... 

Now we have some very good films pro-
duced by NFDC, which many of us want 
to see, but do not get the opportunity to 
see them. My suggestion would be that 
NFDC could have smail theatres which 
may be calJed art theatres w lth a capacity 
of four hundred to five hundred persons, 
so that tbose of us Who want to see good 
films could get the opportunity to see 
these films. If we could have these 
theatres, where art films could be shown, 
I think, a lot of us would be grateful to 
the Government. Right nOw we learn of 
good films of and when they receive 
awards at some international or national 
festivals or other award winning films 
could also be sho\Vn at these theatres and 
the purpose of producing iuch films will 
also set served. 

Mr. Chairman, Sir .. importina of films 
is another problem. We find that so 
many films are bein& imported. Some 
are their rate Italian venture and some 
French venture .. etc. Why should we be 
wastina foreign exchange to unport there 
kinds of films? Only good quality films 
should be imported. The quality of films 
that we import should be much better. 
We could have lesser number but the 
quality should be much better. 

Another important area which makes 
us formulate our opinions or moulds the 
mood of this nation is the Press. I do 
not know whether you have noticed it or 
not but even the so called bie national 
dailies hlive started aivina communal touch 
to their writinas. I have read several 
articles io. the Tele&raPh foe example and 
there I found they put seeds into the 
minds of the people, as if thinas are being 
dODe for a partICular community oc _Inst 
a particular community. So there should 
.,. IODlC sort of code of conduct with this 
spirit of nationalism and partiotlsm and 
anythiq that 80CS apinst thIS spuit must 
Dot be allowed to be published. I do 
Dot know whether we can briDa a Bill or 
.vol" aa eaforceablo code but this is the 

urgent need of the hour. ~ 911'iw., 
affect our minds. However educated and 
enlightened we may be but bill the wriUeD 
word is very powerful and leaves an 
imprint on the minds of the readers. Such 
writings should be stopped. 

With these few words I thank you for 
al10wing me to speak on the Demands for 
Grants of the Ministry of Information and 
Broadcasting. 

PROF. N. G, RANGA (Guntur) : Mr. 
Chairman, Sir, at tbe outset I would like 
to Congratulate our three lady bon. 
Members who have made useful contri-
butions to this debate. I wish also to 
congratulate some of our friends, headed 
by Shri Faleiro and Syed Shahaboddint who 
have made studied contributions, although 
I do not agree with some of the points 
that they have made. -

I wish to congratulate the Minister 
incharge of Information and Broadcasting.. 
and the very able manner in which he .baS 
been presenting the activities of these thn=O 
great services, and also the way he answers 
the questions and often very incon~t 
and troublesome supplementaries piJt to 
him. He is a very able Minister and baa 
shown very great distinction in his ma.,.. 
ment of this very difficult portfolio. . 

Sir, all the criticisms that tu.vo bc!co 
made today that this Government baa 
been misusing its power over the thn:e 
great engines of enliahtenment arc ~ 
new. When I was in the Opposition, as 
bead of the Swatantra Party.. I was a 
witness to such criticisms. ~ I was 
also in the Opposition as ODe of the 
leaders of the Conaress (I) in ~ 
Sabba ..... .in Rajya Sabba. I wtt$ ~ 
witness to the same kind of cri~ 
when you were in power. My bon. fr~ 
Prof. Madhu Dandawate and otbers'Who 
were in power.. were beiDa ~ ~ of 
doing. committina similar niistaQI ~ 
the present Ministry is beiDa ~ 
today. It is nothina new beca. it ~ a 
sensitive Ministry of all the ~ in 
this Government, in any GOVCI'Q1J)Q1L III 
fact, this is the one Ministry wbcre ~ is 
very easy for people to piq. ~ and 
find fault with aod tbeo ~ the 
Minis~ the Ministers aad It ~ ft~lI,. 
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difficul t for the poor Min Ister concerned 
to defend himself and then come out 
easily out of it all. Therefore~ in spite 
of this difficulty 10 which the Minister 
concerned has been placed, this par ticular 
Minister who also happens to be the son 
of a very gl e.1t friend of mine, who was 
a fellow-freejom fighter, who was also my 
colleague and Secretary of the Congress 
Party In those days, hds been acquitting 
hlmself very well and 1 congratulate him. 
I congratulate his predecessvf, my hon. 
frielld, Shri H.K.L. Bhagat for havmg 
been fortunate enough to be In charge of 
this MinisLy. when Inlil1ajl put all he 
support behinj this Mimstry and placed 
Rs. 25 crores within one year, almost 
with.n six months, in order to broa.Jen 
the scope of activities of the TV in thl<; 
country. I .. ffi not going into the soft-
Wdre side of It, which my frIend. Shl \ 
FaleiIo has already dealt. wI.h 10 such a, 
very ca eful manner and coml'e,ent 
manner except for makmg one obse va-
tlon, that IS, In rega, d to 1 elig.on. 

Sir, without reLgion. you cannot h \VC 

any kmd of show any kind of inter est. 
indeed, for all the mdhons of II ib._d 
people in our country. Then aU the other 
pe0ple the Hmdus. the MusLms :lno the 
Sikhs ..... what was the trouble we have 
had there in Punjab the other day? What 
1S the trouble that we are haVing in many 
of your own cit'es, in Gujarat and other 
places because of relIgion? But at the 
same time the reI gion has gOl the POSI-
tive side also. Now, the positive Side of 
Jt has got to be bid special emphasis by 
what agency belter tnan broadcastmg, 
better than TV ? The. erore, we must uti-
lise this broadcasting and TV to the 
greatest possible extent, m order to help 
our people who are so highly relig,ous-
minded people to feel camaraderie to 
develop bon hornle with people of other 
re1.gions. That spirit bas got to be played 
up and it is being done also. I ~ould 
very much like more, stress to be .'~Id ~? 
it. You can say, 'oh, an all religIOns . 
Yes, you can do so. But you will be out 
of India not in Jndi-i. Then my hon. , . . 
friends take objections to Pnme MInister 
being played. Are they jedlous of the 
Prime Minister's good luck? I do not 

. know. But how on earth can you avoid 
the Prime Minister? He must play up the 

sufferings of the people. Have you seen 
the Prime Minister moving among the 
tribal people, the slum people, the poorest 
of the poor '! ]s he so solicitous when he 
meets uS as when he meets them? One 
feels jealous of him, jealous of those 
people also. H.lve you ever been (l ble 
to re.lch hlnl as intimately. as closely as 
those trlba]s who are reachmg him when 
goes to them ? Why does he go round In 
thiS way? He goes there not in order to 
show himself of but in order to educate 
himself, in order to see how the people are 
living there, how they are suffering, what 
their feelings and what they are prepared 
to say and then what is more? Those 
people are the free when they talk to him, 
while they are not as free either WJth you 
or with me or WIth the other Ministers 
because they look upon hlnl as their own 
boy, as their own young man, as their 
Own man. as their own youth for the 
t uture and the son of the motherla'ld and, 
therefore. hiS going about is very useful 
for the country and the publicIty tlLlt the 
TV is giving is just what has got to be 
done in order to develop the constructive 
Side of OUr national life, natIonal feeling 
and nation ..... l!sm in this country. I am 
not at all .Ipologetic about it. That is 
why I appreciate the strong stand taken by 
my hon. friend Sunil Dutt in regard to 
fhi,; particular matter. 

All other people are much greater 
experts about the software than myself. 
Now, let me go to the hardware. That is 
where I agree with my hon. fflend from 
\ssam whdt he has said. I have been 
saYlOg that all the time. ] used to say it 
to Bhagat also. 5.0 much more has got 
to be done for the North-Eastern frontier. 
So much has been done; I thank them, 
but much more needs to be done not only 
there but aJl along the frontier. And If 
you do not have money, for God's sake 
save some money from the Defence Forces. 
Whatever you have given already to the 
Defence Forces. save as much as possibly 
you can; there is p1enty to be saved there. 
Indirajl was trying to do It and you 
should be abJe to do it. By that you can 
get ten. twenty. thirty or forty crores of 
rupees to spend it on the development of 
these th ings in those areas. 

Having done that. I want hardware to be 
developed over the whole of the country. 
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My hone frJend has just now said 
th3t every part of India has been reached. 
Not yet. It is like saying that elementary 
education is bemg provIded everywhere. 
Even right upto 2000 A. D. you would still 
have twenty five per cent illiterates. I am 
not satisfied w:th such pro')pects. This is 
the means by which you can reach the 
illiterates, the dropouts .:lnd those who are 
outside the schools. That is why I want 
the TV sets to be m ide av~tilable two 
ways, one freely and another subsidised, 
to be sUtJPlieJ to sC'1001s, cooperatives, 
fair price shops, post offices, Panchayat 
offices to mention only a few. Also to 
collective agencies, social agencies where 
you can place them, where people would 
be free to go and see. 

Then in the schools also, the dropouts 
would be reduced if you provide these TV 
sets there. They can see the programmes 
early in the morning, then again in bet-
ween at lunch time. Boys would simply 
stick to the schools rather than gomg 
home. That is what has got to be done. 
The TV sets should be suppbeJ freely. 
Their price has also got to be brought 
down. There should be no excise duty, 
no salestax and no other t.lxes. ",'hat is 
more the production of these sets should 
be d'ecentralised and, at the same time, 
consolidated in such a way that it would 
become, more or less a cott.lge industry, 
a small sCJle industry. The price can be 
brought down and at that price ~he 
Government would go on purchaSing 
them, thousands and thous~lnds of these 
sets In each district, lakhs and lakhs 10 

e..tch State. And in that way within one 
ye .. H. you should be able to have. a ~ew 
millIons, and if J8U go on multlplYlO.g 
these things, you would have what IS 
known as ShrulafNlndicha, as I have 
already said once before. Nelrapandicha 
is another. Thro._}} these things, you 
would be able tc- develop education for 
our men, women and children with or 
without the aid of your schools. The 
dropouts would also be reduced. In that 
direction, I want the Government to move; 
we have not moved enough. 1 would not 
be satisfied any how if the Minister were 
to say us later on and if the Governrne~t 
were to go on exclaimi~g that they did 
not have enough money In the 7th Plan. 
That is why. I thought of Defence Forces. 

Ask any other Mmistry also; most of 
the Ministries would be interested in it and 
in this way you would be able to make the 
best singJe largest contribution to the 
development of the work of the new 
Min:stry and what a glorious idea of a 
Ministry it is; Development of Human 
Relations. That is the overall Ministry ; 
human relations can be developed best by 
this. 

My friends have been saying about the 
press, radio and the television, technical 
sides of it and all the rest of it. I wouJd 
say only one word about the management 
of it. All of us also have committed 
the blunder, according to me, in under-
playing the importance of the managerial 
side of all these growing dspartments. The 
managerial side is an al·t by itself. That 
is why Business Administration is one of 
the subjects that has been taken up by our 
univerSities and in this direction. lAS 
people, IPS people and all those people 
have had a lead over others, because they 
have had to deal with hum.ln beings. 

To m~nage these people, these artists. 
who are highly sensitive and easily excit-
able people and also journalists, highJy 
exc,table and even more dangerous to 
deal with these people, one has g~t to 
h.lve the c.:1paciry of management. Who 
would have the best Possible capacity 
ready-made? These officers are there and 
Jet us not try to find fault with them. 
But Jet us not be content with them alone. 
Let us try and develop a special cadre of 
people w~o are. trained in man3ging 
huma~ bemgs, of al t kinds of people, 
especIally thlS kmd of people who are 
easily eXCitable and who are easliy upset. 
I want the Government to move in that 
direction. 

Finally I Want to say that violence is 
one thing which is now creeping into our 
society in a civilized garb through the 
cinema, cinema as it is shown even on the 
television itself and general cinema as a 
whole. The secJod thing is the communal 
frenzy. one against the other. These are 
things which have gOt to be played down. 
These c .. m be played do\\n by the Press as 
well. But the best possible contribution 
can be made by the Government through 
these three agencies. 
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Then, there is the Press. How can we 

deal with the Press? My hone ffIends 
were talking about it, about Jawahar Lal 
Nehru and all that. I get so much 
literature from Soviet Russia. Whose 
name do I see all the time '1 Whose name 
has become familiar to me '1 It is the 
name of Mr. Gorbechov. And then, what 
about China '1 The name of XIO Ping and 
before that the name of Mao and no 
other name! Now that is good for them. 
It need not be good for us. At least it 
is not poison to us. If our Prime 
Minister is shown, other leaders are also 
ShoWD. Dandavateji is being shown, Mr. 
Vajpayee is being shown and other people 
are also shown. Shri Chandra Sekhar 
was shown when he was on hiS walking 
tour. 

This is a better system. And for these 
friends from the Communist Party, 
Communist Party of this type as well as 
that type, to raise this kind of an objec-
tion is something extremely strange and 
highly inconsistent. I need not say any 
thing more. Therefore, I need not give 
much importance to that critIcism. Do go 

'I;. ahead. All strength to your shoulders! 

18.29 111'5. 
(SHRI SHARAD DIGHE in the Chair] 

(Translat ion) 

·SHRI A. C. SHANMUGAM (Vellore): 
Mr. Chairman. Slr, In sup~ort of the 
Demands for Grants of the Ministry of 
Information and Broadc~sting, I WIsh to 
make a few suggestions on behalf of my 
party the All India Anna D.M.K. I find 
that in the 7th FIve Year Plan a 
sum of 700 croTes has been alloc41ted for 
Doordarshan and a sum of Rs. 700 crores 
for All India Radio. I am happy tha t equal 
importance has been given for both Tel~
vision and Radio. I would have raIsed 
my voice of protest if All India Radio bad 
been allccated less and the Te!ev:sicn 
more under 7th FJve Year Plan~ It cannot 
be disputed that Te:evision c3ters only to 
20% of the population of the country tnd 
that too in urban centres. The Television 
cannot reach all the rural population. ,5 
R.adio bas done already. The Radio is 
portable aDd cheap_ The Television is 
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costly and a luxury item. The spoken 
words over Radio can be understood by 
the rural people and the sophistry of 
Television is beyond their comprehension. 
Hence I appl.cciate the judicious alloca-
tion of plan funds for both. All India 
Radio and Te~evision. In fact, it would 
have been better if more money had been 
allocated for the development of All India 
Radio. 

There is the long standing demand for 
the second channel in Madras Te:evision. 
The second cnannel In Madrds Television 
must be sanctioned. 

I am constr .. lined to say that both 
TeleVision and All India Radio are captive 
organs of the Central Government. I 
suggest that dur.lOg the reglme of Shri 
Rajlv Gandhi the State Governments must 
be entrusted With the responsibilIty of 
mannIng TelevisJon and Radio. It is not 
that the Centrdl Government alone has 
the competence to run TeleVision and 
Radio. It should not be perpetuated 
that the States have no right to run both 
TeleviSion and Radio. I am afraid there 
IS no substa.nce in this argument. The 
Stdte Governments are a part of the 
federal set up in the country and the 
Central Government should share its 
authonty with the State Governments. 

So far as Madras Television is concorn-
ed. I would lIke to bring to tbe notice of 
the bon. MlOlster that the Madras Tele-
vislon people run helter-skelter when the 
Central Ministers come to Madras. They 
cover a1l thelr programmes. lt is Dot 
only in the case of Central Ministers. 
When the Officers of the Centra I Govern. 
ment corne to Madras, they are liven 
publicity over the TeleVision. It does not 
end there. When the wives of Central 
officials participa te in the functions, the 
Madras TelevJsion gives importance to 
them. It is really regrettable that not even 
for a half mmute the activities of 39 elected 
Members of Parliament from Tamil Nadu 
are bigh-I1lhted over Madras Televisioo. 
Even when the M.Ps take part ia Central 
Government fUllcl:ons, their pictures ar. 
not shown even for a second. The 
Madras Television is really afraid to do 
such a thing. 

-The speech wu oriainally dclievered in TamiL 
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, -EVC.iY day tffC'~po~nt proglamme and 
its implementation are televjsed in Madras 
Television. This is given priority. ·".ut 
nO importance is given to equally im-
portant sccial welfare schemes being 
implemented by the State Governments. 
For example, the Government of Tamil 
Nadu is implementing the nutritious meals 
scheme with an outlay of Rs. 250 erores 
a year. The State Government is imple-
menting self-sufficiency scheme with an 
outlay of Rs. 250 crores. The Telugu-
Ganga scheme is being implemented. It 
cannot be seen in USSR and other socia-
list countries. In Tamil Naju electricity 
is supplied free to every hut in the vi Uages 
of Tamil Nadu. But All India Radio 
and Te:evision will not care to broadcast 
or televise such o~teworthy actIvities of 
the State Government. There was a 
reference to the pub:icity being glven to 
the hone Prime Minister of India. We 
have no difference of opinion about pubIic-
city beiDl given to the PM of the nation. 
The nation9 s PM should get such an im-
portance. At the sametime, the Television 
station in a State capital shoald give 
equal importance to the activities of the 
bem. Chief Minister of the St:OIte and other 
Ministers of the State Government. The 
Radio and the Television cannot be 
exclusive mouth-pioces of the Central 
Government. 

The family planning scheme is being 
given all the required publicity. Here It 
bas to be pointed out that Tamil Nadu is 
the beacon-lIght for other States in the 
matter of implementing family planning 
schemes. my' sholJld ndt J tlle success 
of family planning efforts of Tamil 
Nadu be given importance by Radio 

and T. V. 1 This is why I demand 
that when the second channel is given for 
Madras T. V. it should be exclusi-
vely earmarked for the activities 
of the State Government. The first 
channel may be reserved for the Centre. 
The second channel in the State capital 
should be for the State Government. You 
have second channel in Delhi and Bombay. 
But the metropolitan cities of Calcutta and 
Madras should also be given second 
channel. Y 0'1 can try this second channel 
beina given to tbe State jn the case of 
State of Tamil Nadu and after that you 
can introduce it to other States, as you 
woukl have pined experience about its 

working. This wi]] enable tbe State 
Government to reach- the people in the 
rural areas. It is enough if Rs. 25 crores 
is given to the State for this purpose. I 
appeal to the Prime Minister and to tbe 
hone Minister of Information and Broad-
casting that tbe second channel when 
sanctioned at Madras should be entrusted 
to the cale of the State Government. It 
is not as though that national intergration 
or national unity would be jeopardised if 
the State Government is entrusted with 
this work. 

Whatever is taking place in Delhi and 
its surroundings has become the contents 
of the National Programme over T.V. The 
Congress Party functions become apart of 
national programme. Even when a Youth 
Congress leader at Taluka 1eve) organises 
some thing, it assumes national importance 
for the T.V. But the activities of State 
Governments being run by parties other 
than Congress Party and the M.Ps of such 
parties are of no consequence for the T.V. 
When the Telugu Desam Party was hold-
ing its national conference in Hyderabad, 
no attention was paid to it by the T.V. or 
Radio. Similariy when nationai confe-
rences are convened by lenta Party, CPM 
or CPI or AIADMK, no notice is taken 
by the T. V. Recently the AIADMK 
held recently its Executive Council meet-
ing and the General Council meeting. 
There was no desire 00 the part of TV or 
Radio to take notice of such a function. 
The AIR and the TV do not think that 
political parties conshtute an essential 
ingredient of democracy. 

The Officers view with one another in 
highlighting the functions and the functio-
naries of the Central Government. They 
give over-emphasis to the Centre·s activi-
ties. They are keen to curry favour with 
their political bosses at the Centre. I take 
this opportunity to demand that at least 
once in a week some minute must be 
reserved by AIR and TV to bigbJiabt the 
activities of the State Governments. Pre-
viously the Films Division was undu the 
charge of the Central Government. Now 
the State Governments als;) take Informa-
tion Fi;ms and they are very popular. In 
fact they have won international AWJU1)s 
also. In fqreign countri~ particularly in 
Europe, TY, Railways, EJecUiQity ctc. arc 
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in the private sector. I do not demand 
that TV and Radio should be h.lnded over 
to the private sector. I also want that 
the State Governments should be entrusted 
with this responsibi lity. 

The recommendations of Joshi Com-
mittee should be implemented. Similarly, 
long time ago the Chanda Committee had 
recommended the constitution of an auto-
nomous Corporation for AIR and TV. I 
want that this would be done in order to 
ensure non-partisan approach in broad-
casting and televising issues of national 
importance. The auton0mous c.:>rpora-
tions wiil not be suscept ible to pressures 
and influence from the powers that be at 
the Centre. 

In Vellore, there is one low power 
transmitter with 1 KW. It should be 
raised to 10 KW Television Station. It 
was assured that by the end of 1985, there 
will be 10 KW TV station at Kodaikana1. 
This has not yet been done. I want that 
this sh~uld also be done. There should 
be one low power transmitter in each 
district headquarter of the country so that 
the economic and social programmes 
being implemented for the good of the 
people can be high ;ighted over R V. Then 
only the rural areas will be covered. 

The Coulomb Radio and TV are 
indulging in anti-India propaganda. The 
Stations are so powerful that throughout 
Tamil Nudu such anti-India campaigns 
hold the sway. The Colombo b,oad-
casting can be clearly heard in Delhi, but 
not any broadc3st from Tamil Nadu or 
for that matter the Delhi. broadcast in the 
nearby Bhopal. A h ighpower TV ~-i nd 
Radio Transmission centre should be set 
up in Kanyakumari to bloadcasl our stand 
to the people of Sr I Lanka. 

Befoce I conclude~ I am constrained to 
say that both AIR and TV9 and parti-
cularly TV, have .become the vehicles for 
the imposition of Hindi.. I want to make 

.. d1is aneg.it~on because in the name of 
national programme Hindi is.. being im-
posed. How do you expect the non-
HilWli,.k.oowioa people to unders~ the 
pr )srammes _televised in Hindi? They 

c~nnot enjoy such programmes. The 
Radio and Television should not be' used 
for propagating Hindi all over the country. 
The National Programme should give 
importance to regional languages also. 
With these words I conclude my speech. 

[English] 

SHRI SHANTARAM NAIK (Panaji): 
Rightly or wrongly, I had the impres-

sion that our Minister of Information and 
Broadcasting was one of the richest Mini-
s~ers we had for the simple reason that 
you don't have practically money problem 
which other Ministers have in the sense 
that you h.'1ve got your own money at 
your disposal which you have derived 
through advertisements----crores and crores 
of rupees-and rightly so you are entitled 
to it. Therefore, in this connection, I 
would like to ferer to the po;nts made by 
my colJeague, Shri Faleiro. Regarding 
advertisements, no doubt, it has got 
cert,dn side-effects, but. unless we have 
these ad\ertisements, we win not be able 
to build up this network of T.V. In case 
advertisements are to be opposed they are 
to be opposed in tolo. In one aspect, I 
also feel that these advert sements :ue in 
excess in the sense that they increase the 
price of a product. Without advertise-
ment, if a particular item cost Re. 1, with 
advertisement, it w!ll cost Re. 10. In that 
sense, I have also an objection to it. But, 
ultimately, the whole world runs through 
advertisements. Therefore. in that sense, 
since this world is an world of advertise-
ments, consumer products are said on 
advertisements ; we Cclnnot but have 
these advertisements; and certainly 
Ooordarshan cannot be deprived 
of this sh_'re ; and in case Doordarshan is 
deprived of this sh lre, what will happen 
is th-·t ultimately newpapers "'wm"'take the 
credit; cinema houses will have their Own 

"advertisements. Only the government 
media. the public media will be deprived 
of advertisements. This is not correct. 

Therefore, new,- this box .which is somo-
times called the idiot box is not. gOing to 
remain as an idiot box ; it is not an idiot 
box; it is going to be a very wise box if1 
futU're;"in - eleoades. In thlt sense~ this 
i! very impbFtant. - '. . ~. . ..... 

Now. the present decade is a declde of 
T.V. we had earlier several decaaet-of 

........ .-.. \0.. -- ............. ...- _ .... <IIi __ ......... ~ _ .... .... ~... ... __ , .. '"_ I 
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cinemas running through this country, but 
this decade right from 1981 has been 
decade of T.V. As far as serjes which 
are telecast by Doordarshan are concerr-
ed ~ I would say that I am very much 
satisfied; the Percentage of satisfaction IS 

higher than dissatisfaction. Sometimes in 
the newspapers also in the column of 
critics, they go on criticising series like 
anything. There are 20 per cent series 
wh:ch are b.:ld you can say, but 80 per 
cent of the series which are telecast by the 
Doordarshan, I would say ~ I am satisfied. 
As far as extension of these series is 
concerned, there must be some sort of 
machinery in your Ministry to take a very 
short opinion poll whether to continue 
this series or not-short opinion pon from 
the public straightway. It will be a 
guide for you to see whether these series 
which are there should continue or not. 
You have done a very good thing by 
stressing things like superstition. I have 
always been saying on this ; even last time 
I had made a pomt on the demand of 
this Ministry. I stressed that your Mini-
stry should see to it that there must be 
some series. some progr~imme to tell the 
people against the superstition. It is very 
good tha t you h~ ve started chore baatt-
programme lIke this. Rajni through some 
episode is a good programme. Stress was 
laid how bad supe;-st!tlOns are. These 
ag dn go to the point of Mr. Faleiro. I 
am fully in agleement w:th him on this 
point. We are a secular COun try in respect 
to all reljgion no doubt, but. we cannot 
project aU the religions things so that 
things are roused. Let religion be the 
pI ivate affairs of the private indIvidual; 
let gu\e.nment media not expose it. \Ve 
may now say that we are exposing 
religions of all ; we are saying things of 
all religions. This is not the thing. Let 
us n0t p1.IY any role in respect to bring in 
or pr(.)ject religious functIOns; let private 
people do it like private instil utions do 
it. 

Although nlost of the points have been 
covered, but no one has touched this 
aspect of Chaya G~el. It has been a 
popular series right from the beginning. 
In fact fe<\ture films and Chaya Ge~t are 
\be on'; two programmes at tbe initial 
_ .. which are to be seen. I w~uld say 
abat Jnore quality songs should be l~luded 
~ , 

in the programme. No doubt, recently ~ 
you have sta fted doing this. Songs from 
some old films have also been telecast. But 
I see some film songs from 'C' and 'D' 
grade films are also being telecast, which 
should be avoided. There is also some 
sort of b_tlancing done with respect to 
film songs. I tell you one sjmple thing. 
If a film song in wh~ch Mr. Sun;) Dutt is 
featuring, is telecast, then the Door-
darshan authorities feel that Amitabh 
Bachch:tn m~'y get hurt. So they also 
telecast One film song of his and thereafter 
one of Vtjayantimala's. In this manner 
they will show all the three MPs film songs 
in one Chhaya Geet or Chitrahar so that 
no MP is discriminated. 

I astly, about AIR news, I do not know 
how f.ir I should say about it. But one 
tbings is there that whatever we do in 
Parliament must be made known to the 
people. Actually I feel embarrassed to say 
about this. For instance, 2 p.m. news bUlle-
t n of AIR does not give sufficient coverage 
to the Question Hour. Secondly when AIR 
finds that ~lnswer given by a minister to a 
question is important, then they will cover 
the answer without mentioning the name 
of the questioner. \\'by should it be? 
If the AIR find 3 pa_:-ticular answer given 
by the Minister important for broadcasting 
then along with the name of the Minister, 
the name of the questioner should also be 
given. 

Total percentage of the parliamentary 
proceedings covered by the AIR bulletJDs 
must be increased. Sometimes, in small 
news items Bulgaria, Nicaragua, etc. are 
given pre-eminence and not the Question 
Hour in Parliament. What happens in 
Parliament \\ Hl not be there in the news. 

Everybody has S.l id a bout the news 
value. The other day, when Shri Sidharth 
Shankar Ray was appointed as the 
Governor of Punjab, I heard it on the 
BBC. The AIR broadc .. lst the news after 
two hours. Even the commentary by the 
BBC on the subject was broadcast before 
the AIR news. These are the things which 
we should consider. 

SHRI SOMNATH RATH (Aska): I 
rise to support the Demands for Grants 
relating to the Ministry of InfonnatioQ 
~d Broadcastina .. 
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I congratulate the hone Minister for 
presenting this report which speaks for 
achievement of the Oepartment and what 
is guing to be done 4n future. As you 
know, we have been .\) China. There the 
television and the radio are successfully 
utilised for implementation of the family 
planning programmes. Our country, in 
the near future is going to be the most 
popu~ated country in the world, even 
surpassing Chin:.!. As such, sImilar steps 
should be taken by the media to see that 
the family planning programmes are 
shown On the media so that an awareness 
is created among the people which is very 
necessary. Television and radio can play 
a great role. It is not that they are not 
doing anything. But what they .He doing 
is not sufficient. 

We have also gone to other countries. 
We have seen in some countries that the 
proceedings of the House are also tele-
vised. Here some part of the proceedings 
may as well be televised so that the public 
will know what is all that IS happening in 
Parliament ;--,nd what the.r representatives 
are doing in the House. Simi arIy, the 
poverty alleviation programmes Dlust be 
broadcast and televised In such a manner 
so as to educate the common nlan. He 
should be able to know what are those 
programmes and how he can be benefited 
by those programmes. If he is In the 
know of those programmes, then the criti-
cism that the programmes are not Imple-
mented and the people a, e not getting the 
benefits meant for them, or they are beJng 
exploited, or the middJeman is being bene-
fited, will be removed to a gre 1t extent. 
These are the nlain features which require 
the attention of the hon. Minister. It h,\s 
been said by some hon. Members from 
the other side that the Pnme Minis~er 1S 

shown on television. I want to know who 
else shou~d be shown on the television? 
It is the Government which is functioning 
and which will tell the people about their 
plans and programmes and also how to 
implement them. Unless the Prime 
Minister and the other Ministers address 
the meetings and - make the people know 
about the policy of t he Government, 
about the implementation of the schemes, 
I tb1nk the policy or the programme meant 
for the common man wiJJ be frustrated. 
M SUCh, there is po mea pins ip criticising 

only for the sake of criticism. 

Coming to an important factor of my 
constituency as well as of Ganjam district 
of Orissa, I want to invite the 
attention of the hone Minister to 
Appendix-V of the Annual Report of the 
Ministry for the year 1985-86. There a 
list of radio stations proposed in the 
Seventh Plan is given. It is said that in 
Orissa they are going to have a radio 
station at Berhampur in Ganjam district. 
It will only be an apology for a full-fledged 
radio station which is the demand of the 
pevple of Ganjam district since long. So, 
I request that the hone Minister should 
reconsider it and have a full-fledged radio 
station :'1t Berhampur. Ganjam district 
happens to be a citadel of learning of 
Orissa. Bhanjanagar happens to be the 
birthplace of poet laureate Kavi Samrat 
Upendra Bhanj of Orissa and Kali Surja-
nagar near Aska is the bjrthplace of 
Kavi Surja Baldev. The local radio 
station is meant to create nwareness of the 
art and culture of the area and it will 
serve the peop!e within an are.l of about 
60 kilometres. What is the fun in having 
such a local 5t-:tlon at Berhampur '? 
B~lThampur is situa:ed near the coast in 
a corner of the district, about seven miles 
fI'om Andhra Pradesh. How best wjU the 
local T.;\dio station serve the purpose? 
Even the very purpose for which a local 
station js set up will not be served If it is 
est:1blished at Berhampur. It should be 
eJther at Bh,lI1jan,!g:r or at Aska. If this 
local radio station is eSlabIisheJ either at 
Aska or at Bhanjanagar, it wiJl serve 
many people of Berhampur also. So, while 
we are going to have a radio station at a 
particular pJace, we must see the geogra-
phical situation and also how best it will 
serve a larger section of the people. Only 
because Bel hampur happens to be a city, 
so for the facility of some officers only the 
local radio station should not be establish-
ed there. It should have a rural bias. 
The whole purpose will be frustrated if 
this local f..ldio station is established at a 
place where it is Dot needed. It will not 
serve the purpose of promoting art and 
culture. 

Similarly, we have got a low-power T.V. 
station at Berhampur but who is benefited 
by that T.V. station? On one side, the 
progr~mJlle Boes fO the oceap .pd op tIM 
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other side it goes to Andhra Pradesh. 
The people of Ganjam are not benefited 
by this T.V. stat jon. It should also be 
located either at Bhanjanagar or at Aska 
which are the places of culture and heri-
tage in Ganjam distric t in particular and 
OrisS.l in general. 

Thirdly, in the Plan itself, they are 
going to have a Television Centre at 
Phulbdni. My colleague, Shri Dlgal, who 
is an M.P. h<:1s an Assembly segment of 
his pariiamentdry constituency in Ganj.:lm 
district, that is, Bbanjanagar. We both 
requested the Minister to have a TV centre 
at Kalinga in Pilulbani distt. It is a 
centrally situated pLce and it will serve 
not only Phulbani but also p..trts of 
Ganjam dish ict, as well us Kor aput 
district. That television centre should be 
a high-power one but not a Jow-power 
one. So, ali these [natters need the 
consideration of the Minister. I request 
that thse matter s may be reviewed and 
necessary actIOn taken for the benefit of 
large number of public. 

SHRl DINESH GOSW AMI (Guwahati): 
Mr. Chairman, Sir, we are discussing 
today the Grant of a Ministl y wh:ch is 
occupying the most important place in 
influencing the public opinion. In fact, 
the time is not far away when a politi-
cian shall have to become an actor, if he 
wants to survive in political life ! 

Sir, I C.tll share a particular experience 
with the House I was in the United States 
when the most keenly fought election 
between Kennedy and NIxon took place. 
Both were runnjng neck to neck and that 
important debate in the Television me~iJ 
came up. Kennedy being a handsome 
figure anJ his look being Glore like a 
actor, scored such a walk-over in th,Jt 
televJsion appear..lnce that Nixon·s popu-
larity on the next day was shown to have 
diminished by 30% a t the pall gr..t ph. 
Today, similarly, the television media 
having expanded in some other directions, 
is going to occupy the most important 
place. 

Sir, I will not enter into a debate 
whether t his television and Radio is 
projecting or not. But the fact remain 
the Prime Minister past, experiences when 
the media has been so partisan, and has 

not really depicted the events and 
happening in the coun try that it has even 
crossed the border-line of credity. 
During the Assam movement, Sir, the 
happenings in tne State were projected in 
such a manner that the people stopped 
Jistening to the AU India RadIO and TV 
and started listening to the BBC. This 
is something wh.ch I find velY unhappy. 
This is an extreTilely unhappy state of 
affairs. My last speaker was just remind-
ing us that the "lnnouncement of appoint-
ment of Shri Siddat tha Shankar Ray 
could be heaver eai lier from the BBC 
than from the Al1 India Rad,o. I believe 
that the MinisteL win see that those 
chapter are past chapters and credibility 
will be restored to AU India Radio and 
Door Darshan. 

SHRI SONTOSH MOHAN DEV 
(Si Ichar): After the Assam Accord, it 
has been compens,lted. 

SHRl DINESH GOS\VAMI I am 
not speaking about Assam alone. What 
I am speaking is th..At the All India Radio 
and Door Darsh..ln must have credibility 
WIth the people. Because. If credibility 
is lost. then, the effectiveness of this media 
will be lost. Sir, cert",in comparisons 
have been made. It is true that we have 
expanded in quantity so for as the 
Door Darshan is concerned but so far as 
quality is concerned. it has remained 
static or the quality has deteriorated. We 
are not able to produce many good 
serials. In fact Mr. Godgil will probably 
agree that the quality of some selials have 
deteriorated. Not oilly we have Dot been 
able to projuce good quality serials but 
some of the films or senals whIch we have 
adopted from other countries~ we have 
made ~ mockery of it. I win give you 
one illustration. I saw a beautiful film 
and I hope Mr. Godg II also saw it. It 
was "'Twelve Angry MenH in which 
Mr. He:1fY Fonda acted. A Hindi version 
based on this atony was shown in our 
TV I thInk Basu Bhattacharya or Basu 
Chatterjee produced it. And the beautiful 
'~Twelve Angry MenU which virtually is 
shot a Court Room Scene where the 
12 jurors sat. ActuaUy a buffoonery was 
made of the whole tblDg and the tmpact 
was lost! 

Even in childrens' films, well ~ sume of 
these childrens' char .. lclers are placed~ but. 
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the theme is always an adult theme. Even 
yesterday or day before yesterday I saw a 
children's film. There were some 
smugglers going to Andamans and a child 
pursuing. Why cannot we have a simple 
Children's film lIke the ones produced in 
China or Korea where the theme relates 
to children? For example, we had some 
time back on our own TV showing a 
picture from China or KOI ea, I don't 
remember, where children were playing 
with some small animals. I believe that 
shou1d be done. 

19.00 brs. 
My friend, Mr. Bipln Pal Das, refeired 

about cricket. Even in cricket one thlOg 
you will notice is tha t there is no distinc-
tion between the commentary given on the 
radio and the commentary that IS given 
on the TV. On the TV the commentator 
will go on speaking as if he IS glvmg a 
radio commentary with the result that 
your vJsuals are alw~lYs Impaired and you 
become disgusted wlth the commentary 
itself and if you look to our projections 
of the cricket, ill our home projections as 
well as project Ions abroad, you will find 
th3t we cLmnot show the cricket in the 
TV as it should be shown. The movement 
of the ball is never seen, sometimes even 
in a run-out one is interested to see where 
the bastmen were. when the stumps were 
thrown out. I have seen that the hands 
of the bowler or the fielder throwmg the 
ball has been shown, and you do not 
know how the player has been run out. 

These are some of the aspects which I 
believe that the M mislry should take care 
of. The serials have become totalJy 
urban elitist se:-ials with weSlern influence. 
In none of the senals do you really see 
the ground level of India. Unfortunately 
the complaint that we make of the 
Bombay masala film is that it gives a ve~y 
artificial picture of thiS country and thIS 
results in encouraging escapism in the 
minds of the younger generation. The 
TV seria:s have virtually gone in the same 
direction and if we do not make something 
to reverse the trend, then the TV will be 
the edition of Bombay films which will 
have a much more detrimental effect in 
this country than even the Bombay films. 
So I hope you will do something in that 
&egard. I am also unhappy to see that 

the Bombay film actors are coming into 
the TV screen. I am not against the 
Bombay film actors. but they have got 
their own scope to project their imasc 
there. There are numerous artists in this 
country, hundreds and thousands of 
talented artists who do not have tbe media 
to project themselves. I believe TV should 
encourage tbose artists who have not gone 
to the film industry, but who have poten .. 
tials, tremendous potentials and who will 
be very good artists in the TV. 

So far as the film is concerned, as tbe 
censol shop is out of your hand, I do not 
want to say anything, but you please pass 
on one message to the Human Resources 
Development Ministry. Now, I do not 
want to coolplain to you about the illega-
lity or the irregular.tles of the censorship, 
all these complaints are made, but with 
each' U' film you see an 'A' trader. The 
film may be 'u' meant for the children, 
but the traJler is 'A' because in the traIler 
what is thele? The most attractIve scenes 
of the nudIty, WIth tht! result that if you 
go with your child to a film, to the cinema 
h._til, so far as the film IS concerned, there 
may not be anything objectIonable, but the 
trailer is such that you cannot Sit with 
your children. Therefore, I will request 
that If a 'U' film is shown me..1nt for 
children. no adult trailer should be shown. 

So f dr as the press is concerned, again 
you have passed on the buck to some 
other MinIstry, the Labour Ministry. 
Therefore, I will not say much, but the 
Indian press apart from the fact that the 
press is controlled, is by and large a 
metropolitan outlook. The Indian press 
caters to the needs mostly probably of 
Delhi, Calcutta or Madras or Bombay. 
The Indian press today is not the press of 
the tot .. lIity of India and therefore, what 
is important is to give encouragement to 
the regional press and the regional press 
owners are finding it extremely difficult 
because of the newsprint policy and other 
difficulties, and I hope the Government 
should have a perspective policy so tbat 
the regional press is encouraaed. 

Lastly. of course I shall have to come 
to the North-eastern reaion along with my 
friend, Mr. S.M. Dev. North-Eastern 
relion is a difficult reajon, a rqioD where 
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the feelings of alienation are in the minds 
of the youth where secessioni~t movements 
have taken place in some of these States. 
After all integration is always a tWO-Wdy 
process, and therefore. you should start 
giving special attention. I am not speak-
ing about the North-Eastern reglOD alone. 
The vulnerable aredS of this country must 
be identified by our Ministry and special 
steps must be taken 10 see that your 
Ministry aiid the medl~l play an actIve role 
rn creating the spirit of integration. It 
IS a tWO-WdY process. The people of 
this part of the country must full that they 
are part and pal cel of Indian mamstream 
and the people of the rest of the country 
must also reciprocate feelmg th~t the 
people of the 1 est of the country stand 
with the people of that part. I am thank-
ful to you that yOU hdve nuw given some 
encouragenlcnt, that we 11ave got, I thInk, 
a programme of halt-an-huur or 
15 minutes tak.en by the TV. North-
Eastern 1 eglon h, s tremendous cuI t ur.11 
backgroullJs and you know, different klOJs 
of populat on-Arunac:lal Pradesh, 
Nagaland, ~1eghalaya. Tripura, NEFA 
and Mlz. ram. Therefore, what I would 
hke to say IS, you expand the potenttall-
tles there. But mere expans on will not 
do. You must have perspectl've planning 
for the rt:gJon. Suppose you expanded 
the TV coverage ,Inri do not really see that 
the youth of those areas le Illy take 
advantage of It. then It will ha\'e an 
unfortunate effect. Therefore, from now 
on, you should have perspective plan~ing 
of the expanSIon and at the same tlm~t 
yvu should train the youth on tbe techm-
cal side, hard\\-ate side as is called, and 
also software stde. And I bel.eve the 
Ministry WIll take a fight dlrecllon in this 
matter. 

I am SUle, as far as the deyelopnlent of 
Northeastern region IS concerned, 
Mr. Sontosh Mohan Dev's area will be 
taken care of by the Ministry, because I 
know, he is sucb a Member who WIll not 
le'lve it. But please take a perspect.lve 
plannID& of all the NOI ~heastern regIOn 
and also other legions whIch are to some 
extent vulnerable regions in the country. 

[Translation] 

SHRI AZIZ QURESHI (Satna): 
Mr. Chairman, Sir, I rise to support the 

&. 

demands fa;, g. ants of the Ministry of 
Information and Broadcastmg. I congra-
tula:e the hone Minister for tbe progress 
made by this Ministry. I also congra-
tulate him for his achievements which are 
described In the repolt submItted by him. 

Mr. Chaitm .... n, through you I would 
like to submit some puintS' for the consi-
deration of the hon. M!Dister. First, 
Madhya Pradesh h':!s Hot been gtven 1tS 
due share m the T. V. exp.? ns on program-
me by your M10lsttY. Satna IS a religious, 
cultur .... } c:md histor .cal cJty of M<1dhya 
Pradesh. It ath acts thousands of tOUJlsts. 
Our I eques s to estabhsh a T.V. s' atlon 
tnere Ildve nOt yielded any result so far. 
The Prime MInister, Shi imatl Indira 
Gandhi h.1d pi omlsed to ('vnsider estab-
lishment of a T.V. Cent. e in Satna, WblC:l 
gave a ray of hope to tr.e local people. 
But It is regretted that so f.lf a T.V. 
s1a:lo 1 h s not be~,l estabhsheJ there. 
I request )8U to cUnsll!er <-,bout se:t.ng up 
a T.V. statIo 1 in Satna. 

Mal:yhar is ~l hlstorical city at a hill 
top neJf S l!na. Sharda Matd.·s Temple 
is also there. Therefore, the ('Cople think 
that If d. relay station is set up there It 
may cover KhajUI abo, P~nna an j all the 
places arounJ Satna. You should ask 
your f\lm.stry to c('tnduct a survey of that 
area to study the feasibilIty of estab'ish-
mg a T.V. Ce .. t.e there. 

Se\'elal ~fembers h.lve pointed It out 
he.e ~nd I am also of the OPlll on th.lt 
there IS large sca'e corruption ill the 
m.ltter of ser afs ,md Te'e films telec .. ist 
on the T.V. So m.lny magazines are 
publ shed bele. It is rather unfortunate 
that 'INDIA TODAY' h, seven mentio:led 
the pr'ce chnrged for gettipg th~ serials 
or films c e .. red, In one of their issues. 
Your Dool darshan employees demand 
mone~. All the T3tes ha~e been fixed. It 
is highly regretta b le th:l t r 0 producer can 
g~t his programme cleared unless he pays 
a certam amour.t to the officers of 
Doordarshan. 

NL)W I want to CIte the case of Shri 
K. A. Abbas, who has been serving thIS 

nation for the last 50 years In his capacity 
as a writer. artist anJ joum,·hst. }:c h 

a man whose art. calibre and cI'Cc.ltive 
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contributions are admired not only in 
India but also in the entire world. 10 
years before Satyj lt Ray became an inter-
national figure his film 'Dharti Ke Lal' 
was shown in the International Ftlm 
Festivdl and has also been kept in 
Archives lD FrLmce. Mr. Chairman, Shri 
K. A. Abass h:'s submitted a script to 
Doordarshan far making a Telefilm. I am 
saying it with full sense respJns:bJllty that 
he had an associate producer there who 
is a'so his lelative as well but 
even thea he W.1S openly asked to grease 
the palm of the officers and was worned 
that without p.-lying a bribe he cannot 
make a film. \Vhen I calle to know about 
It I wrote a Jettel to the Prime Minister 
that it was a m:Hter of regret th.lt if such 
~ treatment IS meted out to a person like 
K. A. Abaas who has served the country 
for fifty years and h ... 1S sprc Id progressive 
and revolutionary ideas aH over the 
country, h'story wIll not forgive us. The 
Prime Mmister very kindly re1)lieJ to me 
that he had written to the Minister of 
Infomlation and Broa<.lcastmg who woul d 
let me know about the action tdken in 
this regard. But I had also told the 
Prime Minister that desp te thiS complaint 
to him the bureaucracy, which has a 
strangleholJ on the country. would not 
let it t.ike place anJ put insurmountable 
obstacles to ensure that no action is taken. 
Two days ago I rece.ved a letter from the 
hone Mimster in which he had written that 
the script was studied thrice and it was 
found th ... t it was not fit to make a film 
for Doord lrshan. It was also studied in 
th~ Ministry but the result was the same. 
I would like to ask who are these people. 

[English} 
Small people placed in high positions 

are not cJmpetent to examine the script 
of a giant like K. A. Abaas. 

[Trans/at ion] 

If you are strong and honest enough 
then request either Mulk Raj An.and, 
Harivansh Rai B~ chchan. Arndt Pritam, 
Satyajit R.lY9 V. Shanta Ram or a~y oth~r 
scholar hl lead that script and give the.r 
O;Jjnion on it. You should then compare 
their views with yours. If you are unable 
t ' do thi~. then accept my challenge and 
present tbe script and the report of your 
officerS to a judae of the Supreme Court 
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for scrutIng and I am sure that you will 
then realise that your Ministry has become 
a haven for unscrupulous people. Unless 
you make drastic changes in your Mini-
stry, neither h !story nor this country is 
going to forgive you. 

Mr. Chairman, Sir, this is a matter of 
shame and concern for the whole country, 
all Ls leaders, and also for those artists 
who are incapable uf bribing the corrupt 
officials. Today not only are those people 
gel ting disappointed but the entire country 
is feehdg the same, If a Minister like 
you, on whom we have pinned all our 
hopes and aspirations, surrenders hlmself 
to the bure.lucraey then perhaps a bleak 
futu. e is awaiting us. I would, therefore, 
request you to carefully reconsider the mat-
ter and if you are un Ible to do so then we 
will have to thlOk what we can do and 
whlt we should do in order to change this 
system of functioning. 

Mr. Chairman, Sir, next I would like 
to state that perhaps no similar ex.lmple 
can be found of the way these bureaucrats 
exploit the Doordarsh.th artists and news-
re Iders. It is also regretful that there 
are no promot on evenues for the artists, 
newsre.lders ... l.nd other staff members of 
Doordarshan. They are exploited in this 
org ... \nisation and only those ",ho surrender 
themselves to their bosses are happy; the 
rest are harassed, insulted and humilJa ted. 
I want that attention should be paid to 
thIS matter and channels for promotJons 
creatcJ so that these pe0ple are rotected 
from the fear and exploltc.ltion of their 
bosses. 

Mr. Chairman, Sir, there have been 
dIscussIons regardmg the advertisements 
shown on T.V. I am not going to com-
ment on the .. ldvertisements which interrupt 
the cricket commentary on Television 
frequently. I would like to touch a more 
important subject. It is heartening to note 
that many serials on subjects pertainiol to 
our religion, culture and civilIzatioo are 
being shown on the T.V. and are viewed 
by the people of the entire country. About 
70 per cent of the viewers are from the 
rural areas. So, when such programmes. 
which deal with stories from Ramayana 
or the teachings of Bhaawat G ita nre 
being viewed by children as wen as rural 
people, arc interrupted by advertise.meuts 
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of 'Maggie', 'Cadbury's chocolate', 'Hor-
licks' or 'Bournvita', it has jarring effect. 
The children of our vilJages who cannot 
even afford two square meJls a day 
throughout their lives, cannot possibly 
ever get any opportunity of even tast:ng 
Cadbury's chocolate. Althogh they would 
be exposed to the names yet they would 
never even get to see the actual shape of 
a Horlicks bottle or a Bournvita tin, let 
alone the experience of lasting it. Desires 
would be created but as they cannot be 
fulfilled, it wou:d lead to feelings of 
frustrut:oD. Necessary attention should 
be paid in this direction and the advertise-
ment policy should be amended, I would 
also like to po:nt out, as some of our 
friends have already stated, that perhaps 
there cannot be another example wh 'ch 
could be more shameful. painful than the 
role of the Telev:sion in connection with 
the Ram Janam Bhoomi temple issue in 
Ayodhya. There was so much of rioting 
all over the country and it seemed as if 
the Television people were simply waiting 
to te~ecast all these ep' sodes from a parti-
cular ang'e so as to inflame the feeli.ngs 
of hatred and enmity. Just <'s other Inem-
bers have rem:'lrked, I also wish that this 
matter should be investigated and strict 
acLon taken, as this episode h. s tarnished 
our secular im:lge. 

I would like to say one more tlting. 
Just now, one of our colleagues, Shri Sunil 
Dutt who is also a famous film artist has 
pleaded for enhancement of the present 
payment of Rs. 3 lakhs to Rs. 5 lakhs 
beJDg made to the film producers. You 
may increase the amount, I have no 
objection to it. I only wish he had 
responsed the cause of those thous.,nds of 
extras who are being exploited by the 
entire film industry and Deilher the pro-
ducers Dor your Ministry h..lve ever taken 
any steps to protect them. I wish he h~ld 
spoken for those aged artists who are no 
longer in demand tod:.lY and there is no 
one to take care of them. 

(ElWii.sh] 

He dies unhonoured. unwept and unsung. 
Nobody even bot he I S to shed a tear. 

[TrQn.slation) 

I would like that your Ministry should 
undertake a study of this matter. and take 

certain steps to ensure that it becomes 
essential for the film producers to earmark 
at least five to ten per cent, which ever 
many be reasonable, of the total invest-
ment per film for an ""Extras Benefit 
Found". A definite percentage of the 
payment to be made for a film shou~d be 
earmarked for the Benefit Fund which 
would be uliLzed for the protection of 
the protection the old and aged artis!s 
so that no one is able to exp!oit tbem. I 
would like the hone Minister to pay atten-
tion to this problem and take immediate 
action to saLsfy a)) of us. 

·SHRI R. JEEVARATHINAM (Arak-
konam) . Mr. Chainn2n, Sir, on the 
Demands for Grants of the Ministry of 
Information and Broadcasting for 1986-87, 
I wish to make a few suggestions, after 
extending my full support to the Demands. 

I welcome the allocation of Rs. 700 
crores in the 7th Five Year Plan for 
Doordarshan. It is understood that by 
the end of the 7th Plan 80% of the popu-
lation would be covered by the Television. 
DoorJarshan is not merely an instrument 
of entertainment. Even after 39 years of 
Independence, in our country 70% of the 
people is illiterate. For eradicating illi-
teracy Doordarshan is a potent instrument 
of action. I suggest that Doordarshan 
should telecast lessons for adult literacy 
purposes also. By develop.ng Doordarshan 
the employment opportunities in the 
country JS augmented. More television 
sets w.ll be manufactured. For maintain-
ing and for attendmg to the repairs of 
telev.sion sets. techn;caHy trained younges-
ters ~ould be requireJ. J suggest that 
I.T. Is in the country should train more 
young ~ople for maintaining Television 
sets all over the country. 

By the end of 1985 throughout the 
country \\'e have had 179 TV Transmttters, 
out of whIch 44 were high power trans-
mittel s and the renlaining 135 were low 
power transm i Uers. In Tamil Nadu we 
have High Power transmitters in Madras 
and in Kodaikanal. In other six. towns 
we have low power transmitters. In 
VeUore we have one LPT Centre. In 
Vellore we have the world reno\vned 
Christian Mission Hospital. From Vellore 
and adjacent areas, leather and leather 

-The spcecll was orlfioallf delivered in T~jJ. 
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products are exported to several countr:es 
of the worlJ. Therefore I deman.j that 
one 10 KW Transmitter w:th a full-
fledged TV station should be set up in 
Vellore. Neceo;;sary funds should be 
allocated for this purpose. 

I welcome the proposal to set up new 
Radio stations during the 7th Plan in 
Tuticor~n, U.Jhagamandalam and Kodai-
kanal. I take this opportunity to demand 
that in Elagiri nearer to Vellore. a Radio 
Station must be set up so that Vellore is 
brought on the world broadcasting map. 
We b3ve the PIB Office and the Field 
Publicity Office in Vellore. The micro-
wave going from Madras to Bangalore via 
Gudiyataam must be ha!tej at Gudjy~;tham 
and then taken to Vel:ore. I understand 
that the in this an expenciture of just Rs. 
90000 is involved. This is not a big item 
of expenditu:-e for the Centr"l Govern-
ment. I also understand that the LPT 
centre at Vello"'e has pro,;:>osed this work. 
I want you to attenj to this work imme-
diately. 

Madras TV mU5t be :l full-fledgej 
oolour TV station. Thl! secJnd channel 
at Madras TV should also be sanctioned. 
Tam~) Nadu has the longest cl.)ast-l.ne in 
the country. Cyclone-warning stoltions 
must be set up here and the:-e on the 
CO_ist Su that c ·cl .. 1ne warning may be 
rebyed over All InJia RaJIO Stations in 
Tamil Nadu. I want that in CudJalore 
and Ramanatha~uram~ such reI .y centres 
'should be set up the AIR. 

Sir, Tamil Nadu is under the effective 
range of Colombo Radio. The T. broad-
casts from Colombo C~tn also be seen in 
Tamil Nadu. I want that a high-power 
Radio Stati,.,n should be set up in Tuti-
corin to counter the blasts of Colombo 
Radio. V\'e cannot afford to hear anti-
Tamil broadcac;;ts all the time from 
Colombo Radio. 

I understan"i that the Directorate of 
Audio visual PubliCity is likely to be 
wound up soon. The DA VP ensures a 
proper distr:bution of Government adver-
tisements to small and reg onal languages 
p'ewspapers ali over the country. bes:d~ 

the Weeklies and Monthlies in regional 
languages. By closing the DA VP office 
the income of such small newspapers and 
magazines would be adversely Ciffected. I 
am also told that the Government adver-
tisement would be handed over to private 
sector advertising agencies. Already the 
Family Welfa re schemes adverrisements 
and the Ganga-Clearance advertisements 
have been given to priVate advertising 
companies. In this b-:ckground I cannot 
support the closure of DA VP. I suggest 
tl:at the working of DA VP should be re-
organ:sed and if necessary, the DAVP can 
be re-structured also, but not at any cost 
it shou Id be closed. 

I am also given to understand that the 
PI ess Information Bureau and its 3S 
Branch Offices all over the country are to 
be wound up. The PIB is a white elephant 
doing no work. The expenditure beiDI 
incun ed on this PIB should be given as 
grant to PTI and UNI News Agencies. 
They a;-e doing good work and they are 
having offices all over the world, besides 
otlices in fOJ eign countries also. In fact I 
suggest that more fUDds should be provid-
ed for expanding PTJ and UNI news 
agencies. I support the decision to close 
down PIB. I also welcome the etTo! t to 
cut down the aJrninistrative expenditure 
of the Minlstl y by 50%. 

Sir. Idem :nd that every d.lY the TV 
should begin its programme by telecasLng 
a life-size portrait of the F.tther of Nation 
Mahatma Gandhi. This will inspire th~ 
younger gener ollion (.if the country. Simi-
larly, every week the documentary films 
on the life and work of nation,!) leaders 
like Pandit Nehl u, Raj~lji. Subhash 
Chandrh Bose, Kamaraj. Sathyarnurth i 

should be shown over the TV so th:Jt 
national integration is fostered. The 
teachings of Mahatma Gandhi should also 
broadcast and televised fegUI.lrJy. In the 
regional centres of TV, the documentary 
films of freedom flgbters of the resion 
should be shown on the TV at regular 
intervals. These films must be in regional 
languages. ThiS will ensure that there is 
no mushroom growth of regional politic..tl 
parties. Thus there shou:d be a conscious 
attempt by TV and Rad io to foster natio-
nal unity and integration. With th~ 
word. I conclude my apeech. 
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SHRIMATI GEETA MUKHERJEB 
(Panskura) : Mr. Chairman. Sir, before I 
come to the principal questions relatina 
to the Ministry of Information & Broad .. 
casting, I would request the hone Minister 
to take up with tbe Ministry of labour 
the question of the award on workiD8 
journalists. It may oot be your Ministry's 
direct responsibility, but it is your 
Ministry's industry which is connected 
with it. Therefore. I hope you will do 
so. 

I h'lve reason to oppose tbe Demands 
for Grants of the Ministry of Information 
& Broadcasting, not because I have any 
quarrel with our efficient Minister but 
because of the new things that are being 
done in the Ministry of Information & 
Broadcasting. Prof. Raoga said : "we 
always criticise. What is new in it 199 I 
would request the Minister to understand 
that the crit·c.i.sm that is beina made today 
in this House about the new style, new 
culture tbat is being propagated tbrough 
the modem software, which is of a new 
type~ is very relevant. This medium of 
T. V. which is developing very fast and 
which will eventually cover more people. 
is go;ng to be very much more effective. 
Therefore, it is very necessary that an 
overall view be taken of the impact that 
it is making today. I do not think it 
fortuitous that the Joshi Committee's re-
commendations are gathering dust today. 
The Joshi Committee bad actuaJly pointed 
out the principal thrust that our Door-
darsban should have, and I do not think 
it fortuitous that this has been given up 
practically. I wilt come to that later. 

What has tbe new commercialisation of 
Doordarshan produced. let us examine. 
Almost everybody bas pOinted out about 
the advertisements. What are these 
advertisements for? For earning money. 
But what do these advertisenlents have to 
do with that life style that is prevalent 
amona the m~ority of the population in 
our country ? This is totally irrelevant to 
them. Their main trust is : 'Buy Nikhi 
Tasha\ -Buy this Pressure Cooker', -Buy 
the beautiful toilets to look more beauti-
ful than unexposed ladies'. etc. What is 
thi8 life style that you are projectin, every 
pow ~d ~~ in tho To~evition? Do thc1 

Dot have an adverse effect on the youth? 
They have an effect on-and they defi-
nitely are aimed at-diverting our youth ; 
See the question which bas been raised 
about the frequent religious festivals. 
Whether I am an atheist or not is irrele-
vant. I am, everybody knows. That is 
oot the point. What is tbe total impact 
of these religious programmes day in and 
day out on the people 1 They are creatins, 
I have no doubt, more obscurantism, if 
not creating, pampering to the general 
obscurantist trend that is today in the 
country threatening the national integra-
t:on. They are pampering to that. They 
are also creating religious sectarianism. 
My friend Shri Kurup has pointed out 
and just now another Hon. Member bas 
also pointed about the Ram Janma Bhumi 
coverage. That created tremendous reli-
gious tension. 

Of late. Chaitanya"s sOOtb birthday was 
there. Chaitanya is one of the most 
interesting religious figures. If you are so 
reJigious and want to give the idea of 
great religious values, may I know why 
not this occasion was used from your 
point of view to hIghlight Cbaitanya's 
freedom from ~ste and communal preju-
dices, his attempts to democratize religious 
pract:ces then ru'cd by Brahmins to the 
disadvantage of the poor ? I saw the 
Chaitanya's programme with a lot of 
critical evaluation; I saw that these things 
were not there. Why? 

If you are going to use religio~l for 
really promu)g·.! ting new values, then you 
would have done it. All these programmes 
are conducted in a ways willingly or un-
willingly, knowingly or unknowingly which 
caters to religious obscurantism and also 
sect a rianism. 

That is why I tell that in the criticism 
in this House today ~ there is something 
new. People are trying to criticize the 
new impact that is being created by this 
very I>OVt erfu 1 media. If I may say so. 
certain other things are also reftccted. 

For example, recently Doordarsban 
showed us a serial. tbe Grenada TV 
senate It was from UK and it was titled, 
uTh. Jewel in the Crown". Seein. tho 
Jewel 10 the ClOwn ) thouaht that .. 
_II now have to relearn tho hisWl1 of 



46'7 D. G. (Genl.), 1986-81 APRIL 21, 1986 b. G. (G~nl.), 1986-81 468 

[Shrimati Geeta Mukherjee} 

British imperialism, their atrocities in our 
country. Now we have only to learn th:::t 
there were certain good Britishers. Not 
that there were no good B I itishers ; but 
was that the essence of our colonial days '1 
What are you go ng to project, anti-
imperialism, anti-colonialism or some-
thing else '1 

Another interesting serial was about a 
black baby being very welJ looked after 
and nurtured by a white family in the 
United States of Amel ica ! We could not 
get any other thing. USA oppresses its 
black minority 2 bout which in the NAM 
also '\\ e opposed. In Bengali we say 
Bhasur-the elder brcther-in-law-his 
name cannot be taken. So, often we do 
not take the Dame of USA ; but at least 
make implied crit:cism. Who does not 
know that in that country blacks ~re 
oppressed? Is that the way to train our 
people about fighting against . racial. 
discrimination ? These are the kmd at 
things which are encouraged. 

There is a methJd in madness. There 
are certain things wh.ch are dIscouraged. 
For example, a programme WJS being 
conducted by the Indi m S!)ace ReseaTch 
Organisation in Ahmedab ld. It actually 
succeeded in creating a TV progl amme 
somewbere nearer to grass-root level with 
the participation of the villagers them-
selves. Now it bas been d .. scontinued. 
At least we do not see it coming often. 
Theoretical1y it may not be discontinued. 

THE MINISTER OF STATE OF THE 
MINlSTRY OF INFORMATION AND 
BROADCASTING (SHRI V. N. 
GADGIL) : The same programme which 
was transmitted from Pij is now tr~' ns-
mitted from Ahmedabad because Ahmeda-
bad has become a High Power Station. 
That is the only dJference. 

SHRIMATI GEETA MUKHERJEE: 
But this programme we are not getting 
very much. I do not know ~hy. I think 
that is discouraged. 

Now I come to Janvani. At one time 
it was liked by the people. But the 
proaramme must faU in conformity. Now 
tJmott all trivial questions are asked so 

that the M~n;sters are not put to any 
trouble. Everything is stage managed. 
Even that programme which had some 
credibility you are bringing it down to the 
level of havirg no credibility. What is the 
total impact? In my opinion the total 
impact is-despite the fact that there are 
good programmes now and then-that 
altogether these are all designed to numb 
the senses of the people, divert their 
attention from socio-economic and politi-
cnl realities and try to reduce the masses 
to importance. This is the type of mind 
management which can create conditions 
for an authoritarian regime. That is why 
I am say'ng that values are not being 
projected which are our country's cherish-
ed values, for examp!e secularism. The 
values being projected are of decadence 
and flying away flom the reality. 

May I know why cann't you send your 
represent.:ltives of the T.V. a ld AIR to 
the village areas and :Jsk the people on 
the spot as to what is happening to this 
quantum jump p r Og1 amrne of poverty 
alleviation. Let them take the interviews 
ot those ~"lCople. Let them tell who is 
being benefited and how the bureaucracy 
is dealing Wlt h them. Let them express 
themselves. They will then fight for social 
justice. You do not go in for that. This 
IS my accusation. This whole trend from 
the ver y beginning unless reversed we are 
gO.Dg to go down the slippery lane. 

Now a word about women. You are 
showing women in a derogatory light. I 
need not repeat what others have said. 
SheiJaji mentioned about vulgarity in the 
Chitrahar and Chitramala programmes. 
\Vhen we are having so many good things 
in our culture then why have this kind of 
Chitr .. ~har "nd Chitramala programmes. 
Take them away. Apart from generally 
letting the women figures being used for 
vulgar advertisements and entertamments 
what are you doing to encourage the 
women fight for the implementation of 
those Jaws which this Parliament has 
passed. I have proposed lIve discussions 
on the T.V. about the implementation and 
difficulties being fi:ced. Let women know 
what new Jaws have been passed. instead 
of every now and then seeing and Ustenina 
to Niky Tasha, some new soaps and 
cosmetics. Instead tbere should be T.V. 
declarat!oQs to the effect thllt: Po aWl)' 
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with dowry. Do away with wife burning. 
Therefore, with sadness in my mind I will 
say that it is high time tbat this whole 
trend should be arrested. 

I understand now you are go;ng to 
privatise your DAVP ~dvertjsements. Is it 
true? I do not know. Now have you 
decided that should be in private mange-
mente What has happened? Have you 
all failed? Have you liquidated yourself 
so that your own advertisements go into 
private hands? I would really like to 
know what is the philosophy? If I am 
mistaken I shall be very glad. 

Lastly, I would like to say th.:-:t it is 
very necessary for us to have very power-
ful transmitters jn the Eastern Region. I 
always find people in those regions 
watching TV put out by Bangladesh and 
also people switch Ing on to radio pro-
grammes broadcast from Bangladesh 
Radio Stations. Docs it mean that their 
programmes are better in quality than those 
of ours? Or IS it that our transmissions 
do Dot I e~tch those places? Therefore, I 
would request you really to give more 
attention to this point. 

Last but not the least, I want to 
mentIOn about the regional programmes 
and Lnguistic programmes. Sir, local 
talents are being thrown in the dust. 
There are complaints everywhere, com-
plaint of corruption, complaint of under-
hand money dealing and pi ogrammes are 
be~ng selected and given in a most partial 
manner. Moreover .. local talents are not 
being tap})ed and when availabJe they lIre 
not considered at all. I would lcquest 
the hon. Minister kindly to include non-
oftkials in the advisory Cumnlittee who 
can really help from the professional point 
of view as also fIonl the social-commit-
ment point of view and they can oversee 
these things and make a new dent in the 
TV programmes. 

(Translation) 

SHRI MANIKRAO HODLYA GAVIT 
(Nandurbar) : Mr. Chairman, Sir, I rise 
to SUPPOI t the deolands for gr~::.nts of the 
Ministry of Information and Broadcasting. 
I would also like to congratulate the hone 
Minister for presenting such demands. The 
proarammcs televised by Doordarsban 

cover a wide range of subjects such as 
national development, social chan .. 
national integration, scientific thinkina, 
population control and family plannin& 
welfare of women, children and the poor 
section of society, agricultural producti-
vity, rural development, prcmot=on of 
sports, art and culture, national savinp, 
spre4:.d of education. However, only the 
urbdn areas and a. eas within a radius of 
25 kilometres from the towns and cities 
are covered by these programmes. The 
rural, backward and Adivasi areas are not 
gcttir g the benefit of the Doordarshan 
progn.mmes. I would like to submit to 
the hoI'. Minister that my constituency 
N.mdurbar is pledomlDandy an adivasi 
areas, and it is si tuated in the district of 
Dhul a. Y':e are two representatives from 
th:s d )strict aLd we are both adivasis. In 
ether words, the entire Dhu1ia dIstrict is 
inhabited by adivasis, yet the T.V. centre 
cove~ s only the area Within a radius of 23 
kms. : round the Dhuha town besides the 
town itself. The district bas 10 tebsits. 
Out of these, as mentioned earHer, only 
the dlstrict Headqual ters7 that is the 
Dhulla town, is covered by the T.V. pro-
grammes. The rest of the rural areas in 
the district, which includes the 9 tehsils, 
do not have this facility. 

Our HOL;. Prime Minister, Shri Rajiv 
Gandhi has rc:ter,:ted many a time that 
the tribal and the b~ckward areas must be 
developed and that the pace of aU pro-
gr:.lmnleS should be accelerated. Many 
such progt ammes have also been imple-
mented. But tbe programme relating to 
bring:ng the adivasi <"reas under the T.V. 
netw\..)rk bas not yet starte(.l. Rs. 1411.51 
CIO:-es have been allocated for Doordarshan 
in the Seventh Fi\e Ye~r Plan. I would 
urge the hone Minister to allot a sum of 
Rs. 700 crores, out of this amount, for 
providing television facilities in the district 
of Dhul ia. A high power transmitter 
should be installed for the purpose. Nand-
urbar is located on the border of Gujarat 
and Madhya Pracesh. This T.V. centre 
will benefit the adivasis of Gujarat, 
Mahar .. !shra and Madhya Pradesh. The 
names of Nandurbar is not proposed to be 
cove: ed by the T.V. network. However, 
I got a written assurance in t\lis regard in 
1984. My request is that this ~asuraDCe 
may kindly be fulfil1ed. I can 51.ow the 
relevent document to the concerned MiDi-
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ster. I would again request the bon. 
Minister that be should kindly provide 
T.V. facilities in the tribal areas as the 
people living in these areas should get on 
opportunity of watching the various pro-
arammes. 

Once again, I congratulate the hone 
Minister for producing programmes of 
good quality and I would also urle him to 
pay special attention to the adivasi areas. 
With these words, I conclude. 

·SHRI RADHAKANTA DIGAL 
(Phulbani) : Mr. Chairman, Sir, I rise to 
support ~~ demands for grants in respect 
of tbe MlnJstry of Information & Broad. 
casting. While speaking on the demands 
I would like to quote a sanskrit sloka 
which means-

hLet an be happy 
Let aU be free from worries 
Let all be safe and secure 
Let us do our duty without 
waiting for the resule' 

Sir, Puri in Orissa is tbe abode of Lord 
Jagannath. But Lord Jagannath does 
not see to the "eJfare of the people 
of Puri alone. Rather be shows 
b is kindness to the people all over 
the country. SimIlarly, our han. Minister 
Shri V.N. Gadgil is Minster for tbe wboJe 
of India. Therefore he should show , 
equal sympathy to people livina all over 
India and provide equal opportunity to the 
people I tving in different parts of the 
country witnessing television programmes. 

Sir, television plays a vital role in the 
modem age. Mr. Gadail, bon. Minister 
of Information & Broadcasting had said 
in Lok Sabha that 700 crores of rupees bas 
been earmarked for the development and 
expansion of T.V. net work in the country 
durin. the 7th Plan. If we go tbrOUlh 
the Annual report of tt-e Ministry of 
Information & Broadcastjng we find that 
in 1984-85 and 1985-86 the earDin. of 
revenue by Doordarshan has increased. 
In 1984-85 the total income from advertile-
ment and other sources was 31 crores 
whereas in 1985-86 it has increased to 
around S' crores. 

Sir, with the development of the 
country in different areas the demand of 
television is also increasing. Therefore tbe 
Govt. ha ve been taking stops to open 
more number of TV centres in the couatry. 
But I would like to request in this context 
that while opening the new TV centres the 
demand for TV centres in backward and 
tribal areas should be given top priority. 

So far as Orissa is concerned the TV 
net work provided in that State is far 
from satisfaction. Orissa is lagging for 
behind in TV facilities provided so far as 
compared to many other States. The 
previous Governments were not keen to 
expand TV net work in Orissa. S;r~ only 
one TV centre was set up at SambaJpur. 
But now nnother TV centre has been set 
up at Cuttack. Moreover Govt. is going 
to set up some more TV centres in Orissa 
during the 7th Plan. In this context I 
would like to say a word about Phulbani. 
Sir, I represent that district. It is a small 
and backward dislitrict. The Phulbani 
Lok Sabba constituency bas been consti-
tuted by adding some assembly constituen-
cies of Balangir and Ganjam districts along 
with Phulbani. The people of these dis-
tricts bave common demand so far as the 
location of new TV centre is concerned. 
The peop:e of these areas have been 
demanding for the establishment of a TV 
centre in Phulbani. When our late 
lamented leader, Smt. Indira Gandhi, 
visited Phulb.lni, tbe people had 
placed this demand before her. 
She had assured the people that necessary 
steps would be taken in that direction. I 
on several occasion had demanded in the 
House and outside to implement the 
assurance given by our late Prime Minister. 
I have also written letter to our Prime 
Minister Shri Rajiv Gandhi to look into 
it. I am bappy that the bon. Prime 
Min,sler and Minister of Information & 
Broadcasting have agreed to consider the 
proposal for setting up a TV Centre at 
Phulbani. Again it is beartcnina to note 
that the Government as a proposal to 
instal a TV centre at each and every 
district in the country. I On~ apin take 
this opportunity to request the Minister 
to include Phulbani under that 
proaramme. 

Sir, 
more 

I have to say a few tIaiop 
reaardiDI important citi_ ,gd 
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State Capitals in the country have been 
linked to Doordarshan Kendra, 
New De:hi by microwave link or atellite 
link for national net work of TV pro-
arammes. The studio complex proposed 
at Bbubaneswar should therefor linked 
to the Doordarshan Kendra, Delhi. 

The studio- facility has not been provi-
deJ at S.\mbalpu,· TV cen'le. The 
Ministry of Inform~ t;on and Bro')dcast-
ing had assured the State Government 
th3t Doordarshan Kendra, SambaJpur 
which is now served by the studio at 
Cutt:::ck, will be provided with studio 
f2ci,ities. This project was inc'uded in 
the INSA T scheme in order to provide 
prQper serv ice to the area covered under 
INSAT. But the proposal has not been 
implementej so far. I demand thit 
Government of India should take early 
decision in the matter "'nd provide TV 
Studio f;:lc lit'es at Sambalpur where the 
transm t tter is loea ted. 

Sir, I shall be (..Iring in my duty if I 
do not make a mention about I adio net 
work. While speaking in this point I 
would like to S.ly a few words about 
establishment of radia stationS in 
uncovered areas. For the last m.lny years 
the Sta e Governme.1t of Orissa has been 
drawing the attention of the Government 
of India to the fact tbat s.zeable parts of 
the tribal inh Ibited and undeveloped 
distr:cts of Orissa State are outside the 
pale of AIR covcrage. As a consequence 
the Government of Or:ssa is not abie to 
utilise this effective medIum of mass 
commumcation in such inaccessible and 
underdeveloped areas where development 
needs to be intensifieJ through concetned 
'efforts.. Phulbani, Jl.\lanair and Kalahandi 
districts arc inaccessible areas most ly 
inha.bited by tribals. Radio net works 
needs to be extended to these areas.. A 
radio station should be established at 
Pbulbani which can cater to the need of 
many nearby areas. Sir, there was a 
proposal in 6th Plan to set up radio 
stations at Bhawaniputra. Balanair, 
Keo[\jberprh, Baripada, Batasore Derham-
pur and some other places in Orissa. But 
it is regrettable that the proposal has not 
been implemented so far. I request the 
hoD. Minister to take an early steps so 
tbat the pi"oposed is at least implemented 
durtaa the"1tb p.D period. 

Sir, with these words I thank you for 
giving me 'he time to speak and with that 
I conclude my speech. 

SHRI ABDUL RASHID KABULI 
(Srinagar) Sir, in case the work~ng 
journalists do not come under you directly 
then the issue regarding the p:-oblems. 
aw.lrds, etc. of the wo;king jourilalists are 
to be looked after by the labour Minister. 
The prublems of the journ ... t1ists are very 
serious and in view thereof it is as much 
your duty as that of the labour Ministry 
to solve their problems. With the closure 
of the two (!gencies, 'Hind Samachar~ and 
'Samachar Bharatr, four hundred emplo-
yees have been rendeled jobless. Keep.ng 
in view their demands, you as well as the 
Labour Minister had assured that alterna-
tive employment would be provided to 
them. But only thirty three employees. 
out of them. have been absorbed by PTI 
and the rest are still unemployed. You 
should pay attention to this issue. 

I would 1ike to mention one more 
thing. The standard of B.B.C.-despite 
that country being very small in every 
respect as compared to our country-the 
standard of their overseas broadcasting 
service is far better than that of ours. 
We ,!re far behind. I have to mention ~t 
with great regret that in the matter of 
coverage in the T.V. and news services. 
we have not been able to strike an equita-
ble balance between ruling party and the 
opposition parties. I want to tell the 
hJn. Minister that my party. N..ltional 
Conference, which is a regional party. has 
repe~ltedly observeJ th It y,)u' T.V. service 
in Jammu and Kashmir is not treating it 
with just.ce and equity. It has been our 
complaint for long that in spite of being 
the biggest party we are not ceceiving due 
coverage in the news bulletins of Akash-
vani anJ Doordarshan. In contrast, your 
congress party receives wide coverage in 
the news bulletins. It is our pers~na1 
experience and I want to bring the same 
to your notice. 

I would also like to mention that in 
some cases. Doordarshan and Ak __ shvani 
have caused mental agony and harm to 
us specially in relation to the issue of 
Babri Masjid and Ram lanam Bh·.)\.yni. 
The Doordanbao telecast this news item 
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in the national programme. The pro-
gramnle, highlighted all the events which 
followed the Magistrate's orders tu o~en 
it. In my view, this telecast had caused 
tension between the two communities of 
India. The f"eSult~lnt riots, specially in 
U.P., Madhya Pradesh and B,har, wele 
largely due to this news item telecast 
by the DoorJa, shan because it gave a 
terrible shock. The fanatics of one com-
munity were cncourageJ by this news item 
while the other community considered it 
to be its defc t and rl'~ught that inj clsticc 
had been meted out to them. It a:so 
received extensive c werage In the news-
papers and the cumulative result thereof 
is before us. In may view, great injust.ce 
hJS been done on thls issue and Yc)U 
should In\cstigate into the matter. The 
issue has been dlscussed in Paritament and 
I want that the hon. Minister should touch 
this point in his reply. SeconJly. I would 
like to mentJon that some incidents have 
occurred in Jammu and Kashmir. S0me 
riots occulTed in Kashmir also which can 
be attributed ei.her to the Babri Masj rd 
incident or some incidents in J dmmu 
caused by Shiv Sena. I am deeply grieved 
by these incidents [!nd my party has 
opposed and cO.,demned in strong words 
the ant:national elements. But at the 
same time I wish to state that your T.V. 
and local rad·o had presented the incidents 
in an exaggerated way. Your correspon-
dents in Srin.lAJar a'1d Jammu reported this 
news item to the Akashvani and Door-
darshan and they in turn disseminated it 
to the whole of India. This news item 
eave the imp! essions that not only 
An::ontnag but the entire State was on fire 
and hundreds of Lves bes been lost in the 
riots and Joss of prope; ty was incalculable. 
But I would request the Minister to have 
a Jook at the matter in totality to get the 
re'll picture. The incidents have occurred 
only in four or five villages of Anantnag 
district. In our State, there are fourteen 
districts. Out of the fourteen districts. 
only four or five villages of one district 
witnessed riots and in those riots the 
Muslims protected the lives and properties 
of the r Hindu brethem at the risk of their 
own lives. As a resu!t of it, not a s;ngle 
perSO'l was murdered an j nO person 
.ustained even bruises, but our jmage bas 
been t:lrnished. Jammu and Kashmir 
is tbe corberstone of secularism in India. 

The Doordarshan and Akashvani also 
caused a lot of harm to us and the press 
also circulated this news in the whole of 
India and this has caused great demage to 
us. The happenings in Punjab for the 
last three years have c ~used a good deal 
of loss to Kashmir. Our tourist industry 
is completely ruined. The business activi-
ties have come to standstill. The handi-
crafts trade is completely ruinej. But on 
top of it, it has alTected "ur industry. 

20.00 brs. 

But it is heartening to note that our 
Union Government have accepted our 
dema nd and conceded the fact that a 
wrong Government W.iS installed there 
which could not control the Jaw and order 
situation in the State and consequently 
that had no right to continue. We are 
thankful to you for dismissing that 
Government. But still the tourists are 
reluctant to vis,t the State and as a result 
of it, the peo~)le are n,A getting any work. 
Who is responsible for it? The Door-
darshdn and Akashvani people are equally 
responsible for this situation. I would 
request you to order an inquiry into the 
matter. 

Why dId your con espondents posted 
there point such a wrong p.cture? I agree 
that they belong to a particular community 
but they al e supposed to look after the 
inte~es~ of the Whole of India rather than 
of a particular community_ It is a sepa-
rale maHer that they be'ong to a particular 
community and have certain sentiments; 
but I would 1 ike to tell you about the 
extent of damage caused to our image by 
the distal ted news desp~ltched b,- them to 
Doordarshan and Akashvani which was 
then disseminated in the entire country. 

The cJmmunity which is in majority in 
Jammu and Kashmir is in minority in 
India. Secularism bas deep roots in our 
Nationa) Congerence as well as amana 
the People of Kashmir. When the country 
was divided, we opted in favour of India. 
The muslims of Jllmmu and Kashmir. who 
constitute the majority group in the State 
believe in secularism and that is why the; 
opted to stay in India. D ~d you try to 
stJp Ihis propaganda, which w..;s exagge· 
rated out of proportion and which caused 
great damaae to us 1 Now it' is bei~ ~d 
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not only at the national level but also at 
the international level that the Muslims 
of Kashmir do not want to remain in 
India. All this has caused a great damage. 
Through this type of venomous propa-
ganda, some people are trying to disinte-
grate the count~-y. The aim of the Chain 
of events wh:ch star~ed in Punjab and 
Assam and then in North Eastern States, 
was to oust the peop:e of a particular 
community. This provides an 
bpportunity to some powers to wage 
anti-India propaganda. Has the hone 
Minister evcr rece:ved such complaints? 
I would request the hone Minister to order 
an inquiry into the whole matter and take 
strict action against the erring officers 
involved in this propaganda. This type 
of propaganda has c.:!used great damage to 
our tourism industl y. Action should be 
taken agains t the wrong doers and the '1/ 

should be severaJy punisned. They have 
damaged the n:ttional image as well as 
Kashmirs interests and in this way have 
caused gleat loss to the nabon. I would 
lIke to say something ab0ut the commer-
cial programmes of Doordarshan. Other 
hone Membeis have a:so spoken about it. 
In the Sunday edition of The Hindustan 
Times, It h::s been pubLshej that there is 
large sea ~e corruption in the m.a tter of 
the programmes and seria:s being telecast 
on Doordarshan. The article has been 
written by Shri KhaHd Mahmood. You 
should get these malpractices investigated 
so that we may n~t have to iuffer due to 
certain wrong :--ersons. The reve'ations 
being made seem to me to have some sub-
stance. You should go ~nto the depth of 
of the matter and get it investigated. 

One thing more. It has been my ex-
perience that the local newspapers play a 
significant rote to prOml)te our educatiL'In 
and culture. These language newspapers get 
newsprint quota and advertisements from the 
Government which i~ oLen used ,-s a lever-
age to exert polit;c,ti pressure "Ind in this 
way, be it the Slate administr .. \tlOn or the 
Central Government, they use these news-
papers exclusively for their own eads with 
the result that the sense of inlLative ;n 
these papers withers aW.JY and the pro-
aress is stilteJ. For .h.s. you will have 
to do someting. Punj .bi~ Bengali .. 
Assamese, Kashmiri, Tam 1, Te~ugu, 

OriYa. these are all our l~nguales which 
" ~ in Ulo real sense spoken by the people 

because of which our culture, civilisation 
and, in that way. India can make pro-
gress. But, unfoltunately, these language 
papers are languishing today and they are 
plaYing in your hands. You should not 
a l10w th;s to happen. These pa;>ers can 
become a vital link in the chain of pro-
gress aild development. Therefo::-e, their 
explo~tation through newspr;nt qu,)ta and 
advertisements should be stOpped, This 
is my appeal to you. 

Lastly, 1 will only say that the films 
and the adve t.sements being telec.lst on 
T.V. are not in c...:>nSOnance with the 
Indian culture. These can be a source of 
enterta:nment [.od satisfaction and bene-
ficial to s~me affluent peop:e but majority 
of the people in India are poor and all 
your programmes shou~d be aimed at 
the deve!opment of these people. We 
should take steps to alleviate their poverty, 
ignorar.ce and iEiterncy and to provide 
them employment. We should produce 
films wh ch may serve th:s purpose. The 
way we are depending on formula films 
and advertisements 00 T.Y., is proving 
ve;y h~umfu'. I request that a national 
pol~cy sh.)uld be flamed in this r~pect 
and the T.V. should be brought on the 
right Hack. 

[English] 

SHRI BHOLANATH SEN (Calcutta 
Sou~h) : At the fag e.ld of the debate I 
rise to support the De rn...ioJs. I hoped 
tholt the Dem3nds wou!d have been bigger 
and laTger. It is no;hiog but Doordarsh3D. 
You see ahead from behir~d and to a 
dist~~nce in front-that JS Doordarshan. 

I h.lve been heal ing all through about 
I elig.on. The U pn .. shad slokas are written 
everywhere. \Vhen L1 man dies, we say 
ram nam satya he. "'"hen a communist lady 
m3.rries, she wears a b Ing:e made of 
counch she'} and verm.llion on the head. 
Everywhere you see religion, in songs. 
::.rchitec~Ule, in temp'es, pa:n~ir.gs~ etc. 
Mah.ltma Ga!1dhl s.1id raghupati roglun 
raja ram. In that he sang ish war allah lere 
nom. Ttl.s:s secu'arism. l.et us not be 
very touchy .:b_ ut 1t. When Pope came. 
television showed it. ""hen Id prayer 
takes place in C~llcut:a maidan~ I have 
myself seen it on the television. \Vhen 
immers :00 of Kali images takes place in 
Pte Gan~es~ I h:1ve seen o~ the television. 



4'19 b.G. (Genl.), 1986-87 

(Shri BhoJanath Sen] 

APRIL 2f, 19M D.O. (~.), ,..." .. 

I bave no quanel about it, In fact, I 
support it, Probably, a little bit of 
bal~uM:;ng should be done about it. 

When the Prime Min'ster went to 
France, USA or Bahamas to attend the 
meeting of CHOG M, and other places, 
teJevis:on had shown it. But what has 
babpened? Why the Prime Minister was 
tr}ing to send some elders to South Africa 
to talk to Botha? What is the reason 
why we are not having any diplomatic 
connection with South Africa? In 
England, the television went so f.:lr as to 
show the exact tortule that was beina 
perpetrated on the blacks day in and day 
out and thereafter Mr. Botha s3id: All 
are pToh_bited ; nobody is allowed to take 
photographs, In the meantime, England 
became so agitated that the st~ue of Mr. 
MandaJa9 '" ho is suffer.og in jail there, 
was installed in London and inaugurated 
by his own daughter. Th' s is called demo-
cracy. This ;s called expression of 
government to the people or exposure of 
government to the people. Wh~t is the 
Government doing today ? They believe in 
secularism, tt-.ey believe in democracy. 
they believe in fl eedom for all. What is 
happening in the Third World countries 
which are called non-aligned countries? If 
you go to England~ if you gO to America, 
you will find that the peopJe are conscious 
of stal vation deaths and famine, and they 
are giving money and are helping those 
countries and their men, women and child-
ren. We ~ Iso want to join hands. We 
are nOI e:xisting merely for ourselves, we 
are also existing for the developing 
countries, the poor countries. However 
we may ta1k, we can only know through 
this powerful m'lch!nery about what 
exactly is happening in d liferent parts of 
the world, specia'ly in the ~oor cl)untries. 
How Will the people respond to the call 
made tbrough the Press or in this House? 
People are thinking that there are he..lvens 
everywhere-in China, Russia, Cuba, etc. 
You would have seen what is going on in 
China. The te'evision in Brit..lin bas 
shown that. If we look at those pro-
grammes, we will find tbat we are doin, 
rar better so rar as the stanjard of livins 
in many countries is concerned. Who is 
soing to expJain all this? OnJy the tele-
vis·on can do it. Since this country is 
more slronaly governed and impressed by 
fUIDOUl"S, ~refore .. to~~iOD c~ brill! 

truth to the people of this country. 
Rumours 80 aD spreadina tlmt everythina 
in Russia is good, everythiDl in China is 
good, everything in Cuba is good. We 
have no access to the truth. We cannot 
find it out. It is only tbe television throup 
which we can see and know tbe truth. 1ft 
America also there are sorrows like itt 
Russia. In China also there are sorrows. 
We are trying to step into tbe 21st century 
\\ itbin the next fourteen years· time. We 
went to step into the new era with our 
heads high. 

I am surpl ised with tbe criticism about 
advertisements that are shown on the 
television. Will tbey show for the sake 
of the poor people a Mem branch for 
using it as tooth brusb, and not a tOoth 
paste or a tooth brush? What kind of 
pbilosopby is this ? They say 90 per cent 
or 60 per cent of our people are poor. 
Soap is not relevent for tbem. Will tbey 
never know what is soap? Win they never 
have the desire to live a modem life and 
to work for that? What is this? Takio. 
a nHm branch and brushing tbe teeth 
with that? Will that be t he advertisement? 
I do not understand that. Are we goins 
back 1 Are we ta kin, in tenns of re,ility 
or are we just cr ticising the Government 
for the sake of criticism. I congr~tul ate 
the Ministry of Information & Broad ... 
casting and the Minister, through you, 
Sir, tbat the Dep rtment is doina realJy 
very well in the matter of advertisement. 
I do 3gree with them that the advertise· 
ment should not be shown at random but it 
should be shown at the appropriate time. 
May be tbat the officers shou~d realise 
when it should be shown. I teU you 
that I believe in liberalism myself. I have 
no hesitation in s.1yio. tbat in this country 
76 crores of people arc Uvinl-may be 
even 80 crores-and by the tum of die 
century we may have more people than in 
China even. What has baj)ped in all 
tbese years ? How many persons have 
become better off thaa a middle-claa 
family? If you take tbe number. you win 
find that 20 ororcs people ha". lODe 
higber up. They are no more liviDI 00 
Rs. 5 a day. they are livio. on one thoQ. 
sand rupees a month or two thoussad 
rupees a month or tbree thousand ru.,.. 
a month. Will you find 20 ___ of 
people ill any COUDtq ill Earope IaavIq 
tlw ~ 1Iaaftf. of IIvilll .. o"r, 1 • f· ... , j,... . l' t 
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N oW we have achieved tbat and we can 
think of the future with our eyes open 
that. whatever is going on there, we are 
a Iso one day going to get those hings-
that soap, that bath, that little bit of 
comfort. 

Since the time is short, I will say just 
a few more th i ngs. One is tha t one of 
the problems in our country is unemploy-
ment, tremendous unemployment. But 
the Jaws are so complicated that even if 
our Finance Minister wants to advance 
money to a young man to run a business, 
be does not know want to do with that 
money. Ultimately he does not refund 
the money. If you are going to teach ~ 
him, the subject of Agriculture alone IS 

not the only subject. Think of the urban 
poor. Think of the urban unemployed 
people. You are giving them money. 
You ale giving them loans. Please help 
them, how to do the work better and how 
to earn more money. Teach them like in 
an Open University. If necessary, te3ch 
them in the morning. Te.lch them in the 
specified time different types of things 
which C<ln be done with Rs. 5,000 or Rs. 
25,000. They will do It Our people 
have done it. They will be abJe to do it 
better in no time. 

My last point is this. I don't want to 
take more time. Mrs. Geeta Mukherjee 
also said about this point. I had been to 
the Andamans. From Port Blair I could 
not hear the Radio from C~lcutta. But I 
could hear the radio from Bangladesh and 
see the television from Bangladesh. In 
Calcutta~ sitting in my house, one day it 
so happened acciJentally that I could see 
te'evision from Dacca--of course. it 
depends upon the weather. But if we C_1O 

see that, why cannut we make it in such a 
way, at least that much powerful, that it a 
man wants to hear something in 01 iY~l he 
can switch on to Cuttack stafon and hear 
it? If he wants to hear semeth,ng in 
Marathi he can switch on to Maharashtra 
station aad hear it. Something Hke this 
should be done. So many States are here. 
So many languages a re spoken. So m_wy 
cultures are in the stage of in~er-mi:1gling 
or inter-mixture so that we can pursue it. 

My last point is this. We should be 
able to hear the RadiOS and see the Tele-
~jsions from ~ll t~e stations at every city 

on this side of the Himalayas. We should 
be able to hear not only radio but see the 
televisions also. I think this trial should 
be made. I don't know why the Minister 

. cannot do it. May be, the re"son is 
mO;"1ey. But tbe Minister is here. He is 
an experienced person. I am sure he will 
be able to help us in this matter; and help 
us not only to be happy, but to grow 
happily. I support the Demands for 
Grants whole-heartedly. 

[Translation] 

SHRI DAL CHANDER JAIN (Damob): 
Mr. Chairman, Sir ~ I support the 
Demands for grants of tbe Ministry of 
Information and Broadcasting. I congratu-
late the M~njster of Information and 
Broadcasting for his efficient handling of 
his portfoLo. But I want to draw his 
attention towards certain things. A 
Muslim poet has said: 

Mazhab nahin sikhata aapas mein voir rakhna 
Hindi hain hum faTan hai Hindostan hamara: 

I want to submit that ours is a secular 
country. We should r,ot hesitate in show-
ing religious prog;-ammes and all the 
te~,ch:ngs of Indian relig:ons. The 
cheapest means of entertainment and edu-
cation in our country is Doordarshart 
and Akashvani. Almost the entire popu-
lation of the country is covered by 
Akashvanl programmes but Doordalshan 
progr:.lmmes are not available even to the 
25 per cent of the popul.tt1on. 

I want to tell about the Bundelkhand 
region of Madhya Pradesh, People in 
Khujuraho. Chhatarpur. Tikamgarh. 
Panna anJ Damoh Parliamentary consti-
tuencies .. re totaH) deprived of Doordar-
shan facilities. I would ur~e the hon. 
Min sler that a powerful transmitter 
shouU be installed there so that these 
back w '-~ rd c0nsti tuencies of Bundelkhand, 
\ .. 'here 40 percent of the population con-
sists of HaT .jans and Adivasis, are provi-
ded DOI.-,rdarsh~\n facility which would 
provide them not only education but 
enterLlinment also. I would Lke to say 
someihing about the programmes also. 

Doo~ darshan progranlcs are quite good 
and educative and some films of good 
standard too are shown but there is nee<1 
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to induct some more good programmes 
which may highlight the qualities of an 
ideal doctor, a good student. ideal teacher. 
an ideal lawyer and that of a good citizen. 
I feel that these programme51 will have a 
good impact on the pubLc. Recently, a 
film 'Nasoor' was shown on Doordarshan 
in which an ideal doctor and a bus mess 
minded doctor were dep;cted beautifully. 
The public at large had appreciated the 
film very much. I v.ant that Doordarshan 
should telecast such films only. 

There is great turn10il in the world 
these days. In such times Doordar shan 
should, alongwith sho\, ing entertaining 
programmes, propogate the principles of 
Panchsheel, Ahimsa and non-vegetaria-
nism. Such programmes should be pre-
pared as may include these things also and 
may have educative value and give us 
inspira tion to lead an idea 1 life and 
fonow Doble ideas. All the good teach-
ings of the differen t religions should be 
depicted in an interesting manner so th3 t 
common man is benefited also. 

I once again congratuLlte the han. 
Minister and submit that DoortiJfShan 
Kendras should be set up in all the bdCk-
ward areas of the count I y urgently. If 
there are financial constraints then I 
would suggest that the way Rural Electri-
fication Corporation has mobil!sed J'esour-
ces by issuing the bonds and h.Js accele-
rated the pace of work, Information ':lnd 
Broadcasting Ministry can c Iso mobilise 
funds by issuing bonds. This will definItely 
benefit our public and our re\er.ue will 
also increase, the way it is ir.c,e~ sing 
from the adverLsements. \\,ith the 
increase in interest in the Doordarshan 
programmes, there will be grC!ater enlihten-
ment among the people. 

SHRI C. JANGA REDDI (Hanam-
konda) : Mr. Chairmqn, Sir, all the hon. 
Members have expressed their views on 
Doordarshan. They have mostly confined 
themselves to the TV. But I win submit 
a few things ~bout the Registrar of News-
papers. I joined the Lok Sabha only Jast 
year and we have to write letters to the 
Registrar's office about the decleration 
quite often. He receiv~s several Jotters 
from Andhra Pradesh, Tamilnadu or 
l'amataka ~d ~n all those letters there is 

a common complaint that we do not get 
the declaration from Delhi and when we 
come to Delhi to find out the position, 
we come to know that our letters are mis-
sing. or otheJ'wise they remain pending 
for as long as 5 to 6 years. Whenever 
his attention is drawn, he replies that they 
are unable to trace our letters and that jf 
we have a copy of the letter, it may be 
sent to them and they will issue the 
declara tion. Lakhs of letters are received 
in the office of the Registrar of News-
papels but no one pays any attention to 
them. After all what do they do ? What 
for ~ re your officers si t ti,ng there when no 
one is paying any attention to the letters? 
I suggest that~ if possible, an office of 
the Deputy Registrar should be set up in 
Hyderabad or Madras where immediate 
declaration could be issued to small 
papers, magazines, bi-weekly, Fortnightly 
or monthly journals and they may not 
have to come to Delhi and their letters 
may not remain pending for 5 years. 
Peop!e pester us about the position and 
complain that they have not received the 
dect.lration. I want that you may pay 
attention towards this and take suitable 
steps. Arrangements should be made to 
prepLlre a list of all the appl ications 
received and proper record should be 
mamtalned. I myself wrote three letters 
about a generdl from Angol and have 
also written several letters about a boy 
named A.K. Vjshwan Ith,}n of Nagnur of 
Mehboob Nagar in Achampet tehsil but 
have received no reply so far. They do 
not give reply and demand a copy of the 
letter from us. Sometimes they say that 
the letter joo; in Telugu or the name of the 
fortnightly journal is in TeJugu and they 
have no arrangement for its translation 
and they have no Telugu knowing person 
in the office, I would like that different 
language knowing persons should be 
posted there. I just want to impress that 
the work should be done at the earliest. 

Subsidy Should be provided to small 
journals and newspapers. The Govern-
ment is providing financial assistance to 
the film Industry to the extent of Rs. 4 
to 5 Jakhs. Similarly, tbe smalJ journals 
published at the district. tehsil and taluka 
level in regional languages should also 
be provided subsidy and they should .,. 
given more advertisements. There is no 
Josie in Bivins advertisement for ~hI4l 
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level work in big newspapers like 
Hindustan Times and other papers. 
Where is the need to give advertisement 
in a newspaper of all Ind fa circulation ? 
Advertisement must be given in the local 
newspapers so that people may read them. 

May be everyone cannot watch T.V. but 
the newspapers are read in every village. 
So the system should be cilaged. Adver-
tisement should be given in the local and 
regional newspapers. 

You have made commitment to open 
T. V. centres in the industrial belt. Estab-
lishments of N.T.P.C., r.C.I. and Sln-
gareni Collieries have been opened In 
Ramagundum. We are prep~red to bear 
50 percent of the expenditure, but the 
Director of Doordarshan asks us to bear 
the entire expenditure. If we bear the 
entire expenditure then what for is the 
Government there '? You should bear the 
entire expenditure for the bene{lit of the 
industnal work.ers. I would hke to sub-
mit that T. V centles should be opened at 
different place in the mdustr.al be,t of 
Ramagundam, GodJ.van Khdni, Velam-
palli, Kothagudum and Vishakhapalnam. 

I have received a communicatlon from 
you. It is a m,1tter of pieasure that a 
T.V centre is beillg opened in Adilabad. 
This should be expedited. Although I 
hardJy get time to watch programmes on 
T. V. yet whenever 1 get time, I find that 
the picture IS not clear. We have to 
make adjustment of picture on the screen, 
I do not know why thiS happens? You 
propose to make progn\mmes and films 
on the rural areas. I would like to know 
what type of films you pIopose to make? 
I would request you t" instal a powerful 
transmitter there so that the people [nay 
be able to watch a clear pictUlCS etc. 
without any interruption. The pro-
gramme ll1ay be telecast for an hour but 
this should be of good quaii ty for the 
benefit of the viewers. 

Criminal films should not be shown on 
the television. The children get inspiration 
from it to commit theft .tnd rape, scantily 
dressed women are shown in the advertise-
ment. This C.1D be seen in the advertise-
ment of Lifebuoy soap. The children are 
exposed to these advertisements with nude 
\vomen while watching films. Wh:lt' does 
this mean? Shri Madhav Reddi has 

righdy pointed out that earning revenue 
from such advertisement is akin to com-
mitting robbery. So, we should not give 
undue importance to commercialisation. 
We should liberalise our thinking and 
preseLve OUf culture. The dignity of 
woman and man 2nd human values 
should be safeguarded. 

The programme 'Sansad iya Sameeksha' 
is teleeast at 11-30 p.m. wh cb is an odd 
hour. This should be telecast earlier at 
about 7 or 8 P.M. but it is telecast at 
11-30 p.m. It surprise us. Besides, this 
programme shoulJ also be telecast in the 
regional languages in the morning. It 
should be trans)..J.ted into regional 
languages in the morning. It should be 
trdnslated into regional languages and 
presented in a proper way by some 
journalISt. 

I would also like to say about the 
Censor Board with regret. 

SHRI V.N. GADGIL: Th2.t is not 
with us. It is with Shri Narasimha Rao. 

SHRI C. JANGA REDDY : All right. 
You Cdn pass it on to him. Shri 
Ndrasimha Rao hails from our State. 
Sometimes we do not understand the 
contents of the film. The Malyalam films 
are full of nude scenes. If you see 
any wall poster~ you will have to 
avert YL.ur eyes. One feels that he 
has seen the whole film simpJy by casting 
a glance on t he poste:-. The Censor Board 
should be streamlined. With these words 
I express my gratituJe for g!ving me an 
opportunity to speak. 

I would like to raise one more point. 
The te:ecasting of cricket matches on 
televis:on sh,_)uld be discontinued. Why 
cricket match is shown on television? 
Even dUring oUice time people spend their 
time watching T.V. They take their 
lunch there and sit before television sets 
upto 3 o"clock. No officer attends to 
otfice work. All of them spend their time 
watching cricket match on television. 
Women, children and even the village people 
are crazy after the cricket match. Cricket 
m.ltch is not an old game. In the villages, 
children play gulh-danda. It is the same 
type of game. Therefore, I would liko 
that cricket should not be shown on tele-
vision bec~l"use it wastes the time of the 
people. It becomes a topic for discUssion 
with everyone~ including the offic:eIs. So 
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cricket match should not be shown on 
television. 

SHRI K.D. SULTANPURI (Simla) : 
Mr. Chairman, Sir, I rise to- sU:1port the 
Demands for Grants of the Ministry of 
Information and Broadcasting presented 
by . the hoo. Minister. The Ministry 
deserve our congratulations for the expan-
sion of Doordarshan network in the whole 
country. A number of points have been 
raised here. The people have different 
views in this regarJ which must be 
conveyed to the hon. Minister. But I can 
say that the programmes of the Do~rdar
shan have benefited not any parttcu(.u 
section of society but have benefited all 
the sections whether they are fa:--mers or 
pursuing any other profession. Doordar-
shan gives information about crops, 
fertilisers and irrigation etc. All parties 
whethC'r they consist of one or two 
members are allowed to project their 
ideology' through Doordarshan. It is 
wrong to say thut other parties are ignored 
and only tbis big party is given coverage 
in tbe Doordarshan. 

No other nation gives so less coverage 
on the television to the Prime MlOister as 
we give. The Prime MlOister should be 
aiven more coverage. We can take the 
country forward only when the image of 
the Prime Mmister .of our country IS good. 
The opposition has a grudge that they are 
not given coverage in the Doordarshan. 
In the first instance. they should be united. 
But they are divided into many splinter 
groups. During elect,on time. their pro-
paganda is carried out on the Doordar-
shan. They are allotted time in the 
Doordarshan to project their views. 

It bas also been said that through 
Doordarsh •. lfl we have m,Jde great strides. 
A lot of things have been Slld about the 
Prime Minister. An bon. Member belong-
ing to the Nat;onal Conference was saying 
that only our party is given coverage in 
the Doordarshan in regard to J .lmmu and 
Kashmir affairs. Ours is a national party 
and whenever any excess is committeed 
by a section of the soc:ety, it becomes the 
duty of every citizen to know tbe facts. 
The correspondents who were there bad 
never s:lid that it was not proper for the 
Government to say Ii~c this. We get a 

true picture of the events jf the nation is 
told about what actuaJly happened. 

Some interested elements, from other 
countries have taken refuge in Kashmir 
and are giving training to the communal 
forces who in turn are indulging in undesi-
rable activitIes In Punjab. I can say that 
OUT Government took the right decision 
at the right t~me and it should be appre-
ciated. The hon. Mimster has referred 
to the settmg up of a studio at Kasauli, 
Simla. In the Budget papers, estimates 
have been given but there are no detatls 
of tbe expenditule. At page 70 and 
page 58, there is a reference of estlmdtes 
but the work will not be completed in 
1986-87 and in this way the cost of 
machinery and other things will go on 
inereasing. So, I wouid request that T.V. 
towers shou Id be installed at Lahaul Spiti, 
Kinnaur, Rampur and other p~aces So 
that it may become au effective medJUm 
of propagation in tribal areas to benefit 
the people. 

In your Ministry, the services of 
announcer are taken on contract basis. 
I would J Ike to say that they should be 
appointed as regular staff and given better 
pay. It should be ensured that efficient 
announcers are selected so that they per-
form their duty in a better way. It is seen 
that Professors, SCI.eDtists etc. are invited 
on T.V. for discussion on different 
subjects. Such persons are not easily 
avaiJ.Jble. It would be better jf reputed 
persons from among them are appointed 
permanently in the department. 

" 
As regards radio, it has been saId that 

radIO is not popular in villages. But I 
wouJd J I ke to point out to you that even a 
labourer engaged m stone crushing keeps 
a radio and listens to the news of tbe 
country. So, I think it is not proper to 
say that smaiJ newspapers should be 
provided in the villages and in particular 
such newspapers which preach com-
munalism. If tbe nation has to move 
forward, the national dailies like lndiu 
Express and Hindustan Times should 
propagate nationalism and instl) a sense 
of patriotism among the people so that the 
country becomes strong. 

An hon. Member bas praised the 
standard of broa&:astina and news cove-
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rage of BBC. He listens only to BBC 
and not Akashwani. They have no 
interest in the news pertaining to the 
country. I would say that the countrymen 
should listen the news b:oadcast by 
Akashwani, So as to keep themselves 
abreast with the events in the country and 
the views of the leaders of the country. 
They should a!so hear in the news the 
speeches of the leal'e.s of opposition 
partIes. 

Some po:nts have been raised about the 
Sarnachar Bharatt. It cannot be denied 
that this agency should be helped. The 
~mployee'i working therein should be 
extended all possible help. Kabult S..iheb 
had also saId that this help should be 
provided to them. 

1lle people get to know about the new 
«.~hn{ques being developeJ m the country. 
whether In mJustrv or in agriaulture only, 
through propagation. Several bon. 
Member a i e of the vie\\< that advertise-
ments shoulJ not be used for propagation. 
But advertisements al e a source of 1 evenue. 
In other countries, ad\erlisements are 
shown to h ghlight the qu llities and use-
fu:ness of a product; e.g. the crop yield 
which can be obtai. eJ through a tractor 
or other atlieJ funcCo -.s wh ch it can 
perfornl. In our countl y also. such 
equipments ale be ng manufactured, so It 
will not be proper to say that these 
advertisements should not be shown. Any 
good work being done 10 the country or 
advertisement of a gooJ products should 
be shown On the television. It benefits 
the people. 

It has also been said here that in tbe 
advertisements, scantly dressed women are 
shown. But some M.Ps also conle here 
scantily dressed. They do not wear shirt 
Dr kurta but simply wear dbotls. So It 
is not proper to say that Doordarsh ... m 
shows nude photographs on the tele-
VISions. First, you Will have to mend 
your own ways. Only then some improve-
ment will come about in the situ~ltlon. So 
far as the veteran and experienced artists 
are concerned. you C..lD, of course, take 
guideline from them but young .lrtists 
$bould be recruited so th_lt they also get 
a chance to Shl)W their performance. In 
other countries~ such things do not 
heppen. If there is H good dancer and a 
• ood artists, be is introdLK:Cd to the 

audiences. You have inaugurated a T.V. 
tower a day. Th.s is ~ J ight step in this 
direction. Similar work is being carried 
out in the whale country. You deserve 

• Our congratulations. So far as the financial 
const;aints are concerned, I shall request 
the Finance M nistry to provide mOJ e 
funds for this work as it is meant for the 
welfare of the country and thereby the 
country will move forward. 

With these ",oIds, I concJuJe and 
suppo.-t and Demands. 

,English) 

SHRI M. RAGHUMA REDDY 
(Nalgonda): Sil. I rlse to oppose the 
demands fur grants for the Ministry of 
Informalion and Broadcastmg. I am not 
happy \\Ith tbe WOI kmg of the T.V. and 
the RadiO. DUling the last budget 
scssJon, 1 ra,sed thiS Issue to convert the 
T. V. and the R tUIO IOto an autonomous 
body. But the bon. Man,ster refused it 
rejected my Pllvate ~lembers Bill. Now: 
I am not go ng to ralse that issue once 
ag...lin. I know what type of reply we get 
from the hon. M nister. But atleast why 
the hon. Minister is not JrnplementlOg it 
to give it functional autonomy_ Why he 
is not taking u.") that matler, The report 
submitted by Shn Jo~hi has been thrown 
inLo the dust bll1. 1 do not know what 
steps Yuu are gomg to take. 

The main pur~'ose of the T. Y. and the 
Radio is to pro\ ide e tertainment to the 
people. I do o ... 't find any entertainment 
m yOUI programme except sho\\'ing either 
the Ruling party's propaganda or the 
Rajiv Darshan or now aT d then the 
GadgiJ D.Jrshan. E .... cept that, we are not 
seeing any other important progr~'!mmes 

on tbe T.V. dnd in the R.ldio. The Radio 
news and aJso t he other programmes are 
not quatLative. They are only time-
consuming. In IndIa, we have different 
culture in different spheres. The States 
.l(e dlfferent and the underst:.lnding capa-
city of the peo;,le also differs. The rural 
peo;lle desire some kind of entertainment 
and the urban people like some kind of 
entertainment. But because of the one 
single channel we are havlOg, that is not 
pOSSI ble. Just now Shn Janga Reddy 
s id about It. Some peopl~ like crict t t 
an\.1 other people lJke some! uthel SPl)rt~· . 
But that does not mean that aU people 
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like cricket. Even in the rural areas also 
we want to see this on the T.V. bec.1Use of 
the single channet we are forced to see 
cricket. In some rural are.1S t they want 
to take up agr:culture programme, rural 
development pr\.)gramme, hygiene pro-
gramme etc. But the persons who are not 
interested to see those programmes, they 
are forced to see such programmes. Now-
a-days, the T.V. and the Radio are not 
luxurious things. They are important 
things. They ai e one of the primary 
needs in the d y-to-d}y development of 
our country. During the Seventh Plan, 
some amount has bee.l provided and I 
expect something will be done. But, un-
fortun..ltely, no mention has been made as 
to how you are going to make it double 
ch lnnel and tJ ehle channe1. I have seen 
in one of the papers th \t only Bombay, 
Calcutta and Madras are go.ng to be pro-
vided with double channels. But. unfor-
tunately. the fifth largest city HyJcrabad. 
has not been considered for thiS. I do not 
k.-.ow t he reasons. I expect the hon. 
~tjn;ster to tell us the reasons. 

Much imprtance should be given to the 
rural prob:ems. Nowadays the minds of 
the rural youth are being diverted for 
various reasons. The pr\.)grammes which 
you are actually takmg up should be 
attract ive to the ru: a1 youth and the Tura I 
masses ~ they should be educative and 
should show some guidance to the 1 ural 
masses and the rUT •• ) youth. The stories and 
other prl,grammes \\h ch you ~re taking 
up should be such tb. t they le.lrn some-
thlDg from those programmes. As Mr. 
Janga Reddy said, they shou1d not be 
tempted to see scenes ) 'ke Jape 
scenes or terrorist attacks and such 
things these scenes should be 
avoided. Only educative-type of pictures 
should be shown. The stories which you 
are selecting should be havi r g rural theme 
or rural b.;ckground. The programmes 
should be really educative. Unfortunately, 
all these are manned by bureaucrats who 
are not interested in the subject. They 
are the people who are being posted there. 
The talented. persons are neglect-
ed. Unfortun~tely the profes-
sionals are not being encoura&ed. In 
aflfloin'ments <Jlso, once a persous occupies 
rhe post of DJrectof, his relatives are 
,.ccruited. The talented persons are ignor-

ed and are not aiven any chauce. This 
should be looked into. The talented 
persons should be encouraaed and aiven 
some chance. 

We are all talking of education. We 
Colnnot provide good teachers in each 
Village. But we can at le~\st select a few 
g00d te.lchers and record their lessons in 
the S:udio and then those lessons could 
be bro.ldcast over the radio and also 
shown in the T.V. Then people will learn 
something. 

This is the age of video. Video tapes 
can be made use of. A r.umber of video 
tilms can be taken and can be shown. 
You can also sell them to some of the 
interested perso.\S on various subjects, 
not only teaching but also on various other 
subjects, like subjects of natIOnal import-
ance or even internHionll imporlance. 
You c 1n have stories, you can have ed-
ucative-type of thing like General Know-
ledge. You can have tapes made and 
those tapes can be sold. There are people 
who are I eady to buy them. They can be 
sold at subsidised rates in Tura) areas. 

Once upon a time when colour T.V. 
was introduced. many peopJe condemned 
it. But now we find that colour T.V. is 
very impOI tant. If you want to show an 
agricultural programme, the colour of the 
seed or the past or the pesticide Cd. be 
shown de.l rJy on colour T.V. 

Coming to Andhr,d Pradesh, I want to 
point out that, in respect of Telugu 
people, some negligence is being shown. 
Recently an 19th April, one Telugu movie, 
Pal/allur Pilla, was to be shown on T.V., 
but half on hour before the commence-
ment of that film, it was cancelled, I do 
not know for what reasons. In that 
pictu. e the role of the hero is pl .. lyed by 
our hon. Chief Minister. That might be 
the reason-I do not know. Your 
officials cancelled that pict ure. J do not 
know whether there is any other reason. 
I waut a categorical reply from the hone 
Minister. 

Comina to my constituency, NaIgonda, 
which I h~ve been representing for the 
IJst one and a half years, I have been 
demanding for the establishment of a low 
power transmitter, aT. V. relay station, 
theie. All the time the M:nister wes pro-
mi5sina me that it would be liven, but 
recently in reply to one of tbe Unstarred 
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OuestioD-I was surprised to see this-he 
has said that, since Nalgonda is situated 
only 110 kilometres away from Hyderabad, 
it is not possib'e to establish it there. 
What about the other p.uts of Nalgonda? 
There are 15 laluks and 59 manda/so The 
distance from Nalgo:1da to other border 
areas is about 80 kms. What about those 
areas? Or one side you have the Nagar-
junasagar area~ then you have the Dindi 
area, then you have the Mr.ya'guda area. 
You are taking into conside:-ation only 
Nalgonna protJer. Even the Nalagonda 
town people are not getting clear picture. 
So, I would request the Hon. Minister to 
tak.e it up on top prior~ty because in evary 
District Headquarters there is a TY Relay 
Station. In my dIstrict only there is no 
TV Relay St ..... tJon. So, I would request 
the Minister to p ease consider it. The 
people there are watching tow~rds you. 
Please do not neglect and do not show 
partiality towards the Nalagonda people. 

For Hyderabad a double line cbanr.el 
should be provided. Not only for 
Hyderab ,d, but for all the big towns there 
should be a double line channel. I think 
this IS a must for a developing country 
like ours. I hope you Will take all these 
into considerr. tion. 

SHRI SRIBALLAV PANIGRAHI 
(Deogarh): Mr. Chairman Sir. I th~nk 
you for glving me thlS opportur.ity to 
speak someth:ng on "the cemads 
for grants of the InformatJon ~ nd 
Broadcast-ng M n.str), at \ his lato hour. 
This IS quite late. It is go.ng to be 9 
o'c!ock and you \\iJI see th:·t the ~ t~end-

ance of the House also so thin. So~ I donOt 
think there is a good atmosphere to make 
a speech. But I \\ould li~e to bring to the 
notice of the Hon. Minister sC'me pro-
blems and also g. ve some suggestions. 

Sir. this is an inlposrtant M nistl Y 
dealing with Press. Cinema. T.Y I.e. 
Doordarshan and the Radio, i.e.. Akash-
vani. As you know. ours is the lal gest 
demccracy in the world ~)nd in a demo-
cracy Press is caI:ed the 4th Estate. That 
important aspect. the media comes under 
this Ministry. Further. Doordarsh .. ~n and 
Akashvani have very important ro-es to 
play in a sQCiety lIke th.!t of OUTS. 

I am bappy that in. the sphere of Door-
~han and Akashvani, tile country has 

made g.-eat strides under the late lamented 
PrIme M:nister Indiraji since 1980. The 
utility. the necessity of Doordarshan and 
Ak"1shvani have been very r,ghtly bigh-
ligated by the p ;ev ous speakers, who 
dealt with these thmgs at length. So, I 
need not go .nto that in view of shortage 
of time. 

Sir, it is gratifying to note that both 
quantitative and qualitative growth has 
been recorded in this sphere in the 
country slOce 1980. The present Govern-
ment has also ke;lt it up. I congr.ltulate 
the Mmister for hand!ing this senSitive 
Ministry veryably and aptly. 

Maintf"nance of unity amijst diversity 
it the p:-ime need of the country and this 
is to be done to a great extent by radio 
and TV. In fact, Doordarshan and 
Akashvani are playing a very meaningful 
role In serving this laudable purpose. 

I would like to bring some of the 
problems facing my State, Oriss3 9 to the 
notice of the Hon. Minister. and suggest 
how that could be solved. At the outset , , 
I would like 10 request the Hon. Minister 
Gadgiljl to pay .l. visit as early as pcssible 
to Orissa to get acquair.ted with the pro-
blems. \Ve have, In fact, descussed these 
problems Vtill, him. Although there ~as a 
pre gramme of his \ isit fixed.. that 
could not mate] ialise. It will not 
be an eXGgger~ tion if 1 say that due 
to v~ fil: us reasons, Orissa has not got 
its due share or its problems ha're not been 
sohed~ as Ihey desene to be. \\'e have 
onl) (ne te-Ie\ isil n centre at SambaJpur. 
No\\ added to that the. e is one at Cuttack. 
The narr.e is Samb Jpur Doordarshan 
Kendra but you know \\here is the studio 
located for this DoordL rshan Kendi a ? It 
1S at C'utt.:-ck "hich is :!SO kms.aw3Y from 
Sambalpur Doordarshan Kendra. How 
fantast.c it is ? There are lot of difficulties 
from the standpoint of progr~mme and 
coordination. The artistes who are mvited 
from SambalpuT area-Sambalpur is rich 
in cUlture-they go alone and arrange for 
their ~ccompanlst at Cuttack which they 
hardly get. Further T.A. is paid only to 
the singer. 

Further. Sir, there is an out-dated 
camera at Samb.I}pur. The modem camera 
suppJ:ed by same foreign agency has been 
kept at Cuttack. Lot of social and cpltUJ ~ 
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activities take place at Samb.:dpur. 
Rourkela Steel Plant is also neaiby. The 
camera at Sambalpur does not operate 
well and we also find that it is only after 
a gap of O.ie month that the programmes 
are shown on the television. We have 
highlighted this aspect earlier also. E:uly 
attention should paid to it. There should 
be a studio at Samb lI~)ur w1lere we h lYe 
the Doordarsh.\n Kendra. 

I have listened to the cr~t.c.s n m \de by 
the hon. Members froll the Oil losition 
about the p;ogrammes. I do not under· 
stand why the S'lme type of a1J~g .tions are 
being repeated. Last yeJ.r t;lere was a 
special deb"te :1bO,lt the ...luton.)my ~lspect 
of the DoordarS!lan .:nj Akashwani and 
the Minister had ably Te,)liej to that 
debate anJ told how the pre:ient system is 
better. We know even when the colou:ed 
T.V. W3S intr0d:lced it was 0c1p':)seJ but 
now it is be~ng h 1i1ed. The coloured T.V. 
is becoming very popular. But my com-
plaint is th:lt at the time of presentation 
of Budget we found all the reaction pro· 
grammes were dominate..-i by the Opposi-
tion people. In fact, tiley take more t me 
as compared to the t me taken b) the 
ruling p:' rty members. 

Sir, the Ja l t la .. i programme:s a goo..1 
programme. It is very popular. It is being 
encouraged to make the T. V. Objeclive in 
its apPloach. It depicts n,)t only the good 
side but als0 the poor performances. If 
any, of the government. Sug5estion's are 
also invited from the public. 

Sir. I suggest that trm.ngs of television 
programmec; shouU be Jevic;eJ. A word 
about commentary. We find' oday peo;1le 
while looking at the televis on keep the:r 
ra~io set on by their s G~. 

21.00 hrs. 

They listen ta the radio while viewing 
the TV pictures. Why? J agree with 
Mr. Janga Reddy. There shou~d be s.)me 
rethinking on what he said. It is \\orth 
considering. Now, we all know th...1t the 
live telecast programmes of sp~rts inclu-
ding cricket matches are there during the 
working hours in the day. Such pro-
grammes C'ln be recorded when the games 
a: e played and ~e~ec" st durin~ night time 

so th:\ t work in offices and factories is 
not affected. Mereover, the viewers can 
enjoy the TV programmes with all the 
other family members at home. There 
should be live telecast of world famous 
car festival a t Puri~ 

About reJigion. a lot of things have 
been said by the previous speakers. Sir, 
our country is secular. But it is not non-
religious. Here religion plays a great 
role. What is required is that all religions 
should be treated equ3l1y. About a 
million people gather at Puri on the 
occasion of car festival and they come 
from Kashmir to Kanyakumari. In this 
way integrity and solidarity of the country 
are strengthened. 

Sir, we have to gU~lfd our country at 
all cost. The live telecast of car festival 
at Puri would definitely go a long way In 
promoting nationaJ integrity. 

About radio, I would Ijke to mention 
one or two points. At present) there is 
no News Devision at Sambalpur. I would 
request the Government to consider 
intr~)ducing a News Division at Sambal-
pur as early as possible, so that there is 
a local news bulletin from that radio 
station. At present the local activit ;es 
are not br\._)adcast from the radio stations. 
Mclreover, the,-e should be concerted effort 
made to tar the local talents of the 
artistes so that they can be given chances 
b )th in Radio and TV. 

SIr, the Governme.lt should encourage 
production of good anJ character·building 
films. Such films should be produced so 
th.lt they can be vleweJ by both f<.tther 
and mother anJ their children sitting 
together befoTe the TV at home. Thuse 
pictures that cannot promote onness and 
create a sense of devotion to duty and 
service should not be encouraged. Those 
films which contribute to the building of 
character of young men and women shoulC:l 
be encouraged. Our national objective is 
democratic socialism and it should also 
incu!cate a sense of national.sm in the 
minds of the people. One of the ways 
for achieving these objectives is production 
of the right type of films. 

Mr. Chairman, a lot has been discussed 
in this House 011 several occasions about 
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the anti-poverty programmes. Many 
lofty things were expressed 1D this conne-
ction. Now, we have to lift up those who 
are below the poverty Ime. But for 
dIfferent reasons, the sufferings of the 
poor has not been removed fully. There-
fore, a lot of publicIty is required to be 
given. This can better be done through 
the media radio and TV. People have got 
to be involved in these programmes, and 
for t'us purpose TV and radio should 
play a vital role. 

Slf, we should not encourage produc-
tion of films domInated by sex and 
violence so that we can avoid the bad 
effect and lmpdct in the minds of the 
people, p~lrticularly among the young men 
and W0men. Mr. Chairman, Sir, Orissa 
is lagging beh I nd In the coverage of TV 
and radiO net work. Therefore, e",pansJon 
of TV network by estabhshing more TV 
Centres and installation of radio trans-
mitters in all the dlstnct headquarters of 
Orissa should be undertaken as early as 
possible. In tbis connection, I would 
request the hon. Minister kindly to pay a 
visit to Orissa so that he may be able to 
get first hand information about the poor 
coverage of radio and TV network. in that 
State. 

Lastly, I would submit that more 
encouragement should be given to small 
and medium newspapers and thaI can be 
given by way of giving more advertise-
ments and adequate newsprmt well in 
bme. There should be morning news 
service in the TV so that one need not 
depend on radio for morning news. In 
this context, I would also submit that 
P.I.B. sbould open more DiVIsions in each 
State and there should be one such 
Division in SambaJpur. 

MR. CHAIRMAN: Mr. Panigrahi, 
please wmd up and sit down. Nothing will 
10 on record. 

(111lerr"plions)· • 

SHRI SRIBALLAV PANIGRAHI: 
With these words. I support tbe Demand 
for Grants for the Ministry of Infor-
mation and Broadcasting. 

SHRI K.R. NATARAJAN (Dindigu): 
Mr. Chairman, Sir. on behalf of AIADMK. 

I support the Demands for Grants under 
the cootro) of the Ministry of 
Information and Broadcf4sting. However, 
I would like to make some sUlKCStions in 
this matter. 

There are different media units under 
the Ministry, namely, Akashvani, Door-
darshan, tne Press Information Bureau, 
the Films Division and tbe Directol ate of 
Advertisement and V Isual Publicity etc. 

Radio and Television are the important 
media. So far as Radio is concerned, a 
number of Radio Stations were opened 
but TeleVIsion Centres are not yet m:lDY. 

There is medium-wave transmission in 
different AIR stations. The people 
residing in different parts are not able to 
enJoy the progcar.lmes of different Stations 
because of the poor and inadequate 
medium wave transmission service. The 
mejjum-wave transmission should, there-
fore, be improved. 

In so far as the television network is 
concerned, it requires a lot of improve-
ment. 

AIR stations in different parts of the 
States are working weD. Every AIR 
Station broadcasts programmes to inform, 
educate and satify the people of the 
locality m the respective regional languages. 
So, in general, the people enjoy the 
programmes of the different AIR Stations. 
In the AIR stations, the quality of the 
programmes requires improvement so as to 
enable the people to get advance infor-
mation and knowledge about education, 
culture and civilizdtlon. There are a 
number of channels in AIR and hence the 
listeners can use the channels as they like. 

TV Stations have not been established 
in all the important places. Except Delhi 
and Bombay Doordarshan, other TV 
stations have got only one channel. For 
instance. the TV Station at Madras has 
only one channel. Moreover, this TV 
Station broadcasts almost aU the time only 
national programmes, that is the Delhi 
programmes, in Hindi. This broadcast 
does not satisfy the wishes of the Tamil 
Nadu people. If it is in Tamil as in the 
case of AIR, tbe people will enjoy the 
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proarammes. They are Dot able to under-
stand Hindi. ~ This system of broadcasting 
proarammes in Hindi naturally develops 
antipathy against Hindi. This situation is 
exploited by some people in Tamil Nadu. 
The AIR StatiODs at Madras, Trichy and 
at other Stations broadcast the pro-
grammes in Tamil, hence they do not 
develop hatled against Hindi. This 
develops national integration. Hence AIR 
system of prognunmes may be adopted by 
the TV stations. 

The TV station at Kodaikanal in Tamil 
Nadu telecasts only the Delhi TV Station 
ptolJ11UDmes which are almost in Hindi. 
So, tbe people of southern districts of 
Tamil Nadu are not able to enjoy these 
programmes. At least, the Madras TV 
proarammes may be telecast or relayed 
throup the TV stations at Kodaikallal. 

In this connection, I would like to 
thank the hOD. Minister. In his reply to 
my letter, he has stated that the Madras 
TV programmes may be broadcast or 
relayed through the TV Station at Kodai-
kanal before the end of 1986 after the 
rnicro\V8Ye link connection. I hope that 
the Hon. Minister will fulfil his promise. 

So far as the feature films are cancer-

ned, there is an increase in the production 
of feature films ill our country. 

Cinema or film is a State subject but 
the censors and the certification of the 
films to be exhibited is the control of 
the Central Government TI.._ IS· a ti . • • UGU. eelDI 
m the South, especially in Tamil Nadu 
that a go number of films from the South 
have not been categoncs as feature films 
on some ground or the other. I request 
the hon. Minister to do somethina to 
remove this feeing_ 

MR. CHAIRMAN; HOD. Minister may 
now reply. 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. 
GADGIL): Sir, I am grateful to tbe 
House for its critical appreciation of the 
working of my Ministry. 

MR. CHAIRMAN: You may continue 
your reply next time. The House stands 
adjourned to meet at 11 A.M. on 
Wednesday, 23 April, 1986. 

21.10 lin. 
The Lok Sobha tMn adjourned till Eleven of 

the Clock on Wednesday, April 23, 1986/ 
Yaisakha 3,1908 (Sa/ca) 




